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REPORT
ON
STUDY ON ADEQUACY OF TYRE PYROLYSIS PLANTS TO
MEET ENVIRONMENTAL CONCERNS

In compliance of Hon'ble NGT, Principal Bench order dated
06.01.2020, CPCB in association with expert from IIT Delhi and
NEERI Nagpur has carried out study on Adequacy of tyre pyrolysis
plants to meet environmental concerns. The study has been carried
out as per protocol finalized by us and we have made effort to
complete the study as per protocol. The report is being placed before
the Hon'ble NGT (PB).
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Report on Adequacy Study of the Advance Batch Automated Tyre Pyrolysis Plants and
Existing Batch Tyre Pyrolysis Plants vis-a-vis Continuous Tyre Pyrolysis Plant in the
matter of O.A. No. 400/2019 before Hon’ble NGT (Principal Bench) New Delhi

1.0 BACKGROUND

i. In the matter of Original Application (OA) No. 400/2019 (Social Action for Forest &
Environment (SAFE) vs. Union of India & Others) where issue of management of
waste tyres/end of life tyres (ELTs) by tyre pyrolysis industries was raised &
deliberated. The Hon’ble NGT (PB), New Delhi vide its order dated 25-04-2019,
directed Central Pollution Control Board (CPCB) to submit a report on ‘Status of
compliance of rules in the tyre pyrolysis industries and remedial measures
required’.

ii. In compliance of the order dated 25.04.2019, CPCB submitted its report on
31.07.2019 where compliance status of the rules, remedial measures and
commonly observed environmental issues/concerns in operation of Tyre Pyrolysis
Plants were detailed.

ii. The Hon'ble NGT vide its order dated 19.09.2019 directed CPCB to issue
appropriate directions on the subject after due consideration of the issue. The order
emphasized that the directions should deal with the restrictions on import of waste
tyres, regulate locations of such plants in the light of carrying capacity of the area,
safeguarding health of workers and remedial actions for noncomplying plants.

iv. In compliance of the order dated 19-09-2019, CPCB issued two directions under
section 5 of the E (P) Act 1986 dated 04.12.2019 and 30.12.2019 respectively.

v. Subsequent to Hon’ble NGT (PB) Order dated 19-09-2019, CPCB received
representation from “All India Rubber & Tyre Recycler Association, Mumbai
(AIRTRA)” informing that Advance Batch Automated Tyre Pyrolysis Plant are able
to meet environmental issues/concerns as raised by CPCB and all the existing
batch process plants be upgraded to Advanced Batch Automated Tyre Pyrolysis
Plant instead of switching over to Continuous tyre pyrolysis plants. Another
representation was received from ‘Pyrolysis Industries Welfare Association,
Punjab’ informing that existing Batch Pyrolysis Plants are able to meet MoEF & CC
SOPs, instead actions should be taken against the non-complying plants.

vi. CPCB vide its status and compliance report submitted before Hon’ble NGT on 18-
12-2019 requested that it intends to carry out study of advance batch automated
tyre pyrolysis plants as well as existing batch tyre pyrolysis plants vis-a-vis
continuous tyre pyrolysis plant to ascertain whether existing batch tyre pyrolysis
plants would be able to meet environmental concerns or advance batch automated
tyre pyrolysis plants are required to address the environmental concerns. It further
stated that based on the outcome of the study it can be determined that whether
existing batch /or advance batch automated tyre pyrolysis plant is required or only
continuous tyre pyrolysis plants be allowed.

vii. Hon'ble NGT (PB) vide its order dated 06-01-2020 directed that let the study be
carried out with the involvement of NEERI and IIT, Delhi. (Copy of the order is at

Annexure —|)



2.0 ACTIONS TAKEN BY CPCB IN COMPLIANCE WITH HON’BLE NGT (PB)
ORDER DATED 06.01.2020

i. In compliance of above order, CPCB requested IIT, Delhi and NEERI, Nagpur to
nominate their representatives for carrying out the above stated study.
Accordingly, the following nominations were received:

a) Dr. Shantanu Roy, Professor, Department of Chemical Engineering, |IT
Delhi; and

b) Dr. K.V. George, Senior Principal Scientist & Head, CSIR - NEERI, Nagpur

i. Shri Anand Kumar, Scientist ‘E’ & Divisional Head WM- |l Division represented
CPCB in deciding the framework and protocol of the study. He also coordinated
for carrying out the studies with NEERI, IIT Delhi and Regional Directorates (RDs)
of CPCB.

jii. Due to unprecedented COVID 19 pandemic and resulting lockdowns the study
could not be taken up as per proposed timeline. A meeting was convened through
video conference (VC) on 19-06-2020 on the approach to be adopted, frame work
and scope of the study. Dr. K.V. George, Sr. Principal Scientist, CSIR — NEERI,
Prof. Shantanu Roy, Chemical Engineering Department, IIT Delhi and Shri Anand
Kumar, Scientist ‘E’ & Divisional Head, WM — Ill Division, CPCB participated in
the VC.

iv. Due to COVID-19 Pandemic, CPCB along with experts from IIT Delhi and NEERI
Nagpur initially carried out virtual tours through video conference of four tyre
pyrolysis plants (3 advance batch automated tyre pyrolysis plants and 01
continuous tyre pyrolysis plant). Accordingly, virtual tours were organised in
respect of the following advance batch automated tyre pyrolysis plants and
continuous tyre pyrolysis plant as mentioned below:

a) M/s Pairan Pyrolysis Pvt. Ltd., Plot No. S-20, SIPCOT Industrial Complex,
Ingur Village, Perundurai Taluk, Erode District, Tamil Nadu (carried out on
30.09.2020);

b) M/s. Narmada Industries, Manurethi Road, Siltara Phase-2, Raipur,
Chhattisgarh (carried out on 05.10.2020);

c) M/s Excel Industries (Unit-2), Phase-1, Sector-B, Plot No. 57 to 60, Laxmi
Industrial Area, Hatkanangale, Kolhapur, Maharashtra (carried out on
08.10.2020);

a) M/s Royal Carbon Black Pvt. Ltd., M/s Royal Carbon Black Pvt. Ltd., Survey
No.1,2,4,5,6,7,8/2, 8/3, 8/4, 10/0 and 94/1, Village-Vanivali, Tal-Khalapur,
Dist-Raigad, Maharashtra (carried out on 30.11.2020).

v. CPCB again convened a video conference (VC) with representatives of NEERI &
IIT Delhi on 25.11.2020 to decide on protocol, parameters and any other actions
required for carrying out the study. During the VC it was decided to carry out actual
monitoring at 04 plants where virtual tours were carried out earlier. Accordingly,
in consultation with experts from |IT- Delhi and NEERI Nagpur protocol for
carrying out field monitoring was finalized. The study protocol is detailed in

subsequent section.



vi. CPCB, HO-Delhi requested its RDs namely RD-Chennai, RD Pune & RD Bhopal
for coordination of studies at four plants finalized during the VC meeting held
previously.

vii. Study at M/s Pairan Pyrolysis Pvt. Ltd, Erode Tamil Nadu which is an Advance
Batch Automated Tyre Pyrolysis Plant was carried out through CPCB RD Chennai
during 06 -07 January 2021.

vii. Study at M/s Excel Industries (Unit-2), Kolhapur, Maharashtra which is also an
Advance Batch Automated Tyre Pyrolysis Plant was carried out through CPCB-
RD Pune during 07-08 February, 2021.

ix. Study at M/s Narmada Industries, Raipur, Chhattisgarh which is an Advance
Batch Automated Plant was carried out through CPCB-RD Bhopal during 09-11
February, 2021.

x. Study at M/s S.G Petrotech, Rohtak Haryana which is an Existing Batch Tyre
Pyrolysis Plant was carried out by CPCB-HO Delhi during 04-06 August 2021.

xi. Study at M/s Royal Carbon Black Private Limited, Raigad, Maharashtra, which is
a Continuous Tyre Pyrolysis Plant was carried out through CPCB-RD Pune during
August 11-12, 2021.

xi. Study at M/s Tirath Ram, Ludhiana, Punjab, which is an Existing Batch Tyre
Pyrolysis Plant was carried out by CPCB-HO Delhi during August 13-15, 2021.

xiii. Study at M/s Mahie Green Earth Product, Muzaffarnagar, UP which is an Existing
Batch Tyre Pyrolysis Plant was carried out by CPCB-HO Delhi during September
23-24, 2021.

xiv. A video conference (VC) was convened on 24-09-2021 with expert members from
IIT-Delhi and NEERI Nagpur where the outcomes of different studies were
discussed and on the basis of which draft report was prepared and circulated to
expert members for providing their comments.

xv. The report has been finalised based on the comments of the expert members.

xvi. The final report of the study is submitted by CPCB before Hon'ble NGT for kind

consideration of its findings, conclusions and recommendations.



3.0 TYRE PYROLYSIS PROCESS, ENVIRONMENTAL CONCERNS AND SOP

The tyre pyrolysis process is used for recovery of pyrolysis oil, carbon black and
steel from waste tyres /end of life tyres (ELTs). A typical waste tyre /end of life tyre
(ELT) consists of about 60 % volatile organics, 30 % fixed carbon and 10 % ash by
weight. Elemental analysis shows that tyre rubber contains approximately 80 % C,
7%H 04%N,1.5%S, 3% O and 8 % of ash by weight.

Pyrolysis is a chemical reaction that involves molecular breakdown of larger
molecules into smaller molecules by heating in absence of air. Pyrolysis is also
known as thermal cracking, thermolysis, depolymerization, etc. Pyrolysis of tyres &
rubber products results into Pyrolysis Oil, Pyrolysis Gas (Pyro Gas), Carbon Black &
Steel. The quantity and quality of each product depend on type of waste tyre
including process variables, temperature, pressure, and residence time.

Typically, the process of tyre pyrolysis includes feeding of scrap tyres into reactor
where they are heated in the absence of oxygen for the breakdown of long chain
hydrocarbons (polymers). The reactors are generally of 2.1 meter to 2.8-meter
diameter and length of 6 meter to 6.5 meter. Heating of the reactor is carried out
through burners which uses liquid or gaseous fuel or wood for initial heating. The
reactor is rotated slowly during the heating process. The pyro gas starts generating
at around 120°C -150°C. Top of outer jacket of the reactor is connected to air
pollution control device (APCD), ID Fan and stack of height of about 30 meter from
the ground for flue gas emissions. The reactor is maintained at 200°C for 1.5-2.0
hours and then increased to 250°C to 300°C where it is maintained for 3 to 4 hours.
The operating temperature varies from unit to unit and in some cases it goes even
up to 500°C. Reactor is further connected with series of condensers where
condensation of gases produces Pyrolysis Oil. The lighter fraction of the gases
(uncondensed pyro gas) produced in the process are used as fuel for heating of
reactor. The excess uncondensed pyro gas is either flared up or re-circulated for
reactor heating or in some cases stored for subsequent usage. After the completion
of process, the carbon black & steel wire left inside reactor are taken out. These
products are unloaded from the reactor after purging the reactor with Nitrogen (N2)
gas.
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Fig: Schematic Representation of Tyre Pyrolysis process.
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A. Type of Tyre Pyrolysis Process

Batch Process: In the batch process feeding is done in a batch of few tons of waste tyres
based on reactor’s capacity. The feeding & unloading of reactors in batch process is carried
out manually. In these plants the tyres are fed to the reactor manually and at the end of
process the steel wire and carbon are taken out manually. A typical batch process functions
as follows:

i. Scrap Tyres whole and/or cut are packed densely into the reactor’s chamber.

ii. The reactor is heated up to 300°C to 500°C.

iii. The generation of oil laden gas starts at 120°C to 150°C. The temperature of the reactor
is maintained at 200°C for 2 to 2.5 hours. Then the temperature is further increased up
to 250°C to 300°C and maintained for another 4-5 hours. In some cases, the operating
temperature goes up to 500°C.

iv. The bullet shaped reactor is rotated slowly at 0.5 — 2.0 revolution per minutes (RPM)
during the process.

v. The oil laden gases (C4 to C30) are passed through multiple condensers and the oil
gets collected in receiver tanks under the condensers. After completion of process,
the oil is taken to the final collection tank.

vi. The uncondensed gas is fed to the reactor shell for continuous heating of the reactor.
Excess uncondensed gas is either flared or re-circulated for reactor heating or stored.

vii. Flaring system is provided for preventing leakage of unburnt gas in the environment.

viii. Once the heating of reactor for conversion from solid to gas is over, the reactor is
cooled down to 50°C, followed by reactor’s purging using Nitrogen gas. carbon black
is collected from the reactor by connecting the carbon chute tied with collection bag
this operation starts after purging the reactor by nitrogen gas. Due to internal spiral
arrangement, the carbon flows into the collection bag.

ix. After removal of carbon black, the reactor door is opened for removal of steel scrap.

x. The entire process takes around 24 to 36 hours.

Continuous Process: In the continuous tyre pyrolysis plant the feeding into reactor is
continuous and at a uniform rate. A typical continuous plant functions as follows:

i. In the continuous process, feeding is mechanical and continuous at the rate of
approximately 300 to 450 kg per hour.

i. The feed is in the form of crumb of the size 20 to 25 mm and devoid of steel.

ii. The length of reactor is 5 to 8 m and its diameter is 0.7 to 1.5 m.

iv. The temperature of reactor varies from 350°C to 400°C. The oil is collected in
tanks after condensing. Maximum generation of oil is reported during this
temperature range only.

v. The carbon black generated is continuously moved out of the reactor through a
closed system screw conveyor.

B. Environmental Issues/Concerns at Tyre Pyrolysis Plants

i. Spillage of carbon in the working area, when the door of reactor is opened;

ii. Exposure of workers to fine carbon particles during opening of the reactor door;

iii. Process emission due to escape of pyro gas which remains entrapped inside reactor
vessel after completion of the process and their release into atmosphere with the
opening of the main door of the reactor vessel;

iv. Escape of pyro gas directly into atmosphere through emergency release valve due to
increase of pressure in the reactor vessel;

v. Not having flaring system for release of excess pyro gas or uncondensed gases;

vi. Odor problem in plant and in the neighborhood due to leak from reactor, storage vessel;

vii. Fugitive emission of charcoal/ fine carbon particle while removing from reactor vessel

and its packing into the bags;



viii. Purged water from the water seal (oil ~water separator) provided to separate the water
vapour from the pyro gas containing oil traces; and
ix. Spillage and floor washing containing charcoal particle and oil

C. Standard Operating Procedure (SoP) for Tyre Pyrolysis Plants

MoEF & CC vide its OM dated November 24, 2015 has notified standard operating
procedures (SoPs) for tyre pyrolysis plants using scrap tyres. The SoPs have clearly
specified on requisite facilities and standard operating procedures for the production of
Tyre Pyrolysis Oil (TPO) from plants based on batch process and continuous process.
Plants producing TPO using scrap tyres are required to comply with SoP. SoP needs

revision in view of the findings of this study.



4.0 STUDY PROTOCOL DESIGNED FOR CARRYING OUT FIELD MONITORING
AND NUMBER & TYPE OF PLANTS TO BE STUDIED

A. Study Protocol

The study protocol to be followed for carrying out the studies at Tyre Pyrolysis Plants
was finalized in consultation with IIT Delhi and NEERI Nagpur. The study protocol
for carrying out the studies is given below:

i. The monitoring of air quality will be carried out at work zone as well as in ambient
air for the following parameters:

a) Work Zone Monitoring (to cover entire production cycle of Tyre Pyrolysis
Plants i.e. feeding of reactor, pyrolysis of rubber, cooling period and
unloading of reactor i.e. removal of carbon & steel) for PM1o, PM25s, CO,
VOCs, B(a)P;

b) Ambient Air Quality Monitoring (24 hour monitoring) for PM1o, PMz.s, B(a)P,
VOCs.

ii. For existing batch tyre pyrolysis plants monitoring to be carried out at work zone
at the time of feeding waste tyre in the reactors and during opening of reactor
for removal of carbon black powder & steel for comparison purpose.

iii. Work Zone monitoring to be carried at two to four locations and should cover
entire manufacturing process of Tyre Pyrolysis Plants i.e. feeding of reactor,
pyrolysis of rubber, cooling period and unloading of reactor.

iv. For ambient air quality, monitoring to be carried out for 24-hour time weighted
average during operation of the plant at two to four locations.

v. Detailed analysis of tyre pyrolysis oil (as per Schedule-V Part B of Hazardous
& Other Waste (Management &Transboundary Movement) Rules, 2016) in
terms of its sulphur content, calorific value, sediment, lead, arsenic, cadmium+
chromium+ nickel, PAH, Total halogens, PCBs, and water content.

vi. Detailed compositional Analysis of Tyre Pyrolysis Oil w.r.t carbon number,
specific gravity /density, acidity on burner tip, flash point, boiling range,
kinematic viscosity, CCR (Conradson Carbon Residue), ash content, pour
point, PONA (Paraffin, Olefins, Naphtha, Aromatics).

vii. Assessment of temperature and pressure (mean as well as profiles), design
parameters of the plants, incoming feed rate and product rate data from typical
plants will also be analysed.

viii. Locations and numbers of sensors /alarms.

ix. Survey of minimum 10 persons in the adjoining areas (within 1km radius)
through questionnaire (questionnaire attached)

x. Health assessment of workers through questionnaire (questionnaire attached).

xi. Any other parameter of interest if found to be useful during the study may also

be included.
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B. Type and Number of Plants Studied

i. The studies were carried out at seven tyre pyrolysis plants. Out of which three
plants were Existing Batch Tyre Pyrolysis Plants, three plants were Advance Batch
Automated Tyre Pyrolysis Plants and one plant was Continuous Tyre Pyrolysis

Plant. The details of plants are given in the table below

No.

Tyre Pyrolysis Plant

Type

:1

M/s Pairan Pyrolysis Pvt. Ltd., Plot No. S-20, SIPCOT
Industrial Complex, Ingur Village, Perundurai Taluk,
Erode District, Tamil Nadu

Advance Batch
Automated Tyre
Pyrolysis Plants

2 | M/s Excel Industries (Unit-2), Phase-1, Sector-B, Plot
No. 57 to 60, Laxmi Industrial Area, Hatkanangale,
Kolhapur, Maharashtra.

3 | M/s. Narmada Industries, Manurethi Road, Siltara
Phase-2, Raipur, Chhattisgarh.

4 | M/s S.G. Petrotech, Khewat No. 305, Ismaila 11-B, | Existing
Ismaila Road, Tehsil Sampla, Rohtak, Haryana | Tyre
124501 Plants
5 | M/s Tirath Ram & Co, (Unit — Il), Kum Khurd Road,
Sub. Tehsil — Kum Kalan, Ludhiana, Punjab.

6 | M/s Mahie Green Earth Product, Khasra No.194 Vill,
Nara, 9 km, Meerut Road, Muzaffarnagar, UP -
251001,

7 | M/s Royal Carbon Black Pvt. Ltd., M/s Royal Carbon | Continuous Tyre
Black Pvt. Ltd., Survey No. 1, 2, 4, 5, 6, 7, 8/2, 8/3, | Pyrolysis Plant
8/4, 10/0 and 94/1, Village-Vanivali, Tal-Khalapur,
Dist-Raigad, Maharashtra.

Batch
Pyrolysis

ii. The studies were coordinated by CPCB, HO, Delhi in consultation with expert
members from |IT Delhi & NEERI Nagpur along with its Regional Directorates
(Chennai, Pune & Bhopal).

ii. Environmental issues prevailing in the plants during operations (loading of tyres,
processing, condensation and unlading of carbon black and steel scrap). The
studies also comprised of Work Zone Air Quality Monitoring, Ambient Air Quality
Monitoring including detailed analysis of Tyre Pyrolysis Oil and Health & Odour

surveys.
k¥
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5.0 FINDINGS IN TERMS OF STATUS OF ENVIRONMENTAL CONCERNS, HEALTH
& ODOUR, WORK ZONE & AMBIENT AIR QUALITY AND COMMON PREVALENT
PRACTICES & OBSERVATIONS DURING FIELD STUDIES CARRIED OUT AT
SEVEN TYRE PYROLYSIS PLANTS:

Studies were carried out at seven (7) Tyre Pyrolysis Plants as per the protocol.
Following are the findings of the study.

A. Status of Environmental Concerns at Tyre Pyrolysis Plants
1. Advance Batch Automated Tyre Pyrolysis Plants

i. No significant visual fugitive emissions were observed while unloading of carbon
black powder from the reactor in all the three advance batch automated tyre pyrolysis
plants.

ii. Nitrogen gas purging facility is provided to purge the pyrolysis gases trapped inside
the reactor whenever reactor is shut down in all three advance batch automated tyre
pyrolysis plants.

iii. VOC meter and gas sensors have been provided to check the presence of any gas
in the reactor.

iv. PLC based bypass arrangement for bypassing the pyro gas was observed in the
advance batch automated tyre pyrolysis plant at M/s. Excel Industries (Unit 2),
Hatkanangale, Kolhapur.

v. Arrangement for flaring of entire gas in case of emergency were provided in these
plants.

vi. Arrangement for storing of excess pyro gas in rubber balloon is provided at M/s
Narmada Industries, Raipur, Chhattisgarh.

vii. Arrangement has been made to prevent spillage and fugitive emission during
removal of steel from reactors in terms of suction hood, dust collectors, industrial
vacuum cleaners, side barriers and water sprinkler system.

viii. The purged water has been collected and carried to ETP where it is treated in a
multi-step process to remove oil and carbon from the water. The treated water is
reused in plant.

ix. All three advance batch automated tyre pyrolysis plants have been provided with
closed loop system for oil, so that chances of oil spillage is minimal.

x. No major odour issues were identified during the study in all three advance batch
automated tyre pyrolysis plants. Maximum odor observed was 4 in scale of 1 to 10
at plant shed area in M/s Excel Industries (Unit 2), Hatkanangale, Kolhapur.

xi. Workers have been provided proper Personnel Protective Equipment (PPE) such as
helmet, mask, gloves, boots in all three advance batch automated tyre pyrolysis
plants.

From the above it is observed that the Advance Batch Automated Tyre
pyrolysis plants are able to address the environmental concerns.

2. Existing Batch Tyre Pyrolysis Plants

i. Fugitive emission was observed from hatch door in existing batch tyre pyrolysis
plants at M/s S.G. Petrotech, Dist. Rohtak Haryana and M/s Mahie Green Earth
Product, Muzaffarnagar, Uttar Pradesh. Also the carbon storage room was not
properly sealed resulting into carbon spillage around the area in these two plants.

ii. Fugitive emissions (from combustion of fuel) from outer jacket of the reactor was
observed at M/s Mahie Green Earth Product, Muzaffarnagar, Uttar Pradesh. No

1 e o
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vi.

Vil.

Viil.

Xi.

visible fugitive emission was observed at M/s Tirath Ram & Co (Unit-1), Kum Khurd
Road, Ludhiana, Punjab.

No arrangement for Nitrogen purging in the reactor was found at all three existing
batch tyre pyrolysis plants which will lead to escape of pyro gas entrapped inside
reactor vessel during opening of the main door of the reactor vessel after completion
of process.

. Fugitive emission of carbon in an around the reactor area were observed at existing

batch tyre pyrolysis plants in Haryana and Uttar Pradesh.

Spillage of carbon and fugitive emission observed during unloading of carbon black
powder from reactor as well as from the carbon storage room/ tank area at existing
batch tyre pyrolysis plants in Haryana and Uttar Pradesh.

Bagging was done manually at existing batch tyre pyrolysis plants in Haryana and
Uttar Pradesh. However, at tyre pyrolysis plant in Punjab, unloading of carbon black
powder from storage tank to the bags was through screw conveyor but bagging was
manual. Spillage of carbon black powder was noticed during bagging.

Arrangement for flaring of excess pyro gas and flaring entire gas in case of
emergency were provided at existing batch tyre pyrolysis plants in Haryana and
Punjab. However, no such facility was provided by M/s Mahie Green Earth Product,
Muzaffarnagar, Uttar Pradesh.

Purge water treatment was not observed at the existing batch tyre pyrolysis plants.
An ETP was installed at existing batch Tyre Pyrolysis Plants unit in Haryana for
treatment of process waste water generated from scrubbers and condensers. The
water from floor cleaning is also treated in the ETP. However, no ETP was installed
at existing batch Tyre Pyrolysis Plants at Punjab and Uttar Pradesh.

All three existing batch Tyre Pyrolysis Plants have been provided with closed loop
system for oil, so that chances of oil spillage is reduced.

During the inspection, odour in the scale of 5 was observed when rated in the scale
of 1 to 10 in plant shed area at tyre pyrolysis unit at Uttar Pradesh and in scale of 4
at tyre pyrolysis unit at Haryana. However, no odor has been felt at Tyre Pyrolysis
Plant at Punjab. In case of Punjab the reactor was cooled for nearly 16 hours which
may have resulted into no odour.

Workers are provided proper Personnel Protective Equipment (PPE) such as
Helmet, mask, gloves, and boots at existing batch Tyre Pyrolysis Plants in Haryana
and Punjab. However, at M/s Mahie Green Earth Product, Muzaffarnagar, Uttar
Pradesh only mask and boots were provided to workers.

From the above it is observed that the Existing Batch Tyre Pyrolysis Plants
need modifications and improvements in operation for addressing the
environmental concerns.

. Continuous Tyre Pyrolysis Plant

i. No visual fugitive emission was observed while unloading of carbon black powder
from the reactor in continuous pyrolysis plant.

ii. The workers of the unit were observed using PPE such as safety shoes, helmets,
and ear plugs.

iii. Nitrogen gas purging facility is provided to purge the pyrolysis gases trapped
inside the reactor whenever reactor is shut down. Nitrogen gas is supplied from
the in-house PSA based Nitrogen plant (capacity - 25 Nm?/h).

iv. A bypass pipeline arrangement has been made from the pipeline of Heavy Oil
fraction in the vertical separator to facilitate the oil/uncondensed gases from the

13 \,J.D)\'

AoV

13



Reactor to directly enter into the heavy oil condensation tank in the event of
chocking/blockage in the condensers.

v. There are 12 nos. of Methane gas detection sensors have been installed inside
the pyrolysis shed. These sensors are connected to Light Alarm System in the
control panel of each Tyre Pyrolysis Reactor (TPR).

vi. During the study period, the CPCB and NEERI officials did not observe any impact
on the health (like eye irritation, nausea, headache, etc.) while working in the
plant. However, odor was felt in the pyrolysis shed to the scale of 1-2 (when rated
at scale of 10) and scale of 0-1 at various other locations of the plant premises.

vii. The carbon generated in the reactors is conveyed to a dispenser through an
inclined enclosed screw conveyor. Carbon powder from dispenser is filled in the
jumbo bags, fastened and moved to the storage area with the help of trolley. Each
fully filled jumbo bag weighs about 550 kg. The common enclosed air tight screw
conveyer is connected to a dust collection system outside the pyrolysis shed and
there is vent of 12 m height. The dust collection system consists of 64 bag filters.

viii. The unit has installed an Effluent Treatment Plant (ETP) of capacity 0.5 KLD. It
has a Chemical Dosing Tank /Neutralization Tank, Settling Tank, Sludge
collection tank, Carbon Filter and treated water collection tank. The treated water
is used for gardening within the plant premises.

ix. The water from packed bed scrubber, caustic tank and other sources are treated
in the ETP.

x. Some spillage of carbon powder on the roads within the premise and on the floor
of pyrolysis shed during collection of carbon powder in the jumbo bags was
observed. Also some spillage of leachate containing carbon powder from tyre
crumbs storage yard were observed surfacing on roads.

From the above it is observed that the Continuous Tyre Pyrolysis Plant is
able to address the environmental concerns.

B. Status of Health & Odour Issues

i. Odour issues have not been reported majorly. However, CPCB team has felt
odour issues in some of the locations in both advance batch automated tyre
pyrolysis plants and existing batch tyre pyrolysis plants and have given them
rating from 1 to 5 when rated in the scale of 1 to 10.

ii. No health issues have been reported either by workers or by nearby residents
except odor and health issues reported by some of the residents nearby M/s
Mahie Green Earth Products, Muzaffarnagar, Uttar Pradesh.

ii. CPCB & NEERI team also did not observe any short term health issues while
carrying out studies at different plants.

C. Status of Work Zone and Ambient Air Quality

In addition to the environmental concerns and health & odour survey, air quality
monitoring for work zone as well as ambient air were also carried out during the
studies of seven tyre pyrolysis plants as per the study protocol.

The main findings of monitoring of work zone air quality are given below:

i. In the advance automated tyre pyrolysis plants the values of CO, B(«)P and
TVOCs/BTX are BDL/BLQ or within permissible exposure limits (PEL) of OSHA

or Indian Factory Act 1948.
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i. In the existing batch tyre pyrolysis plants the values of CO & B(a)P are
BDL/BLQ. The values of TVOCs (BTX) are generally exceeding PEL of OSHA
or Indian Factory Act 1948.

ii. The work zone air quality at advance automated tyre pyrolysis plants and
continuous plants are within PEL OSHA or Indian Factory Act 1948 for
TVOCs/(BTX), whereas work zone air quality at existing batch tyre pyrolysis
plants are exceeding PEL for BTX.

The main findings of monitoring of ambient air quality are given below:

i. In the advance automated tyre pyrolysis plants the values for PM1o and PMz s,
were within NAAQS and values of CO and B(a)P were BDL/BLAQ. .

i. In case of advance automated tyre pyrolysis plant for M/s Narmada Industries
the values of PM1o and PM: s are exceeding the limits but it was observed that
this unit is surrounded by sponge iron plants and power plants, which might
have contributed in increased result.

iii. In the existing batch tyre pyrolysis plants, the values of PMio were exceeding
NAAQS in most of the plants and values of PM2 s was exceeding at two plants.
Values of B(a)P were BDL/BLQ in all the plants. The values of Benzene were
on higher side.

iv. In the continuous tyre pyrolysis plant the parameters monitored for ambient air
quality were within NAAQS.

v. The ambient air quality at continuous and advance automated tyre pyrolysis
plants are within NAAQS where at existing batch plants the values mostly
exceeding the NAAQS.

The detailed monitoring results in reference of work zone and ambient air quality
is at Appendix-l.

D. Common Prevalent Practices in the Tyre Pyrolysis Plants

i. Whole or cut tyre in two pieces are used in the reactor as raw material. It was
informed that when smaller pieces/or crumb of waste tyres, devoid of steel are fed
into the existing batch reactor, the rate of reaction increases, resulting in
excessive generation of gas which is risky.

ii. It was also informed that steel devoid small tyre pieces also result in choking
/blocking of existing batch reactor gas exit point. Presence of steel in the tyre
helps retain the large size of tyre in elongated shape till the last stage of pyrolysis.
Small pieces of tyre can move while rotation of reactor drum and enter the exit
pathway. Steel helps in scrapping the sticky material in the inner side of the
reactor and is very useful in the process.

iii. In the existing batch tyre pyrolysis plants, the feeding of raw material into the
reactor is mostly manual.

iv. In tyre pyrolysis plants purge water (oil mix water) gets generated which is used
for initial heating as it has a calorific value around 2500 Kcal/Kg. In some plant
this purge water is mixed with carbon black powder and the pallets so made are
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E. Observations

1. It is observed that the so-called advance batch automated tyre pyrolysis
plants are plants with advance features for safety, operation controls and
pollution control in comparison to existing batch tyre pyrolysis plants. The
advance batch automated plants have following features:

i. Programme Logic Controller (PLC) based auto activation for cutting of gas
supply to the burner and for switching off the burners in case of increase of
pressure and temperature inside the reactor.

i. PLC based auto activation of bypass arrangements for bypassing the pyro
gas from reactor to primary oil tank connected to various condensers,
uncondensed gas collection tank and flaring system in case of
blocking/chocking of outlet vent inside the reactor or direct bypass for flaring

ii. PLC based system for control of temperature and pressure inside the reactor

iv. PLC based gas sensors connected with sirens (hooters) in case of release
of gases (Methane and Carbon monoxide)

v. Unloading and bagging of carbon black powder jointly through mechanical
and manual means with minimal spillage and fugitive emission

vi. Suction hood over the gate of reactor and water sprinkling system for
prevention of fugitive emission during unloading of carbon black, opening of
the gate, and unloading of steel scrap.

vii. Closed chamber with suction hood and underground storage before the gate
of reactor for unloading of carbon black and arrangement for transfer of
carbon black through screw conveyor for bagging

viii. Arrangement of Nitrogen purging of the reactor
ix. Arrangement for storage of Pyro gas
x. These plants can handle all type waste tyres.

2. M/s Pairan Pyrolysis Pvt. Ltd., Erode, Tamil Nadu, M/s Excel Industries (Unit-2),
Kolhapur, Maharashtra and M/s Narmada Industries, Raipur, Chhattisgarh are the
Tyre Pyrolysis Plants having features of advance batch automated plants and
meet the environmental concerns.

3. Each of the above advance batch automated tyre pyrolysis plants are having
some unique feature in comparison to each other. These plants are able to
address environmental concerns.

4. The existing batch tyre pyrolysis plants are first generation pyrolysis plants and
have only basic operational controls which led to many of the environmental
concerns.

5. M/s S.G. Petrotech Rohtak, Haryana, M/s Tirath Ram and Co (Unit-ll), Ludhiana,
Punjab and M/s Mahie Green Earth Product, Muzaffarnagar, Uttar Pradesh do not
have the above features like PLC based operation, bypass arrangement for pyro
gas, gas sensors, sirens, and mechanical means of carbon black unloading. Due
to absence of these features, these plants are called existing batch tyre pyrolysis

plants. M
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10.

11.

12.

13.

14,

15.

The existing batch tyre pyrolysis plants needs to have the features of advance
batch automated tyre pyrolysis plants to meet the environmental concerns. These
plants require modifications and improvement in operation control mechanism.

The existing batch tyre pyrolysis plants have issues with regard to fugitive
emission, spillage of carbon black powder, spillage and fugitive emission during
unloading of carbon black and steel scrap and release of pyro gas into the
atmosphere.

M/s Royal Carbon Black Pvt. Ltd., Raigad, Maharashtra is a continuous tyre
Pyrolysis Plant and meet the environmental concerns.

It is observed that the advance batch automated tyre pyrolysis plant at Raipur;
Chhattisgarh has higher levels of PMio and PM 25. However, the reason for high
levels cannot be attributed to one-day operation of Tyre Pyrolysis Plant as the area
is surrounded by several sponge iron plants, which are known to cause particulate
matter (PM) pollution. Other parameters such as VOCs, CO and B(a)P are within
limits.

It is observed that in existing batch tyre pyrolysis plants namely M/s S.G. Petrotec,
Rohtak, Haryana and M/s Mahie Green Earth Product, Muzaffarnagar, Uttar
Pradesh, the value of PMioand PMzs and VOCs are on higher side in ambient air
and in the work zone.

The existing batch tyre pyrolysis plants do not have safety features and have
issues of fugitive emission, spillage and escaping of pyro gas, etc. The existing
tyre pyrolysis plants do not have gas sensors and do not carry out Nitrogen (N2)
purging before opening of the reactor’'s gate in most of the cases.

The issue of fugitive emissions & spillage of black carbon are prominent in existing
batch tyre pyrolysis plants.

For initial heating purpose different fuels are being used. M/s Pairan Pyrolysis
Pvt. Ltd. and M/s Excel Industries were using oil emulsion. M/s Narmada
Industries is using pyro gas stored in rubber balloon, M/s Royal Carbon Black Pvt.
was using light oil fraction of Tyre Pyrolysis Oil (TPO), M/s S.G. Petrotech was
using natural gas (LPG) and M/s Tirath Ram and Co (Unit-ll) and M/s Mahie Green
Earth Product were using wood.

The yield of Tyre Pyrolysis Oil (TPO) is more or less same in continuous, advance
& existing batch processes. The calorific value of TPO is very high. The calorific
values observed in advance batch automated plants are 6347 Kcal/kg, 9100
Kcallkg and 10265 Kcallkg. The calorific value observed in existing batch Tyre
Pyrolysis Plants are 9120 Kcallkg, 9926.38 Kcal/Kg and 7003 Kcal/Kg. In the
continuous Tyre Pyrolysis plant the calorific values observed are 7560 kcal/kg for
heavy fraction and 7610 kcal/kg for light fraction.

Tyre Pyrolysis Qil (TPO) has low sulphur content in the range of 0.87% to 1.28%,
Ash content 0.087% wt., total halogen in the range of 146.27 ppm to 287.4 ppm.
The carbon number varies from C4 — C30, flash point 52°C to 54°C, boiling range
from 66.4°C to 312°C, sediment ranges from 0.002% to 0.0063% wt., PONA
ranges from 69.53% to 70.87% v/v, pour points varies from — 30°C to -6°C,
Conradson carbon residue ranges from 0,62% to 3.41% and kinematic viscosity
at 40°C ranges from 3.67 to 6.12.
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6.0 CONCLUSIONS OF THE STUDY ON ADEQUACY OF TYRE PYROLYSIS
PLANTS TO MEET ENVIRONMENTAL CONCERNS

Vi.

Vii.

viii.

Xi.

Advance batch automated tyre pyrolysis plants are plants with advance features
for safety, operation controls and pollution control in comparison to existing batch
tyre pyrolysis plants and are upgraded version of existing batch tyre pyrolysis
plants.

i. Advance batch automated tyre pyrolysis plants are found to meet environmental

issues/concerns identified in the earlier report submitted by CPCB to the Hon'ble
NGT (PB) in the matter of OA No. 400 of 2019.

The advanced batch automated plants are able to meet environmental concerns,
as the plants were run under continuous supervision and by strictly adhering to
SoPs.

The existing batch tyre pyrolysis plants are first generation pyrolysis plants and
have only basic operational controls which led to many of the environmental
issues / concerns.

The advance batch tyre pyrolysis process and continuous tyre pyrolysis process
had demonstrated compliance with regard to work zone limits and no significant
impact on ambient air quality.

Existing Batch Tyre Pyrolysis Plants need additional features like PLC based
control arrangement, by pass arrangement for pyro gas, installation of gas sensors,
pressure, temperature gauges at reactor & storage tank, alarm system, facility for
flaring of entire pyro gas during emergency, arrangement for re-circulation of pyro
gas for reactor’s heating, suction hoods over the gate of reactor, sprinkler system
for control of fugitives and mechanized arrangement for unloading of carbon black
powder and arrangement of nitrogen purging etc. to meet the environmental
concerns.

Odour in the tyre pyrolysis plants are due to leakage from the pipe lines of oil & gas
and due to storage of purge water (oil mixed water).

The vyield and calorific values of Tyre Pyrolysis Oil is more or less same in
continuous, advance & existing batch process.

Tyre Pyrolysis Oil (TPO) has high calorific value in the range of 6300 Kcal/kg to
10200 Kcal/kg and low sulphur content in the range of 0.87% to 1.28%, Ash content
0.087% wt., total halogen in the range of 146.27 ppm to 287.4 ppm. The carbon
number varies from C4 — C30, flash point 52°C to 54°C, boiling range from 66.4°C
to 312°C, sediment ranges from 0.002% to 0.0063% wt., PONA ranges from
69.53% to 70.87% v/v, pour points varies from — 30°C to -6°C, Conradson carbon
residue ranges from 0,62% to 3.41% and kinematic viscosity at 40°C ranges from
3.67 to 6.12.

The value of sulphur content, calorific value, sediment, lead, arsenic, cadmium+
chromium+ nickel, PAH, Total halogens, PCBs, and water content in the TPO is
well within the limits specified for fuel oil obtained from the recycling of waste oil
and mentioned in the schedule V Part B of Hazardous & Other waste (M&TM)
Rules 2016)

Health issues have not been reported during the study except at the unit M/s Mahie
Green Earth Product, Muzaffarnagar, UP.
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7.0 RECOMMENDATIONS OF THE STUDY ON ADEQUACY OF TYRE PYROLYSIS
PLANTS TO MEET ENVIRONMENTAL CONCERNS

i. All the existing batch Tyre Pyrolysis Plants to install additional features like PLC
based control arrangement, bypass arrangement for pyro gas from reactor door to
primary condenser, installation of gas sensors, pressure, temperature gauges at
reactor & storage tank, alarm system, flaring of entire pyro gas during emergency,
arrangement for re-circulation of pyro gas for reactor’s heating, provision for flaring
of pyro gas, suction hoods over the gate of reactor and carbon black powder
bagging area, water sprinkler system and mechanized arrangement for removal of
carbon black powder and steel scrap and arrangement of Nitrogen(Nz) purging.

ii. Initial firing of reactor and heating of the reactor to be done either by using pyro gas
generated by the plant itself or by use of purge water (oil mix water)/oil water
emulsion, or by tyre pyrolysis oil or any other fuel approved by concerned SPCBs
/PCCs. After generation of pyro gas, the same is to be used for the purpose of
heating reactor. Plants to install adequate APCD for controlling flue gas emissions.

ii. Feed to tyre pyrolysis plants has to be full waste tyre or two piece cut waste tyre
with steel for better operational control in existing batch tyre pyrolysis plant.

iv. It has been observed that unloading of steel scrap from the reactor results into
spillage of carbon black around the reactor area and generates fugitive emission.
Plants to ensure no such spillage occurs by using suitable trays with wheels for
transporting the steel scrap within the premise from generation points to storage
points. This operation can be made cleaner by use of vacuum cleaner after each
batch operation.

v. Unloading of carbon black powder from the reactor should be done under controlled
conditions through a pneumatic /screw conveyor system in such a manner that the
contents of the reactor are not open to the atmosphere at any point of time. The
end of the conveyor system shall be attached to a bagging plant where all the
carbon black powder will be bagged in the HDPE bags with proper sealing.

vi. Suction hood to be installed above door of the reactor. Suction hood also to be
installed at the transfer points across the work zone such as at carbon black powder
bagging area etc. to control fugitive emissions. All suction hood to be connected to
centralized bag filters /wet scrubber attached with stack of 30 m height (installed
for control of flue gas emissions).

vii. Water sprinklers to be installed at the transfer points for arresting fugitives.

viii. Tyre Pyrolysis Plants to install ETP for proper treatment of waste water generated.
Also plants to ensure that treated water be re-used in unit itself & there is zero
effluent discharge in all the Tyre Pyrolysis Plants.

ix. The transportation of Carbon Black and Tyre Pyrolysis Oil (TPO) should strictly be
done in closed vehicles to ensure that there is no spillage of carbon black or TPO
during their transportation.

x. All Tyre Pyrolysis Plants to carry out annual health check-up of all the employees
working in the unit & submit its report to concerned SPCBs /PCCs on annual basis.
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Xi.

Xii.

Xiii.

SPCBs /PCCS to carry out vigilance & randomly inspect Tyre Pyrolysis Plants @
25% of total Tyre Pyrolysis Plants per annum in their respective States /UTs and
submit their compliance reports quarterly and annually to CPCB.

SPCBs /PCCs while granting consent to establish & operate a new Tyre Pyrolysis
Plants only after assessing the area of the plant premises where unit is proposed.
The area of the plant premises carry more weightage as the emission from tyre
pyrolysis unit does not affect far away community, instead it is the immediate
neighborhood that is affected. Black carbon, being large size particle is accidently
spilled over in the plant premises during its handling and therefore cannot travel to
larger distance under the influence of wind. Odor remains a nuisance to the nearby
residential and industrial area. In case of existing plants seeking expansion of
processing capacity, the same may also be granted only after plant area is found
sufficient. CPCB will issue guidelines on area of the plant premises accordingly
within ten months.

CPCB to revise SoP and prepare guidelines for both existing batch and continuous
tyre pyrolysis plant and its process within ten months.

e
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Appendix-|

Detailed Findings — Work Zone and Ambient Air Quality
A. Work Zone Air Quality:

Sampling and analysis of parameters were carried out for PM1o, PM25, CO, VOCs,
B(a)P. For work zone, the measured parameters were compared against the
permissible exposure limits (PEL) as under the Factories Act of 1948 or OSHA
exposure limits. For work zone permissible exposure limits are available for CO,
benzene, toluene and xylene (BTX) and B(a)P (under OSHA) only. For PM1o and
PM 255 there is no PEL under Factories Act 1948 or under OSHA. The plant wise
monitoring results are given below:

1. Advance Batch Automated Tyre Pyrolysis Plants — Work Zone Air Quality

The value of CO and B(a)P for all the three plants are either BDL or BLQ or within
PEL. The value of Benzene, Toluene and Xylene is within PEL in case of M/s
Pairan Pyrolysis Pvt. Ltd. In case of M/s Excel Industries (Unit-2) and M/s
Narmada Industries only Total Volatile Organic Compounds (TVOCs) was
monitored and found to be in the range of 0.00002 to 1.0 ppm. Values of PMio
and PM 25 were on lower side in case of M/s Pairan Pyrolysis Pvt. Ltd and M/s
Excel Industries (Unit-2). However, in case of M/s Narmada Industries the values
were on higher side. The detailed results are given in the Table 1 below:

Table 1
No. Name of the Location Parameters (8 hours monitoring)
Industry PMw | PMas co VOCs (ppm) T Ba)p
pg/m? pg/m? mg/m*® | Benzene Toluene Xylene ng/m?
(0,p.m)
1 M/s Pairan Location1 39.99 ; gk BDL 0.0007 0.1313 0.0018
Pyrolysis Pvt. Ltd., .
Erode. Tamil Nadu Location2 30.11 12.99 BDL 0.0000 0.0042 0.0007 BLQ
Location3 17.2 8.33 BDL 0.0000 0.0056 0.0011 ¥
Locationd 25.2 16.3 BDL 0.0000 0.0205 0.0078 BLQ
Location5 - - BDL 0.0000 0.0052 0.0022
Locationg B - BDL 0.0005 0.0886 0.0024
2 M/s Excel Location1 56.3 22.6 <1 TVOCs :0.1t0 0.5 <2
Industries (Unit-2), Location2 58.1 229 <1 TVOCs: 0.4t0 1.0 <2
Kolhapur Location3 55.4 221 <1 TVOCs: 0210 0.5 <2
3 M/s Narmada Location 168 57 0.572 TVOCs; 0.00002 BDL
Industries, Raipur Location2 232 69 0.634 TVOCs:0.00003 BDL
Location3 191 62 0.59 TVOCs:0.00002 BDL
Standard OSHA NA NA 50 1 200 100 0.2
Indian Factory Act 1948 NA NA 40 10 100 100 [~ ENA

2. Existing Batch Tyre Pyrolysis Plants — Work Zone Air Quality

The value of CO for all the three plants are either BDL or within PEL. The value
of Toluene is within PEL for M/s. Tirath Ram and Co. (Unit-ll) and M/s. Mahie
Green Earth Product and exceeding at one location for M/s. S.G. Petrotec. The
value of Benzene is within PEL for M/s. Tirath Ram and Co. (Unit-ll) and
exceeding at one location each for M/s S.G. Petrotec and M/s Mahie Green Earth
Product. The value of Xylene is within PEL in case of M/s Tirath Ram and Co.
(Unit-11) and exceeding for M/s S.G. Petrotec and M/s Mahie Green Earth Product.
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Table -2

No. Name of the Location Parameters (24 hour monitoring)
Industry PMq PM.s | CO mg/m’ VOCs (ppm) B(a)P
pg/im? pg/im?® Benzene | Toluene Xylene ng/m®
(0,p,m)
1 M/s S.G. Petrotec, | Location1 166.4 95,54 10.82 2.88 36.74 167.73 0098
Rohtak, Haryana | Location2 23721 196.9 13.58 4.23 53,12 197.33 0.92
Location3 291.08 241.47 26.10 16.82 286.98 42151 114
Location4 261.94 208.24 9.18 3.28 68.99 191.29 0.96
2 [M/s Tirath Ram and | Location1 136.82 89.55 3.66 0.74 8.10 2213 0,088
Co. (Unit-11), | Location2 110.12 79.84 3.45 0.68 6.42 39 BODL
Ludhiana, Punjab Location3 92.14 4223 4.86 0.65 15.10 57.9 BDL
Locationd 172.94 110.05 6.44 0.84 20.14 52.22 0.089
3 M/s Mahie Green Location1 111.88 87.06 6.2 9.11 67.09 180.64 BDL
Earth Product, Location2 191.28 120.97 62 12.04 84.1 226 68 BDL
Muzaffargarh Location3 133.33 62.43 6.13 8.25 88.94 155.39 BDL
Nagar, UP Locationd 167.07 92 5.93 8.66 74.92 119.26 BDL
Standard NA NA 50 1 200 100 02
OSHA
Indian Factory Act 1948 NA NA 40 10 100 100 NA
3. Continuous Tyre Pyrolysis Plants — Work Zone Air Quality
The value of CO is less than 2.0 mg/m? and B (a) P is less than 1.0 ng/m?3. Only
Total Volatile Organic Compounds (TVOCs) was monitored and found to be in the
range of 0.1 to 0.4 ppm. The values of PM1o and PMz 5 obtained during monitoring
are on lower side. The detailed results are given in the table -3 below:
Table -3
No. | Name of the Industry Locations Parameters (8 hours monitoring)
PMy, PM;s co TVOCs (ppm) B{u)P
pg/m? pgim?® mg/m? Benzene | Toluene | Xylene ng/m’
1 M/s Royal Carbon Location1 0.1to0.4
Black Pvt. Ltd., o 26.1 <20 (Avg. value 0.24) <14
Raigad, MH Location2 614 247 01t00.2
<2.9 (Avg. value 0.13) =E
Standard OSHA NA NA 50 NA 02
Indian Factory Act 1948 NA NA 40 NA NA
B. Ambient Air Quality
Sampling and analysis of parameters were carried out as per the protocol and
compared with NAAQS.
1. Advance Batch Automated Tyre Pyrolysis Plants - Ambient Air Quality

The ambient air quality monitored around the Advance Batch Automated Tyre
Pyrolysis Plants namely M/s Pairan Pyrolysis Pvt. Ltd., Erode, Tamil Nadu and M/s
Excel Industries (Unit-2), Kolhapur, Maharashtra is within permissible limits as
prescribed under national ambient air quality standard for PM1o, PM25 & CO.

ii. However, at M/s Narmada Industries, Siltara, Raipur, Chhattisgarh the PM1o values

are exceeding the limits at both the monitored locations and PMzs value is
exceeding at one location. As per the study report, there are several sponge Iron
plant in the vicinity. Industries namely M/s. Indra Metal Works, two Sponge Iron
plant namely M/s. SKS Ispat, and M/s. Gagan Ispat, Sponge Iron Plant and a power
plant namely M/s. Jagdamba Power are very close to M/s Narmada Industries and
they might have contributed in increase in the monitored value.

T
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iii. Monitoring for VOCs and B(a)P were also carried out at above three plants. Values
of benzene were found to be less than value of annual prescribed standard. Values
of B(a)P were BDL /BLQ. The detailed results are given in the Table 4 below:

Table 4:
No. Name of the Locations Parameters (24 hourly monitoring) ?* heury monitoring] |
Industry PM, PM, 5 co VOCs ( pg/m’) | B(a)P |
pa/m?® pgim?® mg/m?® Benzene | Toluene | Xylene ng/m?
1 M/s Pairan Location1 56.4 22.8 BDL 0.000 105.5 11.65 BLQ
Pyrolysis Put,
Ltd., Erode, Location2 56.5 20.4 BDL 0.000 16.24 28 BLQ
Tamil Nadu
2 M/s Excel Location1 526 2046 BLQ TVOCs: 229.4 to 458.8 BLQ |
Industries (Unit-
2), Kolhapur, Location2 57.1 243 BLQ TVOCs:229.4 to 688.3 BLQ
Maharashtra
Location3 545 21.8 BLQ TVOCs:229.4 to 458.8 BLQ
3 M/s Narmada Location1 169.38 54.02 - TVOCs: 0.111 BDL
Industries, Location2 310.67 7215 - TVOCs: 0.132 BDL
Raipur.
Chhattisgarh
NAAQS Standard 4 5 1
b oR (8 hr) (Annual) Jaly i {Annual)

2. Existing Batch Tyre Pyrolysis Plants - Ambient Air Quality

i. In M/s S.G. Petrotec, Rohtak, Haryana, the values of PM1o is 124.21 pg/m®, 113.64
Hg/m? 96.7 ug/m® and 173.66 pg/m? respectively and is exceeding the NAAQS at
three out of four locations. The values of PMzs is 58.04 pg/m?, 53.9 pg/m?, 58.61
ug/m*and 104.72 pg/m? respectively and is exceeding the NAAQS at one location.

ii. In the plant of M/s Tirath Ram and Co. Ludhiana, Punjab, the values of PM10 is
94.14 ug/m3, 121.41 pg/m3, 115.05 ug/m3 and 126.44 pg/m3 respectively and is
exceeding the NAAQS at three locations. The values of PM2.5 is 52.88 ug/m3, 84.34
Hg/m3, 67.29 pug/m3 and 98.88 pg/m3 respectively and is exceeding the NAAQS at
three locations.

iii. In the plant of M/s Mahie Green Earth Product, Muzaffarnagar, U.P., the values of
PM10 is 152.31 pg/m3, 107.33 pg/m3, 108.70 pg/m3 and 96.66 ug/m3 respectively
and is exceeding the NAAQS at three locations. The values of PM2.5 is 33.16 ug/m3,
50.03 pg/m3, 53.99 ug/m3 and 45.80 pg/m3 respectively and is within the NAAQS
at all the locations.

iv. In all three existing batch Tyre Pyrolysis Plants, VOCs have been analyzed in the
terms of BTX i.e. Benzene, Toluene & Xylene. The values of Benzene appear to be
on higher side at all the location at M/s S.G. Petrotec, Rohtak, Haryana. For M/s
Tirath Ram and Co. Ludhiana, Punjab, levels of Benzene is on higher side at one
location. For M/s Mahie Green Earth Product, Muzaffarnagar, U.P., the levels of
Benzene is on higher side at two locations. The benzene levels ranged between 1.88
Hg/m3 to 13.56 ug/m3. These values are 24 hour values where as standard is annual
average.

v. The levels of Benzo (a) Pyrene were below detection limit at all three existing batch
Tyre Pyrolysis Plants. The detailed results are given in the Table 5 below: W}\

b
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Table 5:

No. Name of the Locations Parameters (24 hour monitoring)

Industry PM;q PM:s VOCs ( pg!m’ B(a)P
pg/m’ pg/m® Benzene Toluene | Xylene ng/m’

1 M/s S.G. Location1 124.21 58.04 7.27 24.68 Dol BDL
Petrotec, Location2 113.64 53.9 5.88 11.13 10.1 BDL
Rohtak, Haryana | Location3 96.57 58.61 8.1 68.19 152.2 BDL
Locationd 173.66 104.72 13.56 24,92 95.75 BDL

o M/s Tirath Ram Location1 94.14 52.88 1.88 2,92 2.38 BDL
and Co. (Unit-1I), Location2 121.41 84.34 3.89 5.54 BDL
Ludhiana, Punjab | Location3 115.05 67.29 4.92 19.85 47.31 BDL
Location4 126.44 98.88 8.44 18.52 71.77 BDL

3 M/s Mahie Green | Location1 152.31 33.16 6.99 44,12 61.899 BDL
Earth Product, Location2 107.33 50.03 8.24 39.82 95.29 BDL
Muzaffargarh Location3 108.70 53.99 3.91 13.06 21.92 BDL

Nagar, UP Locationd 96.66 45.8 4.22 15.69 8.27 BDL

NAAQS Standard 5 1
100 s (Annual) hiAs (Annual)

3. Continuous Tyre Pyrolysis Plants-Ambient Air Quality

i.The value of PMi and PM.s were within permissible limits of NAAQS in case of the
Continuous Tyre Pyrolysis Plant namely M/s Royal Carbon Black Pvt. Ltd., Raigad,

Maharashtra.

ii.The value of CO was less than 2.0 mg/m3 and B(o.)P was less than 1.0 ng/m?®. TVOCs was

in the range of 0.1 to 0.3 ppm. The detailed results are given in the Table -6 below:

Table 6:
No. Name of the Location Parameters (24 Hour Monitoring)
Industry PM;; PM; s Cco TVOCs (ppm) B(a)P
pg/m?® pg/m?® mg/m* | Benzen{ Toluene| Xylene | ng/m’
1 M/s Royal Location1 011002
Carbon Black s & w24 (Avg. value 0.11) std
Pvt. Ltd., Raigad, | Location2 59.1 23.5 <20 0.1t00.3 <10
Maharashtra ) (Avg. value 0.18) :
Location3 60.7 24.2 0.1t00.3
%9 (Avg. value 0.14) i
NAAQS Standard 5 1
100 %0 (Annual) hoA (Annual)
24
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Item No. 05

ANNEXURE- |

Court No. 1

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 400/2019

(I.A. No. 403/2019, I.A. No. 611/2019, L.A. No. 615/2019 & L.A. No.

08/2020)

(With reports dated 18.12.2019 & 03.01.2020)

Social Action for Forest & Environment (SAFE) Applicant(s)

Versus

Union of India & Ors. Respondent(s)

Date of hearing: 06.01.2020

CORAM: HON’BLE MR. JUSTICE ADARSH KUMAR GOEL, CHAIRPERSON
HON’BLE MR. JUSTICE S.P WANGDI, JUDICIAL MEMBER
HON’BLE DR. NAGIN NANDA, EXPERT MEMBER
HON’BLE MR. SIDDHANTA DAS, EXPERT MEMBER
For Applicant(s): Mr. Sanjay Upadhyay and Mr. Salik Shafique,
Advocates
Mr. Raj Panjwani, Senior Advocate for I.A. No.
403/2019
Mr. Ankit Lodaya, Advocate for I.A. No. 08/2019
For Respondent(s): Mr. Daleep Dhyani, Advocate for UPPCB
Mr. Divya Prakash Pande, Advocate for CPCB and
MoEF&CC
ORDER
1. The issue for consideration is the absence of proper

management of End-of-Life Tyres/Waste Tyres (ELTs) in

accordance with the Environment (Protection) Act, 1986,

Environment (Protection) Rules, 1986, Hazardous and Other
Wastes (Management and Transboundary Movement) Rules,
2016, CPCB Guidelines for Environmentally Sound
Management of End of Life Vehicles, 2016 and Standard

Operating Procedure (SOP) issued by the MoEF&CC.
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Vide order dated 25.04.2019, the Tribunal sought a report from the
Central Pollution Control Board (CPCB) about the status of
compliance of Rules on the subject and remedial measures required

with reference to the following prayers in the application as follows:
“a. There should be a complete ban of ELTs in Pyrolysis Industries
due to non-implementation of the existing laws by the Pyrolysis

Plants resulting in adverse environmental impact;

b. A comprehensive performance assessment of pyrolysis
industries should be ordered to be done through the SPCBs or
an independent agency in order to gauge the magnitude of the
problem at hand;

c. The principle of Extended Producer Responsibility (EPR) must
be made mandatory for tyre manufacturers as well as tyre

importers;

d. A set of Guidelines for alternative environment friendly uses of
ELTs must be immediately framed based on global best

practices;

e. A comprehensive time bound implementation plan be put in
place for ELTs in conformity with various laws, Rules and

Guidelines on Waste Tyres, to be executed by a Task Force.”

3. The matter thereafter considered on 19.09.2019 in the light of

the report furnished by the CPCB on 30.07.2019 as follows:-

“Ito3 XXX XXX

4. Accordingly, a report has been filed by the CPCB on
31.07.2019 to the effect that there are 637 tyre pyrolysis
units in 19 states of the country. Out of 637 tyre pyrolysis
units, 251 wunits are complying, 270 units are not
complying and 116 units are closed. In most of the cases,
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it was observed that the reason of non-compliance is not
meeting the criteria of SOP of MoEF & CC and the consent
conditions issued by the SPCBs/PCCs. In case of non-
compliances actions have been initiated in the form of
closure directions or time specific directions for
improvement or notices for compliance. The remedial
measures suggested are as follows:

“Remedial Measures:

The following remedial measures are suggested
for addressing the environmental concerns in the
tyre pyrolysis units:

1) Only continuous tyre pyrolysis units be
allowed and all the units having batch process
be asked to switch over to continuous process
within a given time frame of one year and till the
time of conversion their operation be stopped;

2) The feed to the continuous reactors should
be in the form of tyre chips and mechanical
feeding system with air lock arrangements so
that no air enters in the reactors.

3) The wunit should install packed bed
scrubber for control of gaseous emission and
reduction of odour;

4) The tyre pyrolysis units should strictly
follow the Standard Operating Procedures (SOPs)
issued by MoEF& CC for continuous process and
the consent conditions issued by SPCBs/PCCs.”

5. The report has also annexed Standard Operating
Procedure (SOP) issued by the Ministry of Environment,
Forest and Climate Change (MoEF&CC) dated 24.11.2015
to the effect that ‘batch process’ leads to carbon spillage
and exposure of workers. Some explosions have also been
reported. Such process has major shortcomings. The
recommendation is that the batch process should be
switched over to ‘continuous process’ within one year. We
are informed that that CPCB is going to issue a direction
under Section 5 of the Environment (Protection) Act, 1986
directing switchover to ‘continuous process’ within one
year.

6. Our attention has also been drawn to SOP on ‘import
and recycling of waste pneumatic tyres’ to the effect that
said tyres fall in Hazardous Waste Rules. Import thereof
needs to be restricted to the actual users having requisite
consent. It is also pointed out during the hearing that the
State of Punjab issued order dated 15.11.2014 for the
Location and Siting for Waste-tyre based Pyrolysis Plants
and Pollution Prevention/Safety measures to be adopted
by such units.

7. In view of above, it is clear that Pyrolysis process
involves high level of pollution and also adversely affects
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the health of the workers involved in the process. The
matter being covered by the Hazardous Waste
Management Rules, there is need for restrictions on import
and to regulate location of such units in the light of the
carrying capacity of the area.

8. Accordingly, CPCB may issue appropriate directions on
the subject after due consideration of the issue. The
directions should also deal with the restrictions on import
so as to ensure that India does not become a dump yard
for highly polluting hazardous waste material from other
countries and also to ensure that health of the workers
involved in the process is duly safeguarded.

9. The States wherein such 270 non-complying units are
located need to take remedial action including levy of
Environmental Compensation to ensure that such units
comply with air, water and hazardous waste pollution
norms within a reasonable time span. Let CPCB monitor
the compliance and file the status and compliance report
on or before 30.11.2019 by e-mail at judicial-ngt@gov.in.”

Accordingly, CPCB has filed status and compliance report on
18.12.2019 and additional supplementary status and
compliance report on 03.01.2020. As per report dated
18.12.2019, information furnished by the 19 SPCBs and PCCs
has been compiled which has been updated in the additional
supplementary report dated 03.01.2020. The State wise status

of compliance has been mentioned as follows:-

S. States Total Number Non- Number Remarks
No. numbe | of complying | of closed
r of | complyin | units units
units g units
1 Andhra 39 06 15 18 The Board has
Pradesh issued closure
order on
21.12.2019 to
15 number of
non-complying
Tyre pyrolysis
units.

2. Assam 08 05 0 03 -

3. Bihar 18 0 2 18 All the 18 tyre
pyrolysis units
in the state are

closed.

4. | Chhattisgarh 27 24 03 00 03 units

disconnected




5.

6.

The statistics has been summed up as follows:-

“As per the action taken report as received from the
SPCBs in compliance with the direction dated 04-12-
2019, there are now 678 tyre pyrolysis units in 19 states
of the country, an increase of 06 units over the last
reported figure of 672. Out of 678 tyre pyrolysis units,
270 units are complying, 250 units are not complying
and 155 units are closed/not in operation. CTO of 02
units are under renewal. Out of these two units one unit
is operational and another unit is closed. 01 unit has
applied for on line consent and the case is under
process.

The increase in number of compliance units is mainly
due to monitoring by CPCB and SPCBs. SPCBs based on
direction of CPCB has started process of closing the non-
compliance units. Maharashtra Pollution Control Board
(MPCB) has recovered environmental compensation of
Rs. 77,500/- from 3 units.”

Copies of directions issued by CPCB on 04.12.2019 and

30.12.2019 have been annexed which are as follows:-

04.12.2019

“Now, THEREFORE, in exercise of the powers vested
under the Section 5 of the Environment (Protection) Act,
1986, directions are hereby issued to you to close
down all such pyrolysis units in your State/UT
which are not complying as on date with consent
conditions and SOP of the MoEF&CC. You are also
directed to carry out strict vigilance and monitoring in
complying industries to ensure continued compliance of
consent conditions and SOP of MoEF&CC. You are
further directed that import of polluting hazardous
waste material shall be strictly regulated as per
Hazardous and Other Wastes (Management and
Transboundary  Movement)  Rules, 2016 and
amendment thereof.
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Action Taken Report (ATR) shall be submitted to the
Central Pollution Control Board by 25.12.2019. Failing to
comply with these directions, shall attract appropriate
action under law.”

30.12.2019

“Now, THEREFORE, in exercise of the powers vested
under the Section 5 of the Environment (Protection) Act,
1986, directions are hereby issued for regulating location
of tyre pyrolysis industries in light of the carrying
capacity of the area. Henceforth, any new/expansion of
existing tyre pyrolysis industry be granted consent to
establish or amendment in consent to establish only after
assessing the carrying capacity of the area. You are also
directed to ensure that health of workers involved in the

tyre pyrolysis industries is safeguarded.

Action Taken Report (ATR) shall be submitted to
the Central Pollution Control Board by 15.01.2020.
Failing to comply with these directions, shall attract

appropriate action under law.”

7. The CPCB has sought four months time to carry out further
studies as follows:-

“In view of the representations from the All India
Rubber & Tyre Recyclers Association, Mumbai
(AIRTRA), where they have claimed that Advance
Automated Plants addresses all the environmental
concerns as raised by the CPCB and in view of the
claim of Pyrolysis Industries Association, Punjab
where they have claimed that existing batch plants are
meeting the norms and SOPs, it has been decided that
CPCB uwill carry out study of the advance batch
automated plants as well as existing batch plants vis-
a-vis continuous plant to ascertain whether existing
would be able to meet environmental concerns or
advance batch automated plants are required to
address the environmental concerns. As per outcome of
the study, further decision would be taken that whether
existing batch/or advance batch automated plant is
required or only continuous plants be allowed. CPCB has



planned to complete the said study within a period of
four months starting from January 2020.”
Let the above study be carried out with the involvement of
NEERI and IIT, Delhi. Compliance of directions already issued

be overseen by the CPCB.

A further report in the matter be filed on or before 30.06.2020

by e-mail at judicial-ngt@gov.in. The report may also indicate

the details of the environmental compensation assessed and

recovered.

List for further consideration on 14.07.2020.

Adarsh Kumar Goel, CP

S.P Wangdi, JM

Dr. Nagin Nanda, EM

Siddhanta Das, EM

January 06, 2020
Original Application No. 400/2019

A
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ANNEXURE- Il to VIII

‘ \ CENTRAL POLLUTION CONTROL BOARD
N\ Regional Directorate (Chennai)

STUDY ON BATCH PYROLYSIS PROCESS AT M/s. PAIRAN PYROLYSIS

PVT.LTD., SIPCOT, PERUNDURAI

1.0 Background:

Central Pollution Control Board, Regional Directorate Chennai was directed to carry out the

study at M/s Pairan Pyrolysis Pvt. Ltd., (Advanced Batch Process) with the following study

protocol as suggested by the committee;

» The monitoring will be carried out at both work place as well as ambient air quality

>
>

with following parameters:

e Work Place Monitoring: Respirable dust (PM1o, PM25) (8 hr time weighted Avg),

CO, VOCs, BIP.

e Ambient Air Quality Monitoring: PM1o, PM25, BLIP, VOCs.
In case of batch process monitoring to be carried out at work place at the time of feeding
waste tyre in the reactors and during opening of reactor for removal of charcoal /fine
carbon for comparison purpose.
For ambient air quality, monitoring to be carried out for 8 hours during operation of
the plant at two locations.
Detailed analysis of tyre pyrolysis oil in terms of its sulphur content, calorific value,
sediment, lead, arsenic, cadmium+ chromium+ nickel, PAH, Total halogents, PCBs,
and water content (as per schedule V Part B of HoM rules 2016).
Assessment of temperature and pressure (mean as well as profiles), design parameters
of the units, incoming feed rate and product rate data from typical units will also be
analysed.
Locations and numbers of sensors/alarms.
Survey of minimum 10 persons in the adjoining areas (within 1km radius) through
questionnaire (draft questionnaire attached)
Health assessment of workers through questionnaire (draft questionnaire attached).

Any other parameter of interest if found to be useful during the study may also be included.

Accordingly, monitoring was carried out during 06 — 07 January, 2021 and sampling was
carried out through the NABL Accredited Lab M/s G Lens Innovation Labs Pvt. Ltd., Chennai.

1
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2.0 About the industry:

M/s Pairan Pyrolysis Pvt. Ltd., is located in plot no. S-20, SIPCOT Industrial Complex, Ingur
Village, Perundurai Taluk, Erode District. The nearby village Sengulam & Kuttapalayam

village from the unit having aerial distance 1.25 KM & 603 m respectively.
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The reactor capacity is 14 Tons of used tyre feeding per batch, whereas the unit is restricted to
operate at 12 Tons capacity as per TNPCB consent. The consented quantity of production of

various products are as follows;

SI.No | Description | Quantity | Unit
Product Details
1| Fuel Oil | 190 | T/M
By- Product Details
1 Carbon black 143 T/IM
2 Steel Wire Scarp 58 TIM
Intermediate Product Details
3 | Gaseous Fuel | 44 | T/M

The consented quantity of trade effluent (scrubber bleed off) discharge through solar

evaporation pond is 0.03 KLD.

The unit consists of batch pyrolysis reactor (horizontal circular air tight chamber of 2.6 m dia
and 7.5 m length provided with internal spiral system), followed by Primary condenser 2 nos,
Secondary condenser 4 nos., gas holding tank 1 no, Excess pyro gas firing chamber, scrubber

and stack of 30 m height with flaring system.

3.0 Process Description:

Pyrolysis is a chemical reaction that involves molecular breakdown of larger molecules into
smaller molecules in presence of heat. Pyrolysis is also known as thermal cracking, cracking,
thermolysis, depolymerization, etc. Tyre pyrolysis is the process of converting waste tyres into
products/intermediates like Pyrolysis Oil, Carbon Black, Steel Wire and Hydrocarbon Gas.

Large plastic or tire molecule

O(D\(—)’O\(:‘(O Pyrolysis oil maolecule
P ami |
(:\10 ‘53'_\_,"@,(_3 Pyrolysis Gas Molecule

Pyrolysis

«» ., Carbon Black
o . Atoms

Typical Pyrolysis process
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Scrap Tires are cut are packed densely into the reactor chamber. The reactor is heated to 300 -
400 C through fuels. Initially pyrolysis oil emulsion is used for firing. After starting of process,
the generated gas is condensed and oil is recovered. The uncondensed gas is further taken for
firing, after cutoff of oil firing. The reactor is rotated slowly 0.5 — 2 RPM during the process.
The condensed oil collected in the storage tanks connected to the individual condensers. After
completion of process, the oil is taken to the final collection tank. The excess uncondensed gas
is fired in a rectangular firing chamber. The exhaust from the firing chamber is connected to
the scrubber followed by the stack. Flaring system is provided in the stack in case of firing the

unburnt gas escape from the firing chamber.

After completion of the process, the reactor chamber is left for cooling until it reaches below
50°C. Then, the carbon is collected from the reactor by connecting the carbon chute tied with
collection bag. Due to internal spiral arrangement, the carbon flows into the collection bag. To
control the fugitive emission during the collection of carbon, suction hood with sprinkler is
provided in the front of reactor. The suction wood is connected to the particulate collection
bag.

Process timings for one batch process;

Loading — 4 hours

Process - 8 to 10 hours

Cooling- 8 to 10 hours

Carbon black and steel discharge (unloading) — 4 hours

4.0 Operation Status during inspection:

During the inspection, 10 Tons of waste cut tyres was fed to the reactor through Crane. The
batch started at 11.30 AM (Day 1) and completed on Day 2 @ 4.00 PM, the total time of
operation per batch 28.5 hrs. Time wise break of activities carried out is as follows;

e 11.30 AM -01.30 PM - Waste Tyre loaded

e 2PM-10.40 PM - Process period

e Around 5.30 PM oil firing of reactor shifted to gas firing

e 11 PM - 12 noon - Cooling period

e 12 noon — After achieving the temperature below 50 C, unloading of carbon particles
carried out till 4 PM
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Temperature and pressure was noted through analog system, whereas during the operation the
digital temperature & pressure sensor was not working. It was noticed that this digital system
found working at initial operation & after cooling of condenser. The temperature & pressure

values recorded manually is given in below table.

Time Temperature Pressure Gas Tank Pressure
C Kg/cm3 Kg/cm3
02.50 PM 46 1 bar -
03.10 PM 51.1 1 bar -
03.30 PM 57.7 1 bar -
03.50 PM 76.4 1 bar -
04.10 PM 120.7 1 bar -
04.30 PM 177.5 1 bar -
04.50 PM 220 1 bar -
05.10 PM 200 1 bar -
05.30 PM 190 1 bar -
05.50 PM 200 1 bar -
06.10 PM 200 1 bar -
06.30 PM 200 0.2 0.22
06.50 PM 200 0.2 0.22
07.00 PM 250 0.2 0.1
07.20 PM 270 0.23 0.2
07.40 PM 271 0.3 0.2
08.00 PM 280 0.2 0.15
08.20 PM 290 0.2 0.1
08.40 PM 281 0.2 0.2
09.00 PM 285 0.3 0.2
09.20 PM 295 0.2 0.2
09.40 PM 295 0.2 0.3
10.00 PM 290 0.2 0.2
10.20 PM 295 0.3 0.2
10.40 PM 300 0.3 0.2
11.00 PM 280 0.2 0.15
11.20 PM 270 0.29 0.21
11.40 PM 240 0.2 0.18
12.00 AM 210 0.15 0.09
12.30 AM 170 0.1 0.02
09.30 AM 110 - -
12.00 noon 50 - -

10 tons of tyre fed in the pyrolysis reactor, produces around 4200 lits of oil, approx. 3500 Kg
(7 bags x 500 kg) of Carbon and approx.1.8 tons of steel.

After cooling, the external chute is connected to the carbon collection point and collection bag
is tied in the chute. While opening the collection point carbon particle spillage is collected

through bin. After fixing the reactor is rotated slowly, the internal spiral provided in the reactor

5
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flows the carbon through the chute and collected in bag. During this process to control fugitive

emission, the suction hood is operated and in the front two sides barrier is placed. Before
opening the reactor nitrogen gas is purged.

6.0 Details of Monitoring & Analysis Report:

Based upon the batch process activity time, work place monitoring was carried out at time of

loading, process, cooling & unloading and also VOC is monitored near condenser & storage
tank.

Ambient Air Quality Monitoring was carried out at two locations in upward & downward wind
directions for 24 hrs. The predominated wind direction is NE to SW, whereas the direction

changes to SW to NE also. During the monitoring it was raining for 3.5 hrs between 02.30 AM
to 06.00 AM. The sampling locations are shown in the below map.

Firing
Chamber
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Lorry Loading

The analysis result of ambient air quality monitoring results is given in the Table 1, 2 & 3.
Toluene in the upwind found more comparatively to downwind direction. The value ranges

from 12.73 pg/m?® to 209.09 pg/m?® and contribution is observed during night time & early
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morning due to less dispersion. The contribution of toluene observed, since the station is placed

near to the oil storage shed.

VVOCs monitored in the work place are within the limit of OSHA PEL standard. The analysis

result of work place monitoring is shown in the Table 4.

The PM10 concentration observed in the work place area during loading, process, cooling &
unloading is 39.99, 30.11, 17.2 & 25.2 pg/m? respectively. The PM2.5 concentration observed

in the work place area during loading, process, cooling & unloading is 17.31, 12.99, 8.33 &

16.3 pg/m? respectively. The PM concentration is observed slightly increases during loading

& unloading as compared with the process & cooling time.

Table 1: Ambient Air Quality

SI.No Parameters Near Security Office | Near Steel Storage Standard
' (Downwind) Yard (Upwind)
Particulate Matter 100
1 (PM 10) - pg/m? 56.4 55.5
Particulate Matter 60
2 (PM 2.5)- pg/m? 22.8 20.4
Carbon Monoxide as CO , ) 04
3 (L hour) - mg/m? BDL (DL:1.14) BDL (DL:1.14)
4 Benzo (a)Pyrene - ng/m?3 BLQ (LOQ:0.03) BLQ (LOQ:0.03) 01

Table 2: VOCs in Ambient Air Monitoring (Upwind) (ug/m?)

Sample Location sample-1 sample-2 sample-3 24 Hrs Average
DICHLOROMETHANE 0.91 1.09 1.04 1.01
TOLUENE 12.73 94.36 209.09 105.40
BENZENE 0.00 0.00 0.00 0.00
m-XYLENE 10.61 6.40 0.56 5.86
0-XYLENE 10.62 6.34 0.42 5.79
ETHYLBENZENE 3.65 2.28 0.45 2.12
STYRENE 0.82 0.56 0.00 0.46
ISOPROPYLBENZENE 1.46 0.89 0.00 0.78
1,2,4A-TRIMETHYLBENZENE 25.56 15.02 0.59 13.73
1,4-DICHLOROBENZENE 15.41 10.64 3.94 9.99
1,3,5-TRIMETHYLBENZENE 7.22 4.30 0.00 3.84
NAPHTHALENE 2.05 1.59 0.88 1.51

Table 3: VOCs in Ambient Air Monitoring (Downwind) (ug/m?2)
7
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Sample Location sample-1 sample-2 sample-3 24 Hrs Average
Dichloromethane 0.70 1.23 1.06 1.00
Toluene 13.34 20.15 15.24 16.24
Benzene 0.00 0.00 0.00 0
M-XYLENE 14.69 18.05 8.97 13.90
O-XYLENE 15.33 18.55 8.41 14.10
Ethylbenzene 4.52 7.61 5.39 5.84
Styrene 1.01 1.35 0.70 1.02
Isopropylbenzene 2.06 2.78 1.44 2.09
1,2,4-trimethylbenzene 4431 48.01 16.70 36.34
1,4-dichlorobenzene 24.66 24.32 6.05 18.34
1,3,5-trimethylbenzene 13.30 14.70 5.10 11.03
Naphthalene 1.65 2.89 2.09 2.21
Table 4: Work Place Monitoring Results (ug/m?3) ug/m?’\ PPM | PPM
Sample Front of Front of Front of Front of colr\ml:j:rrlse S{\cl)?’ZE;e OSHA
Location react_or reactor reac_tor reacto_r r tank Total PEL
(Loading) | (process) | (cooling) | (Unloading) (process) | (process) (8 hrs)
Particulate - - -
Matter (PM 10) 39.99 30.11 17.2 25.2 - -
Particulate - - -
Matter (PM 2.5) 17.31 12.99 8.33 16.3 - -
Carbon BDL BDL BDL BDL BDL BDL - - -
Monoxide as CO | (DL:1.14) | (DL:1.14) | (DL:1.14) | (DL:1.14) | (DL:1.14) | (DL:1.14)
Benzo (a) Pyrene i (LoEsz:803) J (LO%L:803) i i
Dichloromethane 5.18 0.71 0.77 2.58 1.24 1.72 122 00035 | 25
Toluene 494.75 15.99 21.12 77.13 19.73 334.04 | 962.76 | 0.2553 | 10
Benzene 2.41 0.00 0.00 0.00 0.00 1.86 4.27 | 0.0013 1
M-xylene 455 1.85 2.71 22.02 6.52 7.39 45.04 | 0.0103 | 100
O-xylene 3.12 1.38 2.19 10.92 3.22 3.19 24,02 | 0.0055 | 100
Ethylbenzene 4.46 1.05 1.99 11.54 2.78 6.66 28.48 | 0.0065 5
Styrene 2.10 0.00 0.88 3.76 1.77 1.86 10.37 | 0.0024 | 50
8.7x10 50
Isopropylbenzene 0.00 0.56 0.44 1.37 0.65 1.00 4.02 -4
1,2,4- 0.0088 25
trimethylbenzene 3.76 4.33 6.93 7.96 18.34 2.33 43.65
1,4- 0.0298 10
dichlorobenzene 25.27 3.01 9.31 8.36 63.08 70.48 179.51
1,3,5- 0.0023 25
trimethylbenzene 0.00 1.36 1.92 2.98 4.10 0.96 11.32
Naphthalene 6.63 1.10 1.23 3.97 22.88 1.11 36.92 | 0.007 | 0.1
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The characteristics of the oil sample collected is shown in the below table 5. There is no specific

standard prescribed for the oil derived from waste tyre. However, the same is compared with

the specification of fuel derived from waste oil and all parameters are found within the

specification.

Table 5: Oil Sample

Specification of fuel

SI1.No Parameters unit Pyrolysis Oil derived from waste oil
1 Sediment % 0.18 0.25
2 Arsenic as As PPM BLQ (LOQ:1.0) 5

Cadmium as Cd + PPM 500
3 Chromium as Cr + 3.69

Nickel as Ni
4 Lead as Pb PPM 1.11 100
5 Poly aromatic % BLQ 6

Hydrocarbons (LOQ:0.00025)
6 Polychlorinated Biphenyl PPM BLQ (LOQ:0.2) <2
7 Sulphur as S % 0.0035% 4.5%
8 Total Halogens as ClI mg/kg | BDL (DL:1.0) 4000
9 Water content % 0.1 1%
10 Calorific Value Kcal/kg | 6347

7.0 Steps taken by the unit for control of pollution:

The unit has provided the suction hood and sprinkler system in the front of the reactor

to control the fugitive emission during the operation of carbon unloading. The suction

hood is connected to the bag to collect the particulate matter.

It was informed by the unit that maximum cleaning of floors being carried out manually

without using water.

The emission from the reactor firing is connected to the scrubber followed by the

common stack of height 32 m. The stack is provided with flaring system.

The excess pyro gas is fired in the flaring chamber and connected to the scrubber

followed by the common stack.

The purge out water from the scrubbers is sent to solar evaporation pond.

The unit has provided one methane sensors at firing chamber.
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8.0 Outcome of Survey as per protocol:

Survey of 10 persons from nearby village was carried out at Sengulam,
Kutthampalayam, Kambuliyampatti & Varapalyam as per the provided questionnaire.
In which six person said that odor issue was faced 2 years back and currently there is
no issue due to operation of industry.

Health assessment of workers also carried out through the questionnaire provided by

the committee. As per the workers statement, they are not having any health issue.

Copy of the questionnaires are enclosed as Annexure 1 & I1.

9.0 Steps required for improvement:

Existing suction hood provided is not engineering designed, so same shall be modified
accordingly to enhance appropriate suction.

At present, the exhaust connected from suction hood is connected to collection bag, to
improve efficacy of collection proper APCD shall be provided.

The steel is removed using the crane and stored in the open storage yard, whereas
carbon deposit in the steel leads to spillage during the dragging. The unit has a tray for
collecting the steel to avoid spillage of deposited carbon particle, which was not used
at time of inspection. The carbon deposit shall be removed mechanically or through
water washing. So appropriate measures shall be taken for removal of carbon particles
deposited on the steel to avoid spillage.

Closed shed shall be provided for the storage of collected carbon and steel.

During the entire study, less particulate emission was observed. The unit has taken utmost

care for control of particle emission. If such scenario is followed on day to day activity, the

particulate emission during carbon unloading shall be controlled effectively.

As per scope/protocol of the work given by the committee, the unit is complying with

pollution control norms and suggested to implement the above improvements said in point

9.

Improvement in the control of fugitive emission is observed after installation of APCDs. The

comparison is made through google image & present photographs shown below;

10
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Before (Google Image of March 2020)

After APCD Measures (At present)

The photograph & Videography’s taken during the entire monitoring period is attached for

reference.

(R. Rajkumar)

Scientist D
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View of Plant
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Loading
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Excess Gas Flaring
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Carbon Unloading
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Suction Hood Exhaust connected to Bag
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ot

"‘; CENTRAL POLLUTION CONTROL BOARD
\’T“{ Regional Directorate (Chennai)

Status of environmental issues in operation of tyres pyrolysis units at M/S. Pairan Pyrolysis
Pvt. Ltd., Sipcot, Perundurali

Spillage of carbon in the working area:

After cooling, the external chute is connected to the carbon collection point and collection bag
is tied in the chute. While opening the collection point carbon particle spillage is collected
through bin. After fixing the chute, the reactor is rotated slowly, the internal spiral provided in
the reactor flows the carbon through the chute and collected in bag. During this process to
control fugitive emission, the suction hood is operated and in the front two sides barrier is

placed.

The steel is removed using the crane and stored in the open storage yard, whereas carbon
deposit in the steel leads to spillage during the dragging. The unit has a tray for collecting the
steel to avoid spillage of deposited carbon particle, which was not used at time of inspection.
The carbon deposit shall be removed mechanically or through water washing. So appropriate

measures shall be taken for removal of carbon particles deposited on the steel to avoid spillage.

49



Exposure of workers to fine carbon particles;

Workers are provided proper Personnel Protective Equipment such as mask, gloves, boots.

Process emission due to escape of pyro gas which remains entrapped inside reactor vessel
after completion of the process and their release into atmosphere with the opening of the
main door of the reactor vessel;

Before opening the reactor nitrogen gas is purged into the reactor, due to forward feeding the
gas is pushed off to the next chamber (condenser & gas holding tank) and VOC meter is used
by the industry to check the presence of any gas in the reactor.

VOCs monitored in the work place are within the limit of OSHA PEL standard

Escape of pyro gas directly into atmosphere through emergency release valve due to increase
of pressure in the reactor vessel:

During the inspection, it was observed that the pressure and temperature were being monitored
and any increase in pressure, the gas is flared. No emergency situation noticed during this
monitoring period.

In case of any abnormal emergency, pressure valve is provided to release the gas into
atmosphere.

Release of excess pyro gas or uncondensed gases for flaring;

Excess pyro gas is fired in the flaring chamber and the unit has also provided addition flaring
system in the stack at height of 32 mts.

Odor problem in plant and in neighborhood:

As per the provided questionnaire survey carried out in nearby villages, six person said that
odor issue was faced 2 years back (public informed that odour issue was faced due to rubber

reclaim industry situated in that industrial area behind M/s Pairan Pyrolysis Pvt. Ltd., and there
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is no issue due to operation of this unit. Whereas during inspection slight odor was observed

as like in petrol pumps.

Fugitive emission of charcoal/ fine carbon particle while removing from reactor vessel and
its packing into the bags;

In front of the reactor, Suction hood is provided and two sides barrier is placed to control the
fugitive emission.

Purged water from the water seal (oil —water separator) provided to separate the water
vapour from the pyro gas containing oil traces:

The unit has provided heavy duty macro emulsion fuel burner to fire oil with moisture (water)
(in the ratio of 70% oil & 30% water codensate)

Spillage and floor washing containing charcoal particle and oil;

The unit has informed that mechanical/manual cleaning being carried out for removal of carbon
particles. The bleed off scrubber water is sent to SEP.

The unit has provided closed loop system for oil, so that chances of oil spillage is reduced.

b

(R. Rajkumar)
Scientist D
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Questionnaire -1 (For persons in adjoining areas (within 1 km radius)

No. Head Details
1. Name Sh. Senthil Kumar
2. Age/ Gender 41/Male
3 Address /Contact number S/o, Duraisamy
10/65 Sengulam, ingur
4, Proximity of person from unit 1Km
5. Whether facing any problem of odour 2 %> Years Back not Now.
or dust? If yes, then rate in scale of 1 to
10
6. Specify if the person has any Health No Health Issue.
issue. Also mention duration
7. In case of any health issue, whether Not Applicable
the person attributing the same to
nearby pyrolysis units or not
8. Any feedback Nil

Date: 06-01-2021
Place: Sengulam

(R. Rajkumar)

Scientist D

52



Questionnaire -1 (For persons in adjoining areas (within 1 km radius)

No. Head Details
1. Name Sh. Tamilarasu
2. Age/ Gender 22/Male
3 Address /Contact number S/o Devaraj
10/65A, Sengulam, Ingur
4, Proximity of person from unit 1Km
5. Whether facing any problem of odour 2 Years back Not Now.
or dust? If yes, then rate in scale of 1 to
10
6. Specify if the person has any Health Nil
issue. Also mention duration
7. In case of any health issue, whether Nil
the person attributing the same to
nearby pyrolysis units or not
8. Any feedback Nil

Date: 06-01-2021
Place: Sengulam

(R. Rajkumar)

Scientist D
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Questionnaire -1 (For persons in adjoining areas (within 1) km radius

No. Head Details
1. Name Sh. Gobi
2. Age/ Gender 24/Male
3 Address /Contact number 10/65 Sengulam, Ingur
4, Proximity of person from unit 1Km
5. Whether facing any problem of odour Not Available.
or dust? If yes, then rate in scale of 1 to
10
6. Specify if the person has any Health Nil
issue. Also mention duration
7. In case of any health issue, whether Nil
the person attributing the same to
nearby pyrolysis units or not
8. Any feedback Nil

(R. Rajkumar)
Scientist D

Date: 06-01-2021
Place: Sengulam



Questionnaire -1 (For persons in adjoining areas (within 1) km radius

No. Head Details
1. Name Smt. Sivagami Chinnan
2. Age/ Gender 35/ Female
3 Address /Contact number W/o Chinnan, 43,Arisana colony,
Kutthampalayam, Ingur.
4. Proximity of person from unit 1Km
5. Whether facing any problem of odour Not Now. 2Years Back.
or dust? If yes, then rate in scale of 1 to
10
6. Specify if the person has any Health Nil
issue. Also mention duration
7. In case of any health issue, whether Nil
the person attributing the same to
nearby pyrolysis units or not
8. Any feedback Nil

Date: 06-01-2021
Place: Sengulam

\\D\P\f

(R. Rajkumar)
Scientist D

95



Questionnaire -1 (For persons in adjoining areas (within 1) km radius

No. Head Details
1. Name Sh. Boopathy Raja
2. Age/ Gender 29/Male
3 Address /Contact number S/o Palanisamy,Nagappagowndam
Palayam, kampaliyampatti.
4, Proximity of person from unit 1Km
5. Whether facing any problem of odour 2 Years Back not now.
or dust? If yes, then rate in scale of 1 to
10
6. Specify if the person has any Health No Health Issue
issue. Also mention duration
7. In case of any health issue, whether Not Applicable
the person attributing the same to
nearby pyrolysis units or not
8. Any feedback Nil

Date: 06-01-2021
Place: Sengulam

(R. Rajkumar)
Scientist D

Questionnaire -1 (For persons in adjoining areas (within 1) km radius
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No. Head Details
1. Name Smt. Kanammal
2. Age/ Gender 66/Female
3 Address /Contact number 122 sullimettur, kambuliyampatti
4. Proximity of person from unit 1Km
5. Whether facing any problem of odour 2 Years back not now.
or dust? If yes, then rate in scale of 1 to
10
6. Specify if the person has any Health Nil
issue. Also mention duration
7. In case of any health issue, whether Nil
the person attributing the same to
nearby pyrolysis units or not
8. Any feedback Nil

Date: 06-01-2021
Place: Sengulam

\\D\PX’

(R. Rajkumar)
Scientist D
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Questionnaire -1 (For persons in adjoining areas (within 1) km radius

No. Head Details
1. Name Sh. Chenni Maran
2. Age/ Gender 79/Male
3 Address /Contact number s/o Maran,
31Arjuna colony
kuttapalayam, Ingur
4, Proximity of person from unit 1Km
5. Whether facing any problem of odour 2 Years back not now.
or dust? If yes, then rate in scale of 1 to
10
6. Specify if the person has any Health Nil
issue. Also mention duration
7. In case of any health issue, whether Nil
the person attributing the same to
nearby pyrolysis units or not
8. Any feedback Nil

\\D\P\f

(R. Rajkumar)
Scientist D

Date: 06-01-2021
Place: Sengulam



Questionnaire -1 (For persons in adjoining areas (within 1) km radius

No. Head Details

1. Name Smt. Vasantha mani

2. Age/ Gender 65/Female

3 Address /Contact number 50, Utthandinayakkanputhur
varapalyam,

Kambiliyampatti

4. Proximity of person from unit 3km
5. Whether facing any problem of odour Nil
or dust? If yes, then rate in scale of 1 to
10
6. Specify if the person has any Health Nil

issue. Also mention duration

7. In case of any health issue, whether Nil
the person attributing the same to
nearby pyrolysis units or not

8. Any feedback Nil

\\D\P\f

(R. Rajkumar)
Scientist D

Date: 06-01-2021
Place: Sengulam



Questionnaire -1 (For persons in adjoining areas (within 1) km radius

No. Head Details
1. Name Sh. Valliyammal
2. Age/ Gender 69/Female
3 Address /Contact number 17,Sedakattur,varapalyam.
4, Proximity of person from unit 3km
5. Whether facing any problem of odour Nil
or dust? If yes, then rate in scale of 1 to
10
6. Specify if the person has any Health Winter Season time Cold Problem.
issue. Also mention duration
7. In case of any health issue, whether Nil
the person attributing the same to
nearby pyrolysis units or not
8. Any feedback Nil

Date: 06-01-2021
Place: Sengulam

\\D\P\f

(R. Rajkumar)
Scientist D
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Questionnaire -1 (For persons in adjoining areas (within 1) km radius

Head Details
No.
1. Name Sh. Rajendran
2. Age/ Gender 58/Male
3 Address /Contact number East Sanarpalayam
varapalayam
4, Proximity of person from unit 3km
5. Whether facing any problem of odour Nil
or dust? If yes, then rate in scale of 1 to
10
6. Specify if the person has any Health Winter Season time Cold and Sinus
issue. Also mention duration Problem.
7. In case of any health issue, whether Nil
the person attributing the same to
nearby pyrolysis units or not
8. Any feedback Nil

\\D\P\f

(R. Rajkumar)
Scientist D

Date: 06-01-2021
Place: Sengulam



Questionnaire -2 (For workers of the unit)

No. Head Details

1. | Name Sh. Lallbabu Mallick

2. | Age / Gender 31/ M

3. | Address /Contact Number Gram —Purandarpur,Nabasta,
Nanoor,Birbhum - 731215

4. | Designation Operator

5. | Work profile To operate the reactor during process
(Hot) Time

6. | Working since how many years? 5 Years

7. | Whether using PPE Kit Yes

8. | Work duration ? 8 hrs

9. | Health condition (Details) Good

10 | In case of any health issues, specify | Nil

duration of illness?
11. | Any feedback Nil

Date: 06-01-2021
Place: Perundurai

(R. Rajkumar)
Scientist D
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Questionnaire -2 (For workers of the unit)

No. Head Details

1. | Name Sh. Thakur Prasad Ram

2. | Age / Gender 55/ M

3. | Address /Contact Number Shivmuni,Sarayakota,Saraikota,Kotwa,
Narayanpur,Ballia,UP-277501

4. | Designation Loader

5. | Work profile To load & Unload Raw material &
Finished goods

6. | Working since how many years? 5 Years

7. | Whether using PPE Kit Yes

8. | Work duration ? 8 hrs

9. | Health condition (Details) Good

10 | In case of any health issues, specify | Not Applicable

duration of illness?
11. | Any feedback Nil

Date: 06-01-2021
Place: Perundurai

(R. Rajkumar)

Scientist D
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Questionnaire -2 (For workers of the unit)

No. Head Details

1. | Name Sh. Siddhnath

2. | Age / Gender 46 Years /IM

3. | Address /Contact Number S/o. Jay Govind, 291/18,Gahmar,

Ghajipur,UP -232327

4. | Designation Loader

5. | Work profile To load / Unload Raw material &
Finished goods

6. | Working since how many years? 5 Years

7. | Whether using PPE Kit Yes

8. | Work duration ? 8 hrs

9. | Health condition (Detalils) Good

10 | In case of any health issues, specify | Not Applicable

duration of illness?
11. | Any feedback Nil

Date: 06-01-2021
Place: Perundurai

(R. Rajkumar)
Scientist D
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Questionnaire -2 (For workers of the unit)

No. Head Details

1. | Name Sh. Santhosh Kumar Yadav

2. | Age / Gender 34/ M

3. | Address /Contact Number S/o.Mishri yadav,kudhaohwar,Ghazipur,

Sammanpur,UP-233306

4. | Designation Loader

5. | Work profile To load / Unload Raw material &
Finished goods

6. | Working since how many years? 5 Years

7. | Whether using PPE Kit Yes

8. | Work duration ? 8 hrs

9. | Health condition (Detalils) Nil

10 | In case of any health issues, specify | Not Applicable

duration of illness?
11. | Any feedback

Date: 06-01-2021
Place: Perundurai

(R. Rajkumar)
Scientist D
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Questionnaire -2 (For workers of the unit)

No. Head Details

1. | Name Sh. Ramanivas Kumar

2. | Age / Gender 21/ M

3. | Address /Contact Number S/o.Kalika Singh,Gajarahi,Buxar,
Bihar -802122

4. | Designation Loader

5. | Work profile To load / Unload Raw material &
Finished goods

6. | Working since how many years? 5 Years

7. | Whether using PPE Kit Yes

8. | Work duration ? 8 hrs

9. | Health condition (Details) Nil

10 | In case of any health issues, specify | Not Applicable

duration of illness?
11. | Any feedback _

Date: 06-01-2021
Place: Perundurai

(R. Rajkumar)
Scientist D
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Questionnaire -2 (For workers of the unit)

No. Head Details

1. | Name Sh. Gharbharan

2. | Age / Gender 39/ M

3. | Address /Contact Number S/o.Durgavijay,Fakhruddinpur,Mubarakpur,
Azmagarh,Sathion,UP-276406

4. | Designation Loader

5. | Work profile To load / Unload Raw material &
Finished goods

6. | Working since how many years? 5 Years

7. | Whether using PPE Kit Yes

8. | Work duration ? 8 hrs

9. | Health condition (Details) Good

10 | In case of any health issues, specify | Not Applicable

duration of illness?
11. | Any feedback _

Date: 06-01-2021
Place: Perundurai

(R. Rajkumar)
Scientist D
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Questionnaire -2 (For workers of the unit)

No. Head Details

1. | Name Sh. Prakash Banvasi

2. | Age / Gender 44 | M

3. | Address /Contact Number S/o.Sechai Banvasi,Paliwar,Paliwar,

Gazipur,Paliwar,UP-275204

4. | Designation Loader

5. | Work profile To load / Unload Raw material &
Finished goods

6. | Working since how many years? 5 Years

7. | Whether using PPE Kit Yes

8. | Work duration ? 8 hrs

9. | Health condition (Detalils) Nil

10 | In case of any health issues, specify | Not Applicable

duration of illness?
11. | Any feedback

Date: 06-01-2021
Place: Perundurai

(R. Rajkumar)
Scientist D
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RENEWAL OF CONSENT ORDER NO:2009231335391 DATE:25/02/2020

PROCEEDINGS NO.F.0292PND/RS/DEE/TNPCB/PND/A/2020 DATED: 25/02/2020

Sub: |Tamil Nadu Pollution Control Board — AUTO RENEWAL OF CONSENT —M/s. PAIRAN
PYROLYSISPRIVATE LIMITED , S.F. No. Plot No.S-20, Ingur Village, Perundurai Taluk, Erode
District.211(Pt),212(Pt),242(Pt),243(Pt) & 244(Pt), INGUR village, Perundurai Taluk and
ErodeDistrict- Renewal of Consent for operation of the plant and discharge of emissions under
Section 21 of the Air (Prevention and Control of Pollution) Act, 1981 as amended in 1987 (Central
Act 14 of 1981) — Issued — Reg.

Ref : |i) CTO (Exp) Proc. No. F.0292PND/RS/DEE/TNPCB/PND/A/2016, dt. 01.02.2016

i) RCO Proc. No. F.0292PND/RS/DEE/TNPCB/PND/A/2018, dt. 20.02.2018
iii) CTO (Direct) Proc. No. F.0292PND/RS/DEE/TNPCB/PND/A/2018, dt. 16/08/2018

iv) Unit's Application for Auto Renewal of Consent through OCMMS vide Application No.
31335391, dt. 10.02.2020.

V) Minutes of the 163rd DLCCC Meeting held on 24.02.2020 (Item No. 163-05)

kkkkkkkkk*k

Renewal of Consent is hereby granted under Section 21 of the Air (Prevention and Control of Pollution)
Act, 1981 as amended in 1987 (Central Act 14 of 1981) (hereinafter referred to as“The Act”) and the rules and
orders made there under to

The Director,

M/s. PAIRAN PYROLYSISPRIVATE LIMITED

S.F No. Plot N0.S-20, Ingur Village, Perundurai Taluk, Erode District.211(Pt),212(Pt),242(Pt),243(Pt) &
244(Py),

INGUR Village,

Perundurai Taluk,

Erode District.

Authorizing the occupier to operate the industrial plant in the Air Pollution Control Area as notified by the
Government and to make discharge of emission from the stacks/chimneys.

Thisis subject to the provisions of the Act, the rules and the orders made there under and the terms and
conditions incorporated under the Special and General conditions stipulated in the Consent Order issued earlier
and subject to the special conditions annexed.

ThisRENEWAL OF CONSENT isvalid for the period ending - March 31, 2021

Digitally signed by M. Saravanakumar

M. Saravanakumar ppc0s06 164743 10830

District Environmental Engineer,
Tamil Nadu Pollution Control Board,
PERUNDURAI
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SPECIAL CONDITIONS

1. Thisrenewal of consent isvalid for operating the facility for the manufacture of products (Col. 2) at the
rate (Col. 3) mentioned below. Any change in the products and its quantity has to be brought to the notice
of the Board and fresh consent has to be obtained.

SI.No. | Description | Quantity | Unit
Product Details :-

1. fuel oil 190 Ton/month
By-Product Details:-

1. carbon black 143 Ton/month

2. Steel scrap 58 Ton/month
Intermediate Product Details :-

1. Gaseous fuel 44 Ton/month

2. Thisrenewal of consent is valid for operating the facility with the below mentioned emission/noise
sources along with the control measures and/or stack. Any change in the emission source/control
measures/change in stack height has to be brought to the notice of the Board and fresh
consent/Amendment has to be obtained

I Point sour ce emission with stack :
Stack No Point Emission Air pollution Stack height from | Gaseous Discharge
sources Control measures | Ground Level inm in Nm3/hr
provided
1 REACTOR 2 INDIVIDUAL 30
FURNACE 14T & WET
CLOSED ODOR | SCRUBBERS
CONTROL CONNECTED TO
FURNACE COMMON
STACK
2 Dg set 62.5 kva Stack 4
I Fugitive/Noise emission :
Sl.No. Fugitive or Noise | Typeof Emission | Control measures Quantity
Emission sources provided
1. DG Set 62.50 Noise Acoustic
KVA enclosures with
stack provided

Additional Conditions-

1. The unit shall not reinstate and operate the Reactor furnace (12 T) after the repairing work without obtaining
prior consent of the Board.

2. The unit shall comply with the Standard Operating Procedure issued by the MoEF, Govt. of India with respect
to the recycling of Waste Tyre Scrap for the production of Pyrolysis ail.

3. The unit shall comply with the directions and orders issued by the Hon’ ble NGT, Principal Bench in O.A. No.

400/2019 from timeto ti

me.

4. The unit shall comply with the directions issued by the CPCB for tyre pyrolysis units from time to time.

5. The unit shall operate the Air Pollution Control Measures connected to the reactor furnaces efficiently and
continuously so as to achieve the AAQ / stack emission standards prescribed by the Board.

6. The unit shall ensure that no odour is generated from the unit premises at any point of time. The unit shall

take additional precautionary measures in controlling odour nuisance.

7. The unit shall operate and maintain the Flaring arrangement provided efficiently and continuously so asto
control the odour nuisance.

8. The unit shall follow all the safety measures to be adopted in the Pyrolysis processin order to avert any

untoward incident.




9. The unit shall ensure that all the workers and labours to wear Persona Protective equipments and to follow all
the safety measures to be adopted during operation of the plant.

10. The unit shall obtain necessary valid license / permission from the Fire Department, Health Department,
Directorate of Industrial Safety and Health and any other competent Authority

11. The unit’ s operation shall not attract any public complaint.
12. The unit shall continue to develop the green belt within the premises.

13. The unit shall not use ‘ use and throwaway plastics such as plastic sheets used for food wrapping, spreading
on dining table, etc., plastic plates, plastic coated tea cups, plastic tumbler, water pouches and packets, plastic
straw, plastic carry bag and plastic flags irrespective of its thickness within the industry premises. Instead, the
unit shall encourage use of eco friendly alternative such as bananaleaf, arecanut palm plate, stainless steel,
glass, porcelain plates/ cups, cloth bag, jute bag, etc.,

M. Saravanakumar ot 5w wosso

District Environmental Engineer,
Tamil Nadu Pollution Control Board,
PERUNDURAI

To

The Director,

M/s.PAIRAN PYROLY SISPRIVATE LIMITED,
8A, 4th Street, Kathir Layout,

Kangeyam Road,

Tirupur.,

Pin: 641604

Copy to:

1.The Commissioner, CHENNIMALAI-Panchayat Union, Perundurai Taluk, Erode District .

2. Copy submitted to the Member Secretary, Tamil Nadu Pollution Control Board, Chennai for favour of kind
information.

3. Copy submitted to the JCEE-Monitoring, Tamil Nadu Pollution Control Board, Salem for favour of kind
information.

4. File

Thisis computer generated, Signature is not required.
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RENEWAL OF CONSENT ORDER NO:2009131335391 DATE:25/02/2020

PROCEEDINGS NO.F.0292PND/RS/DEE/TNPCB/PND/W/2020 DATED: 25/02/2020

Sub: |Tamil Nadu Pollution Control Board — AUTO RENEWAL OF CONSENT — M/s. PAIRAN
PYROLY SIS PRIVATE LIMITED S.F No. Plot No.S-20, Ingur Village, Perundurai Taluk, Erode
District.211(Pt),212(Pt),242(Pt),243(Pt) & 244(Pt), INGUR Village, Perundurai Taluk, Erode
District- Renewal of Consent for the operation of the plant and discharge of sewage and/or trade
effluent under Section 25 of the Water (Prevention and Control of Pollution) Act, 1974 as amended
in 1988 (Central Act 6 of 1974) — Issued- Reg.

Ref : |i) CTO (Exp) Proc. No. F.0292PND/RS/DEE/TNPCB/PND/W/2016, dt. 01.02.2016

i) RCO Proc. No. F.0292PND/RS/DEE/TNPCB/PND/W/2018, dt. 20.02.2018
iii) CTO (Direct) Proc. No. F.0292PND/RS/DEE/TNPCB/PND/W/2018, dt. 16/08/2018

iv) Unit's Application for Auto Renewal of Consent through OCMMS vide Application No.
31335391, dt. 10.02.2020.

V) Minutes of the 163rd DLCCC Meeting held on 24.02.2020 (Item No. 163-05)

kkkkkkkkkkk*k

Renewal Of Consent is hereby granted under Section 25 of the Water (Prevention and Control of
Pollution) Act, 1974 as amended in 1988 (Central Act, 6 of 1974) (hereinafter referred to as “The Act”)
and the rules and orders made there under to

The Director,

M/s. PAIRAN PYROLYSISPRIVATE LIMITED

S.F No. Plot N0.S-20, Ingur Village, Perundurai Taluk, Erode District.211(Pt),212(Pt),242(Pt),243(Pt) &
244(Py),

INGUR Village,

Perundurai Taluk,

Erode District.

Authorising the occupier to make discharge of sewage and /or trade effluent.

This is subject to the provisions of the Act, the rules and the orders made there under and the
terms and conditions incorporated under the Special and General conditions stipulated in the Consent
Order issued earlier and subject to the special conditions annexed.

ThisRENEWAL OF CONSENT isvalid for the period ending - March 31, 2021

M. Saravanakumar g isasan-oss0
District Environmental Engineer,
Tamil Nadu Pollution Control Board,
PERUNDURAI
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SPECIAL CONDITIONS

1. Thisrenewal of consent isvalid for operating the facility for the manufacture of products (Col. 2) at the
rate (Col. 3) mentioned below. Any change in the products and its quantity has to be brought to the notice
of the Board and fresh consent has to be obtained.

SI.No. Description | Quantity | Unit
a. |Product Details:-
1. fuel oil 190 Ton/month
b. |By-Product Details:-
1. carbon black 143 Ton/month
2. Steel scrap 58 Ton/month
c. |Intermediate Product Details :-
1. Gaseous fuel 44 Ton/month

2 Thisrenewal of consent isvalid for operating the facility with the below mentioned permitted outlets for
the discharge of sewage/trade effluent. Any change in the outlets and the quantity has to be brought to the
notice of the Board and fresh consent has to be obtained.

Outlet No. Description of Outlet Maximum daily Point of disposal
dischargein KLD
EFFLUENT TYPE :- |Effluent Type: Sewage
1. Sewage 1 2.0 On Industrys own
land
EFFLUENT TYPE :- |Effluent Type: Trade Effluent

OUTLET NUMBER

DESCRIPTION OF
OUTLET

MAXIMUM DAILY
DISCHARGE (IN KLD)

POINT OF DISPOSAL

1.

Trade Effluent 1

0.03

Solar Evaporation
Pans

Additional Conditions-
1. The unit shall not reinstate and operate the Reactor furnace (12 T) after the repairing work without obtaining
prior consent of the Board.

2. The unit shall comply with the Standard Operating Procedure issued by the MoEF, Govt. of India with respect
to the recycling of Waste Tyre Scrap for the production of Pyrolysis ail.

3. The unit shall comply with the directions and orders issued by the Hon’ ble NGT, Principal Bench in O.A. No.
400/2019 from time to time.

4. The unit shall comply with the directions issued by the CPCB for tyre pyrolysis units from time to time.
5. The unit shall continue to dispose Sewage through Septic tank and Dispersion trench arrangement.
6. The unit shall dispose the wet scrubber bleed off in solar evaporation pans.

7. The unit shall ensure that no trade effluent other than scrubber bleed off is generated from the process at any
point of time.

8. The unit shall properly remove carbon black, the by product from the reactor and shall be kept in closed shed
before sent out from the premises.

9. The unit shall properly burn the reactor non-condensable hydrocarbon gas in the reactor as reported.

10. The unit shall dispose the Non-hazardous solid wastes then and there without accumulation of the same
within the premises.

11. The unit shall comply with the provisions of Hazardous and Other Wastes (M & TM) Rules, 2016.
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12. The unit shall follow all the safety measures to be adopted in the Pyrolysis process in order to avert any
untoward incident.

13. The unit shall ensure that all the workers and labours wear the Personal Protective equipments and to follow
all the safety measures to be adopted during operation of the plant.

14. The unit shall obtain necessary valid license / permission from the Fire Department, Health Department,
Directorate of Industrial Safety and Health and any other competent Authority

15. The unit’s operation shall not attract any public complaint.
16. The unit’s activity shall not attract any public complaint.

17. The unit shall not use ‘ use and throwaway plastics such as plastic sheets used for food wrapping, spreading
on dining table, etc., plastic plates, plastic coated tea cups, plastic tumbler, water pouches and packets, plastic
straw, plastic carry bag and plastic flags irrespective of its thickness within the industry premises. Instead, the
unit shall encourage use of eco friendly aternative such as banana leaf, arecanut palm plate, stainless steel,
glass, porcelain plates/ cups, cloth bag, jute bag, etc.,

M. Saravanakumar oz tsasserosso
District Environmental Engineer,

Tamil Nadu Pollution Control Board,
PERUNDURAI

To

The Director,

M/s.PAIRAN PYROLYSISPRIVATE LIMITED,
8A, 4th Street, Kathir Layout,

Kangeyam Road,

Tirupur.,

Pin: 641604

Copy to:

1.The Commissioner, CHENNIMALAI-Panchayat Union, Perundurai Taluk, Erode District .

2. Copy submitted to the Member Secretary, Tamil Nadu Pollution Control Board, Chennai for favour of kind
information.

3. Copy submitted to the JCEE-Monitoring, Tamil Nadu Pollution Control Board, Salem for favour of kind
information.

4. File

Thisis computer generated, Signature is not required.
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FORM FOR GRANT OR RENEWAL OF AUTHORISATION TO THE OCCUPIERS,

AUTHORISATION No. 20HRC31375854 dated 08/06/2020
Proceeding No. TI/TNPCB/F.0292PND/HW A/RS/PND/2020 dated 08/06/2020

Sub: Tamil Nadu Pollution Control Board — Hazardous Waste Authorization-Renewal- M/s. PAIRAN

Ref:

PYROLY SIS PRIVATE LIMITED, S.F.No. Plot No.S-20, Ingur Village, Perundurai Taluk, Erode
District.211(Pt),212(Pt),242(Pt),243(Pt) & 244(Pt), INGUR Village, PERUNDURAI Taluk, Erode
District - Authorization under Rule 6 (2) of the Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016 enacted under Environment (Protection) Act, 1986 — | ssued-
Reg.

1. Unit’ s application No. 31375854 dated 20.02.2020

2. HWA-IR.N0.0292PND/HWA/RS/DEE/PND/2020 dated 16/03/2020

FORM 2
[Seerule 6 (2)]

RECY CLERS, REPROCESSORS, REUSERS, USER AND OPERATORS OF DISPOSAL

FACILITIES
1 Number of authorization: 20HRC31375854 and dated : 08/06/2020
2. The Director of M/s. PAIRAN PYROLY SIS PRIVATE LIMITED is hereby granted an Authorisation
based on the enclosed signed Inspection report for Collection, Reception, Transportation, Storage,
Recovery and Reuse of hazardous or other wastes or both on the premises situated at S.F.No. Plot
No0.S-20, Ingur Village, Perundurai Taluk, Erode District.211(Pt),212(Pt),242(Pt),243(Pt) & 244(Pt),
INGUR Village, PERUNDURAI Taluk, Erode District.
S | Schedule/ Nameof the |Nameof HazardousWaste| Quantity | Activities for which
No Processes (with category No) Authorization is
issued
1 |Schedulelll /Part-B- B3- B3140-Waste pneumatic and | 5220 Collection, Transportatio
Wastes containing principally |other tyres, excludingthose | T/Annum n, Reception, Storage,
organic constituents, which which do not lead to resource Recovery and Reuse -
may contain metals and recovery, recycling, Captive
inorganic materials reclamation but not for direct
reuse
3. This authorization shall be valid for a period upto 07/06/2025.

The Authorization isissued subject to the following general and special conditions annexed.

G. Gopalakrishnan

A. GENERAL CONDITIONS OF AUTHORIZATION

1

2.

o n Contr

adu,

For Member Secretary

Tamil Nadu Pollution Control Board

Chennai

The authorised person shall comply with the provisions of the Environment (Protection) Act, 1986 and
the rules made there under.

The authorization or its renewal shall be produced for inspection at the request of an officer authorized
by Tamil Nadu Pollution Control Board.

The person authorized shall not rent, lend, sell, transfer or otherwise transport the hazardous and other
wastes except what is permitted through this Authorisation.

Any unauthorized change in personnel, equipment or working conditions as mentioned in the
application by the person authorized shall constitute a breach of his authorization.
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10.

11
12
13

14

The person authorised shall implement Emergency Response procedure (ERP) for which this
authorisation is being granted considering all site specific possible scenarios such as spillages, |eakages,
fire ,etc and their possible impacts and also carry out mock drill in this regard at regular interval of
time.

The person authorised shall comply with the provisions outlined in the CPCB guidelines on
“Implementing Liabilities for Environmental damages due to Handling and Disposal of Hazardous
Wastes and Penalty”.

It is the duty of the authorized person to take prior permission of Tamil Nadu Pollution Control Board
to close down the facility.

The imported Hazardous and other wastes shall be fully insured for transit as well as the accidental
occurrences and its clean-up operation.

The record of consumption and fate of the imported hazardous and other wastes shall be maintained.

The Hazardous and other wastes which gets generated during recycling or reuse or recovery or pre-
processing or utilisation of imported hazardous or other wastes shall be treated and disposed of as per
specific conditions of Authorisation.

The importer or Exporter shall bear the cost of import or export or mitigation of damages if any.
An application for the renewal of an authorization shall be made aslaid down under these Rules.

Any other conditions for compliance as per the Guidelines issued by the MoEF and CC or CPCB from
time to time.

Annual returns shall be filed by June 30th for the period ending 31st March of the previous financial
year.

D. SPECIFIC CONDITIONS - Actual Users (Recycler §/Pre-processor §Co-processors)

1

2.

3.

10.

11.

12.

13.

The actual user shall be responsible for safe and environmentally sound management of hazardous and
other wastes

The actual user shall procure and process the hazardous and other wastes for reuse, recycle, pre-
process, utlise including co-processing for beneficial purposes only.

The utilisation of hazardous and other wastes as a resource or after pre-processing either for co-
processing or for any other use, including within the premises of the generator (if it is not part of
process), shall be carried out only after obtaining authorisation from TNPCB in respect of waste on the
basis of standard operating procedures or guidelines provided by the Central Pollution Control Board.

The authorised actual user of hazardous and other wastes shall maintain records of hazardous and other
wastes purchased in a passbook issued by the State Pollution Control Board along with the
authorisation

Handing over of the hazardous and other wastes to the authorised actual user shall be only after making
the entry into the passbook of the actual user

The actual user handling hazardous and other wastes shall file an annual return in Form 4 to TNPCB on
or before the 30th day of June following the financial year to which that return relates.

The actual user or the transporter shall immediately intimate TNPCB through telephone, e-mail about
the accident and subsequently send areport in Form 11, where an accident occurs at the facility of the
occupier handling hazardous or other wastes and operator of the disposal facility or during
transportation

The actual user, importer or exporter shall be liable for all damages caused to the environment or third
party due to improper handling and management of the hazardous and other wastes.

The actual user shall not be permitted to import hazardous and other wastes from any country to India
for disposal.

The actual user shall not be permitted to import hazardous and other wastes specified in Schedule VI of
the rules.

The actual user shall import hazardous and other wastes from any country only for recycling, recovery,
reuse and utilisation including co-processing.

The actual user shall import the hazardous waste as in Part A of Schedule 111 after obtaining prior
informed consent of the exporting country and the permission of the Ministry of Environment, Forest
and Climate Change

The actual user shall maintain records of the hazardous and other waste imported by him in Form 3 and
the record so maintained shall be made available for inspection.
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ADDITIONAL SPECIFIC CONDITIONS

1. The unit shall recycle the Hazardous Wastes B3140-Waste pneumatic and other tyres, excluding those which
do not lead to resource recovery, recycling, reclamation but not for direct reuse - 5220 T/Annum as reported.

2. No municipal solid waste or bio-medical waste or hazardous waste or any other type of contaminants shall be
allowed to be imported along with the Waste pneumatic and other tyres.

3. The unit shall submit the annual return on the import of waste tyres as approved by the concerned authorities,
i.e., customs authorities.

4. The unit shall restrict the import of waste tyres so as to manufacture within the consented production quantity.

5. The unit shall store the raw materials in the closed shed and shall maintain the fire hydrants/extinguishers in
operating condition at al times.

6. The unit shall comply with the provisions under schedule Ill, Part B of Hazardous and Other Wastes
(Management and Transboundary Movement) Rules, 2016 for import of B3140 - Waste pneumatic and other

tyres, excluding those which do not lead to resource recovery, recycling, reclamation but not for direct reuse.

7. The unit shall ensure that all the provisions of Hazardous and Other Wastes (Management and Transboundary
Movement) Rules, 2016 are complied with while handling the waste.

8. The unit shall procure the Hazardous wastes for recycling from Domestic sources only as reported. If unit
intend to import the hazardous wastes for recycling then the unit shall obtain necessary permission from the

Ministry of Environment, Forest and Climate Change and the license from Directorate General of Foreign

Trade.

9. The unit shall ensure that there is no spillage in the storage area.

10. The unit shall provide the display board specifying the quantity of hazardous waste accumulated and
disposed in the storage area.

11. The unit shall maintain records of hazardous and other wastes in FORM |11 of Hazardous and Other Wastes
(Management and Transboundary Movement) Rules, 2016.

12. The unit shall furnish the annual returnsin FORM 1V of Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016 to the TNPCB on or before thirtieth June of every year.

13. The unit shall send the Transport Emergency (TREM) card (Form 9) with the transporter during the
transportation of hazardous wastes.

14. The unit shall ensure that the transport container shall be marked and labelled as prescribed in Form-8 of the
hazardous wastes rules.

15. The unit shall ensure that there shall be no leakage or spillages of hazardous waste from the container during
transportation of waste
16. The unit shall follow up the procedures in respect of hazardous waste manifest in Rule 19 (1).

G. Gopalakrishnan

For Member Secretary
Tamil Nadu Pollution Control Board
Chennai
To
The Director
PAIRAN PYROLYSISPRIVATE LIMITED
8A, 4th Street, Kathir Layout,
Kangeyam Road,
Tirupur.
Pin:641604
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Copy to:

1. The JCEE-Monitoring, Tamil Nadu Pollution Control Board, Salem.
2. The District Environmental Engineer, Tamil Nadu Pollution Control Board, PERUNDURALI.
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PASSBOOK FOR MAINTAINING RECORDS OF HAZARDOUS AND OTHER WASTES

PURCHASED BY THE ACTUAL USERS

(ISSUED ALONGWITH AUTHORISATION)

Name and address of the Industry-Actual users

PAIRAN PYROLY SIS PRIVATE LIMITED 8A, 4th
Street, Kathir Layout,

Kangeyam Road,

Tirupur.
OCMMSFile No 0292PND/HWA
Mobile No 9677778017
E-mail Id ezhil @pairangroup.com
Passbook Registration No PB/20HRC31375854
Date of issue 08/06/2020
Validity period 08/06/2020 To 07/06/2025

Type and quantity of the Hazardous & Other Wastes permitted for procurement and recycling:

Sl No Hazardous & Other Wastes Type |Passbook Type Quantity with
unit
1 Other Wastes MANUAL/ FORM 4 ANNUAL 5220 T/Annum
RETURNS SUBMITTED

G. Gopalakrishnan

For Member Secretary
Tamil Nadu Pollution Control Board
Chennai
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PASSBOOK FOR MAINTAINING RECORDS OF HAZARDOUS AND OTHER WASTES

PURCHASED BY THE ACTUAL USERS

Date

Name and Type of the
Waste

Total Received from (in case
Quantity | of import, details of
received bill entry)

(MT)

Dateof arrival at the
unit's premiseswith
seal and signatur e of
designated officer of

the unit
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PASSBOOK FOR MAINTAINING RECORDS OF HAZARDOUS AND OTHER WASTES
PURCHASED BY THE ACTUAL USERS

S Date Nameand Typeof the| Total Received from (in case| Dateof arrival at the
No Waste Quantity | of import, details of unit's premiseswith
received bill entry) seal and signatur e of

(MT)

designated officer of
the unit
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PASSBOOK FOR MAINTAINING RECORDS OF HAZARDOUS AND OTHER WASTES
PURCHASED BY THE ACTUAL USERS

S Date Nameand Typeof the| Total Received from (in case| Dateof arrival at the
No Waste Quantity | of import, details of unit's premiseswith
received bill entry) seal and signatur e of

(MT)

designated officer of
the unit
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PASSBOOK FOR MAINTAINING RECORDS OF HAZARDOUS AND OTHER WASTES

PURCHASED BY THE ACTUAL USERS

Date

Name and Type of the
Waste

Total Received from (in case
Quantity | of import, details of
received bill entry)

(MT)

Dateof arrival at the
unit's premiseswith
seal and signatur e of
designated officer of

the unit
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STUDY REPORT ON THE BATCH PYROLYSIS PROCESS AT M/S. EXCEL

INDUSTRIES (UNIT 2), HATKANANGALE, KOLHAPUR.

1. Background:

Central Pollution Control Board, Regional Directorate, Pune, was directed to carry out
the study at M/s Excel Industries (Unit-2), Phase-1, Sector-B, Plot No. 57 to 60, Laxmi
Industrial Area, Hatkanangale, Kolhapur (Maharashtra) with the following study
protocol;

7
0‘0

The monitoring will be carried out at both work place as well as in ambient
environment for air quality with following parameters:

o Work Place Monitoring (08 hourly): Respirable dust (PM1o, PM25) CO,

VOCs, Benzo(a)pyrene.
o Ambient Air Quality Monitoring (24 hourly): PMi, PM2s VOCs,
Benzo(a)pyrene.

In case of batch process, monitoring to be carried out at work place at the time
of feeding waste tyre in the reactors and during opening of reactor for removal
of charcoal / fine carbon for comparison purpose.
For ambient air quality, monitoring to be carried out for 8 hours during operation
of the plant at two locations.
Detailed analysis of tyre pyrolysis oil in terms of its sulphur content, calorific
value, sediment, lead, arsenic, cadmium + chromium + nickel, PAH, Total
halogens, PCBs and water content (as per schedule V part B of HOM rules 2016).
Assessment of temperature and pressure (mean as well as profiles), design
parameters of the units, incoming feed rate and product rate data from typical
units will also be analyzed.
Locations and numbers of sensors / alarms.
Survey of minimum 10 persons in the adjoining areas (within 1 km radius)
through questionnaire (draft questionnaire attached)
Health assessment of workers through questionnaire (draft questionnaire
attached)
Any other parameter of interest if found to be useful during the study may also
be included.

Accordingly, monitoring was carried out during 07 — 08 February, 2021 at the aforesaid
M/s Excel Industries (Unit-2), Hatkanangale, Kolhapur, and sampling was carried out
through a laboratory- M/s Bureau Veritas India Pvt. Limited recognized under the
Environment (Protection) Act, 1986. Mr. F. Santhosh Benedict represented as team
leader from the laboratory side during the sampling. The following officials participated
during the same:
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(i) Shri Bharat K Sharma, Regional Director, Central Pollution Control Board,
Regional Directorate Pune, and;

(i) Dr. K V George, Scientist & Head - APC Division, National Environmental
Engineering Research Institute, Nagpur

The Regional Officer and other officials from the Kolhapur Regional Office,
Maharashtra Pollution Control Board, also participated during the studies. Shri. Sameer
Wathare (Plant owner), Mr. Ram Bahadur Ram (Plant Operator) and other
representatives of the plant operator were also present during the studies.

2. About the Industry:

M/s Excel Industries (Unit-2) is located at Phase -1, Sector-B, Plot No. 57 to 60, Laxmi
Industrial Area, Hatkanangale, District Kolhapur (Maharashtra). Google Map showing
location of the plant is given in Fig. 1.
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Fig. 1: Google Map showing location of M/s Excel Industries (Unit-2) in Phase -1,
Sector-B, Plot No. 57 to 60, Laxmi Industrial Area, Hatkanangale, District
Kolhapur

The unit is engaged in Tyre Waste pyrolysis and has been granted Consent to Operate
under the Water (Prevention and Control of Pollution) Act, 1974 and Air (Prevention
and Control of Pollution) Act, 1981 by Maharashtra Pollution Control Board (MPCB)
vide letter dated 13/9/2019 having validity till 13/9/2019. The unit started operation of
its plant on 16/9/2019. The unit was directed by MPCB vide letter dated 21/12/2019 to
close down the production activity forthwith till the time of conversion from batch

85



process to continuous tyre pyrolysis activity. MPCB, however, revoked the said
direction of production closure vide letter dated 01/2/2021 and also renewed the
Consent to Operate till 31/8/2023 vide letter dated 01/2/2021. Copy of the said Consent
to Operate dated 13/9/2019; closure direction dated 21/12/2019; revocation order dated
01/2/2021 of closure direction, and renewed Consent to Operate dated 01/2/2021 are
given at Annexure I, I, I11 and IV respectively.

The unit has been granted Consent to Operate for manufacturing of the following:

Table 1: Product and Quantity as per the Consent to Operate

Sr. No. | Product Name Maximum Quantity | Unit
1. Rubber Pyrolysis Oil | 3800 Kg/D
Byproducts

2. Carbon Black Powder | 3500 Kg/D
3. Steel Wire 1500 Kg/D

The consented daily quantity of sewage effluent from the industry is 1 mq,
3. Process description and Plant & Machineries:

Pyrolysis is a chemical reaction that involves molecular breakdown of larger molecules
into smaller molecules in presence of heat but in absence of air. Pyrolysis is also known
as thermal cracking, cracking, thermolysis, depolymerization, etc. Tyre pyrolysis is the
process of converting waste tyres into products / intermediates like pyrolysis oil, carbon
black, steel scrap and hydrocarbon gas.
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Fig. 2: Typical Pyrolysis Process
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Scrap tyres i.e Tyre Wastes collected at the stockyard are segregated and cut into pieces
(if not procured in cut pieces) in open within the plant premises. It was informed that
waste tyres of four wheelers or bigger tyres (usually not two wheeler tyres) are cut into
pieces using cutter machine, if required. These tyre wastes (containing steel within)
from stockyard are loaded into the Tyre Pyrolysis Reactor using Telescopic Handler
Tractor. The Tyre Pyrolysis Reactor is rotary horizontal cylinder of diameter 2600 mm
and length 7500 mm mounted on ground and has provision of heating outer jacket of
the cylinder using burners (02 gas fired and 03 oil fired burners) at the bottom. Top of
outer jacket of the Reactor is connected to the stack through ducting, Wet Scrubber, ID
Fan and stack of height of about 30 m from the ground.

Back of the Tyre Pyrolysis Reactor is connected to the Primary Tank, where some of
the gases are condensed and deposited along with some Carbon which are transferred
to the oil collection tank. The uncondensed gases are, thereafter, passed into the Pass
Condenser, followed by Water Pass Tank for further condensation. From Water Pass
Tank, the gases enter into 03 Horizontal Condensers. Water from Cooling Tower is
passed through Pass Condenser, Water Pass Tank and the Horizontal Condensers and
the oil thus produced on condensation is collected in storage tanks. The uncondensed
gases, after Horizontal Condensers, pass into the Uncondensed Gas Tank. The
uncondensed gases are used in heating of the Reactor and the excess uncondensed gases
are transferred to the Flaring System. The flaring is done at top of the Stack (installed
for dispersion of emission from the burners) after passing the uncondensed gas through
Packed Bed Scrubber. The oil from the oil tanks is passed into the oil separation tank
for condensed water and oil separation. The condensed water mixed with oil is used
during the initial heating of the Reactor through the burners. The collected oil is then
transferred to the storage tanks (25 KL x 3 nos.) which has vents at the top.

The tyre pyrolysis is carried out in batches. The unit representative informed that the
Pyrolysis Reactor capacity is of about 7 to 12 MT of Tyre wastes per batch and batch
period is of 22-27 hours depending upon types of tyres (nylon or radial) and quantity
being fed into the Reactor. Smaller the size of tyre pieces higher the tyre quantity

loading into the Reactor.
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Each batch starts with loading of tyre or tyre pieces (along with embedded steel mesh)
into the Reactor followed by closure of gate of the Reactor. The loading may usually
takes about 2-3 hours. Once the gate is closed, indirect heating of the Reactor is started
with the oil fired burner and oil (containing condensed water too) derived from the tyre
pyrolysis process is used as fuel. During thermal decomposition of tyre waste in the
Reactor, the pyrolysis gases starts liberating at about 120 °C and the Reactor
temperature is maintained to maximum of 500 °C. The gases so produced are condensed
in the condensers and collected in tanks along with the moisture/condensed water. The
heating is switched from oil to uncondensed pyrolysis gases as soon as the same is
produced during heating of the Reactor. The Reactor heating is of about 9-12 hours.
After this, cooling of the Reactor is carried out for about 10-14 hours during which
Nitrogen gas purging is done in the Reactor when the Reactor temperature is cooled to
about 70 °C and thereafter Carbon Black Powder from the Reactor is packed into jumbo
bags. The Reactor is kept rotating during cooling cycle and air is passed through the
Blower at bottom of the Reactor and hot air from top of the Reactor is dispersed through
the Stack. Once the Reactor temperature falls below 50°C, gate of the Reactor is opened
and Steel Scrap is unloaded using Telescopic Handler Tractor.

For Nitrogen gas purging into the Reactor, the unit uses Nitrogen Gas Cylinders which
are brought in front of gate of the Reactor. The Reactor gate has arrangement for pipe
connection to transfer Nitrogen gas from the cylinders. Usually, 2-3 Nitrogen Gas
Cylinders (capacity of 7 m?) are used in each batch while Reactor keeps rotating.
Bagging of Carbon Black powder from the reactor is carried out by placing jumbo bags
in a pit in front of gate of the Reactor. The Reactor gate has arrangement for flexible
pipe connection to transfer Carbon Black powder from the Reactor to the Jumbo Bags
without opening the Reactor gate. The Reactor is rotated in reverse direction for transfer
of carbon black from reactor to the jJumbo bag through a pipe connected to the gate of
reactor and in this operation Reactor gate remains locked. The Spiral Winding
arrangement in the Reactor channelizes the same towards gate side of the Reactor and
towards opening where the flexible pipe is attached to the Reactor gate. The transfer of

Carbon Black Powder from the reactor to jumbo bag is carried out mechanically without
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any manual intervention except placing of flexible pipes into the Reactor gate, placing
of jumbo bags and fastening of jumbo bags when filled.

The unit has installed an Effluent Treatment Plant of capacity 0.5 KLD. It has a
Chemical Dosing Tank, Settling Tank and Carbon and Sand Filter. The treated water
will be used for gardening within the plant premises.

Photographs of various plant & machineries are given in Appendix.

There is a Diesel Generator set of 63 KVVA with acoustic enclosure.

4. Safety Arrangement
e A bypass pipe arrangement has been made from Reactor gate to the Primary oil

Tank to facilitate the gases from the Reactor to directly bypass to the Primary Oil
Tank (which is connected to various condensers, Uncondensed Gas Collection Tank
and flaring system) in the event of choking/blockage in the Reactor end or the
Bellow fitted to the Reactor. Pressures of the Reactor and Primary Oil Tank are
measured and in the event of differential pressure of more than 0.02 kg/cm? between
the same, the said bypass arrangement gets activated and also burners gets switched
off. A PLC based arrangement has been installed for the said safety activation.

e One Sensor for Methane and CO has also been installed fitted with Hooter system
inside the plant shed.

e The workers of the unit were observed using PPE such as boots, helmets and gloves.

5. Fire Safety Arrangement
The unit has installed 09 nos. of Foam based Fire Extinguisher at various locations

within the plant premises and one powder based Fire extinguisher in the plant shed.

6. Operational Parameters during the Study Period:
During the inspection, about 7.1 Tons of Tyre wastes was fed into the reactor. The

feeding into the Reactor was carried out during at 7:00 AM (Day 1 — 07.02.2021) and
the batch was completed at completed at 9:45 PM (Day 2 — 08.02.2021). Readings of
temperatures and pressures from the digital display system connected to temperature
and pressure sensors along with heating, cooling, Nitrogen Gas purging, Carbon Black

Powder Bagging and Steel Scrap removal periods are given in Table 2.

6
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Table 2: Various activities during Tyre Waste Pyrolysis and readings of
temperatures and pressures

Temperature Pressure kg/cm?
Date Time Primary Pyrolysis | Primary | Pyrolysis Activities
Tank Reactor Tank Reactor
7.00 PM To Tyre Feeding to the
9.50 PM Reactor
07.02.2021 "9 55 pm 33 36 0.02 0.01
10.45 PM 34 46 0.02 0.01
11.30 PM 35 55 0.02 0.01 )
12.15 AM 39 85 0.02 0.01 Heating of the
1.10 AM 52 120 0.13 0.13 Pyrolysis Reactor
2.15 AM 94 183 0.32 0.31 StartefhbyBSW'tCh'"g
2.51 AM 125 239 0.35 0.31 on the Burners
3.52 Am 190 312 0.29 0.29
4.59 AM 378 418 0.33 0.32
5.50 AM 344 402 0.20 0.19
6.50 AM 376 449 0.30 0.30
7.24 AM 341 491 0.26 0.26
8.10 AM 206 444 0.02 0.02 Cooling of the
12.30 PM 46 151 0.02 0.01 Pyrolysis Reactor
1.30 PM 44 128 0.02 0.01 started by switching
2.30PM 43 108 0.02 0.01 off the Burners
3.30PM 43 94 0.02 0.01
430 PM 42 82 0.02 0.01
5.30PM 41 75 0.02 0.01
6.30 PM 40 69 0.02 0.01 1°* Nitrogen purging
process started at
08.02.2021 | 7.30PM™ 38 62 0.02 0.01 6.30 PM and ended
at 6.40 PM
1** Carbon Bagging
process started at
6.45 PM and ended
at 7.40 PM
2" Carbon Bagging
8.30 PM 37 57 0.02 0.01 started at 7.45 PM
and ended at 8.45
PM
2" Nitrogen purging
started at 8.00 PM
and ended at 8.15
PM
9.08 PM 36 55 0.02 0.01
Opening of Reactor
9.20 PM To Gate and Steel Scrap
9.45 PM unloading from the

Reactor.




7. Inputs and yields during the Tyre Waste pyrolysis process:
Details of input and yields from the said batch 26 hours 45 minutes are as below:

(i) Tyre Wastes Fed into the Pyrolysis Reactor — 7100 kg
(i) Oil retrieved - 2660 kg

(iii) Carbon Black Powder retrieved — 2450 kg

(iv) Steel Scrap extract retrieved — 1050 kg

(v) Condensed water collected in oil collection tanks — 50 L

8. Monitoring & Sampling

The unit premises is of about 33,000 sg. ft. and surrounded by other units except at
North side where there is a road. The plant shed is about 5000 sq. ft. (west end of the
unit premises) wherein the Reactor, various Condensers, Uncondensed Gas Collection
Tank and oil collection Tanks are placed. The shed is fully open from the front side,
fully enclosed from the back side and half enclosed from both sides of shed. Storage
Tanks (25 KL x 3 nos.) are placed near North boundary of the unit premises and adjacent
to the plant shed. There is a 1000 sq ft. shed for storing Carbon Black Powder and Steel
Scrap. The Tyre Wastes are kept in open spaces of the plant premises.

The layout of different sections in the plant premises are shown in map in Fig 3.

Fig. 3: Layout of different sections in the plant premises of M/s Excel Industries
(Unit-2) in Phase -1, Laxmi Industrial Area, Hatkanangale, District Kolhapur

Entrance
[Entrance |

B.
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8.1 Ambient Air Quality Monitoring:

Selection of Ambient Air Quality Monitoring Stations were done based on field
conditions, site suitability and disrupted power supply availability and three stations
(viz. within plant premises at about 45 m aerial distance towards NE direction; outside
boundary of the plant premises at about 10 m aerial distance towards SE direction, and;
outside boundary of the plant premises at about 50 m aerial distance towards NW
direction of the Pyrolysis Reactor) were selected. Locations of the said three Ambient
Air Quality Monitoring Stations are shown in google map in Fig. 4.

Ambient Air Quality Monitoring at these three stations were carried out for 24 hours
starting from heating of the Tyre Pyrolysis Reactor for parameters viz. PM10; PM2.5;
CO; Total VOCs and Benzo(a)pyrene. The predominant wind direction was observed
towards South-West.

Fig. 4: Locations of the three Ambient Air Quality Monitoring Stations are shown
in google map

8.2 Work Zone Monitoring:

Work zone air quality was monitored at three different locations for 08 hours for PM10;
PM2.5; CO; Total VOCs (TVOC) and Benzo(a)pyrene. These locations are (i) SE
direction of the Reactor; (ii) Behind the Reactor & near to the Condensers & Condensed
Gas Tank i.e. West Side at the back of the Reactor, and; (iii) Near to middle and North
side of the Reactor. The same have been named as Work Zone- Station 1, 2 and 3
respectively.

TVOC monitoring were also carried out near the Oil Storage Tank area where 25 KL x
03 nos. of Oil Storage Tanks are installed as well as near the Reactor while Carbon
Black Powder bagging and Reactor gate opened for steel scrap unloading.

9
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8.3 Oil Sampling

The oil derived from the Tyre Waste pyrolysis process were sampled for analysis of
Sulphur; Calorific Value; Sediment; Lead; Arsenic; Nickel, Cadmium; Chromium;
PAH; Total Halogens; PCBs, and; Water Content.

9. Analysis Results

Analysis results of various parameters monitored & analysed by Laboratory — M/s
Bureau Veritas India Pvt. Limited is given at Annexure-V. The work zone air quality
results at various locations are compiled and tabulated as below:

Table 3: Work-zone Air Quality Results at various locations

Sl.
No.

Station

Duration of
Sampling

Analysis Results

PM1o
(Hg/m?)

PM2s
(Hg/m?)

Benzo(a)

pyrene?
(ng/m?3)

cob
(mg/md)

TvoC
(Ppm)

Station 1

(Near
Reactor and
towards SE
direction of
the

Reactor)

03:00 PM to 11:00
PM (08/2/2021)

During cooling of
the Pyrolysis
Reactor, Nitrogen
purging,  Carbon
Black Powder
bagging and
opening of Reactor
gate for steel scrap
unloading

56.3

22.6

<2

<1

0.1

0.5

Station 2

(Near to the
Condensers
&
Condensed
Gas Tank
i.e.  West
Side of the
Reactor)

10:05 PM
(07/2/2021) to 6:05
AM (08/2/2021)

During heating of
the Pyrolysis
Reactor

58.1

22.9

<?

<1

0.4
to

Station 3

(Near to
middle and
North side
of the
Reactor)

9:50 PM
(07/2/2021) to 5:50
AM (08/2/2021)

During heating of
the Pyrolysis
Reactor

55.4

22.1

<2

<1

0.2to
0.5

@ 1ng/m3 as Limit of Quantification

b 2mg/m? as Limit of Quantification
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(i)

(i)

TVOC results in front of the Reactor door (near door) while door opened for steel
scrap removal from the Reactor are 0.2 - 0.8 ppm. The TVOC results (at about 2
m distance in front of the Reactor) while loading Carbon Black from Reactor to
bag and while door opened for steel scrap removal from Reactor are 0.2-0.9 ppm
and 0.1-0.2 ppm respectively.

The TVOC results near the Oil Storage Tank area (where 25 KL x 03 nos. of Oil
Storage Tanks are installed) are 0.1-0.2 ppm.

The monitored ambient air quality parameters reveal that the same are complying
with the respective concentration prescribed under the National Ambient Air
Quality Standards notified vide B-29016/20/90/PCI-I dated 18/11/2009 under
the Air (Prevention and Control of Pollution) Act, 1981. Calorific value of the
same has been reported as 9100 g/Cal.

(iti) The analysis results of oil derived from the Tyre Waste pyrolysis process reveal

that it meets the prescribed “Specification of fuel derived from waste oil” notified
under Part B of Schedule V of the Hazardous and Other Wastes (Management
and Transboundary Movement) Rules, 2016.

10. Observations:
(a) Health assessment of workers and survey of persons in the adjoining areas

(within 1 km radius) through questionnaire may not be applicable in this plant as
the operation was resumed its operation only on the day of monitoring (i.e.
07/2/2021) after direction dated 21/12/2019 to close down the production.
Further, the unit operated only for about 03 months i.e. w.e.f. 16/9/2019 prior to
such closure direction.

The CPCB and NEERI officials didn’t observed impacts on their health (like eye
irritation, nausea, headache, etc.) while in the plant during the two days of study
periods. However, odour was felt in the plant shed to the scale of 4 (when rated
at scale of 10) and scale of 1-3 at various other locations of the plant premises.

(b) Additional Fire Fighting arrangement like Sprinkler system, Fire Hydrant, etc.

may require to be installed and necessary clearance from the concerned Fire
Department be obtained by the plant operator.

(c) Although the plant operator claims that condensate water will be used along with

oil for initial heating of the Tyre Pyrolysis Reactor but the MoEF&CC’s SOP
stipulates that such condensate be treated in suitable ETP. In this regard, in the
installed ETP, there is need to install O&G Trap and Treated Water Collection
Tank. Further, analysis be carried out for generated waste water generated and
treated waste water vis-a-vis its suitability for gardening.

(d) Small fugitive emissions (from combustion of fuel) from outer jacket of the

Reactor was observed due to damage of glass wool packing in the Reactor. The
same needs to be properly packed.

11
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(e)

(i) Fugitive emissions were observed for a short duration of about a minute
while opening Reactor gate for Steel Scrap unloading.

(i1) No significant visual fugitive emission was observed while unloading of
Carbon Black Powder from the Reactor. Minor Carbon Black Powder
spillage was observed on floor while manual fastening of filled jumbo bags.
The same are cleaned using vacuum cleaner.

However, analysis results, as given at Table 3, reveal that the 8 hours Time

Weighted Average (TWA) does not show significant changes in PM10, PM2.5,

CO and Benzo(a)pyrene during heating of the Pyrolysis Reactor or during

cooling of the Pyrolysis Reactor, Nitrogen purging, Carbon Black Powder

bagging and opening of Reactor gate for steel scrap unloading.

The TVOC results reveal that the same have higher concentration near to the

Condensers & Condensed Gas Tank (i.e. West Side of the Reactor) as compared

to the other work-zone locations.

(F) The provisions stipulated in the MoEF&CC’s SOP about degassing/cooling and
to that of Consent to Operate (CTO) do not sync with each other as CTO
stipulates for Carbon Dioxide gas for degassing of the Reactor whereas the
MoEF&CC’s SOP stipulate for Nitrogen purging.

(9) The unit shall also obtain authorization under the Hazardous and Other Wastes
(Management and Transboundary Movement) Rules, 2016, for handling, storage
and processing of Tyre Wastes and generation, storage, packaging and
selling/disposal of used oil from DG set and other hazardous wastes generated
to authorized recyclers/disposal facility operators.

(h) The plant operator informed that Oil; Carbon Black Powder, and; Steel scrap are
sold through traders for use as fuel in Pharma, Cement, Foundry Furnace, etc.
industries; Cement Plant, and; metal industries respectively.

XTI
} WPFUS

(Bharat K Sharma) (K'V George)
Regional Director Scientist & Head - APC Division
Central Pollution Control Board National Environmental Engineering
Regional Directorate Pune, Research Institute, Nagpur

Dated : 25/2/2021
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MAHARASHATRA POLLUTION CONTROL BOARD

REGIONAL OFFICE KOLHAPUR

Fhone 0231-2652952 /2660448 — Udyog Bhawan Near Collector Office,
Fax 0231-2652052 MAHARASHTRA

ail rokolhapur@mpcb.gov.in W Kolhapur - 416003
Visit At httn//mpch.gov.in

Red/s.s.l/ | Date: /3/a4/2019

Consent No: RO- KOLHAPUR/CONSL‘NT/ /906 doo 3 a9 / 214

Consent to Operate under Section 26 of the Water (Prevention & Control of -
Pollution) Act, 1974 & under Section 21 of the Air (Prevention & Control of

Pollution) Act, 1981 and Authorization / Renewal of Authorization under Rule

6 of the Hazardous and Other Wastes (Management and Transboundary

Movement) Rules, 2016. '

[To be referred as Water Act, Air Act and HW (M&TM) Rules respectively].
CONSENT is hereby granted to

M/S. EXCEL INDUSTRIES (UNIT-2)

PHASE-1, SECTOR-B, PLOT NO.57 TO 60, LAXMI
INDUSTRIAL AREA, HATKANANGALE,KOLHAPUR
TALUKA HATKANAGLE

DIST. KOLHAPUR

Located in the area declared under the provisions of the Water Act, Air act and -
Authorization under the provisions of HW (M&H) Rules and amendments thereto
subject to the provisions of the Act and the Rules and the Orders that may be made

further and sub;ect to the Followmg terms and conditions:

1. The Consent tqQO_peraté is granted for a period up to: 31-08-2020.

2

-

The Consent 15 valld for the manufactu f—
r-No: Iaximum Quantity. L UOM

> | CARBON BLACK POWDER 3500 | Ke/D
3 STEEL WIRE 1500 |

3. CONDITIONS UNDER WATER ACT:
(i) The daily quantity of trade effluent from the factory shall be Nil.
(ii) The daily quantity of sewage effluent from the factory shall not exceed 1.00M3.

(iii) Trade Effluent Treatment: NA

(iv) Trade Effluent Disposal: NA _
(v) Sewage Effluent Treatment: The applica

treatment system as is warranted with

ide comprehensive
ent quality and

MPCB-CONSENT-0000064460 aw” (3) 2\, Page 1 0f 7
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operate and maintain the same continuously so as to achieve the quality of
, treated elfluent to the following standards.
(1) Suspended Solids Not Lo exceed 100  mg/L
(2) DBOD 3 days 270 C. Not to exceed 100 mg/l

(v Sewage Effluent Disposal: The treated domestic effluent shall be goaked in a
soak pit, which shall be got cleaned periodically. Overflow, if any, shall be uged on
land for gardening / plantation only.

(vi)) Non-Hazardous Solid Wastes:

Sr. No. | | Type Of Waste "' ' Quantity UOM ~ Disposal

Boiler Ash

(vii))Other Conditions: Industry shall monitor effluent quality at outlet regtlarly.

4. The daily water consumption for the following categories is as under:

(1) Domestic 1.20 CMD
(i) Industrial Processing 0.00 CMD
(iii) Industrial Cooling 1.00:CMD

(iv) Agriculture / Gardening il : 0.00 CMD

5. CONDITIONS UNDER AIRACT ¢ A

() The applicant shall install a ¢ompretiensive control system consisting

of control '%:qxii'pl‘lnéhts s is 'wai-1"a_n't'é'd’_:.v_itli reference to generation e, e

emisslon and operate and maintain the same continuously so as to
“achieve the level of pollu tants to:the following standards:

A) Control Byuipment: ' & "m0 v e R

1. Air Control equipient of adequate capacity shall be provided to
limit the emisgivin . = 5 ke _

9. Industry shall provide funie extractioh system followed by dust
collection systéih to carboii black handling section (s).

3. Industry shall provide diist collector followed by wet sciubber to

There shall fiot bé any secondary (fugitive) emission:

Industry shall install sensors for gases like CO along with alarms
set atsfutablé thireshold limit. The nééessary piping arrdangements
for gagos alon with sencors shall be done in the work environment
so as‘gnsure safe operational practices: - :

o

B) Standards for Emissions bfAil_'-P'O]itltants:
() TPM  Not to cxceed 150 mg/Nriid.
i) So? Nottv'ekeeed 1.2 Kg/Day,

6. Conditions for DG, Set: NA '

7 Stapidaids for Stack Emissions: - o
(i) The applicait shall observe thefdllbWing fliel patterii-

; Sr..i‘pe 'Fg]::a'-;'ff.'-'-_' A ‘-"Quailtity hirte
1 | Biomags Briquettes 1.0 _ :
T HEE " Akl | Lit/Hr

MPCB-CONSENT-0000064460,
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(i)  The applicant shall erect the chimney(s) of the following

specifications:-
Sr. No. Chimney Attached To ' Height in Mtrs,
1 Reactor

6.0 or 5 meters
above the Shed
height which is
higher side.

1.6 meter above
the roof.

(0]

DG Set (30 KVA)

(1)  The applicant shall provide ports in the chimney/(s) and facilities such as
ladder, platform ete. for monitoring the air emissions and the same shall be
open for inspection to/and for use of the Board’s Staff. The chimney(s) vents
attached to various sources of emission shall be designated by numbers such
as S-1, S-2, etc. and these shall be painted/ displayed to facilitate
identification. :
(iv)  The industry shall take adequate measures for control of noise levels from its
own sources within the premises so as to maintain ambient air quality
standard in respect of noise to less than 75 dB(A) during day time and 70
dB(A) during night time. Day time is reckoned in between 6 a.m. and 10 p.m.
and night time is reckoned between 10 p.m.’and 6 a.m.

(vi) Other Conditions:

1) The industry shall prowde adequate mechanical dust eollector,
Serubber to furnace.

2) The industry shall not cause any nuisance in surrounding area.

3) The industry shall monitor stack emissions and ambient air
Quality Regularly.

8. Conditions Under Hazardous and Other Wastes (Management and
Transboundary Movement) Rules, 2016 :

(i) The Industmr shall handle hazardous wastes as specﬁied below
Sr. No. Type Of Waste -~~~ - !Quantity- UOM 'Disposal . 2
Industry shall not generate any hazardous waste material.
a) Whenever due to any accident or gas leakage other unforeseen act or
even, such emissions occur or is apprehended to occur in excess of
~standards laid down, such information shall be forthwith Reported to

Board, concerned Police Station, office of Directorate of Health ..

Services, Department of Explosives, Inspectorate of Factories and
Local Body the production process shall be stopped by taking all
necessary safety measures. Industry shall also monitor the emission
and ensure that the emission do not cause any harm or nuisance in the
surrounding. The industry shall not restart the process without
permission of the Board and other statutory organization as require
under the law.
9. Specific Conditions:-

i. Industryshall make necessary provisions for storage of carbon

dioxide gas which is used for degassing of the rector to vent

MPCB-CONSENT-0000064460 aﬁm 17)2) )y Page 3 of 7
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out off gases through condongor-wutor<hurning e¢hnmbor
where thoso gases are burng into flamoe, 1he dognasing of
redetor by carbon dioxido whall bo dono wo an Lo onsura B fo
olosurd of tho bnteh procous,

ii.  The fue gases from burning chambor, [ any spocifleation
during startup ant bureing ol oxcoss off' gasoes from rector,
shall be vent out through ¢hlmney hnving ndoquate holght 11
mtrs. Or as por provislion of emission rogulation Poari=1V fmtiad
by CPCB whichoever 18 highor, '

iii.  Industvy shall be use cloan fuel such o LPG/PNG daring
startup of the reactor, '

iv.  Industry shall obsure that there are no lenlengo from renctor
piping so as to mintmize fugitive omissions, Tho records of
preventive: maintence schedule of hurner, Renalor voepae
pyrolysis ¢chamber and allied piping shall bo malntained and
made availible for inspection during officinl vislis,

v. The pyiolysls ol condensed frow the vessol ghall he colleeted
in storagt turls loentsd In carinarkod aronss The pipelines
shall bertg.quimmél with (foating valve go as to nvold spillago due
to overflow. ,

Vi Thei'e shail not be spillage of pyrolysis oil in and around the
factory premises. ;
vii.  Pytolysig vil tanils shall be provided with arrangement of dyled
wall and nocessary si foty arvdangements,
viii. The v_e‘ni-l.:'df‘ pyrolysis oll tanks ghall be equipped with andegtiate
© Capheity tarbon filters go as o minimize emisslons of off gases
to dvold siell nuidaitoes. The carbon filter's modia (Fine cnrbots
Particle dlau) s]i'iﬂjl ﬁiﬂ‘ﬂplti&:ﬁd-li(!l.'l()diczilly to ensure effeetive
Adsorption ol gasus,
ix. Industry shall maintain loghook which will specetly plant

[
opeittivfi il Faw I‘rlmi;eriail dead stock product logistics ’,;{_',_'\'h.!
aloﬁ_g”w.ﬂ'ﬂl“'théii‘ spocifications; logistics of carbon dioxidef e |

reeubds of provettive mabitenitice ete. The fecords slindl e
miadie davailable to vfficiuly durifil inspections.

<. Indusey skl male shitinrlked sborage area f'or raw matoria

“conient coinerete flooying with plinth hoight ob 0.8 Mirs, ahove
the ground. | : pon s

«i. Inmdugtry shall maintaib wiinimim distance of 10 Mbrg, between
Pliint area; faw it il stordfge areqy oirbon blnek stovige
avei dand pyrolysis oll storapt nlet

<ii. Tadustry sHull keep 10 Mirg froc¢ passageé aren within work
orvironment so us 1o get direst itecoss (o planit / raw niteiial
Stt"ji-éi}g(s [ carbon plachk gtorage droa and pyruiy.qls oll storage
area in cage of emergencies, . _

Wi, Adequate firefighting system ghall be provided us per

~ prevailing norms laid down by conipotditl authority.

e Tl APk
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xiv. The industry shall comply provisions of "
Storage & Import of Hazardous Chemical

xv. The rules and regulations notified I
Justice, Govt. of India regarding .
Act, 1991 shall be followed.

xvi. Industry shall prepare on site and off site disasters management
- Plan which shall be approved by competent authorities. J
::::1 I%?UF;:I'J’ ‘shall not carry out further processing of pyrolysis ol,
2 . The byproducts like steel wire shall be collected properly and
Stored in closed shed. '
10. Influstry shall‘compl_v u./ith following additional conditions:

1. The applicant Tnmt:ntnin good housekeeping and take adequate measures for
control of pollution from all sources so as not to cause nuisance to surrounding -
area / inhabitants. :

il. The applicant bring minimum 383% of the available open land under green
coverage/ tree plantation, - A '

. Solid vtvaste — The non-hazardous solid waste arising in the factory premises,
sweepings, etc., be disposed of scientifically so as not to cause any nuisance /
pollution. The applicant take necessary permissions from civic authorities for
disposal to dumping ground.

iv. The applicant provide for an alternate electric power source sufficient to operate
all pollution control facilities installed by the applicant to maintain compliance
with the terms and conditions of the consent. ‘In the absence, the applicant stop,
reduce or otherwise, control production to abide by terms & conditions of this
consent regarding pollution levels, ..

v. The applicant not change or alter quantity, quality, the rate of discharge,
temperature or the mode of the effluent / emissions or hazardous wastes or
control equipment’s provided for without previous written permission of the
Board. % g N

vi. The applicant provide facility for collection of environmental samples and
samples of trade and sewage effluents, air emissions and hazardous wastes to
the Board staff at the terminal or designated points and pay to the Board for
the services rendered in this behalf.

vii. The applicant-make an application for renewal of the consent at least 60 days
before the date of the expiry of the consent,

viii. The firm. submit to this office, the 30" day of September every year, the
Environmental Statement Report for the financial year ending 31* March in the
prescr‘ibed Form-V as pre the provisions of rule 14 of the Environment

~* (Protection) (Second Amendment) Rules, 1992.

ix. As inspection book be opened and made available to the Board's officers during

their visit to the applicant.

11. Other conditions : ‘
i, Suitable sensor will be installed to ensure that all gases from the

Reactor have been evacuated before opening of the reactor for

Transfer of carbon black / steel wire.

That the produced carbon black will be conveyed through
Hydraulic / screw conveyor in closed conditions. The carbzn
black generated from the manufacturing process can al.sohle.
conveyed / collected / handled by using any other sultable

technology, provided the state Board considers the technology
to be appropriate.

. ho Mu'nul'ucturc,
s_l{ulcs, 1989",

y Ministry of Law and
Public Liabilities Insurance

ii.

AP
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il It qhall lm ensur ed that all the matel ials have been cumplete]y
Removed from the feactor for which a glass inspection window with
provision ‘of hghts (illummntmn) shall be provided at the outer
enclosures of the reactor the énd of the conveyor will be attached to a

baggihg plart where all the carbon black will be Bagged in HDPE bags
and the bags will be prbperly sealed _

iv. The bhgglng ﬂ‘mil WI“ be t*t;uippetl with requisite air pollullon
Contiol aiv ﬂhgemmrts sueh as dust extraction system, bag filter to
Arrest all the carbon particles which may get air borne dutirig

Bagging l)l‘UCESS ’mﬂ a vcht of mitimum height of 11 m from the
Gr ound liwe! :

lndustl‘y Shﬂ" t:ariy but amblent air quahty monltormg at three

Locations sihuitaneonsly within their premises in consultatmn with the
Regional Offivet to ionitor RSPM, ¢arbon monoxide and methane. i
ethane ; gﬁ‘ié:‘: at Jeast ouce in three months thmugh a recognized

laboratoty 61 by the industiy it will bé eénsured thatmotitoring Shail be
carr 1ed ﬁut mﬂv’"duhhg the pe1 i()d when the plantis in operatior

12, Board Feserves tho 1ght l:o kevmw,amend suspend revolke.
Etc. this col ﬁnﬂtat__ | the same be bmdmg on the industry.. -
13. This cdhsehE shz{ll ﬁﬁt be cohstrued as exemption from oljtammg
necessary. Nﬁt‘;’ perT nsswn ft‘om any cther Governmerit @gencies:
14.Industry shail i‘ihtain conselit Eo opei ate hefore startmg commercml
Production: e st :
15. Industry siﬁiﬂ t}htﬂin’pél i B’smn of CGWA fcr use ofgrmmd water.

16.The: Capltiﬂ nweétman bf the mdustry |s Rs 95.71 Lacsa

toe [‘bi *I‘yw Pyrolysxs umts.

a. COnﬂi%ijﬁ'ii E‘bnﬁ@ﬁf St ARk s Time Period
No. Sk + | Guarantee :
: : 1 Amiottint (Rs.) A i

01 Tow:af’if& Provision and bpérdﬁﬁ’h 1.00 fakh Contihuous ;
and mainténanee of {A]t & Water | L s (Extend ‘the BG of |
)Pollutioncbnfruisystem- o9 TR i ; consent - -to

: % o LR e s sl BStab s )

02 '-a) waﬂrds iif‘nvismh nﬁﬂ 1Dbbalth Continuous
operation of stfitable sensoi's for | (Bxteiid the BG “of
gas; . tEni]!erliﬁ’E B PROSHIE [ e _L,Ic_:_nslé__ltit - o
instaliéd ihside the rmi:ﬁh 3 1 R . _Hstéil_jlli:‘:!i'f
reguldte s.fe ﬁijléi'htion OF . b i o2
reactor & ' proper colltrtion:- e

systenm t‘ortuqltgﬁsses. s
b) 1uwm-ds provisioil. 0L g R
operdtion hydmulitjscrnw {7 RCIRR et I N
tonveyor fdl Ld‘iWLydnce of e} '
prodiced. tzmﬁdh blacl in LIUSLLI'

Euﬁdiﬂnhs i

IRy R _ '

®
e e D

I &r "
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IV A

s gL

L7. Industry shall strietly follow the guidelines for tyre Retreading & Reeyeling

Preparved by MPCR,
(//“V“ 13)2 )5

INDRA ANDHALI)
L OFIICER, KOLHAPUR

To,

M/S. EXCEL INDUSTRIES (UNIT-2)

PHASE-1, SECTOR-B, PLOT NO 57 10 60,
LAXMI INDUSTRIAL AREA, HATKANANGALIL,
TALUKA HATIKKANAGLE

DIST. KOLHAPUR.

tion | ‘Approved

1 MPCB- ‘|| Consent 5000.00 TXN1901001235 11-01-2019 11-01- SUcCess
CONSENT- Fee 2019
0000064460

Copy submitted to: .

1. The Member Secretary, MPC Board, I\fiumbal.b .

2. The Chief Accounts Officer, MPC Board, Mumbai. .
3. Statistical wing/Air wing/Hazardous Management wing, MPC Board, Mumbai

Copy to :- :
1. The Sub Regional Officer, MPC Board, Kolhapur.

Page 7ol 7
MPCB—CONSENT-[][]UOUGMGH ; g
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MAHARASHTRA p -
REG ———_.Ql-_l—,_LJﬂQN_QQﬂlB.Q_L_B__QQ_@

REGIONAL OFFICE, KOLHAPUR,
Tel. No. (0231) 2652952,

2660448 . Udyoy Bhavan,
Fax No. (0231) 2652952 —_ Near Collector Office,
E-mail: rokolhapun@mpeb.qov in %ﬁ Kolhapur - 416 003,

Wubslte:http:ﬂmpcb.mah‘nic,in

-

No. MPCBJROIKOP!KOPMZI-‘PS‘j 2019 T 6 -:;1;;21 /12 ;'5313

Te; - ;

M/s. Excel Industries Unit -2,

Phase -1, Sector- B, Plot No. 57 to 60,
Laxmi Industrial Area, Hatkanangle
Tal. Hatkanangle, Dist. Kolhapur. '

Sub :- Directions under Section 33A of the Water (Prevention & Controf of

Pollution) Act, 1974 and under Section 31A of the Air (Prevention &
Control of Pollution) Act, 1981.

Ref :- 1) Consent to Operate granted by the Board dated
. 2) Office Memorandum issued by MOEF & CC for Standard
Operating Procedures (SOPs) With regard to recycling from
waste pneumatic tyres vide F. No. 23-61/2015- HSMD, Gol vide
Dtd 24/11/2015.

3) Order dated 19/09/2019 passed by the Hon'ble National Green
Tribunal, Principal Bench, New Delhi in O.A. Application No.
400/2019.

4) Report received from Sub-Regional Officer, MPCB.

WHEREAS, it is obligatory on your part to comply with the conditions stipulated
under Consent to Operate granted by the Board to your unit under Section 26 of the
Water (Prevention & Control of Pollution) Act, 1974, under Section 21 of the Air
(Prevention & Control of Pollution) Act, 1981 and under Rule 5 of the Hazardous
Wastes (Management & Trans-Boundry Movement) Rules, 2016. AND WHEREAS, it is
also obligatory on your part to provide adequate pollution control systems and operate &
maintain the same continuously and effectively so as to achieve the standards
prescribed under Environment (Protection) Act, 1986 and to avoid any sort of pollution

problem in the surrounding area.

it i i ly with the Office

AND WHEREAS, it is obligatory on your part to comp :
Memorandum issued by MOEF & CC for Standard Operating Procedures (SOPs) With
regard to recycling from waste pneumatic tyres, used PET Bottle Scrap, lead scrap /
used lead scrap/used lead batteries and recovery of TPO from tyres scrap regarding

vide F. No. 23-61/2015- HSMD, Gol vide Dtd 24/11/2015.

AND WHEREAS, it is obligatory on your part to comply with the order pabss_?dut:z
the Hon'ble National Green Tribunal vide above reference (3) and submi

compliance report thereof to the Board accordingly-
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AND WHEREAS, s |
Vide above reference (4) ’c'hl;tE SUREREgeTal ier tlhe Board at Kolhapur reported

Your unit is engaged in ¢arrying out the P

rofysis i i
You ha\.{e fiot obtained GHWTSDF Membgrsgiils activities in batch process.
You have not provided effluent treatment plant,

You have not provided pack packed bed scfubber.

20 IS

AND WHEREAS, the Hori'ble Nationa T e

Delhi has passed an order oh 19/09/2019 In D.lA?I{iGOE.HLJ&:gg?g!hlpg?lpal o a1

Forest & Environment v/s, | ' P s oo )L

( 8. Uhion of India & Others wherein it is mentioned as “In most
of the cases, it was observed that the reason of non-compliance is not meeting the
criteria of SOP. of MOEF & CG and the Cohsent conditions issued by the SPCBs/PCCs

In case of nop—comphqnces actions have been initiated in the form of Closure Directions

or time specific directions for improvement or notices for compliances. The remedial

measures suggested are as follows", . o _
1. Only continuous tyre pyrolysis units be allowed and all the units having batch
process be asked to switch over to continuous process within a given time frame
of one year and till the time of conversion their operation be stopped.

The feed to the coftinuous reactors should be in the form of tyre chips and

mechanical feeding system with &ir lock arrangements so that no air enters in the

reactor. SR L it S lus e ;

3. The unit should install packed bed scrubber for control of gases emission and

reduction of adour.: #+ ¢ . Bow knmbes O -

4. If unit excess pyro gas if any should be flaring system of adequate capacity
considering the emergency situation in which the entire gas may be flared the
flaring should be done at a minimun height of 30 meters.

5. The tyre pyrolysis unit should strictly follow the Standards Operating Procedures
(SOPs) issued by MOEF & CC for continuous process and the Consent
conditions issued by SPCBs/PCCs.

NOW THEREFORE you are directed to close down the producfcion activity
forthwith till the time of conversion from batch process to continuous dtyr_s‘a]
pyrolysis activity In case, you fail to comply with the gbq\ge dlregtlons_, the Boar wt; :
have no any other option than to i$spe Clﬁosure Directions with d|sconnecno::i0n
electricity and water supply of your unit including levy of environmental compensation,
which may be noted. iRy e

FOR AND BEHALF OF M.P.C. BOARD

wA 2l nfw)s
(Ravindra Andhale)
Regional Officer, Kolhapur.

e 54 y = : {/
Copy submitted to :- O | o\
1 “The Joint Director (APC), MPCB, Mufnbal, |
Copy to: 8 Koliapur - You are directed to serve the directions

1 The Sub-Regional Officer, MPC

to the industry and for necessary follow up for compliance accordingly
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MAHARASHTRA POLLUTION CONTROL BOARD
REGIONAL OFFICE; KOLHAPUR.

TeLNo. (0231) 2652952 .. UpyoG BHAVAN
2660448 pr— UbY0oG BHAVAN,
Fax No. (0231) 2652952 NEAR COLLECTOR OFFICE,
E-MAIL: ROKOLHAPUR@MPCH,GOV.IN — KOLHAPUR - 416 003.
T~ WEBSITEIHTTP://MPCB.MAH, NIC.IN
i
Date: ©2-/1//2019

No. MPCB/RO/KOP/DIR! 2-04f | 2-0 3.

M/s Excel Industries Unit 2,

Phase-l, Sector-B, Plot No. 57 To 60,
Laxmi Industrial Area, Hatkanangale,
Tal. Hatkanangale,

Dist. Kolhapur.

Direcjions under section 33 A of Water (Prevention & Control of
Pollution) Act, 1974, 31 A of Air [Prevention & Control of Pollution)

Act, 1981 & Hazardous Waste (M & TM) Rules, 2016.

Sub:

Ref : 1) Consent granted by the Board.
2) Hon'ble NGT PB, New Delhi passed order dtd. 19-09-2019.
3) Letter received from JD (APC) regarding compliance of NGT

order OA 400/2019dtd. 19-09-2019 on 25-10-2019.

V{HEREAS, you are operating your industry in ‘Pollution Prevention Area’ under
the provisions of Water (Prevention & Control of Pollution) Act, 1974 & Air (Prevention

& Control of Pollution) Act, 1981.

AND WHEREAS, Board has granted consent o your industrial plant subject to
er section 26 of the Water (P &

certain terms & conditions more precisely defined und
CP) Act, 1974 & under section 21 of the Air (P & CP) Acl, 1981 & Hazardous Waste
(Management & Transboundry Movement) Rules, 2016.

AND WHEREAS, it is obligatory on your part to provide full-fledged effluent
treatment plant & Air pollution control arangements for treatment & disposal of
industrial effluent, air emissions & to operate the same round the clock so as to meet
the standards prescribed by the Board under the provisions of the Water (P& CP) Act,
1974, Air [P & CP) Act, 1981 & Hazardous Waste (M & TM) Rules, 2016.

al Green Tribunal, Principal Bench, New Delhi

AND WHEREAS, Hon’ble Nation _
019 filed by Social Action for

has passed an Order did. 19/09/2019 in O.A. No. 400/2
v/s. Union of India & Others.

Forest & Environmental
er, Kolhapur has reported that your

AND WHEREAS, the Sub - Regional Offic :
industry is engaged in camying tyre pyrolysis activity in _bcnch process and not
complying with the standard Operating Procedures (SOP’;] issued by MoEF and CC,

112
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. :le?\{?'OTHgREFORE, in exercise of the powers conferred upon me by the Board
tneeting histdl 3A of Water (Prevention & Conirol of Pollufion) Act, 1974 in ifs 126"
g on 08-02-2000. | Ravindra Andhdle, Regional Officer, Maharashtro

Pollution Conirol Board, Xolhapur hereby issued following directions- .

0 You shall upgrade helght of stack to 30
met it
date of issuance of direction. GES Within B0 xierys. eorviihe

i) You shall switch over from batch process to continuous process within a
glven time frame of one year and il the fime of conversion your

operation should be stopped.

i) You shall scrupulously follow the standard Operating Procedures (SOP's)
issued by MoEF and CC and consent conditlons stipulated by the Bodrd.

v) You shall submit undertaking In time bound mahner for up-gradation of
stack heighi upto 30meters and also switch over the batch process fo

continuous process within a givef fime frame of one year.

You are further directed to file your compliance to these direction, in case, you

fall to comply with these dltection, the Bodrd will have no option than to Inifiate further

legal action including closure direction with diseonnection of Electricity/ Water supply

against your industry, which may please be noted.

This Is Issued with appfoval of competent authorities of Board.

FOR AND ON BEHALF OF THE BOARD

o L )n)re)s
(RAVINDRA ANDHALE)
REGIONAL OFFICER, KOLHAPUR

pY bmitied for favour of information.:.- _ ‘
e M.P.C. Board, Mumbdl.

. The Member secretary, . Ll
Joint Director (APC), M.P.C. Bodrd, Mumbat.

Joint Director (WPC), M.P.C. Board, Mumbai.

are requested jo serve

- -You
ol e e from time to

CcopY to- " \ ; i
The sub-Regiond Officer, M. P. 4 repott 1he complianc

) the direction and keep the follow up an

time.
Master file-
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" Arnepuwedl
AHARASHTRA POLLUTION CONTROL BOARD
REGIONAL OFFICE, KOLHAPUR.

Tel. No. (0231) 2652952,

2660448 A— Udyog Bhavan,
Fax No. (0231) 265 —— Near Collector Office
E-mail: 2982 — Kolhapur - 416 003,
M M b Website:http://mpcb.mah.nic.in

No. MPCB/RO/KOP/SROK/Rest/ €44 /94—»’ Date: g/ Jo2-/202]

To,

M/s Excel Industries (Unit-2,)

Phase-l, Sector-B, Plot No. 57 To 60,
Laxmi Industrial Areaq, Hatkanangale,
Tal. Hatkanangale,

Dist. Kolhapur.

Sub: Conditional Direction u/s 33A of Water (Prevention & Control of

Pollution) Act, 1974, 31 A of Air (Prevention & Control of Pollution)
Act, 1981.

Ref : 1) Consent granted by the Board dtd. 13-09-2019.

2) Hon'ble NGT PB, New Delhi passed order dtd. 19-09-2019.

3) Letterreceived from JD [APC) regarding compliance of NGT
order OA 400/2019dtd. 19-09-2019 on 25-10-2019.

4) Direction issued by the Board for compliance of SOP's dtd. 02-
11-2019.

5) Direction for Closure issued did. 21-12-2019.

6) Industry submitted compliance vide letter dtd.05-1 0-2020.

7) Undertaking submitted by the industry.

.......................................................

We refer to the Direction of Closure issued under section 33A of Water
(Prevention & Control of Pollution) Act, 1974, 31 A of Air (Prevention & Control of
Pollution) Act, 1981 and under the Hazardous Waste (M & TM) Rules, 2016 as crmenc}ed
with respect to the non-compliance/ violations observed by Sub- ‘Rs‘sgional Office,
Kolhapur. We refer to your reply requesting to gront. permission to restart
manufacturing activity vide reference no (7) and also conditional restart approved
by competent authority of the Board. .

In view of steps taken by you and compliance verified
are allowed to restart your manufaciuring activities subject

by Board Officials, you
to compliance of the

ing conditions.
follown;}g Industry shall switch over from advanced batch process to continuous
process within a given time frame of one year and submit compliance

the same.
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ii) Ind
Ustry sha
(SOP’s) St CfUpUiously follow the stan

b
Board, Y MoEF and c¢ and consen
Industry sh
all
Same shq]| bep;;\:?ﬁ sulficlent capactty Alr ofiution Control System and
iv) Industry shall Smeg :ahd and maintained round 'O’ clock regularly.
compliance of e fresh Bank Guarantee of Rs. 25,000/- towards

Gbove conditions in tq
Board, Kolhapur within 15 days. vour of Reglonal Oficer, MPC

dard Operating Procedures
t conditions stipulated by the

ii)

These Directi ;
under sec fon ngfgnvz Clrte Issued under the powers confirmed upon me by the Board
(Prevention & Confro| C; :zr (Prevention & Control of Pollution) Act, 1974 & 31 A of Air
These directions il bO Ollution) Act, 1981 with approval of competent authority.
Board will have 1 Be scrupulously followed. In case of non-complionces observed
A no Opf.i-ons‘fhon to initiate stringent action including forfeiture of BG
ISsuance of final Directions which may please be noted.

This is issued with approval of competent authority.

FOR AND ON BEHALF OF THE BOARD

-

Qrn

(RAVINDRA ANDHALE)
REGIONAL OFFICER, KOLHAPUR

Copy submitted for information.
1. The Member Secretary, M.P.C. Board, Mumbai.
2 Joint Director (WPC), M.P.C. Board, Mumbai.

Copy to:
1. Law Officer, M.P.C. Board, Mumbai.

2 Sub-Regional Officer, M.P.C. Board, Kolhapur.
- He is directed to serve the direction to the industry. MSED CO. Lid,

and irrigation dept. & keep vigilance & report the compliance
accordingly.
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. Phone’ : - 0231-2652952 /2660448
CFax ' i 0231-2662052

Email rokolhapur@mpcb.gov.in

= P ﬁf’ ]

\SHATRA POLLUTiON CONTROL BOARD
REGIONALO IC i KOLHAPUR

{Kolhapur - 416003

W
|
i
|

Visit-At : httn//mncb gov. In

Red/SS1/ Sy | v L Daten o1/ 01L/2021
E
C’onsem:Na RO- KOLHAPUH/CONSBNT/ 2_1 0 2000849 /2024_

" Renewal of Consent to Operate under Sectlon 26 of the Water [Preve tion &
Control of Pollution) Act, 1974 & under Section 21 of the Air (Pr g]; off &
Control of Pollution) Act, 1981 and Authorization / Renewal ofAug rization

- under Rule 6 of the Hazardous and Other Wastes (Mﬁ" a e}nent and
: Transboundary Movement) Rules, 2016. ;

['I’o be reforred ‘as. Water Act Alr Act and HW (M&TNQ l{’}%esp ectwely]
_ CONSENT is hereby granted to : j'- o wm% % 2

- MYs. EXCEL INDUSTRIES (UNIT:2)" G i al

~ PHASE-1,SECTOR-B, PLOT NQ.,57 TO 60,,LAXMI _ e

. INDUSTRIAL AREA, H WANGALE KOLHAPUR e e
- TALUKA HATKANA( %% dik SRS e

_ DIST. KOLHAPUR
Located in the area declared urtde g provisions of the Water Act, Alr act and ;
= ~ Authorization under the prov smng f'HW (M&H) Rules and amendments thereto _' ;
i Sub}ect to the 1 prov1510ns of the’ \ct and the Rules and the Orders that may be made

2 . | CARBON BLACK POWDER T BT
1 STEEL WIRE _ i 5000 Ka/D

3. CONDITIONS UNDER WATER ACT:
(1) The daily quantity of trade effluent from the factory sha]l be Nil. Y
(i) The daily quantity of sewage effluent fmm the factory shall not ext:eed 1a 00M3

(m) Trade Effluent Treatment NA

(iv) Trade Effluent Disposal: NA - : S

(V) Sewage Effluent Treatment The apphcant shall provide comprehenswé
treatment system as is warranted wlth refelence to mﬂuent quahty and:

PCB-CONSENT-0000097281
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operate and maintain the same coﬁtmuously 8o as to achi l :
‘to ach t i
_ treated effluent to the following standards, levT- e W
(1) Suspended Solids Not to exceed 100  mg/l. |
(2) BOD 8 days 270 C. Not to exceed 100  mg/l. '1

(v1) Sewage Effluent Disposal: The treated domestic effluent shall be soaked in a
soak pit, which shall be got ¢leaned periodically. Overflow, if any, shall be used on
land for gardening / plantation only. : "
(vi)) Non-Hazardous Solid Wastes: |
Sr. No. Type Of Waste Quantity UOM
Boiler Ash

Disposal
Sell to Brick Manufacturer.

(WH)Other Condntmns Induatry shall monitor effluen ‘quality at outle %,aﬂy.

4 The dmly wnter consumptmn l‘or the followm. categor:e f%ﬁunder.
(1) Domestic . _ AR 11 20 CM __ :

(i) Industrial Pr.ocesmng T Pridaiatan ] il 0.00°G_
(iti) Industrial Cooling = = = + ... " .. 100k
(v) Agnculture / Gardemng It L .é;@g%c&fﬁ
et D : ;
5. CONDITIONS UNDER AIR ACT ““ﬁf‘ N
(1)  The apphcant shall mstall a compr@ilenswe control system consmtmg
- of control equlpments as is warranté h reference to generation of

_.;__emlssmn and operate and mam‘f"‘m the same contmuousiy S0 as- to :
‘..ac}ueve the level of polluta*nts to:the follomng standards '

A) Control Equxpment. 4 - : Gl

. 1. Air Control equipment (;afeadequate capamty shall be prowded to A

'~ limit the emission. 25§ e

2. Industry shall prov:de&fu (3 extractwn system followed by dust i
collection systemgtn carbon black handling section (s). | S

o Industry shall g%ﬂge dust collector foll()wed by wet Scrﬁﬁber to e

Pyrolysis Klln actors, _ :
4. There sha%»not be any secondary (fug:twe) emission.
b Industr;yg s&wall install sensors for gases like (o0} along with alarms
set at sultable threshold limit. The necessary piping arrangements
f r ga es along with sensors shall be done in the work envwonment !

scr"g “\Q‘ Sure safe operational practices.

%B%andards for Emissions of Air Poilutants'
'”“(1) TPM Not to exceed 150 mg/Nms. .
) (11) So2 Not to exceed 1.2 Kngay.

6. Conditions for D.G. Set: NA

G Standards for Stack Emissions: !
) The apphcant shall observe the followmg fuel pattern -

| Sr. No. | Type Of Fuel 7755

a3 Quantnty.-
Biomass Briquettes '

T-0( 00097231 7
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() The applicant shall erect the chimney(s) of the following i
specifications:- |

Sr. No.  Chimmey Attached To Height in Mers, .
1 Reactor 11.00 4
2 DG Set (30 KVA) 1.6 meter ahove 1

the roof. :

(i) The applicant shall provide ports in the chimney/(s) and facilities such as |
ladder, platform ete. for monitoring the air emissions and the same shall be '
open for inspection to/and for use of the Board's Staff. The chimney(s) vents
attached to various sources of emission shall be designated by nunibers such
as S-1, S-2, ete. and these shall be painted/ displayed ‘Goa_fé_‘cilitate
identification.

(iv)  The industry shall take adequate measures for control of ndiseJevels from its
own sources within the premises so as to main in“aj bient air quality
standard in respect of noise to less than 75 dB(A) i &lay time and 70
dB(A) during night time. Day time is reckoned in bétwe®n 6 a.m. and 10 p.m.
and night time is reckoned between 10 p.m. and ;a.tns

o,
(vi) Other Conditions: & 'Q\:\‘

1) The industry shall provide ade&“

quate_nechanical dust collector, 7l
Scrubber to furnace. e |
2) The industry shall not cause‘vﬁ?sgnuisance in surrounding area.
8) The industry shall monit %‘Ek emissions and ambient air
Quality Regularly. Q\"'

8. Conditions Under Haza}:%&nd Other Wastes (Management and
Transboundary_Mofé}gﬁé‘%?Rulesf, 2016 :

()] The Industryshallthandle hazardous wastes as specified below.

Sr. No. Type Of Wa: ¢ JOM - Disposal
Industry shall not.generate any hazardous waste material.

a) Whene\?gégﬂﬁ‘é to any accident or gas leakage other unforeseen act or

even,' such’ emissions occur or is apprehended to occur in excess of

sQangQra% laid down, such information shall be forthwith Reported to
£ gﬂ, concerned Police Station, office of Directorate of Health

»Kf:{:\ ervices, Department of Explosives, Inspectorate of Factories and
ﬁ'\*“a

Local Body the production process shall be stopped by taking all
necessary safety measures. Industry shall also monitor the emission
and ensure that the emission do not cause any harm or nuisance in the
surrounding. The industry shall not restart the process without
permission of the Board and other statutory organization as require
under the law.

9. Specific Conditions:-

- i, Industry shall make necessary provisions for storage of carbon
dioxide gas which is used for degassing of the rector to vent
out off gases through condenser-water-burning chamber
where these gases are burnt into flame. The degassing of

' MPCB-CONSENT-0000097281 Page 3 of
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reaetor by carbon dioxide shall be done so as to ensure safe

_ closure of the batch process. §
- 1. The flue gases from burning chamber, if any specification HE
. during startup and burring of excess off gases from rector,
shall be vent out through chimney having adequate height 11

mtrs. Or as per provision of emission regulation Part-IV issued ;

e by CPCB whichever is higher.

i, Industry shall be use clean fuel such a LPG/PNG during
: - startup of the reactor.

iv. Industry shall ensure that there are no leakage from reactor
e piping so as to minimize fugitive emissions. The records of
preventive maintence schedule of burner. Reac \E vessel
pyrolysis chamber and allied piping shall be ma a.kn d and

made available for inspection during official
- v. The pyrolysis oil condensed from the vess;fel luﬁe collected
~in storage tanks located in earmarked areasNgThe pipelines
~ shall be equlpped w1th ﬂoatmg valve so asfo‘sgvmd splllage due

- tooverflow. \\

- vi.  There shall not be splllage of pyroly oil in and around the._

~ factory premises. £1;
vii. Pyrolysis oil tanks shaii be prov1d 1th arrangement of dyke ;
~ wall and necessary safety arca ngéments. '

. viii, Theventof pyrolysis oil tanks sh Il be equipped with adequate

e Capacity carbon filters S,o a%‘@o minimize emissions of off gases
_to avoid smell nuisa “T'he carbon filter's media (fine carbon gro
~ Particle size) shall%&} placed periodically to ensure effective | |
i ~ Adsorption of Al
13 Industry shall zn‘tgam loghook which will 5peclfy plant "
- operation t:m raw material dead stock product logistics =
along wit "%he:% specifications, logistics of carbon dioxide,
records: ﬁfeepneventwe maintenance etc. The records shall be :
 made ax,axl:fble to officials during inspections. ;
> SR g% sha]l make earmarked storage area for raw matenals
. wh aII be covered with shed. The storage area shall have

e%ent concrete ﬂoormg with plinth height of 0.5 Mtrs. ahove il

(the ‘ground. 3

i, gndustry shall maintain minimum dlstanee of 10 Mtrs. between

Plant area, raw material storage area, carbon black storage

area and pyrolysis oil storage area.

xii. Industry shall keep 10 Mtrs free passage area within work
environment so as to get direct access to plant / raw material
storage / carbon black storage area and pyrolysis oil stora'ge :
area in case of emergencies.

xiii. Adequate firefighting system shall be . prowded as’ per
prevailing norms laid down by competent authority. ]

xiv. The industry shall comply provisions of "The Manufacture,
Storage & Import of Hazardous Chemicals Rules, 1989". '

.~ MPCB-CONSENT-0000097261 | 2 L Pagerdiof et




xv. The rules and regulations notified by Ministry of Law and

Justice, Govt. of India regarding Public Liabilities Insurance
Act, 1991 shall be followed.

xvi. Industry shall prepare on site and off site disasters management

Plan which shall be approved by competent authorities,

xvii. Industry shall not carry out further processing of pyrolysis oil.
xviii. The byproducts like steel wire shall be collected properly and

Stored in closed shed.

10. Industry shall comply with following additional conditions:

iii.

e

 all pollution control facilities installed by the app
- with the terms and conditions of the consent. {
- reduce or otherwise, control productzon to%%i?

__control equlpment‘s provxd%d f'
Board. :

VL

vii.

'Vlll

. control of pollution from all sources so as not to cause nuisance to a’§t;mdmg

‘samples of trade and §e
the Board staff at the§t§

The applicant maintain good housekeeping and take adequate measures for

area / inhabitants. :
The applicant bring mmmlum 33% of the avaxlable open lan ‘u{;
ccweragef tree plantation.

Solid waste — The non-hazardous sohcl waste arising insthe @ premises,
sweepings, etc., be disposed of scientifically so as notx % ny nuisance /
pollution. The apphcant take necessary permlssmns 111\01 ¢ authorities for
disposal to dumping ground. . -

The apphcant provide for an alternate electnc po

green

%‘qgrce sufficient to operate

to maintain compliance
¢ absence, the apphcant stop,
“by terms & condxtmns of thls

consent regarding pollution levels

The applicant not change or alts

temperature or ‘the mode of thg. eff
%

%Z@hty, qua.hty, the rate of dxscharge,
ent / emlsszons or hazardous wastes or

The apphcant provide faeili
g eleffluents, air emissions and hazardous wastes to

inal or designated pomts and pay. to the Board for
the services rendere’}(l?n this behalf.

before the da he expiry of the consent.

The firm §fg, to this office, the 30 day of September every year, the

Enviro: }%‘ l?Statement Report for the financial year ending 31%* March in the
0

The apphcant m§ an apphcatwn for renewal of the consant at least 6[} days ;

rm-V as pre the provisions of rule 14 of the Envn'onment__

prescr lbe%
c ipn) (Second Amendment) Rules, 1992.

spectmn book be opened and made avulable to the Board’s ofﬁcers dunng._ 2

vxmt to the applicant. : Wk :
%&Z t er conditions : i ) ; 3 S
Suitable sensor will be installed to ensure that all gases from the

Reactor have been evacuated before opemng ot‘ the reactor for .

Transfer of carbon black / steel wire, :
ii.. That the produced carbon black will be conveyed through
Hydraulic / screw conveyor in closed conditions. The carbou

black generated from the munut‘acturmg process can also be

conveyed / collected / handled by using any other suitable

technology, provlded the state Board consxders the technology'._

to be appropriate.

il It shall be ensured that all the materials have been completely

. MPCB-CONSENT-0000097281

1 ut prevmus wntten perm1ssmn oi‘ the

r collectmn of enwronmental samples and
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Removed from the reactor for which a glass inspection window with
provision of lights (illumination) shall be provided at the outer
enclosures of the reactor the end of the conveyor will be attached to a
bagging plant where all the carbon black will be Bagged in HDPE bags'

and the bags will be properly sealed.

. jv. The bagging plant will be equipped with reqmsite air pollution
Control arrangements such as dust extraction system, bag filter to
Arrest all the carbon particles which may get air borne during vl
Bagging process and a vent of minimum height of 11 m from the

Ground level.

v. Industry shall carry out ambient air quality monitoring at thi?ee
Locations simultaneously within their premises in cuns%l }wu’h the
Regional Officer to monitor RSPM, carbon monoxide *arngd methane I
ethane gases at least once in three months throfigh a recognized
laboratory or by the industry It will be ensured tha’fimoﬁltonng Shall be
carrled out only during the period when thep anglsﬁm operation

ot -12 Board reserves the nght to rev1ew, amend X?End revoke
* Etc. this consent and the same be bindin; gon the industry.
-13 This consent shall not be construed as@emption from obtammg'
; necessary NOC/permlssmn from an Qer Government agencies.
_ 14.Industry shall obtain consent té Qu% Pate before startmg commercxal
Production. N
15.Industry shall ohtam pergg s:%‘n f CGWA for use of ground water. - _
16.Industry shall scrupulousl: aLlow the standard Operating Procedures
(SOP’s) 1ssued by Mo Feand CC and consent conditions stlpulated by S

.. theBoard.
_17 The Capital mvesn%%?t of the mdustry is Rs 95 71 Lacs

anl;?(l‘;uﬁ“rantee for 'I‘yre Pyro]yms units.

S. . Condxtlo,‘ N%fcnnsent Bank | Time Period =~ | |
| No. | @ Guarantee '
2 ?g%‘n Amount (Rs.)

[o1- Towa"rfisf'Prowsmn and operation | 1.00lakh Continuuus

and;fnamtenance of (Air & Water (Extend the BG of
previous consent |

: : {o!lution control system
%‘&. ‘condition )
02 Fa) Towards provision and | 1.00Lakh = | Continuous :
| (Extend the BG of

operation of suitable sensors for _
gas, temperature & pressure HE previous - consent -
{nstalled inside the reactor to| . . ' ‘' cundmon]
regulate safe operation of the RRAL S e R :
reactor & proper . collection
system for toxic gasses.

b) Towards provision - of
operation  of hydraulic/screw
conveyor for convcyance of the

28! Pageﬁ Of 7
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produced Cal‘bon black in closed

--To,_ \ R
- MUS. EXCEL INDUSTRIES (UNIT-2)
"~ PHASE-1, SECTOR-B, PLOT NO 57 T0 60,
. LAXMI INDUSTRIAL AREA, HATKANANGALE
- TALUKA HATKANAGLE' - i
T DIST KOLHAPUR.

o Rece_ed"c"}b"n'ﬁ fee of - g
#Onlinc:-Payment Details' (E-Paymer

Consent fees of Rs 10 %ﬁ&@‘b&lﬁn& mth the Board

conditlons

- 18. Industry Shall strlctly follow the guulelmes for tyre Retreadmg &
Recyclmg Prepnred by MPCB : S A i e A

Srelt=s _Tramactlan ‘Approved ||

no || UniqueNo || pescription

f-'Coﬁsent el

Copv subrmtted o &
1.The Lg} tSecretary, MPC Board, Mumba1
2. The Ch: f‘i@(‘founts Officer, MPC Board, Mumbai. ' N e
3. St %Iswmgfmr wmngazardous Management wmg, MPC Board Mumbm ;

¥ he Sub Regmnal Ofﬁoer, MPC Board Kolhapur, :E'_' '_-.f _' Sy




TEST REPORT

SAMPLE DRAWN BY LABORATORY

[ BUREAU
Issued to:
M/s. Central Pollution Control Board.,
Regional Directorate, Row House No. 1,
Nisarg Vihar, Balewadi, Pune - 411 045

Report Number :  BVICHEN/21/02/1013-001 Report Date . 22.02.2021
Internal Sample Number : 490993 Page o 1of2
Sample Details: Received on . 10.02.2021
Sample description : Ambient Air Quality Analysis
Location : AAQMS - Station 1 Commencedon : 11.02.2021
(Towards NE direction of the Pyrolysis Reactor)
Sampling Date & time : From:09.10 PM on 07.02.2021 Completed on : 22,02.2021
To :09.10 PM on 08.02.2021
Relative Humidity : 48%
Ambient Condition . Clear
Average Temperature : 18°9C
Average Wind Direction : East North East to West South West
Sample drawn by : Laboratory Representative Mr. F.Santhosh Benedict
National ambient air quality
standards,CPCB
Notification Nov. 2009
Sl.No. Pollutants Units Results Sampling and Analysis Ti Industrial,
Method Wiy Residential,
eighted Raral and
Average S an
Other area
Particulate Matter a IS 5182 (Part 23) ;2006
1. (size less than 10 pg) or PMio ug/m 825 (RA: 2017) 24 oy 100
Particulate Matter 5 BVILCH/ENA/SOP 017
2. (size less than 2.5 pg) or PMzs ug/m 204 Issue No.01/10.04.18 24 Houis o
2 Carbon monoxide (CO) mg/m® | BLQ:(LOQ:2.0) Bwh%{lgzgiggjmg 8 Hour 04
Benzo(a)Pyrene ,
4, B(a)P — Particulate phase ng/m* | BLQ:(LOQ:1.0) 58 ?gf?z%lfg'mm Annual* 1.0
only '

BLQ : Below Limit of Quantification / LOQ: Limit of Quantification.

* The value given in National ambient air quality standards, CPCB notification Nov'2009. for annual is taken as
specification for 24hours monitoring for S1.No.1,2 & 4. 8 hour monitoring for S.No.3.

Remarks : The values observed for the pollutants given above are within the specification of National ambient
air quality standards, CPCB notification Nov'2009.

............... (67219 () KRN M
Authorised Signatory
. . Terms and Conditions :

Bureau Veritas India Pvt.Ltd. % The test results relate only to the items tested, Ni . R AM ES H

F2, Thiru.Vi. Ka. Industrial Estate, < The test report shall not be reproduced in full or part without thewtittepy VIL.

Phase I, Ekkattuthangal, Guindy, Chennai - 600 032. «»  The test items will not be retained for more than 15 days from the date g&?ﬁ%ﬁl report

, ; excepts in the case as required by the applicable regulations.

Phone : +91 44 - 4967 4000, 4967 4002, 4028 % The Laboratory's responsibility under this report is limited to proven willful negligence and wil

Web @ www.bureauveritas.co.in in no case ba more than the invoiced amount.

SINo. : 24666/2020-21 < Asatisfactory test report in no way implies that the product so tested is approved by NABL.

++ Laboratory is not responsible for the authenticity of photocopied test reports. 1 1 6




TEST REPORT

BUREAU
VERITAS

Report Number . BV/ICHEN/21/02/1013-001 Report Date » 22.02.2021

Internal Sample Number  : 490993 Page : 20of2

Date Time TVOC Results (as Iso-Butylene)
in PPM in ug/m3
07.02.21 09.30pm 0.1 229.4
07.02.21 10.30pm 0.2 458.8
07.02.21 11.40pm 0.1 229.4
08.02.21 12.45am 0.1 2294
08.02.21 01.40am 0.1 229.4
08.02.21 02.55am 0.1 2294
08.02.21 03.40am 0.1 229.4
08.02.21 04.30am 0.1 229.4
08.02.21 05.45am 0.1 229.4
08.02.21 06.20am 0.1 229.4
08.02.21 07.55am 0.1 229.4
08.02.21 08.40am 0.1 2294
08.02.21 09.35am 0.1 229.4
08.02.21 10.30am 0.1 2294
08.02.21 11.30am 0.1 229.4
08.02.21 12.40pm 0.1 229.4
08.02.21 01.45pm 0.1 229.4
08.02.21 02.30pm 0.1 2294
08.02.21 03.20pm 0.1 229.4
08.02.21 04.35pm 0.1 229.4
08.02.21 05.20pm 0.1 229.4
08.02.21 06.50pm 0.1 229.4
08.02.21 07.35pm 0.1 229.4
08.02.21 08.55pm 0.2 458.8
08.02.21 09.30pm 0.1 229.4

Method of Analysis / Instrument used: PID Analyser.

W

Authorised Signatory

. . Terms and Conditions : -
Bureau Veritas India Pvt.Ltd. % The lest resulls relate only fo the items tested. N? . R AM [:S H
F2, Thiru.Vi. Ka. Industrial Estate, % The lest report shali not be ralproducad in full or part wiihoutwﬁﬂgge&w of BVIL.
Phase [II, Ekkatlul.‘h‘.mgal, Cuind}'. Chennai - 600 032. & The IES[_ItSmS will not be Iefalﬂed for more .lhan 15 dayslfmm e [ of test Fepﬂd
excepts in the case as required by the applicable regulations.
Phone : +91 44 - 4967 4000, 4967 4002, 4028 <+ The Laboratory's responsibility under this report is limited to proven willful negligence and will
Web : www.bureauveritas.co.in B in no case be more than the invoiced amount.

A satisfactory test report in no way implies that the product so tested is approved by NABL.

S1 No. :15073/2020-21 : ; s ;i
Laboratory is not respoensible for the authenticity of photocopied test reports. 1 1 7
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TEST REPORT

[ (BUREAU SAMPLE DRAWN BY LABORATORY

Issued to: TC-8057
M/s. Central Pollution Control Board.,
Regional Directorate, Row House No. 1,
Nisarg Vihar, Balewadi, Pune - 411 045
Report Number : BV/CHEN/21/02/1013-002 Report Date 1 22.02.2021
Internal Sample Number : 490994 Page : 1of2
Sample Details: Received on :10.02.2021
Sample description : Ambient Air Quality Analysis
Location ¢ AAQMS - Station 2 Commencedon : 11.02.2021
(Towards SE direction of the Pyrolysis Reactor)
Sampling Date & time : From:09.25 PM on 07.02.2021 Completed on ;o 22.02.2021
To :09.25 PM on 08.02.2021
Relative Humidity : 48%
Ambient Condition : Clear
Average Temperature : 18°C
Average Wind Direction . East North East to West South West
Sample drawn by : Laboratory Representative Mr. F.Santhosh Benedict
National ambient air quality
standards,CPCB
Notification Nov. 2009
Sl.No. Pollutants Units Results {Sampling and Analysis Ti Industrial,
Method s Residential,
Welgeited Rural and
Avsrage Other area
Particulate Matter 3 IS 5182 (Part 23) :2006
1. | (size less than 10 ug) or PMyo | P9/™ hal (RA: 2017) 4 Hours Lo
Particulate Matter 3 BVILCH/ENA/SOP 017
2. | (size less than 2.5 ug) or PMzs | H9/M e Issue No.01/ 10.04.18 | 24 Hours @
: BVILCH/ENA/SOP 019
3 Carbon monoxide (CO) mg/m® | BLQ:(LOQ:2.0) (NDIR analyzer) 8 Hour 04
Benzo(a)Pyrene :
4. | B(a)P - Particulate phase ng/m® | BLQ:(LOQ:1.0) | S 5182(Part 122004 |, e 1.0
only (RA :2014)

BLQ : Below Limit of Quantification / LOQ: Limit of Quantification.

* The value given in National ambient air quality standards, CPCB notification Nov'2009. for annual is taken as
specification for 24hours monitoring for SI.No.1,2 & 4. 8 hour monitoring for S.No.3.

Remarks : The values observed for the pollutants given above are within the specification of National
ambient air quality standards, CPCB notification Nov'2008. 7

¢
BB (o] | (1 [EPREAN 'ﬁ/ L\——ﬁ'

Authorised Signatory

Terms and Conditions :

Bureau Veritas India Pvt.Ltd. “  The test results relate only to the items tested. Ni H A rf’IE S H

F2, Thiru.Vi. Ka. Industrial Estate, ¢ The test report shall not be reproduced in full or part withnulthqwgﬂ]wﬁ BVIL.

Phase 111, Ekkattuthangal, Guindy, Chennai - 600 032. % The test items will not be retained for more than 15 days from the dale of isslie ol test report
excepls in the case as required by the applicable regulations.

Phone : +91 44 - 4967 4000, 4967 4002, 4028 «» The Laboratory's responsibility under this report is limited to proven willful negligence and will

Web  : www.bureauveritas.co.in in no case be mare than the invoiced amaount.

SINo. :24667/2020-21 «» A satisfactory test report in no way implies that the product so tested is approved by NABL.

% Laboratory is not responsible for the authenticity of photocopied test reports,
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VER S

Report Number

Internal Sample Number

TEST REPORT

BV/CHEN/21/02/1013-002 Report Date ¢ 22.02.2021

490994

Page : 20of2

i TVOC Results (as Iso-Butylene)
Date Time - :
in PPM in ug/m3
07.02.21 09.40pm 0.3 688.3
07.02.21 10.40pm 0.3 688.3
07.02.21 11.40pm 0.3 688.3
08.02.21 12.55am 0.3 688.3
08.02.21 01.50am 0.3 688.3
08.02.21 02.45am 0.2 458.8
08.02.21 03.50am 0.2 458.8
08.02.21 04.40am 0.2 458.8
08.02.21 05.55am 0.2 458.8
08.02.21 06.30am 0.1 229.4
08.02.21 07.35am 0.1 2294
08.02.21 08.45am 0.1 229.4
08.02.21 09.55am 0.1 2294
08.02.21 10.45am 0.1 229.4
08.02.21 11.25am 0.1 229.4
08.02.21 12.30pm 0.1 2294
08.02.21 01.35pm 0.1 2294
08.02.21 02.55pm 0.1 229.4
08.02.21 03.30pm 0.1 2294
08.02.21 04.50pm 0.1 2294
08.02.21 05.30pm 0.1 2294
08.02.21 06.40pm 0.1 2294
08.02.21 07.55pm 03 688.3
08.02.21 08.45pm 0.3 688.3
08.02.21 09.40pm 0.2 458.8
Method of Analysis / Instrument used: PID Analyser.
............... End

Bureau Veritas India Pvt.Ltd.

F2, Thiru.Vi. Ka. Industrial Estate,

Phase 111, Ekkattuthangal, Guindy, Chennai - 600 032.

Phone : +91 44 - 4967 4000, 4967 4002, 4028

Web : www.bureauveritas.co.in
SI No. :15074/2020-21

Repor Prapared By: S.saran
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Authorised Signatory
rms and Conditions ;
The test resulls relate only to the items tested. M.RA MES ’B-{
The test report shall not be reproduced in full or part without m?ﬁg&? @&E val of BVIL.
The test items will not be retained for more than 15 days from t st report
excepts in the case as required by the applicable regulations.
The Laboratory's responsibility under this report is limited to proven willful negligence and will
in no case be more than the invoiced amount.
A satisfactory test report in no way implies that the product so tested is approved by NABL.
Laboraltory is not responsible for the authenticity of photocopied test reports. 1 1 9



TEST REPORT

(B U AU SAMPLE DRAWN BY LABORATORY

VERITAS

Issued to:

M/s. Central Pollution Control Board.,
Regional Directorate, Row House No. 1,
Nisarg Vihar, Balewadi, Pune - 411 045

Report Number BV/CHEN/21/02/1013-003 Report Date 22.02.2021

Internal Sample Number 490995 Page 10of2

Sample Details: Received on 10.02.2021

Sample description Ambient Air Quality Analysis

Location AAQMS - Station 3 Commenced on 11.02.2021
Towards NW direction of the Pyrolysis Reactor

Sampling Date & time From : 09.40 PM on 07.02.2021 Completed on 22.02.2021

To :09.40 PM on 08.02.2021

Relative Humidity 48 %
Ambient Condition Clear
Average Temperature 18°C

East North East to West South West
Laboratory Representative Mr. F.Santhosh Benedict

Average Wind Direction
Sample drawn by

National ambient air quality
standards,CPCB
Notification Nov. 2009
Sl.No. Pollutants Units Results Sampling and Analysis ) Industrial,
Method TS Residential,
Welghted Rural and
uerge Other area
Particulate Matter a IS 5182 (Part 23) :2006
1. | (size less than 10 pg) or PMyo | H9/M i (RA: 2017) 24 Hours 100
Particulate Matter 3 BVILCH/ENA/SOP 017
2. (size less than 2.5 pg) or PM2s ug/m <13 Issue No.01/10.04.18 24 Hours &0
: BVILCH/ENA/SOP 019
3. Carbon monoxide (CO) mg/m* | BLQ:(LOQ:2.0) (NDIR analyzer) 8 Hour 04
Benzo(a)Pyrene .
4. | B(a)P - Particulate phase ngim® | BLQ:(LOQ:1.0) | 'S 5182(Part 12):2004 | 4 o 10
only (RA :2014)

BLQ : Below Limit of Quantification / LOQ: Limit of Quantification.

* The value given in National ambient air quality standards, CPCB notification Nov'2009. for annual is taken as
specification for 24hours monitoring for S1.No.1,2 & 4. 8 hour monitoring for S.No.3.

Remarks : The values observed for the pollutants given above are within the specification of National

M) A

Authorised Signatory

ambient air quality standards, CPCB notification Nov'2009.

Terms and Conditions :

Bureau Veritas India Pvt.Ltd. “*  The test results relate only to the items tested. M ; HAM E SH

F2, Thiru.Vi. Ka. Industrial Estate, +  The test report shall not be reproduced in full or part withouuhwmﬁ BVIL.

Phase 111, Ekkattuthangal, Guindy, Chennai - 600 032. s The test items will not be refained for more than 15 days from st report
excepls in the case as required by the applicable regulations.

Phone : +91 44 - 4967 4000, 4967 4002, 4028 «  The Laboratory’s responsibility under this report is limited to proven willful negligence and wil

Web  : www.bureauveritas.co.in in no case be more than the invoiced amount.

<+ Asatisfactory test report in no way implies that the product so tested is approved by NABL.

SINo. :24668/2020-21 « Laboratory is not responsible for the authenticity of photocopied test reports.
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TEST REPORT

VERI S

Report Number :  BV/CHEN/21/02/1013-003 Report Date : 22.02.2021
Internal Sample Number : 490995 Page . 20f2
) TVOC Results (as Iso-Butylene)
Date Time
in PPM in ug/m3

07.02.21 09.45pm 0.2 458.8
07.02.21 10.50pm 0.2 458.8
07.02.21 11.65pm 0.2 458.8
08.02.21 12.35am 0.2 458.8
08.02.21 01.55am 0.1 229.4
08.02.21 02.30am 0.1 229.4
08.02.21 03.55am 0.1 2294
08.02.21 04.50am 0.1 229.4
08.02.21 05.35am 0.1 229.4
08.02.21 06.40am 0.1 229.4
08.02.21 07.30am 0.1 229.4
08.02.21 08.35am 0.1 229.4
08.02.21 09.45am 0.1 2294
08.02.21 10.40am 0.1 229.4
08.02.21 11.35am 0.1 229.4
08.02.21 12.20pm 0.1 2294
08.02.21 01.30pm 0.1 2294
08.02.21 02.45pm 0.1 229.4
08.02.21 03.35pm 0.1 2294
08.02.21 04.40pm 0.1 2294
08.02.21 05.25pm 0.1 2294
08.02.21 06.30pm 0.1 2294
08.02.21 07.45pm 0.2 458.8
08.02.21 08.35pm 0.2 458.8
08.02.21 09.45pm 0.2 458.8

Method of Analysis / Instrument used: PID Analyser.

............... | T[S

Repont Prepared By: §.saran

Authorised Signatory

Terms and Conditions :

The lest results relate only to the items tested, [\,4 . H AM E S H
The test report shall not be reproduced in full or part without th g EljﬁEBVIL.
Phase 111, Ekkattuthangal, Guindy, Chennai - 600 032. The test items will not be retained for more than 15 days from m m st report
excepls in the case as required by the applicable regulations.
Phone : +91 44 - 4967 4000, 4967 4002, 4028 The Laboratory's responsibility under this report is limited to proven willful negligence and wil
Web + www.bureauveritas.co.in in no case be more than the invoiced amount.
Sl No. : 15075/2020-21 A satisfactory test report in no way implies that the product so tested is approved by NABL.
Laboratory is not responsible for the authenticity of photocopied test reports. 1 2 1

Bureau Veritas India Pvt.Ltd.
F2, Thiru.Vi. Ka. Industrial Estate,

&

KX

@

-,
S




TEST REPORT

"SBUREAU SAMPLE DRAWN BY LABORATORY

Issued to:

M/s. Central Pollution Control Board.,
Regional Directorate, Row House No. 1,
Nisarg Vihar, Balewadi, Pune - 411 045.

Report Number :  BVICHEN/21/02/1013-004 Report Date :22.02.2021
Internal Sample Number 490996 Page : 1of2
Sample Details: Received on :10.02.2021
Sample description . Work Zone Analysis
Location : Work Zone - Station 1 Commencedon : 11.02.2021
(SE direction from Adjacent of the reactor) Completed on ;o 22.02.2021
Sampling Date & time : From:09.50 PM on 07.02.2021
To :05.50AM on 08.02.2021
Relative Humidity : 48%
Ambient Condition . Clear
Average Temperature : 18°%C
Average Wind Direction . East North East to West South West
Sample drawn by . Laboratory Representative Mr. F.Santhosh Benedict
National ambient air quality
standards,CPCB
Notification Nov. 2009
Sl.No. Pollutants Units Results Fampling and Analysis T Industrial,
Method i Residential,
Weighted Hural and
Average Other area
Particulate Matter 3 IS 5182 (Part 23) :2006
1. (size less than 10 pg) or PMio Hg/m %3 (RA: 2017) 8 Hours 100
Particulate Matter 3 BVILCH/ENA/SOP 017
2. | (size less than 2.5 g) or PMas | MO/M 228 Issue N0.01/10.04.18 | & Hours =
; BVILCH/ENA/SOP 019
3 " Q
3. Carbon monoxide (CO) mg/m BLQ:(LOQ:2.0) (NDIR analyzer) 8 Hour 04
Benzo(a)Pyrene .
4. | B(a)P - Particulate phase ngim® | BLQ:(LOQ:1.0) | 'S 51?%55?‘2%}3-2004 Annual* 10
only '

BLQ : Below Limit of Quantification / LOQ: Limit of Quantification.

* The value given in National ambient air quality standards, CPCB notification Nov'2009. for annual is taken as
specification for 8 hours monitoring for SI.No.1,2 & 4. 8 hour monitoring for S.No.3.

Remarks : The values observed for the pollutants given above are within the specification of Natio;l
ambient air quality standards, CPCB notification Nov'2009. iﬁ/ /(
............... Contd.............. Authorised.éignatury
. . Terms and Conditions :
Bureau Veritas India Pvt.Ltd. % The test resulis relate only to the items tested. M . HAM E SH

.
B

F2, Thiru.Vi. Ka. Industrial Estate, The test report shall not be reproduced in full or part without lheM& Y VIL.
o

Phase 111, EkKattuthangal, Guindy, Chennai - 600 032. The lest_items will not be re?ainerj!or mare Ithan 15 days_from th est report
excepts in the case as required by the applicable regulations.

Phone : +91 44 - 4967 4000, 4967 4002, 4028 The Laboratory's responsibility under this report is limited to proven willful negligence and will

Web  : www.bureauveritas.co.in in no case be more than the invoiced amount.

SINo. :24669/2020-21 A salisfactory fest report in no way implies that the product so tested is approved by NABL.
Laboratory is not responsible far the authenticity of photocopied test reports. 1 2 2
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TEST REPORT

BUREAU
Report Number : BV/CHEN/21/02/1013-004 Report Date : 22.02.2021
Internal Sample Number : 490996 Page . 2of2
: TVOC Results (as Iso-Butylene)
Date Time
in PPM in ug/m3
07.02.21 09.55pm 0.2 458.8
07.02.21 10.20pm 0.5 1147.2
07.02.21 11.30pm 0.4 917.7
08.02.21 12.35am 0.4 917.7
08.02.21 01.30am 0.4 917.7
08.02.21 02.45am 0.2 458.8
08.02.21 03.30am 0.2 458.8
08.02.21 04.20am 0.2 458.8
08.02.21 05.30am 0.1 229.4
Method of Analysis / Instrument used: PID Analyser.

Report Prepared By: S.saran

Authorised Signatory

Terms and Conditions :

Bureau Veritas India Pvt.Ltd. * The test results relate only fo the items tested. M. RAMESH

F2, Thiru.Vi. Ka. Industrial Estate, % The test report shall not be reproduced in full or parlwiihoullm (%aé#f BVIL.

Phase 111, Ekkattuthangal, Guindy, Chennai - 600 032, < lha 1e;tlite;rr?s :\raill :ot be re}aigeg f?g marellthat; 15 dars from éﬁgﬁ test report
xcepts in the case as required by the applicable regulations.

Phone : +91 44 - 4967 4000, 4967 4002, 4028 « The Laboratory's responsibility under lhigﬁepon is ligmiled to proven willful negligence and will

Web  : www.bureauveritas.co.in in no case be more than the invoiced amount.

Sl No. :15076/2020-21 « A satisfactory test report in no way implies that the product so tested is approved by NABL.

« Laboratory is not responsible for the authenticity of photocopied test reports. 1 23




TEST REPORT

1838/
'BUREAU | SAMPLE DRAWN BY LABORATORY

Issued to:

M/s. Central Pollution Control Board.,
Regional Directorate, Row House No. 1,
Nisarg Vihar, Balewadi, Pune - 411 045

Report Number . BVICHEN/21/02/1013-005 Report Date ;. 22.02.2021

Internal Sample Number : 490997 Page : 1of2

Sample Details: Received on : 10.02.2021

Sample description : Work Zone Analysis

Location : Work Zone - Station 2 Commencedon : 11.02.2021
Behind the Reactor & near to the Condensers & Completed on ;. 22.02.2021

Condensed Gas Tank
(Towards West Side of the back of the Pyrolysis Reactor)

Sampling Date & time ¢ From:10.05 PM on 07.02.2021
To :06.05AM on 08.02.2021
Relative Humidity : 48 %
Ambient Condition ¢ Clear
Average Temperature . 18°C
Average Wind Direction . East North East to West South West
Sample drawn by :  Laboratory Representative Mr. F.Santhosh Benedict
National ambient air quality
standards,CPCB
Notification Nov. 2009
Sl.No. Pollutants Units Results {[Sampling and Analysis T Industrial,
Method e Residential,
Weighted Rural and
Ausrage Other area
Particulate Matter a IS 5182 (Part 23) :2006 100
1. | (size less than 10 ug) or PMso | MM aBt (RA: 2017) 8 Hogre
Particulate Matter 3 BVILCH/ENA/SOP 017
2 (size less than 2.5 ug) or PMzs hg/m 220 Issue No.01/10.04.18 8 Hows s
. BVILCH/ENA/SOP 019
3 Carbon monoxide (CO) mg/m® | BLQ:(LOQ:2.0) (NDIR analyzer) 8 Hour 04
Benzo(a)Pyrene )
4, B(a)P — Particulate phase ng/m® | BLQ:(LOQ:1.0) I8 5182“3_3“ 152004 Annual* 1.0
only (RA :2014)

BLQ : Below Limit of Quantification / LOQ: Limit of Quantification.

* The value given in National ambient air quality standards, CPCB notification Nov'2009. for annual is taken as
specification for 8hours monitoring for S1.No.1,2 & 4. 8 hour monitoring for S.No.3.

&=
Remarks : The values observed for the pollutants given above are within the specification of National M [\’,

ambient air quality standards, CPCB notification Nov'2009.

Authorised Signalory

. . Terms a itions :
Bureau Veritas India Pvt.Ltd. e g RS ks th s o, M.RAMESH
F2, Thiru.Vi. Ka. Industrial Estate, <+ The test report shall not be reproduced in full or part without lh%’wrjﬂwﬁ ovalof BYIL.
Phase I1I, Ekkattuthangal, Guindy, Chennai - 600 032. <+ The test items will not be refalned for more than 13 dayslfromt e date of issue of test report
excepls in the case as required by the applicable regulations.
Phone : +91 44 - 4967 4000, 4967 4002, 4028 <+ The Laboratory's responsibility under this report is limited to proven willful negligence and will
Web  ; www.bureauveritas.co.in in no case be more than the invoiced amount.

%+ Asalisfactory test report in no way implies that the product so tested is apﬁrﬂuﬂd by NABL.
« Laboratory is not responsible for the authenticity of photocopied test reports.

SINo. :24670/2020-21
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TEST REPORT

VERITAS

Report Number : BVICHEN/21/02/1013-005 Report Date o 22.02,2021
Internal Sample Number : 490997 Page . 20f2
. TVOC Results (as Iso-Butylene)
Date Time
in PPM in ugim3

07.02.21 09.55pm 0.5 1147.2

07.02.21 10.20pm 1.0 22944

07.02.21 11.30pm 1.0 2294.4

08.02.21 12.35am 0.9 2065.0

08.02.21 01.30am 1.0 22944

08.02.21 02.45am 0.5 1147.2

08.02.21 03.30am 0.5 1147.2

08.02.21 04.20am 0.5 1147.2

08.02.21 05.30am 04 917.7

Method of Analysis / Instrument used: PID Analyser.

Authorised Signatory
Terms and Conditions @

Bureau Veritas India Pvt.Ltd. ** The lest results relate only to the items tested. AM ESH

F2, Thiru.Vi. Ka. Industrial Estate, 4 The test report shall not be reproduced in full or part without'the Written approval of BVIL.

Phase III, Ekkattuthangal, Guindy, Chennai - 600 032, #  The test items will not be retained for more than 15 days from Mﬁﬁ)&é Test report
excepts in the case as required by the applicable regulations,

Phone : +91 44 - 4967 4000, 4967 4002, 4028 < The Laboratory's responsibility under this report is limited to proven willful negligence and will

Web  : www.bureauveritas.co.in in no case be more than the invoiced amount.

SINo. :15077/2020-21 < Asatisfactory test report in no way implies that the product so tested is approved by NABL.

« Laboratory is not responsible for the authenticity of photocopied test reports. 1 2 5




TEST REPORT

'BUREAU | SAMPLE DRAWN BY LABORATORY

Issued to:

M/s. Central Pollution Control Board.,
Regional Directorate, Row House No. 1,
Nisarg Vihar, Balewadi, Pune - 411 045

Report Number . BVICHEN/21/02/1013-006 Report Date ;o 22.02.2021
Internal Sample Number : 490998 Page : 1of4
Sample Details: Received on :10.02.2021
Sample description : Work Zone Analysis
Location : Work Zone - Station 3 Commencedon : 11.02.2021
Near to middle of the Reactor Completed on :22.02.2021
(Towards North side of the reactor)
Sampling Date & time : From: 03.00 PM on 08.02.2021
To :11.00 PM on 08.02.2021
Relative Humidity D 27%
Ambient Condition : Clear
Average Temperature v 27%C
Average Wind Direction ¢ North North West to South South East
Sample drawn by : Laboratory Representative Mr. F.Santhosh Benedict
National ambient air quality
standards,CPCB
Notification Nov. 2009
Sl.No. Pollutants Units Results Sampling and Analysis Ti Industrial,
Method Aty Residential,
Wit Rural and
hustage Other area
Particulate Matter a IS 5182 (Part 23) :2006
1. | (size less than 10 pg) or PMyo | H9/M 254 (RA: 2017) & Hours 100
Particulate Matter 3 BVILCH/ENA/SOP 017
2. (size less than 2.5 pg) or PMas Hg/m it Issue No.01/10.04.18 BHaus gg
. BVILCH/ENA/SOP 019
3 Carbon monoxide (CO) mg/m® | BLQ:(LOQ:2.0) (NDIR analyzer) 8 Hour 04
Benzo(a)Pyrene .
4. | B(a)P- Particulate phase ngm® | BLQ:(LOQ:1.0) | 'S 51??3: ?2’5%'2004 Annual* 10
only '

BLQ : Below Limit of Quantification / LOQ: Limit of Quantification.

* The value given in National ambient air quality standards, CPCB notification Nov'2009. for annual is taken as
specification for 8 hours monitoring for SI.No.1,2 & 4. 8 hour monitoring for S.No.3.

Remarks : The values observed for the pollutants given above are within the specification of National

ambient air quality standards, CPCB notification Nov'2009. Authorised SIgnaiory

: $oioEpLEgey oo TegOwsriter Conditions ; P
Bureau Veritas India Pvt.Ltd. **  The test results relate only to the items tested. M . HAM [: bH
F2, Thiru.Vi. Ka. Industrial Estate, « The test report shall not be reproduced in full or part without theypited Ap@R Falief BVIL.

o The test items will not be retained for more than 15 days from the date of issue of test report

Phase ITT, Ekkattuthangal, Guindy, Chennai - 600 032. ! ; ! ]
excepls in the case as required by the applicable regulations.

Phone : +91 44 - 4967 4000, 4967 4002, 4028 +% The Laboratory's responsibility under this report is limited to proven willful negligence and will
Web  : www.bureauveritas.co.in in no case be more than the invoiced amount.
SINo. : 24671/2020-21 « A satisfactory test report in no way implies that the product so tested is appraved by NABL.,

4 Laboratory is not responsible for the authenticity of photocopied test reports, 1 26




TEST REPORT

VERITAS
Report Number ;. BV/CHEN/21/02/1013-006 Report Date 1 22022021
Internal Sample Number  : 490998 Page . 20of4

Location: Infront of the Reactor door (near door)

TVOC Results (while door opened for steel scrap
Date Time removal from reactor)
in PPM in ug/m3
08.02.21 09.10pm 0.6 1376.6
08.02.21 09.20pm 0.8 1835.5
08.02.21 09.35pm 0.7 1606.1
08.02.21 09.45pm 0.4 917.7
08.02.21 10.05pm 0.3 688.3
08.02.21 10.15pm 0.2 458.8

Location: Infront of the Reactor door at 2 meter distance

TVOC Results (while door opened for steel scrap
Date Time removal from reactor)
in PPM in ug/m3
08.02.21 09.10pm 0.2 458.8
08.02.21 09.20pm 0.2 458.8
08.02.21 09.35pm 0.2 458.8
08.02.21 09.45pm 0.1 229.4
08.02.21 10.05pm 0.1 2294
08.02.21 10.15pm 0.1 229.4

Location: Infront of the Reactor door at 2 meter distance

Bureau Veritas India Pvt.Ltd.
F2, Thiru.Vi. Ka. Industrial Estate,
Phase I, Ekkattuthangal, Guindy, Chennai - 600 032.

Phone
Web
SI No.

1 +91 44 - 4967 4000, 4967 4002, 4028
: www.bureauveritas.co.in
+ 15078/2020-21

TVOC Results (while loading carbon black from reactor to bag)
Date Time = .
in PPM in ug/m3
08.02.21 06.45pm 0.4 917.7
08.02.21 06.55pm 0.9 2065.0
08.02.21 07.05pm 0.8 1835.5
08.02.21 07.15pm 0.8 1835.5
08.02.21 07.30pm 0.6 1376.6
08.02.21 07.45pm 0.5 1147.2
08.02.21 08.00pm 0.4 917.7
08.02.21 08.15pm 0.3 688.3
08.02.21 08.30pm 0.2 458.8
08.02.21 08.40pm 0.2 458.8
............... Contd.

M) 4

Authorised Signatory

Terms and Conditions :
% The test results relate only fa the items tested. M.RAMESH
% The test report shall not be reproduced in full or part without thi syitter ,gp@;parm BVIL.
% The test items will not be retained for more than 15 days from the date of issue of test report
excepts in the case as required by the applicable regulations.
< The Laboratory's responsibility under this report is limited to proven wiliful negligence and will
in no case be more than the invoiced amount.
< A satisfactory test report in no way implies that the product so tested is appraved by NABL.
« Laboratory is not responsible for the authenticity of photocopied test reports. 1 27




TEST REPORT

!'B:"- R Au"-

VERITAS
Report Number : BVICHEN/21/02/1013-006 Report Date 1 22.02.2021
Internal Sample Number : 490998 Page : 3of4

Location: Near OIL Storage Tank

Dato Time TVOC Results as Iso-Butylene
in PPM in ug/m3

07.02.21 10.00pm 0.1 2294

07.02.21 11.05pm 0.2 458.8

07.02.21 12.05am 0.2 458.8

08.02.21 01.10am 0.3 688.3

08.02.21 02.15am 0.2 458.8

08.02.21 03.00am 0.1 229.4

08.02.21 04.05am 0.1 229.4

08.02.21 05.15am 0.2 458.8

08.02.21 06.10am 0.1 229.4

08.02.21 07.05am 0.1 2294

08.02.21 08.00am 0.1 2294

08.02.21 09.10am 01 2294

08.02.21 01.19am 0.1 229.4

08.02.21 10.15am 0.1 2294

08.02.21 11.05am 0.1 229.4

08.02.21 12.10pm 0.1 229.4

08.02.21 01.00pm 0.1 229.4

08.02.21 02.15pm 0.1 2294

08.02.21 03.10pm 0.1 2294

08.02.21 04.00pm 0.1 2294

08.02.21 05.05pm 0.1 2294

08.02.21 | 06.10pm 0.1 229.4

08.02.21 07.15pm 0.2 458.8

08.02.21 08.00pm 0.2 458.8

08.02.21 09.55pm 0.2 458.8

............... Contd.............
- Authorised Signatory

Bureau Veritas India Pvt.Ltd. 'I'em']l'?::sf‘:er:::;tiso:;e‘cte only to the items tested. M . RAM EQ H
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Fhase 111, Bocttutngal, Guingy; Chionbai - 600-052. . excepts in the case as required by the applicable regu?iations. "
Phone : +91 44 - 4967 4000, 4967 4002, 4028 «+ The Laboratory's responsibility under this report is limited to proven willful negligence and will
Web @ www.bureauveritas.co.in in no case be more than the invoiced amount.

A satisfactory test report in no way implies that the product so tested is approved by NABL.
Laboratory is not responsible for the authenticity of photacopied test reports. 1 2 8
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TEST REPORT

Report Number : BV/CHEN/21/02/1013-006 Report Date : 22.02.2021
Internal Sample Number  : 490998 Page : 4o0f4

TVOC Results (as Iso-Butylene)
Date Time =
in PPM in ug/m3
07.02.21 09.55pm 0.3 596.6
07.02.21 10.20pm 0.5 1147.2
07.02.21 11.30pm 0.5 1147.2
08.02.21 12.35am 0.5 1147.2
08.02.21 01.30am 0.4 917.7
08.02.21 02.45am 0.4 917.7
08.02.21 03.30am 0.4 917.7
08.02.21 04.20am 0.3 596.6
08.02.21 05.30am 0.2 458.8

Method of Analysis / Instrument used: PID Analyser.

Report Prepared By: 5 saran

AN

Authorised Signatory
Terms and Conditions ;
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TEST REPORT

SRV RETAE
SAMPLE DRAWN BY LABORATORY
TC-8057
Issued to:
M/s. Central Pollution Control Board.,
Regional Directorate, Row House No. 1,
Misarg Vihar, Balewadi, Pune - 411 045,
Report Number : BVICHEN/21/02/1012-001 Report Date :20.02.2021
Internal Sample Number  : 490987
Page MNo. t1of2
Sample Details:
Sample Description : Pyrolysis Qil Received On 1 10.02.2021
Cuantity 25 L
Sampled By / Date : Bureau Veritas Representative Mr. F.Santhosh Benedict Commenced On  : 11.02 2021
Sampling Data Sheet dated : 08.02,2021
Sample Location - M{s. Central Pollution Conirol Board., Completed On $20,02.2021
Regional Directorate, Row House No, 1,
Misarg Vihar, Balewadi, Pune - 411 045.
Sampling Procedure s BVILCH/QMS/SOP-012
Sl Test Parameters Unit of Results Method of Testing/
No. Measurement Instrument used
1. Lead as Pb mglkg BLO (LOG:1.0)
2. | Arsenic as As mg/kg BLQ (LOQ:1.0)
3, | Cadmium as Cd mg'kg BLQ (LOQ:1.00 USEPA 3031
4. | Mickel as Ni mg/kg BLQ (LOC:1.0)
5 | Chromium as Cr mglkg BLQ (LOQ:1.0
6. | Sulphur Content % by mass 0.12 ASTM D 128-13
7. | Calorific Value Callg 9100 ASTM D 240 - 14
8. | Sediments % by mass 0.20 ASTM D 4988
9. | Total Halogens as CI ma'kg 683 USEPRA 5050
10. | Water Content % by mass BLQ (LOQ:0.05) ASTM D S85- 13
S BRI s e
%)
Authorised Signatory
. i . Terms and Conditions : A DA NAE O
Bureau Veritas India Pvt.Ltd. “* The test results relate only to the Hliems tested, h ol 1.’-"'.?‘5"1 L‘:\_.“H
F2, Thiru.Vi. Ka. Industrial Estate, < The lest report shall not be reproduced in full or part without 1hi§§'1§ p Eﬁ_&;\llL.
) 2o . #+  The test items will nat be ratained for more than 15 days from b i ekt report
Phase 111, Ekkattuthangal, Guindy, Chennai - 600 (32, excepls in the case as required by the applicable regulalions.
Phone : +91 44 - 4967 4000, 4967 4002, 4028 s Tha Labaralory's responsibility ender this report is limited 1o proven williul negligence and will
Web ¢ www, bureauveritas.co.in in no case be mare than the invedced amount,
Sl Mo, 246%0/2020-21 4 Asalisfactory lest report in no way implies that the product so lested is approved by MABL.
i : #  Laboratory is not responsibis for the suthenticty of phofocopied test raports,
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VERITAS

TEST REPORT

Report Mumber : BWICHEN/21/02/1012-001 Report Date 1 20.02.2021
Internal Sample Number  : 490987 Page No, c2of2
Sk Test Parameters Unit of Results Method of Testing/
No. Measurement Instrument used
11. | Polychlorinated Biphenyls malkg BLQ (LOQ:1.0) USEPA 8082 A
Polynuclear Aromatic
12. Hydiocarhors % by mass BLQ (LOQ:0.01) LUSEPA 8100

BLQ - Below Limit of Quantification / LOQ - Limit of Quantification,

Bureau Veritas India Pvt.Ltd.
F2, Thiru.Vi. Ka. Industrial Estate,

Phase ITI, Ekkattuthangal, Guindv, Chennai - 600 032,

Phone : +91 44 - 4967 4000, 4967 4002, 4028
Web ¢ www. bureauveritas,co.in
Sl No, - 15081/2020-21

Feesport Frepared byt £ sanmn.

P N —

Authorised Signatory

Terms and Conditions : M H‘q iﬁﬁES H
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Tha test results relate anly to the ilems tegted.

The test report shall not be reproduced @ full o part without shéofilinshiddE R BVIL.
Thi test lerns will not be retained for more than 15 days from the date of ssue of tes! report
excepts in the case as required by the applicable regulations,

The Laboratory's responsibility under this repor is limsled to praven williul negligence and wil
in o casa ba maore than the invoiced amount.

A safisfaciony test report in no way implies thal the product so tested is approved by NABL.
Labaratary is not responsible for the authenticty of photocopied tesl reparls,
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Appendix

Photographs taken during the study of M/s Excel Industries (Unit-2), Phase-1,
Sector-B, Plot No. 57 to 60, Laxmi Industrial Area, Hatkanangale, Kolhapur
(Maharshtra) during Feb 7-8, 2021
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AAQM Station Location — 02

»
I

AAQM Station Location - 01

AAQM Station Location — 03
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Loading of Waste Tyre into Pyrolysis Reactor Pyrolysis Reactor Loaded with Tyre Waste
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Digital Display of Pyrolysis Reactor Digital Display attached to CO and CH, Sensors
Temperature and Pressure

Assembly of Condensers

134



Oil Storage Tanks

Stack Attached to Condenser
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Nitrogen Purging before Opening the Reactor Gate
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Unloading of Steel Scrap Steel Scrap Loaded on the Trolly
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Carbon Black powder Bagging from the Reactor
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Vacuum Cleaner used to Clean Carbon Black Pyrolysis Unit Workers Wearing PPE
Spillage
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Central Pollution Control Board
Regional Directorate (Central) Bhopal

Inspection Report of M/s. Narmada Industries, Siltara Industrial Area Phase-2,

Raipur(CG).

A. Background

With reference to the email received from CPCB, HO, Delhi dt. February 01, 2021 in the
matter of Hon’ble NGT Original Application No. 400 of 2019 in Social Action for Forest &
Environment (SAFE) verses Union of India &Ors. Shri. Milind Kumar Nimje‘Scientist C'&
Shri. Praveen Kumar Jain,‘Scientist B’ from CPCB, Regional Directorate Bhopal along
with Shri. Prassana Sonkar, Assistant Environmental Engineer from CECB, Regional
office, Raipur and expert member Dr. K V Gorge, Senior Principal Scientist, NEERI,
Nagpur carried out joint inspection of M/s Narmada Industries, Manurethi Road, Siltara
Phase -2, Raipur, Chhattisgarh during 9" to 11t February 2021. Shri. Manish Agrawal,
proprietor of the plant accompanied during visit.

During the visit the team members inspected the entire Tyre Pyrolysis plant including
raw material storage area, tyre cutting machine, tyre Pyrolysis reactor in accordance
with the protocol developed for the study and understand the manufacturing process
and probable pollution generation sources. The photographs taken during the visit are

enclosed at Annexure-l.

CPCB Regional Directorate Bhopal has engaged M/s Anacon Laboratory, Nagpur who
is a an NABL&EPA recognized laboratory for monitoring of Ambient Air Quality, Work
Place Monitoring and collection of Tyre Pyrolysis Oil (TPO) sample for detailed

characterization.

Joint Inspection Report of NGT OA No. 400/2019 M/s. Narmada Industries , Raipur Page 1
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B. Sampling and analysis

M/s Anacon Laboratory has carried out the ambient Air Quality in the plant
premises at 2 locations for 24 hours for PM10, PM2.5, BaP, VOCs and Work
Place Monitoring at 3 locations for 8 hour time weighted average for PM10, PM2.5,
CO, VOCs, BaP. For the purpose of air quality monitoring by the committee, the
plant was made operational on the same day. Old stock of waste tyre were
excavated from the heap, cut into desired pieces and loaded in the pyrolysis unit in
the presence of the committee members. The work zone monitoring and ambient air
monitoring was carried out on the same day February 9-11, 2021. The Laboratory
also collected the Tyre Pyrolysis Oil (TPO) sample for analysis of its Sulphur
content, calorific value, sediment, lead, arsenic, cadmium, chromium nickel, PAH,
total halogens, PCBs, and water content (as per schedule-V, Part B of HWM Rules,
2016).

Table 1: Ambient Air Quality Monitoring Report of M/s. Narmada Industry, Raipur(CG)

(Monitoring date 9t to 11t February 2021).

Parameters Main gate Near the stack of NAAQ
(Plant Entry) | Reactor 3 & 4 backside Standards
Particular Matter (PM1o)ug/m? 169.38 310.67 100 (24 hr. Avg.)
Particular Matter (PM2s) ug/m3 | 54.02 7215 60 (24 hr. Avg.)
Total VOCs (ug/m?3) 0.111 0.132 -
Benzo-Pyrene (as B[/P) ng/m® | BDL (DL 0.01) | BDL (DL 0.01) 1.0(Annual Avg.)

Joint Inspection Report of NGT OA No. 400/2019 M/s. Narmada Industries , Raipur Page 2

Ambient air quality was monitored at 2 locations i.e. plant main gate and back side of
reactor 3&4 stack for 24 hours for PM1o, PM25, VOCs & Benzo-Pyrene. It can be
seen from the above table that the PM1o values are exceeding the limits at both the
monitored locations, PM2 s value is exceeding at one location i.e. back side of reactor
3& 4 stack and all other parameters are within the limits. The neighboring industries

were also contributing to increase the ambient air quality.
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Table 2: Work Zone air quality monitoring report of M/s. Narmada Industry, Raipur(CG)
(8 hour monitoring during February 9-11, 2021)

Parameters Near Reactor 1 & 2 | Near Reactor 3 & 4 | Near oil Tank
Particular Matter (PM1o)ug/m® | 168.0 232.0 191.0
Particular Matter (PMz5) ug/m3 | 57.0 69.0 62.0

Carbon Monoxide (as 0.572 0.634 0.590
CO)mg/m?

Total VOCs pg/m? 0.104 0.125 0.093
Benzo-Pyrene (as BaP) ng/m® | BDL (DL 0.01) BDL (DL 0.01) BDL(DL 0.01)

e Work Zone air quality monitoring done at 3 locations i.e. Near Reactor 1 & 2, Near

Reactor 3 & 4 and near oil Tank for 8 hours duration. The VOCs values are found in

the range of 0.093 ng/m3 to 0.125and Benzo-pyrene Below Detected Limit -
(Detection Limit: 0.01 ng/m3).The PM values found in the range of 168 - 232 ug/m?3
and PM2.5 values found in the range of 57 - 69 ug/m3.

Table 3: Tyre Pyrolysis Qil analysis report of M/s. Narmada Industry, Raipur(CG).

No. Parameters Test Result HWR 2016
Specification as per Schedule -V Part B
(fuel derived from Waste Qil)
1. | Lead (as Pb) ppm Absent Max. 100
2. | Arsenic (as As) ppm Absent Max. 5
3. | Cadmium (as Cd) ppm Absent Max. 500
4. | Chromium (as Cr) ppm 0.004
5. | Nickel (as Ni) ppm 0.002
6. | Sediment % <0.1 0.25
7. | Total Halogens (ppm) 146.45 4000
8. | Sulphur (%) 0.47 4.5
9. | Calorific value (Kcal/Kg) 10265 --
10. | Water Content % <0.1 1
11. | Poly chlorinated BDL(DL Max. 2000
biphenyls(PCB)(PPM) 0.01)
12. | Poly Aromatic Hydrocarbon | BDL (DL Max. 6 %
(PAH) 0.03)
- The tyre pyrolysis oil analysis report reveals that all the analyzed values are
within the limits..
- The detailed laboratory analysis reports of ambient air quality, work zone air
quality and oil analysis reports are enclosed at Annexure-ll.
Joint Inspection Report of NGT OA No. 400/2019 M/s. Narmada Industries , Raipur Page 3
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Tyre pyrolysis oil (TPO) needs to be analysed from a petroleum laboratory, which is
having facility to analyse petroleum products. This is intended to establish the Carbon
number of Oil and its properties. This will help its comparison with similar other fuel oils

like HSD, FO followed by its placement / ranking in the energy ladder.

C. Health Assessment details of the workers:

- For health assessment of workers working in the plant the team Interacted with
10 Nos. of workers and filled up the Questionnaire and the same is enclosed at
Annexure-lil.

- There was no villages found located in the periphery of 1 KM of the unit as the
unit is located in the Siltara Industrial Area to study the impact of pollutants on

health of local people in adjoining area.

D. During the visit the following points are observed

M/s. Narmada Industries is located in premises where three more industries are also
operative namely M/s.Indra Metal Works, M/s.Jagdamba Power and M/s.Sagar Energy
Ltd. at Siltara Phase -2 industrial area, Raipur.No boundary wall or gates are there to
differentiate between these different industries. A common display board is provided at
main gate for all the industries same address. The plant was situated 1 km away from
any residential settlement. Industry has sufficient space in the plant premises.The
process area is concrete but internal roads are kutcha. The Google map view of the
plant and air quality monitoring locations is shown in Fig. 1.

1. The unit is involved in production of Tyre Pyrolysis Oil (TPO), carbon black and
steel scrap from the scrap tyre. As per the CTO the total production capacity of
Tyre Pyrolysis Oil is 6000 MTA. The unit is having 4 reactors of 5 Ton capacity
each where the Pyrolysis process occurs at 150 °C and the oil produced is
collected after condensation. During the visit only one reactor was made
operational. The unit has installed bag filter and ventury scrubber as air pollution

control devices. Carbon

Joint Inspection Report of NGT OA No. 400/2019 M/s. Narmada Industries , Raipur Page 4

143



black and steel scrap produced during the process as by-products are sold to open
market by the unit. During process the gases are also generated, which have high
calorific value. This gas is stored in two rubber balloons, which is then used as fuel in
the pyrolysis reactor. The tyre pyrolysis process description with process flow chart is

enclosed at Annexure-IV.

2. The industry has installed all the ancillary plant and machineries which are
required for tyre pyrolysis plant like Tyre Cutting Machine, Reactor, Oil collection
tank, Condenser tank, Compressor, Screw conveyor etc. The details of the plant

and machineries is given at Annexure-V.

3. Consent to operate under Water and Air Acts are issued from CECB which is valid

up to July 31, 2024. Copy of consent is enclosed at Annexure-VI.

4. Raw material (waste tyre) purchased from local market is stored in the premises.
During the visit around 250 ton waste tyre and 10 ton wood chips to be used as
fuel were found in the plant premises. The industry is using tanker water as a
source of raw water for process as well as domestic purposes.Around 8 KL water

is used in the process and 2 KL for domestic purposes.

5. There are 4 reactors installed having 5 ton capacity each to process waste tyre for
production of pyrolysis oil, black carbon and iron wires used in tyre reinforcement.
All the four reactors are attached through common duct with common bag filter (air
pollution control device). Black carbon is a by-product which is used in ink industry,

cement industry, paint industry etc.iron wires are sold in local market.

6. About 1 ton capacity Tyre cutter is installed in the premises but as per the SOP
tyre with iron wire is processed in the reactor. As intimated by Sh. Manish Agrawal
if without wire tyre particles deposits on the inner walls of reactor and may block

the reactor therefore with wire tyre has been used in the process.

7. During the visit it was observed that the carbon was handled in the plant through

screw conveyors from which jumbo bags were filled. During the carbon discharge
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dust collectors were used for fugitive emission control. Industrial vacuum cleaners

were used in case of any spillages.

8. The mechanized bag filling process with dust collector was installed and found
effective in arresting fugitive emission and there was very less exposure occurs to
the workers with carbon particles in the process. The team interacted with 10
workers in the plant and spoke about their medical history. It was informed that

none of the workers had such medical history of underlying respiratory problems.

9. The plantis using nitrogen after pyrolysis process completion to purge the reactor of
any pyro-gas remaining entrapped inside reactor vessel. During the visit no such

escape was observed in to the atmosphere during opening of main reactor door.

10. The plant has connected the pressure release valve to the flaring system where the
gas was burnt in case of emergency release. During night time gas flaring was

going on the date of visit.

11. During the visit odor was observed slightly near the pyro oil storage tank and
pungent smell was also observed near by the pyro gas collection balloon area.

There is no odor found in other than these two areas.

12. The industry has provided dust collectors to capture the fugitive emissions from the
reactor doors during carbon discharge and packing area. During visit no such

fugitive emissions were observed.

13. The industry has made cemented flooring at all the plant and machinery areas.
The purged water from oil seal has been collected in a pit and sent to 2 KLD
capacity ETP where it was treated in a multi-step process to remove oil and
carbon from the water. The purpose of installing different unit processes in the
ETP is not clear. Due to paucity of time, the ETP process could not be evaluated.
There is a need to understand and document the purpose of providing each unit in
the ETP. The treated water has been reused in the plant. The wastewater
spillages and floor washings also collected separately and treated in the same
ETP. During the visit
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14.

15.

the ET® was not in fully operational and not maintairing the records of ETP siudge
ete. the ETP fow chart is enclosed at Annexure-Vl.

Fire extinguisher installed in the process area for preventing any fire accident and
the workers were found using PPEs ie. helmet, hand gloves and mask guring
handling of raw materials.

The overall house keeping was good and plant has adequate pollution control

devicas.

E. Recommendations

The rubber balloon for storing Pyro Gas should be repaired for any leak at the
inlet outlet pipe joints. Cara should be taken fer timely maintenance of the rubber
balloon to aveid gas leak.

A document showing the purpose of each unit process of ZTP should be kept in
the plant. Record of ETP operation should be maintained.

Maintain the work area free of dust by frequent sweeping (after completion of
each cycle of pyrclysis operation) using suction sweeper. This il reduce the
fugitive dust level.

Conclusion: On the basis of above observation and recommendation the Tyre
Pyrolysis plant is feasible far production of Pyro oil.

-

T I » NN,
(Praveen K. Jain) (Milind Nimjc) (K. V. George)
Scientist 'B’, Scientist ‘C’", Committee Memrber
CPCB, Bhopal CPCB, Bhopal CSIR-NEERI, Nagpur
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Figure 1: Google map view of M/s. Narmada Industry , Raipur (CG)
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Pyro oil Collection tank
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Note: M/s. Narmada Industries, Munethi Siltara I/A ph 4 Rlipur Pyrolysi [

Reactor inner view
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Monitoring of Work Zone area (8 hour)

W £6'pie uonena3
£5L0v9'18 3pnbuo
87068E 12 ‘3pniae

AAQM monitoring at Main Gate & Back

Siltest . it | Poufer
“

») Sample

L
it

]

Anacon Laboratories Pvt. Ltd., Nagpur
Parvculaie Matter (PMs

Anacon Laboratories Pyt Lty Nagp,

§
i
H
2
£
H
£
<

Project MRy

Latitude: 21.389037
81.640607

After completion of Monitoring Sample seal

Joint Inspection Report of NGT OA No. 400/2019 M/s. Narmada Industries , Raipur Page 12
151



- O SHOT ON REDMI 7
Al DUAL CAMERA

Photo shows the neighbering indutrial pollution of M/s. Narmada Industries , Siltara
Industrial area, Raipur

-o SHOT ON REDMI 7
Al DUAL CAMERA

Photo shows the neighbering indutrial pollution of M/s. Narmada Industries , Siltara
Industrial area, Raipur
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EMARK OF PROGRESS FOR BETTER ENVIRONMENT & HEALTH
ANACON LABORATORIES PVT. LTD.
* |SO 8001:2015, ISO 14001:2015, OHSAS 18001:2007 Certified
* Recognized By Ministry of Environment & Forests (MoEF), New Delh
e Approved by : Food Safety & Standards Authority of India under F¢
dards (BIS); Agricultural & Proi
uncil (EIC): AGMARK

TEST REPOR

Aroracage —f]

® Bureau of Indian S
® Export inspec

i Fe

poart Development Autharity

Ambient Air Quality Analysis Report
Report Code: AN/AA/2021/1-2 Issuc Date: 15/02/2021

Issued To : Central Pollution Control Board
Central Zone, Bhopal

Madhya Pradesh.

Name of Site : M/s Narmada Industries
Village : Murethi, Siltara Phasc-2

Raipur-492 001, Chhattisgarh

Inward No.
Sample Description
Sample Drawn On

: 2021/Mon-23-2
: Ambient Air
:10/02/2021 to 11/02/2021

Sample Drawn By : Anacon Representative

Sample Received On +12/02/2021

Sampling Location : Nr. Plant Entry Gate

Sampling Plan & Procedure : SOP-AAQ

Analysis Duration : 12/02/2021 to 15/02/2021

Sampling Tine 124 11Irs.

Ambient Temperature 123°C

Average Flow Rate of SPM : 1.1 (m%min)

Average Flow Rate of Gases :0.2 (Ipm)

Weather Conditions : Clear -

Sl No. PARAMETER TEST METHOD | RESULT CNII_iEEC‘fZ,Stfmdarili

A Particulate Matter (PMio)-A IS:5182 (Part 23) | 14019  fpg/m* | -
B | Particulate Matter (PM1)-B 155182 (Part23) | 240.42 pg/md | e
C | Particulate Matter (PMio)-C 15:5182 (Part 23) 127,52 | pg/ms | -
1 Particulate Matter (PMu)-Avg. | 15:5182 (Part 23) 169.38 pg /m? | 100 (24 hrs) -
2 Particulate Matter (PMas) USEPA-40 (Part 50) 54.02 g /md 60 (24 hrs)
3 | Total VOCs 15:5182 (Part 11) 0111 Lg /md - f
4 Benzo(a)Pyrene (as BaP) 15:5182 (Part 12) BDL (DL 0.01) | ng/m? l 1.0 (annual}

Notes:- 1) © AAQ Sampling time for A = 10:40 to 18:40, for B = 18:45 to 02:45 and for C = 02:50 to 10:00
2) @ BDL- Below detection limit @ DL- Indicates detection limit of instrument/method and
be considered as ‘absent’.

N7

> \_/( {1 C \;x'\,wAf-
Authorized Sig]l_zl-f(‘)ry

Laboratory address : FP-34, 35, Food Park, 5 Star Indusirial Estate, MIDC Butibon, »
Email : suppori@anacon.in

Thanks for your 7aith and trustin £ n
We put in a lot of hard work to ensure that you have a seamle
In order to ensure that your next experience will be signif

it feedback over email on feedback@ana i
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ANAC HNLABS

ARK OF PROGRESS FOR BETTER ENVIRONMENT & HEALTH

TEST REPORT

ANAGCON LABORATORIES PVT. LTD.

* 1SO 9001:2015, 1SO 14001:2015, OHSAS 18001
* Recognized By Ministry of Environment & For
o Approved by . Food Safety & Standards Al
® Bureau of Indian Standards (B
® Export inspection council (E1C); AGMARK

IS); Agricultural & Processed Foor
g

2007 Certified
MoE} A

Products Export Development Autt

Ambient Air Quality Analysis Report

Report Code: AN/AA/2021/1-1

Issued To :

Issue Date: 15/02/2021

Central Pollution Control Board
Central Zone, Bhopal
Madhya Pradesh.

Name of Site $

M/s Narmada Industries
Village : Murethi, Siltara Phase-?
Raipur-492 001, Chhattisgarh

Inward No.
Sample Description
Sample Drawn On

: 2021/Mon-23-1
: Ambient Air
: 10/02/2021 to 11/02/2021

Sample Drawn By : Anacon Representative

Sample Received On :12/02/2021

Sampling Location : Nr. Stack of Reactor 3 & 4 backside
Sampling Plan & Procedure : SOP-AAQ

Analysis Duration

:12/02/2021 to 15/02/2021

Sampling Time : 24 Hre.

Ambient Temperature 1123°C ‘

Average Flow Rate of SPM : 1.2 (m*/min)

Average Flow Rate of Gases :0.2 (Ipm)

Weather Conditions : Clear

Sl No. PARAMETER TEST METHOD RESULT | UNIT |CPCB Standards
A | Particulate Matter (PMio) A 15:5182 (Part 23) 373.60 ug /m* ]
B Particulate Matter (PMio)-B 15:5182 (Part 23) 210.18 pg/m?d -
C Particulate Matter (PMio)-C 15:5182 (Part 23) 348.23 pg /m3 | -
1 Particulate Matter (PMio)-Avg. 15:5182 (Part 23) 310.67 pg/m? | 100 (24 hrs)
2 Particulate Matter (PMas) USEPA-40 (Part 50) 72.15 ug /m? " 60 (Zihrsib
3 Total VOCs | 15:5182 (Part 11) 0.132 pg /m B
4

| Benzo(a)Pyrene (as BaP)

1 1S:5182 (Part 12) ! BDL (DL 0.01) | ng/m? 1.0 (annual

Notes:- 1) sAAQ Sampling time for A = 2:55 to 10:55, for B = 11:03 to 19:03 and for C = 19:10 to 3:10

2) @ BDL- Below detection

shall be considered as ‘absent’.

limit ® DL- Indicates detection limit of instrument/method and

(U ~'L\,\J*—+:

Authorized Signatory

Laboratory address : FP-34, 35, Food Park, 5 Star Industrial
Email ; support@anacon in

Thanks for your faith and trust in our services. We at Anacon Laboratories
We put in a lot of hard work to ensure that you have a seamless ex T

In order to ensure that your next experience will be significa

Estate, MIDC Butibort. Magpu

rish our rerlationshir

ntly betier, we walcome your ecdback over email on feed
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ANAC JNLABS

MARKOF PROGRESS FOR BETTER ENVIRONMENT & HEALTH
ANACON LABORATORIES PVT. LTD.

* |SO 9001:2015, ISO 14001:2015, OHSAS 18001:2007 Certified

* Recognized By Ministry of Environment & Forests (McEF ), New Deln

* Approved by : Food Safety & Standards Authority of Indla under FSS Act

* Bureau of Indian Standards (BIS); Agricultural & Processed Food Products Export Davelopment Authority (APE DA
® Export inspeaction council (EIC); AGMARK

°Q
e TEST REPOR

Fugitive Emission Analysis Report 7
Report Code: AN/I'L/2021/1-3 Issue Date: 15/02/2021

Issued To : Central Pollution Control Board
Central Zone, Bhopal
Madhya Pradesh.

Name of Site : M/s Narmada Industries
Village : Murethi, Siltara Phase-2
Raipur-492 001, Chhattisgarh

Inward No. :2021/Mon-23-3

Sample Description : Work Place

Sample Drawn On :09/02/2021 to 10/02/2021

Sample Drawn By : Anacon Representative

Sample Received On :12/02/2021

Sampling Location :Nr. Reactor 1 & 2

Sampling Plan & Procedure :SOP-AAQ

Analysis Duration :+12/02/2021 to 15/02/2021

Sampling Time :81s.

Ambient Temperature :20°C

Average Flow Rate of SPM : 1.1 (m¥min)

Average Flow Rate of Gases :0.2 (Ipm)

Weather Conditions : Clear

Sl. No. PARAMETER TEST METHOD RESULT T‘; UNIT | CPCB Standards
1 Particulate Matter (PMio) 1S:5182 (Part 23) 168.76 I pig /m3 100 (24 hrs)
2 Particulate Matter (PMas) USEPA-40 (Part 50) 57.11 7777[ ug/mé | 60 (24 hrs)
3 Carbon Monoxide (as CO) [S:5182 (Part 10) | 0.572 | mg ,","‘,‘LL 2.0 (8 hrg) '
4 Total VOCs 15:5182 (Part 11) | 0.104 lug/m* -
5 Benzo-Pyrene (as BaP) [5:5182 (Part 12) l BDL (DL 0.01) 1 ng/m’ | 1.0 (annual) |

Notes:- 1) @ Work Place Sampling time = 18:00 (9/2/2021) to 2:00 (10/2/2021).
2) @ BDL- Below detection limit @ DL- Indicates detection limit of instrument/method and
shall be considered as ‘absent’.

DAY | Canu—f

Authorized Signatory

Laboratory address : FP-34, 35, Food Park, 5 Star Industrial Estate, MIDC Butibori, Nagpur - 441 122
Emall : support@anacon.in

Thanks for your faith and trust in our services. We at Anacon Laborate
We putin a lot of hard werk to ansure (hat you have a seamiass exper ¢
In order to ensure that your naxt experience wili be significantly batte
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ANAC JHNLABS

ARK OF PROGRESS FOR BETTER ENVIRONMENT & HEALTH

TEST REF

ANACON LABORATORIES PVT. LTD.

* |SO 9001:2015, 1SO 14001:2015, OHSAS 18001:2007 Certified
® Recognized By Ministry of Environment & Forests (MoEF), New Delhi

e Approved by : Food Safety & Standards Authority of India under FSS Act
® Bureau of Indian Standards (BIS); Agricuitural & Processed Food Products Export Development Autl
® Export inspection council (EIC); AGMARK

Fugitive Emission Analysis Report

Report Code: AN/FE/2021/1-4

Issued To :

Name of Site s

Issue Date: 15/02/2021

Central Pollution Control Board
Central Zone, Bhopal
Madhya Pradesh.

M/s Narmada Industries
Village : Murethi, Siltara Phase-2
Raipur-492 001, Chhattisgarh

Inward No.

Sample Description
Sample Drawn On
Sample Drawn By
Sample Received On

: 2021/Mon-23-4

: Work Place

: 09/02/2021 to 10/02/2021
: Anacon Representative
+12/02/2021

Sampling Location :Nr. Reactor3 & 4

Sampling Plan & Procedure : SOP-AAQ

Analysis Duration +12/02/2021 to 15/02/2021

Sampling Time :81Irs.

Ambient Temperature :20°C

Average Flow Rate of SPM : 1.2 (m?/min)

Average Flow Rate of Gases :0.2 (Ipm)

Weather Conditions : Clear

Sl. No. PARAMETER TESTMETHOD | RESULT | UNIT | CPCB Standards

1 | Particulate Matter (PMw) | 155182 (Part23) | 23225 | pug/m’ | 100 (24 hrs)
2 Particulate Matter (PM2s) | USEPA-40 (Part50) | 6950 | ug/m’ | 60 Qdhrs)
3 Carbon Monoxide (as CO) | 1S:5182 (Part 10) 0.634 mg/m* | 2.0 (8 hrs)
4 | Total VOCs 1S:5182 (Part 11) 0125 g/ | -
5 Benzo-Pyrene (as BaP) 15:5182 (Part 12) BDL (DL 0.01) 1r ng/m? l 10 (ainu‘al; 7

Notes:- 1) @ Work Place Sampling time = 18:35 (9/2/2021) to 02:35 (10/2/2021).
2) @ BDL- Below detection limit ® DL- Indicates detection limit of instrument/method and
shall be considered as ‘absent’.

N
/ \; N
A i‘\ Cn ;\_,\_{,
Authorized Signatory

Laboratory address : FP-34, 35, Food Park, 5 Star Industrial Estate, MIDC Butibori Nagy
Email : support@anacon.in
Thanks for your faith and trust in our services. We al A n Laboratories <he ur rerlat
We put in a lol of hard work to ensure that you have a seamless expanence al evary step of our relou i
In order to ensure that your next experience will be significantly better, we weicome your feedback over email on feedback@a
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ANAC;QNLABS

MARK OF PROGRESS FOR BETTER ENVIRONMENT & HEALTH
ANACON LABORATORIES PVT. LTD.

¢ |SO 9001:2015, ISO 14001:2015, OHSAS 18

* Recognized By Ministry of !‘nvlr nmen! & Forests ( e

e Approved by : Food Safety & S(andamr Authority oV India under Pb\ Act

® Bureau of Indian Standards (BIS); Agricultural & Processed Food Products Export Development Authority (APEDA):
* Export inspection council (EIC); AGMARK.

TEST REPOR

Fugitive Emission Analysis Report
Report Code: AN/I'L/2021/1-5 Issue Date: 15/02/2021

Issued To : Central Pollution Control Board
Central Zone, Bhopal
Madhya Pradesh.

Name of Site g M/s Narmada Industries
Village : Murethi, Siltara Phase-2
Raipur-492 001, Chhattisgarh

Inward No. :2021/Mon-23-5

Sample Description : Work Place

Sample Drawn On : 10/02/2021 to 10/02/2021

Sample Drawn By : Anacon Representative

Sample Received On :12/02/2021

Sampling Location :Nr. Qil Tank

Sampling Plan & Procedure :SOP-AAQ

Analysis Duration :12/02/2021 to 15/02/2021

Sawpling Time :81Trs.

Ambient Temperature 121°C

Average Flow Rate of SPM : 1.1 (m3/min)

Average Flow Rate of Gases :0.2 (Ipm)

Weather Conditions : Clear

Sl. No. PARAMETER TEST METHOD RESULT ‘ UNIT | CPCB Standards
1 Particulate Matter (PMo) 15:5182 (Part 23) 191.48 ug /m? 100 (24 hrs)
2 Particulate Matter (PMas) USEPA-40 (Part 50) 62.35 pg /m? 60 (24 hrs)
3 Carbon Monoxide (as CO) | 15:5182 (Part 10) 0.590 mg /m’ | 2.0 Bhrs)
4 | Total VOCs 15:5182 (Part 11) 0.093 pg/md |
5 Benzo-Pyrene (as BaP) 15:5182 (Part 12) BDL (DL 0.01) ng/m’ | 1.0 (annuai)

Notes:- 1) # Work Place Sampling time = 02:15 (10/2/2021) to 10:15 (10/2/2021).
2) @ BDL- Below detection limit @ DL- Indicates detection limit of instrument/method and
shall be considered as ‘absent’.

A \J“., k f

Authorized Signatory

Laboratory address : FP-34, 35 Food Park. 5 Star Industrial Estate. MIDC Butit
Email : support@anacon.in

Thanks for your faith and tru ur services. We at Anacon Laboratories che
We putin a lot of hard work to ensure (ha' you have a sea nmles:. exparience at ev
In order to ensure that your next experience wiil be ngmﬂcamly botter, wa w

step of ¢
0N your lsem..uno:ex email on feedback@anaco
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ANAC JHNLABS

MARK OF PROGRESS FOR BETTER ENVIRONMENT & HEALTH
ANACON LABORATORIES PVT. LTD.

® |SO 9001:2015, ISO 14001:2015, OHSAS 18001:2007 Certified

* Recognized By Ministry of Environment & Forests (MoEF), New Delhi

* Approved by : Food Safety & Standards Authority of India under FSS Act;

* Bureau of Indian Standards (BIS); Agricultural & Processed Food Products Export Davelopment Authority (APEDA)
e Export inspection council (EIC); AGMARK

TEST REPORT

Test Report No. : ALPL/13022021/03-1 _ dated 13.02.2021

Page 1 of 2
Issued To : Sample Inward No. ~ 2021/EG-141/01-1 Analysis Start 12.02.2021
M/s Central Pollution Control |
Board, Bhopal Inward Date 12.02.2021 Analysis End 13.02.2021 |
Na'rmuda Industries, Satara, Phase-2, ALPL/2020-21/Proposal/Mon21- ;
Raipur. Reference 03022021-1 |
Kind Attention : Dr. Ranu C. Verma
Reference Date 03.02.2021 Sample Category General
Sample Name | Sample Particulars / Details Quantity Received 1
Tyre Pyrolysis Oil Not mentioned 2L
Sample Collected By Description / Physical condition/Packaging
Anucon representutive Mr, Ved Prakash Sharma, Daie-11.02.21 Dark brown colour liquid/Sattsluctory/In seuled plustic bottle |
T'ests Required : Lead, Arsenic, Cadmium, Chromium, Nickel, Polychlormated biphenyls, Sediment, Tolal halogents, Sulfur, Culonific value. |
Waltcl content |
TEST RESULTS
T (‘i’(';FSp;c‘ii:lc:ltinm‘ut per [T
Measurement Schedule V Part B
S.N. Test Parameter Unit (Fuel derived from Lest Result
waste oil) | =
1 Lead (as Pb) ppm 3040 of SW-846 Max. 100 Absent :
2 Ausenic (as As) ppm 3040 of SW-846 Max. § Absentl
B 3 Cadmium (as Cd) ppm 3040 of SW-846 Absent |
4 Chromium (as Cr) ppm 3040 of SW-846 Max. 500 0.004 |
5 Nickel (as Ni) ppm 3040 of SW-846 0.00?
8 Sediment % IS 1448 (Part 30) 0.25 < (.1 |
9 Total halogents ppm Ton Selective Method 4000 | 146.4 J
10 | Sulphur % 1S 1448 (Part 34) 4.5 [ 0.47
11| Calorific value Keal/kg IS 1448 (Part 6) - [ 10265 |
12| Water content % 1S 1448 (Par 40) ] [ <0.1 \
13 Polychlorinated biphenyls _ o
2.2 5-Trichlorobipheny! no/kg GCMS/MS - |
2,4,4-Trichlorobiphenyl pe/kg GCMS/MS
2.2.5.5-Tetrachlorobiphenyl pg/kg GCMS/MS
2,2,4,5,5-Pentachlorobiphenyl ug/kg GCMS/MS Max. 2000 | BDL (DL-0.03)
2.2.3,4,4,5-Hexachlorobipheny| pug/kg GCMS/MS |
2,2.44,5,5-Hexachlorobipheny! ug/kg GCMS/MS 1
2,2,3.4,4,5.5-Heptachlorobiphenyl ng/kg GCMS/MS L

NOTES : @ Please see watermark “Original Test Report” to confirm the authenticity of this report. ® Results shall be referred to tested sample(s) and applicable to tested parameters only
® Test report shall not be reproduced except in full without prior written approval of Anacon Labs. ® Liability of Anacon Labs is limited to invoiced amount only ® Non-perishable and
perishable sample(s) shall be disposed off after 30 days and 15 days respectively from the date of issuc of Test Report, unless specified otherwise

Verified By Authorized Signatory
M
— ' {
y v y| i{r’A < N/
@ 2 € ;L\'\;LLCL ~ ZXad A
Sonali Gharpure “Mangesh Fande ShashiKant Satdeve Swati Shrivasta

Technical Manager Technical Manager Sr. Chemist Technical Manager

Laboratory address : FP-34, 35, Food Park, 5 Star Industrial Estate, MIDC Butibori, Nagpur - 441 122
Email : support@anacon.in

Thanks for your faith and trust in our services. We at Anacon Laboratories cherish our rerlationshi;
We put in a Jot of hard work to ansure that you have 8 seamless experience al overy step of our ralationshi

In order to ensure that your next experience will be significantly better, we welcome your fecdback over emall on teeobackianacor
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ANAC HNLABS

MARK OF PROGRESS FOR BETTER ENVIRONMENT & HEALTH
ANACON LABORATORIES PVT. LTD.

® |SO 9001:2015, ISO 14001:2015, OHSAS 18001:2007 Certified

s Recognized By Ministry of Environment & Forests (MoEF), New Delhi

o Approved by . Foud Safely & Slandards Authorily of India under FSS Act;
® Bureau of Indian Standards (BIS); Agricultural & Processed Food Products Export Development Authority (APEDA)
e Export inspection council (EIC); AGMARK

TEST

Test Report No. : ALPL/13022021/03-1

dated 13.02.2021

REPORT

Page 2 0f 2

Issued To :

M/s Central Pollution Control
Board, Bhopal

Narmada Industries, Satara, Phase-2,
Raipur.

Kind Attention : Dr. Ranu C. Verma

Sample Inward No.

Inward Date
Reference

Reference Date

2021/EG-141/01-1

12.02.2021

ALPL/2020-21/Proposal/Mon21-
03022021-1

03.02.2021

Analysis Start

Analysis End

Sample Category

12.02.2021

13.02.2021

Genetal

Sample Name

1 yre Pyrolysis Ol

Sample Particulars / Details
Not mentioned

Quantity Received

2L

Sample Collected By

Tests Required : Polyncuclear atomatic hydrocarbon

Augcon iepresentative Mr. Ved Prakash Shanng, Date-11.02.21

Description / Physical condition/Packaging
Dark brown colour liquid/SatisFactony/ln sealed plastic bollle

TEST RESULTS
CPCB Specifications as per
SN T —— Measur_ement Test Method Schedule‘V Part B Test Resiite
Unit (Fuel derived from
waste oil)
14 Polynuclear aromatic hydrocarbons (PAH)
Naphthalene pug/kg GCMS/MS BDL (DL-0.03)
A phthth pg/kg GCMS/MS BDL (DL-0.63) |
Acenaphth _pg/kg GCMS/MS BDL (DL-0.03) |
Flourene ug/kg GCMS/MS BDL (DL-0.93) |
Phenanthrene ng/ke GCMS/MS BDL (DL-0.03) |
Anthracene pe/kg GCMS/MS BDL (DL-0.03) 1
Fluoranthene ng/kg GCMS/MS Max. 6% BDL (DL-0.03) |
Pyrene ng/kg GCMS/MS BDL (DL-0.03}
Benzo(a) anthracene pg/kg GCMS/MS | BDL (DL-0.03)
Chrysene kg | GCMSMS | BDL (DL-0.03) |
Benzo(b) fluroranthene pg/kg GCMS/MS BDL (DL-0.03)
Benzo(k)fluroranthene ug/kg GCMS/MS BDL (DL-0.03) |
Benzo(a) pyrene pg/kg GCMS/MSE BDL (DL-0.03)
Benzo(ah)anthrancene ng/kg GCMS/MS BDL (DL-0.03) |
Indene (1,2,3-cd) pyrene ug/kg GCMS/MS BDL (DL-0.03)
Benzo (ghi) pyrene ng/kg GCMS/MS BDL (DL-0.03) |

NOTES : @ Please see watermark “Original Test Report” to confirm the authenticity of this report. ® Results shall be referred to tested sample(s) and applicable 1o tesied
@ Test report shall not be reproduced except in full without prior written approval of Anacon Labs @ Liability of Anacon Labs is lunited 1o wvoiced amount only @

perishable sample(s) shall be disposed off after 30 days and 15 days respectively from the date of issue of Test Report, unless specified othenwise

REMARKS : As requested by the client, sample was tested for above parameters only. The submitted sample complies with Specification CPCB Specifications as

per Schedule V Part B (Fuel derived from waste Oil) for the tested parameters,

Verified by

Sonali G%m'purc

Technical Manager

Authorized Signatory

— AV ¥

|

Swatf Shrivastava.
T'echnical Manager

Laboratory address : FP-34, 35, Food Park, 5 Star Industrial Estate, MIDC Butibori, Nagpur - 441 122.
Email : support@anacon.in

Thanks for your faith and trust in our services. We at Anacon Laboratories cherish our rerlationship
We put in a lot of hard work to ensure that you have a seamless experience at every step of our relationship

In order to ensure that your next experience will be significantly better, we welcome your feedback over email o feedback@anacon.in

v-perisha
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A‘V\ Y282 o
NARMADA INDUSTRIES Iy

WORKS : Plot No. 129, Munrethi Road, Near Jagdamba Power and Alloy, Siltara Phase II, Raipur (C.G.)
Phone : 0771-4054754, Mob.: 97525-43700, 94255-05170

09.02.2021
Ref. DAL Seiecrresissosorsssonsessissise

TO WHOM SO EVER IT MAY CONCERN

THIS IS HERE BY TO DECLARE THAT THERE IS NO RESIDNETIAL SETTLEMENT IN RADIUS OF 1 KM OF OUR
PLANT .ON THE EAST SIDE OF OUR PLANT THERE IS POWER AND STEEL PLANT ,ON THE NORTH SIDE
THERE IS OPEN YARD OF STEEL INDUSTRY ,ON THE SOUTH SIDE THERE iS SPONGE iRON PLANT ,ON THE
WEST SIDE THERE IS AN OPEN AREA .

WE ARE SETTLED IN SILTARA INDUSTRIAL AREA PHASE 2 WHICH IS 15KM AWAY FROM RAIPUR .

NRRMAB O PRIES
ke —

FRORBIFIOR
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GOVERNMENT OF CHHATTISGARH

LICENCE TO WORK A FACTORY
(FormNo. 3 prescribed under Rule 5 of C.G. Factories Rules 1962)

Licence No. :CG-04-1723-5/RPR-1315-5/2930/2m(i)/A/3677-1281
(Mention This Number invariably in all correspondences with this office)

Fees Paid Rs. :Rs. 53800

E-Challan No. Amount Date

66160819000389 45000 16/08/2019

Licence is hearby granted to Amit Khemka occupier of M/S NARMADA INDUSTRIES located
at NEAR JAGDAMBA POWER & ALLOYS LTD. MURETHI ROAD, PHASE-2, SILTARA

,District RAIPUR
(Subject to the provisions of the Factories Act, 1948 and the rules made there under and the

conditions annexed here with)

Valid only for the premises at the above location (as per the plans approved under the
Factories Act and Rules) for use as a factory employing not more then 20 (in words Twenty
Only) / 0 ( Zero Only - CPP ) workers on any one day during the year and having installed
motive power not exceeding 100 Horse Power (in words One Hundred Only) where the
manufacturing process of PYROLYSIS OIL BY TYRE PYROLYSIS will be carried by him.
This licence shall remain in force till the 31st day of December, 2020-2024

ANTHONY  Reigiiy
| TIRKEY 5o
Excess Fees: 225 Dy. Chief Inspector of Factories
Place : RAIPUR

Date : 17/10/2019 Chhattisgarh

Note: The authenticity of this certificate be verified at www.cglabour.nic.in.

(This licence shall be framed and exhibitedl in the factory and shall be made available to the factory Inspector

on demand)
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Questionnaire -2 (For workers of the unit)

No. |~ Head

| Name
2. | Agel Gender
.| Adaress/Contact Number

4. i’BééTéﬁétibF
5 Workprofie
5. T;'Worl.{ng’ since how many years?
1 T ?W%e?hé?usmg'bp'é Kt
8 | Work duration ? - o
Heaith condition (Details) -
10 in case of any healll issﬁé?vs;eeiﬂf‘y

duration of illness?
11. [ Any feedback
i
Date 03[ nn{bi
Place \\‘\% «\;(vnxm ’

QAlata,

S—
|

- Details

ng\m K\m\ofr Dub(ﬂ_

ur C( ") ‘
*EHJLeﬁ 1137 D
! Q‘ﬁ(g ti\vf)\ |

oittic 1ot

|

Cm;g;;/ﬁ /

Name & designation of inspecting officer

e
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Questionnaire -2 (For workers of the unit)

T

No. | Head 3 Details
I - S——
1. | Name ; .
F\"ﬂu\a\ la)
2. | Age/ Gender . 29| Mo

3. | Address/Contact Number O . KN\;“ guk\“ -
/

Oid- Tanjgw dopa
S B (A
4. | Designation OFO'M)O'(

5. | Work profile B 0‘&14; x?qh;‘_ﬂ
‘ o |

6. | Working since how many years? -z YeorA ‘
7. | Whether using PPE Kit Yo - “_‘1
|
LN 8 N it ettt e |
8. | Work duration ?
? 2 houss
|
— —_— — e — e — —
9. | Health condition (Details)
k}.{\mq
E
10 | In case of any health issues, specify ,__:\, S -
duration of illness? N \

11. | Any feedback

Date 03' OQ’QQA_\ %j,\
Place  i\sae —Munsdia, WA TN esp/%

<
ﬂ&h. PA\\PW{ Name & ignation of inspecting officer
LY
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Questionnaire -2 (For workers of the unit)

S

No. |

‘ Head T ’ Details

S — ____.,,_‘_ -

£ (‘J\\)‘\t);j) B.b QL

1. | Name

2. | Age/ Gender

3. | Address/Contact Number

Wi \\“ﬁ - Ch&‘h

\‘ ’
S - Vhb—

‘F\mv Hw\

4. Designatibnw

5. | Work profile

Ovedat} Mm@/omwﬂ“ f{\—

6. | Working since how many years? N k
LYoy
7. | Whether using PPE Kit
e
| 8. | Work duration ? — & S
B ‘r\bum&
9. | Health condition (Details) o ]
N!THS)A\ ‘
\
10 | In case of any health issues, specify . - _'I
duration of iliness? G\ \ {

11. | Any feedback ,

Date Q9[ ¢ G_\‘
' 3*"1 . @kﬂ}'@/’/ﬁ/
Place v\\\uag ~Mutetw, &thars -

C(\Qf> Name & ignation of inspecting officer
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Questionnaire -2 (For workers of the unit)

No. "~ Head [ Details
1. [ Name - __E_CP_' '

| aned- Qahuy
2. | Age/ Gender -Stl M) €

3. | Address/Contact Number
VW\log e — N uKena K(\T&biq'

& «<R\Pur ((‘q-y
| Mab-AY SR G600 _

4. Designationﬁv )

Q\ Q&*"b\vj\d ')
5. | Work profile B & Bl '
Sy e “mﬂé Ok
6. | Working since how many years? « \f com ‘
7. | Whether using PPE Kit o ]
| Yo
| 8. | Work duration ? T
[ \h uy's
9. | Health condition (Details) o T
N amo 4,\ i
I o s I S ——
10 | In case of any health issues, specify ! [
duration of illness? \\\ \ !
11. | Any feedback | T
AU SR
%J vof P
pate W llge — Mus ety N
Place ¥ Wo1 4 (an?“ﬁl) G SN75 /7//(7/
Name & deglgnation of inspecting officer
s\
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Questionnaire -2 (For workers of the unit)

No.| ~ Head Details

‘chm K\\\\‘A&)mn (hau &\\4’]«/ ‘

2. | Age/ Gender GD/MAQ 4
T

3. | Address/Contact Number \)\\\ g o MMQ(\\A\, (uw&\ N

Gonvela EQN\’M MG‘OO‘U':! ((\t;ﬁ

4. Design'aitia" -

W dof

5. | Work profile S
Malghiance Qo

™ . . ,,
Working since how many years? < «T TS

\}cz

Whether using PPE Kit

8. | Work duration ?

£ heam
9 | Health condition (Details) ““”:
wam] [
| |
10 | In case of any health issues, specify o -
| duration of iliness? N \

11, Any feedback |

L

Date Q_‘)In.ﬁ{ﬂ = 5] -
Place N\U\AQV\S\\}a“’&}f\T m(\_?/'\u @3}>JT>,

Q(\(@ Name &VW of inspecting officer
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Questionnaire -2 (For workers of the unit)

No. ~ Head

1. | Name

! Details

No'wﬁem \pa&awl |

5. | Work profile

6. | Working since how man_y_y—ears?

2. | Age/ Gender 29 ’ Mal €
3. | Address/Contact Number \ -V\\\ G — ]
&iltean & —Laula,
‘m'}:’ A\\EL Q*mcdth
R L hoR L B -
4. | Designation Welde )‘

V\A\ n%elmmo \DM’M

Q-thh\a

7. | Whether using PPE Kit

‘Work duration ?

9. | Health condition (Details)

duration of illness?

11. | Any feedback

|
| P ———

Date QY ‘“ mn.f
Place t{ Ny Q‘A\A‘u y ﬂ\\ﬂﬁq’
QAFW

specify

Name & desugnatuon of insPecting officer

@.25
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Questionnaire -2 (For workers of the unit)

[No. | o ‘Head [ Details 1
"1 [ Name T Tm L .

i Kuhan QUdar 1
| |
2. | Agel/ Gender

| _ [oelmie
3. | Address/Contact Number C .
- Rﬂam\ tead

\
\
|
[
|

4. ‘Desugnation ' qu,r u-‘\— “f’"’alhﬂr

|
R S ]
| 5. | Work profile A \
L Hdpe in oper o)rwa toe |
f I = o Ple= Y
| 6 [ Working since how many years? ! QY e '
"7 | Whether using PPEKit T"\P“b ]
] : (‘
8 | Workduraton? | & u. - )
1 2 YNowo |
, I p—— S ———
9. T Health condition (Details) N |
VI o 1
| |
710 |In case of any health issues, specify | ,..
, ; | Nt
| duration of illness? !
i i
} 4 R—— N C——— | — S — =\
[ 11. ; Any feedback !
| |
L sl e i e A S S R R e S - - S

Date 03’ o a1 o
Place \\\\ Q..N\W“\‘,‘
] (O QA\)W Name & designation of insp ina officer

2 -7}
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Questionnaire -2 (For workers of the unit)

No. Head ‘ Details
1. | Name Thow Ban )are
2. | Age/ Gender o gg’ Male_
3. | Address/Contact Number .
V‘\\\ — <Dug.mr., . (D\&\» -
2o ﬂkwa\ QQQ'
Moo — R22S91 L9 3¢
"4 | Designaton e o
' P("n.}u(
5. | Work profile B
Of(‘zmkb “the P\uﬁ-—
6. | Working since how many years? 4 ~poam ‘ o
7. | Whether using PPE Kit o o
g Non
| 8. | Work duration ? —_——
— _—
9. | Health condition (Details) N s i
10 | In case of any health issues, specify al ‘ . . N 1
duration of iliness?
|
11. | Any feedback o o '
i
| — S ]

Date OJ( “:L’ oy :\_‘
Place Vitlae - Mun sdh
Ay, Rl:l?\\lf Name & designati
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Questionnaire -2 (For workers of the unit)

No. Head Details
1. | Name Q. A
o i B
2. | Age/ Gender 'Suf MA' i
3. | Address/Contact Number Vo o — B Lhes)  Diay —
Zernetars COqQ)
Mob.~ Q2 CRIRF23¢
4. | Designation
. OPesator
5. | Work profile QPQMB ‘he ?\m“_ _me
(@ | Teo®)
6. | Working since how many years? T Yewis
7. | Whether using PPE Kit N
eA
8. | Work duration ? et
ouvs
9. | Health condition (Details) Moy a“
10 | In case of any health issues, specify .
duration of illness? i)
11. | Any feedback

Date Qﬂ, o2 l%a.’

Place V“\Aag < an gy,

g\“‘ﬂ'ﬁq ; R\‘?\Qq‘

av)

Name & designation of inspecting officer

e310] 1)
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Questionnaire -2 (For workers of the unit)

No. o Head } Details 1
|
e D L
1. iName : Loku\mbaw Kok L
2. <7\ge/ Gender . g} Maj @
3. | Add /Contact Numb \
ress/Contact Number Nitt Q_w\wa\nn,gu“ /8
Rapy
I | Meb '— FNCTCRY00D
| Designation N
Fitker
5. | Work profile Looks over Tintenance
& e plart-
6. Working since how many years? e \fqarg
7. | Whether using PPE Kit .
8. | Work duration ? - B —]
LN
9. | Health condition (Details) N
D'I'Il'\a,‘
710 | In case of any health issues, specify 5 _T
duration of illness? N @
11. | Any feedback o J|
I

Date t>°a|w.|9w»\
Place \M\Av — Munrelld | ' oj\/} ﬁ_é

S Yorm ' E“VM Name & designation of inspe: ofﬂcer

e
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ANNEXURE-1V

Manufacturing Process description: Pyrolysis of scrap tyres offers an environmentally
and economically attractive method for transforming waste tires into useful products, heat and
electrical energy. Pyrolysis refers to the thermal decomposition of scrap tyres either in the
absence or lack of oxygen. Scrap tyres are an excellent fuel because of their high calorific value.
The process of Batch type Tyre Pyrolysis Plants is as given below:-

e The tyres are cut using machines and weighed. T'he cut tyresare loaded into the reactors.
While loading the workers are provided with appropriate safety gears including N95
masks, goggles, gloves, safety shoes and covered clothing. The workers are rotated at
regular intervals.

e Before light up, theopening of the reactor connecting to the condensing pipeline is
checked. The reactor door is closed properly. Inspection of the machine parts are done .

e The process begins with rotation of reactor and heating it up with the stored gas .

o The heating continues, gases and fumes starts getting produced at 150 degreeCelsius. The
gasses move into the condensers for condensation .Uncondensed gases are reused for
heating the reactors. The reactor is maintained at 200 degrees for 1.5-2 hrs and then
increased to 250 degrees where it is maintained for 3 to 4 hrs. The gases after
condensation gets converted into oil. The extra uncondensed gases during this period are
stored in the gas balloon for the next batch.

e Most of the pyrolysis process is completed at this stage. this causes the gas production to
reduce eventually and the reactor temperature begins to drop. The reactor is heated again
to be sure that the residual material is completely pyrolysed.

e Once the temperature starts falling,reactor runs on the residual gas which eventually shuts
down and reactor temperature eventually drops to 90 degree Celsius. after which reactor
rotation is stopped.

e Once the reactor temperature reaches 50-degree Celsius, reactor is purged with Nitrogen.
The reactor is rotated for half an hour after Nitrogen is purged.

e Once the reactor reaches ambient temperature. the carbon door is opened. The reactor
rotates in the closed chamber. The carbon dust is stored in | tonne carbon bags. Rotatory
screw conveyor is used to fill the bags. Dust collector captures the air borne carbon
particles in the chamber and prevents them to be leaked to atmosphere.

e Once all the carbon black is emptied trom the reactor, the main door is opened. and the
steel scrap is unloaded using winch machine.

Joint Inspection Report of NGT OA No. 400/2019 M/s. Narmada Industries , Raipur
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Process flow chart of Tyre Pyrolvsis plant

CUT | LOAD | ROTATE ,| HEAT
TYRE REACTOR REACTOR REACTOR
4
A4
EXTRA GAS PROCESS @ PROCESS . | FUMES@150 )
STORED IN 250 DEG @200 DEG DEG
-
v
UNUSED GAS
RESIDUAL .| EHEATED REACTION REACTOR
MATERIAL LEFT " COMPLETE | | STOPS AT 90
DEG
v
REACTOR DOOR CARBON DOOR OPEN AT _ NITROGEN PURGING
OPEN AT ROOM TEMP [ | AMBIENTTEMPERATURE AT 50 DEG
h 4
TYRE WIRE
UNLOADING
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ANNEXURE -V
List of Machines used in Tyre Pyrolysis Plant i.e. M/s Narmada Industries,

Siltara Industrial Area Phase-2, Raipur

S.No. | Name of Machinery | Quantity / | Dimension 1 Attachments
|capacity | .
Il Tyre Cutting | 02 no. -- 7.5 HP Motor
Machine - o
2, Reactor 04 no. | 5 ton. each --
2.2 X 6 meter
3 Heavy oil collector | 04 no. | Length — 1.8x0.8 connected to
tank ! | meter reactors
4. | Condensor tank 4 nos Size - 8§ x Smeter | connected to heavy
NS DY B — o oilcollector tank
3. | Processed light oil | 4 no. | Length -4.4 x1.05 | connected to [
tanks meter condenser tank
6. Processed heavy oil | 4 no. Length 1.6 x 6.5 connected to heavy
tank ! meter oil connector tank
8 Gas flow control | 4 no | Length-1.65 x 8 | attached to
| chamber | meter, | processed light oil
‘ tank ‘
8. Gas storage balloon | 02 -- connected to gas !
Capacity= 100 m3 flow control
| ! chamber
9. Compressor 1 01 no. i | attached to gas
‘ storage balloon
| | Motor- 7.H.P.
10. Chimney 02 no. | Height-100 ft, -
| diameter- 1.2 meter
- L 7i_at bottom b I
. | Flare stack 02 no. Attachment- 3
‘ attached to the gas
| flow control
| chamber
12. Screw conveyor- 4 no. | length- 4.6 meter, | ---
! Capacity- 1 | diameter-.4 meter
| | tonne/hr . I T
13. Oil storage tank " [4no. Length - 6.35 x2.4 | ---
Capacity-28 m’ | meter,
volume i
14, Scrubber 4 no. | Length-3.1 meter, | attached to the
| diameter -8 meter | reactors
15 | Moisture storage 2 no. diameter-2.2 x 5 —--- —1
| tank- ) volume-19m”  ‘meter
16. ETP tank - | 01 no | length-9.2 x2.5x2 | --- ;
| meter |
17 Dust collector 01 no. 10,000 cfm | B Motar |1 KW |
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REGIONAL OFFICE
.G. Environment Conservation Board
New H.I.G. 9-10-11, Tatibandh, Raipur(C.G.)

No. 29 ¢~ /RO/TS/CECB/2011 + Raipur, Datedos /o%bm 1
To,

M/s Narmada Industries

Kh.No. 119-120, Village - Munrethi,

Siltara, Phase-II, Raipur (C.G.)

Sub: Grant of consent under section 21 of the Air (Prevention and Control of
Pollution) Act, 1981.
Ref: Your application received at this office-dated 07.06.2011 and subsequent

correspondence ending dated 02.07.2011.

With reference to your above application, consent is hereby granted
subject to the terms and conditions incorporated in the schedule annexed here to for a
period of 12 months from the first day of the month of commissioning of the plant.

This consent is valid for following products & production capacity: -

L Name of Product E l Production Capacity
1| Re-Processed Oil, | = | 6.000 M. T./Year

| Coaltar Pitch | | (Six Thousand Metric Ton Per Year)

Conditions: -

1 The date of commissioning of the industry shall be informed at least one menth
in advance.
2 Industry shall install appropriate air pollution control equipment at all points of
emission and shall ensure that these are always kept running and in gcood
ks working order all the time. In case of any failure it shall be immediately
rectified or some alternate arrangement be made.
3 The industry shall burn or process the raw materials in fully closed chamber.
4 Emission of air pollutants from stack shall not exceed following limits
Particulate Matter - 50 mg/Nm’.
o5 Ambient air quality.at boundary of industry premises shall conform to the
. standards prescribed ky the Board.
6 Minimum height of all the stacks shall not be less than 30 meter. Arrangement

of porthole, platform and ladder etc shall be made for monitoring purposes at
appropriate height of the stack.
7 The industry shall use only furnace oil as a fuel in the proposed unit as per the
proposal submitted by the industry.
The industry shall provide suitable air pollution control equipment gas absorber
& scrubber at the proposed unit to bring the emission up to the prescribed
standard. Industry shall have to install separate electric metering arrangemeit
for the running of all pollution control equipments.

(o]

R e ot

9 The .industry shall do extensive tree plantation in and around the factory
premises for improvement of environment in general.
10 Industry shall adopt good house keeping practices inside the factory premises.
11 Industry shall submit ambient air quality monitoring report to the Board
A ]
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L regularly i.e. once in every six months.
¢ 12 The industry shall provide proper and safe arrangement for handling and

disposal of solid waste.

13 All the raw materials, finished products, solid wastes etc. shall be stored in the
platform above ground level within covered shed.

14 The industry shall submit land diversion certificate from competent authority
within a period of one month from the date of issue of this consent letter.

IS5 All the construction activities for establishment of industry shall be carried out

exclusively using fly ash bricks/blocks and other products based on fly ash as
far as possible.

16 The industry shall obtain Authorization under Hazardous Waste (Management,

Handling and Transboundary Movement) Rules 2008 (If required).

The industry shall take proper action to control the noise pollution. The noise

level should not exceed the limit 75 dB(A) during the day time and 70 dB(A)

during the night time within the factory premises.

18 Industry shall obtain statutory clearances/permissions from concerned
central/state government departments, boards, bodies and corporations etc.
before establishment of the unit.

19 The issuance of this consent does not convey any property rights in either real
or personal property, or any exclusive privileges, nor does it authorize any
injury to private property or any invasion of personal rights, nor any
infringement of Central, State or local laws or regulations.

m:m S
<

20 Any change in production capacity/process/raw material used etc. shall be
intimated to the board for any enhancement of the above prior permission of the
¢ Board shall be obtained.
E 21 The industry shall be commissioned within the period of five years from the
¢ date of issue of this consent letter. In case the industry is not commissioned
‘ within the stipulated period the consent shall be treated as cancelled.
22 The Board reserves the right to amend/Cancel any of the above conditions or
add new conditions as and when deemed necessary.
23 This consent is valid for the stated period and has to be renewed every year.

Application which annual license fee in this regard shall reach the office 4
months before the expiry of this consent.
Please acknowledge the receipt of this letter.
For & on behalf of C.G. Environment Conservation Board

~ ot Reanans.
egional icer
E Regional Officg ﬁm gnservation Board
3 New H.I L) nah,

: Endt.No. 25¢& /RO/TS/CECB/2011 RAIPURRGpr, DatedQ_g”/o)/”()l 1

‘ Copy to :- Chief Engineer (Raipur Region), Chhattisgarh State Power
Distribution Company Ltd., Gudiyari for information & necessary
action please. The electricity connection to the unit may be given
w.r.t. above mention consent.

o ) ‘c G

Regional Office, CAEG I SHIIGRA onservation Board

S Raleg Vo Cioanat

BaAtPUIR (C.3) 2
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REGIONAL OFFICE
C.G. Environment Conservation Board
New H.L.G. 9-10-11, Tatibandh, Raipur(C.G.)

No.792- /RO/TS/CECB/2011 Raipur, Datedg—/b;y/zm 1

To,
M/s Narmada Industries
Kh.No. 119-120, Village - Munrethi,
Siltara, Phase-II, Raipur (C.G.)

Sub: Consent of the Board under Section 25/26 of the Water (Prevention and
Control of Pollution) Act, 1974.

Ref: Your application received at this office-dated 07.06.2011 and subsequent
correspondence ending dated 02.07.2011.
& -0-
With reference to your above application, consent is hereby granted
subject to the terms and conditions incorporated in the schedule annexed hereto for a
period of twelve months from the first day of the month of commissioning of the

plant.
This consent is valid for following products & production capacity: -
;[ I Name of Product | Production Capacity
1| Re-Processed Oil, | 2 6,000 M.T./Year
| Coaltar Pitch (Six Thousand Metric Ton Per Year)
Please acknowledge the receipt of this letter.
For & on behalf of C.G. Environment Conservation Board
5
li\\g\mné:[\o cer e
Regional Ofﬁce @@’Qﬁw Wr\ ation Board
Jaw H.1.BaDH;
RAIPUR (C. G )
EndtNo. 298 /RO/TS/CECB/2011 Raipur, DatedOj/o)/Z()l I
Copy to :- Chief Engineer (Raipur Region), Chhattisgarh State Power
Distribution Company Ltd., Gudiyari for information & necessary
action please. The electricity connection to the unit may be given
w.r.t. above mention consent.
i Y :BQ% ANa
t‘ naI FFK,E )
: Regional Ofﬁse{ ﬁﬁ Qmservauon Board
| Ty 10N,
- - £%3”
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REGIONAL OFFICE
C.G. Environment Conservation Board New H.L.G. 9-10-11, Tatibandh,
Raipur(C.G.)

CONSENT LETTER

No.2(y4y¢y /RO/TS/CECB/2011 Raipur, Dated5 70372011

Sub: Consent M/s Narmada Industries, Kh.No. 119-120, Village -
Munrethi, Siltara, Phase-II, Raipur (C.G.) for the discharge of effluent
under section 25/26 of the Water (Prevention & Control of Pollution) Act,
1974.

ity 1% ' 'A P Ft

Ref: Your application received at this office-dated 07.06.2011 and subsequent
correspondence ending dated 02.07.2011.

of M/s Narmada Industries, Kh.No. 119-120, Village - Munrethi,
Siltara, Phase-I1, Raipur (C.G.) (expiry date.................)

1 With reference to the above application for consent to discharge effluent into
the natural water courses under the Water (Prevention & Control of Pollution)
Act, 1974, here-in-after referred to as the Act M/s Narmada Industries,
Kh.No. 119-120, Village - Munrethi, Siltara, Phase-I1, Raipur (C.G.) is
authorized by the State Board to discharge its industrial and other effluents
arising out of their premises into the local stream/river/well in accordance with
the general and special conditions as mentioned in the Annexure.

o T

2 This consent shall be valid for 12 months from the first day of the month of
commissioning of the plant.

This consent is valid for following product & production capacity: -

- | 6,000 M.T./Year
(Six Thousand Metric Ton Per Year)

'1| Re-Processed Oil,

‘Name of Product [ Production Capacity
1
Coaltar Pitch |

For & on behalf of C.G. Environment Conservation Board

ol %Q\(; NG
A Regio&acﬁo icér -
Regional Ofﬁg% Bisgrvation Board

RE( i
G Erppran Cotondar B

RAIPUR (C.G.)

e

Enclosure: Annexure
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)
ANNEXURE

M/s Narmada Industries,
Location of factory :- Kh.No. 119-120, total area - 0.5 acre at Village -
Munrethi, Siltara, Phase-II, Raipur (C.G.)

add 44 4

Vide consent No.2¢; ¢y, /RO/ Raipur / NP/ TS /CECB/2011, Dt.OST)e3/e0n

A. GENERAL CONDITIONS: -

1. All discharges authorized shall be consistent with terms and conditions of this
Consent facility expansions, production, increases or process Modifications
which result in new or increased discharges of pollutants must be reported by
submission of a new Consent, application or if such new, or increased discharge
does not violate the effluent limitations specified in the Consent, by submission
to the Board details of such new or increased discharges of pollutants in which
case the consent may be modified to specify effluent limitations for any
pollutants not identified and limited here in the discharge of any pollutant more
frequently than or at a level in excess of that identified and authorized by the
Consent shall constitute a violation of the terms and conditions of the Consent.

rrEry

9

After notice and opportunity for the hearing, this consent may be modified,
suspended or revoked by the Board in whole or in part during its term for cause
including, but not limited to the following: -

(a)  Violation of any terms and conditions of this Consent.

(b)  Obtaining this Consent by misrepresentation of failure to disclose
fully al relevant facts.

(¢) A change in any condition that requires temporary or permanent
reduction or elimination of the authorized discharge.

neEER

3. Not withstanding para (2) above, if a toxic effluent standard or prohibition
(including any schedule of compliance specified in such effluent standard or
prohibition) is established for a toxic pollutant which is present in the discharge
authorized here in and such standard or prohibition is more stringent than any
limitation upon such pollutant in this Consent the Consent shall be revised or
modified in accordance with the toxic effluent standard or prohibition that the
Board may consider and the applicant shall be so notified.

4.  The applicant shall allow the staff of Chhattisgarh Environment Conservation
Board and/or their authorized representative, upon the Presentation or
credentials:

“rRwE

(a) To enter upon the applicant’s premises where an effluent source is
located or in which any records are required to be kept under the terms
and conditions of this Consent. ol A 5
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(b)  To have access to and copy at reasonable times any records required to be
kept under the terms and conditions of this Consent.

(c)  To inspect at reasonable times any monitoring equipment or monitoring
method required in this Consent; or

(d)  To sample at reasonable times any discharge or pollutants.

5. The Application shall at all times maintain in goods working order and operate
as efficiently as possible all treatment or control facilities of system installed or
used by him to achieve compliance with the terms and conditions of this
Consent.

e el

6.  The issuance of this Consent does not convey any property rights in either real or
personal property or any exclusive privileges, nor does it authorized any injury
to private property or any invasion of personal rights, nor any infringement of
Central, State or local laws or regulation.

7. The Consent does not authorize or approve the construction of any physical
structures or facilities or the undertaking of any work in any watercourse.

8. The specific effluent limitations and other pollution controls applicable to the
discharge permitted here in are set forth below specific conditions. Also sets
forth below are self-monitoring and reporting requirements. Unless otherwise
specified, the applicant shall submit duplicate original copies of all reports to the
Chhattisgarh Environment Conservation Board. Expect for date determined to be
confidential all such reports shall be available for public inspection at the office
of the Chhattisgarh Environment Conservation Board. Knowingly making any
false statement on any such report may result in the imposition of criminal
penalties as provide for in section 42 of the Act.

et L b

B. SPECIAL CONDITIONS: -

1. Initial Effluent limitation during the period beginning on the effective date of
this consent and lasting until One Calendar Year discharge from outfalls shall
be limited and monitored by the applicant as specified below: -

(a)  The following shall be limited by the applicant as specified.

S
3 S.No. Effluent Discharge Limitation Monitoring Requirements |
H ‘ Characteristics ]
Average Maximum Frequency of | Typeof |
Mg/l Kg/Day | Mg/l | Kg/Day Measurement* Samplet |
* Daily/Weekly/Monthly/Tri-monthly. e
T Grab/24 Hours Composite A
6
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In Addition to above discharge shall be limited and monitored as specified below:

| S.No. Effluent Discharge Limitation | Monitoring Requirements
Characteristics 3

Average Maximum Frequency of Type of
Mg/l Kg/Day | Mg/l | Kg/Day Measurement* Samplet

—

Ll 138

* Daily/Weekly/Monthly/Tri-monthly.
t Grab/24 Hours Composite

For the purpose of this sub-section, the daily average discharge is the
total discharge by weight during the calendar month divided by he
number of days in month the production or commercial facility was
operating for the purpose of the sub-section the daily maximum discharge
means the total discharge by weight during any calendar day.

(b) The PH shall not be less than 5.5 or greater than 9.0

alad 1.0
!‘)

Final effluent Limitation: - During the period beginning 1st day of the month of
commissioning of the industry and lasting until the date of expiration of this
Consent, discharge from the outfalls shall be limited and monitored by the
applicant as specified below:-

(a) The following shall be limited and monitored by the applicant as
specified.
S.No. Effluent Discharge Limitation Monitoring Requirements
Characteristics Average Maximum Frequency of Type of
Mg/l | Kg/Day | Mg/l | Kg/Day | Measurement* | Samplet

B.O.D. -- - 30 0.03
C.0.D. - - 250 | 0.25 Monthly
S.S. -- -- 100 | 0.10
pH 5.5t09.0
Flow : 1.0 m*/day

24 hours
Composite

W=

aeRpE:

Daily Grab

* Daily/Weekly/Monthly/Tri-monthly.
t Grab/24 Hours Composite

Additionally, outfalls shall be monitored as follows:
(1) Flow, Temperature and Total solids: One per Month

(ii)  Grab Simples Maximum discharge temperature above upstream receiving
water shall be in accordance with the standard of ISI at 40°C.

Uniform as per ISI at 40° C.

BERER
g

N The temperature shall be monitored once per month on each outfall. For
o L the purpose of the sub-section the daily average is the total discharge by_

Joint Inspection Report of NGT OA No. 400/2019 M/s. Narmada Industries , Raipur Page 42
181



weight during calendar month divided by the number of days in month
that the production or commercial facility was operating for the purpose
of this sub-section, the daily maximum discharge means the total
discharge by weight during any calendar day.

(b) The pH shall not be less than 5.5 or greater than 9.0 for outfalls. The

samples are taken as monthly, grab samples.

3. Schedule of Compliance for effluent Limitation: - The applicant shall achieve
compliance with the effluent limitation: specified above for discharge from

4 outfalls in accordance with the following schedule:
F 2
; (i)  Report of Progress : Mghly

(ii) Completion of final plans by H

(iii) Award of contract of other commitment of financing : §

(iv) Commencement of construction by i 8§

(v)  Report of construction progress : %

(vi) Completion of construction by H

(vii) Attainment of operational level by 3 g

(a)  The applicant shall summit to the Consent issuing Authority the required
report of progress or where a specific action is required in (a) above to be
taken by a certain date a written notice of compliance or non-compliance

o with each of the above scheduled dates, post marked not later than 14
E days following each elapsed date. Each notice of compliance shall
£ include the following: -

(1) A short description of the non-compliance.

(2) A description of any action taken or proposed by the applicant to
comply with the elapsed scheduled requirement without further
delay.

(3)  An estimate of any factors which tend to explain or mitigate the
non-compliance, and

(4)  An estimate of the date, the applicant will comply with the elapsed
scheduled requirement and assessment of the possibility that the
applicant will meet the next scheduled requirement time.

= -

| = 4. Compilation of monitoring Date

. (a)  Samples and measurements taken to meet the monitoring requirements
specified above shall be representative of the volume and nature of
monitored discharge.

(b)  Following promulgation of guidelines establishing test procedures for the
analysis of pollutants, all sampling and analytical methods used to the
meet monitoring requirements specified above shall conform to such
guidelines. Unless otherwise specified sampling and analytical methods

N shall conform to the latest edition of the Indian Standard specifications

<\ % and here it is not specified the guidelines as per standard methods for theg
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examination of Water & Waste Waters 13th Edition of the American
Public Health Association, New York U.S.A. shall be used.

(c) The applicant shall take samples and measurement to meet the monthly
requirements specified above at the location indicated below:

“”!"!’

POINT OF SAMPLING

(1) Outfalls of waste.
(i1) 100 meters from point to confluence, down stream to river or lake.

5. Recording of Monitoring activities and Results:
(a)  The applicant shall make and maintain records of all information
resulting from monitoring activities by this Consent.

(b)  The applicant shall record for each measurement of sample take pursuant
to the requirements of this Consent that following information:

(1) The date exact place and time of sampling
(2) The dates on which analysis were performed.
(3) Who performed the analysis.

(4) The analytical techniques of methods use and
(5) The result of all required analysis.

R

(c)  If applicant monitors any pollutant more frequently as is required as is by
this Consent he shall include the results of such monitoring in the
calculation and reporting of values required in the discharge monitoring
reports, which may be prescribed by the Board, such increased frequency
shall be indicated on the Discharge Monitoring Report from.

(d)  The applicant shall retain for a minimum of 3 years all records of
monitoring activities and result including all records of calibration and
maintenance of instrumentation and original strip chart regarding
continuous monitoring instrumentation. The period or retention shall be
extant during the course of any unresolved litigation regarding the
discharge of pollutants by the applicant or when requested by the Central
or State Board.

“ATEEE

6.  Reporting of Monitoring Results:

(a)  Monitoring information required by this Consent shall be summarized
and reported by submitting a Discharge Monitoring Report form duly
filled in and signed, to the Board's office at the following address:
Chhattisgarh Environment Conservation Board, New H.L.G. 9-10-11,

i Tatibandh, Raipur(C.G.).

E (b)  Each submitted Discharge Monitoring Report shall be signed as follows:

: 1IN ¢
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F ; (1) If submitted by Corporation by a Principal Executive Officer of at
least the level of Vie-President or his duly authorized
representative, if such representative is responsible for the overall
operation of the facility from which the discharge described in the
discharge Monitoring Report originates,

(ii)  If submitted by a partnership by a general partner.

(iii)  If submitted by a sole proprietor, the proprietor,

(iv)  If submitted by a Municipal, State or Central Government or other
public enterprises, by a Principal Executive Officer, ranking

elected official commanding officer, or other duly authorized
employee.

oy

(c)  All information submitted on the Discharge Monitoring From shall be
based upon measurements and sampling carried out during the three
previous calendar months. The first Discharge Monitoring Report hall be
submitted for a period ending 60 days from issuance. Thereafter reporting
period shall end on the last date of each month. The applicant shall
submit a Discharge Monitoring Report post marked no later than 28th day
of the month following each completed reporting period.

7. Limitation of Discharge of Oil Hazardous Substance in harmful quantities: The
applicant shall not discharge oil in quantities defined as harmful in regulations.
In addition the applicant shall not discharge hazardous substance into natural
watercourse in quantities defined as harmful in regulations promulgated by the
Board. Nothing in this Consent shall be deemed to preclude the institution of any
legal action nor relieve the applicant from any responsibilities, liabilities, or
penalties to which the applicant is or may be subject to clauses.

s L

8. Limitation of visible Floating Solids and Foam: During the period beginning
date of issuance and lasting until the date of expiration of this Consent the
applicant shall not discharge floating solids or visible foam.

9.  Disposal of Collected Solids:

(a) Intake Water Treatment: Solids Sludge, dirt, silt or other pollutant
separated from or resulting from treatment of intake or supply waters
period to use by the applicant shall be disposed of in such a manner as to
prevent any pollutant from such materials from entering any such water
Any live fish, shall fish or other animals collected or trapped as a result of
intake water screening or treatment may be returned to water shall be
disposed of in such a manner as to prevent any pollutants from such
materials from entering natural water,

HERED

(b) Waste water Treatment, Solids sludge, filter, backwash of other pollutant
removed from or resulting from treatment or control of waste wasters

At o
10
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shall be disposed of in such a manner as to prevent any pollutants from
such materials from entering natural water.

10. Non-compliance with Effluent Limitations:

(A) If for any reason the applicant does not comply with or will be unable to comply
with or will be unable to comply with any daily maximum effluent limitations
specified in this Consent the applicant shall immediately notify the Consent
issuing authority or his designee by telephone No. 2573897 and provide the
Consent issuing Authority with the following information in writing within 35
days of such notification:

sEmpy

(a) Cause of non-compliance

(b) A description of the non-complying discharge including its impact upon
the receiving water.

(c) Anticipated the time condition of non-compliance is expected to continue
or if such condition has been corrected, the duration of non-compliance.

wEmpy

(d)  Steps taken by the applicant to reduce and eliminate the non-complying
discharge and;

(e) Steps to be taken by the applicant to prevent recurrence of conditions of
not compliance.

(B) The applicant shall take all responsible steps to minimize any adverse impact to
natural waters resulting from non-compliance with any effluent limitation
specified in this Consent including such accelerated or additional monitoring as
necessary to determine the nature and impact of the non-complying discharge.

(C) Nothing in this Consent shall be constructed to relieve the applicant from civil or
criminal penalties for non-compliance, whether or not such non-compliance is
due to factors beyond his control such as equipment break down electric power
failure, accident or natural disaster.

NEREw

Limitation of Batch Discharge.

SPECIAL CONDITIONS
11.  Provision for Electric Power Failure: The applicant shall either-

(a) No Jater than ... cwaasemesessmss sees certify in writing to the consent
issuing authority that applicant has installed or provided for an alternative
electric power sources sufficient to operate all facilities utilized by the
applicant to maintain compliance with the terms and conditions of the

AN
2l A

“epp

Consent or.
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(b)  No later than 30 days after the effective date of his Consent, certify in
writing to the consent issuing authority that upon the reduction, loss, or
failure of one or more of the primary sources of electric power to any
facilities utilized by he applicant to maintain compliance with the terms
and conditions of his consent, the applicant shall halt, reduce or otherwise
Control production and/or all discharges in order to maintain compliance
with the terms conditions of this Consent.

12. Prohibition of By-pass of Treatment Facilities: The diversion or by-pass of any
discharge from facility utilized by the applicant to maintain compliance with the
terms and conditions of this Consent is prohibited except:

&

[ o3

' (a) Where unavoidable to prevent loss of life severe property damage, or

(b)  Where excessive storm drainage or run of f would damage any facilities
necessary for compliance with the terms and conditions of this Consent.

The applicant shall immediately notify the consent issuing authorities in

writing of each such diversion or by-pass in accordance with the

procedure specified above for reporting non-compliance.

13.  Spill Prevention and Containment Plan: Within 90 days of the effective date of
the Consent the applicant shall prepare and submit to the consent issuing
authority; a Spill Prevention; Containment and Countermeasure Plan for the
facility covered by this Consent. Such plan shall include the following

- information and procedures relating to the prevention of spills and unauthorized

. discharges or oil and hazardous substances;

2

(a) A description of a reporting system to be used to notify
immediately persons responsible for management of a facility and
appropriate State and Central authorities;

(b) A description of equipment or facilities (including overall facility)
for the prevention, containment of spills and unauthorized
discharge;

(¢) A list of all oil and hazardous materials used processed or stored
at the facility including the normal quantity maintained on the

L premises for each listed material;

? (d) A brief description of any spills or unauthorized discharge which
occurred during the 36 months period preceding the effective date
of this Consent and subsequent measures taken by the applicant or
reduce the possibility or further spills or unauthorized discharges;
and.

(e)  An implementation schedule for additional equipment or facilities

which might be required for sub para (b) above but which are not
et operational.
12
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SPECIAL CONDITIONS

Additional Conditions: -

1

(VS )

HPEER

bt 4 ot

1*

11

13

Lt 1 3.
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The date of commissioning of the industry shall be informed at least one month
in advance.

The industry shall have to provide adequate facility for proper treatment of
industrial and domestic effluent. The industry shall ensure that the treated
effluent conforms to standard prescribed by the Board.

The industry shall take effective steps for full utilization of treated effluent for
land use within the premises. The concept of “Zero discharge™ shall be
maintained all the time.

Regular monitoring report of the treated effluent shall be submitted to the Board
every month.

The industry shall take effective step for extensive tree plantation in and around
their premises for general improvement of environmental conditions.

Industry shall adopt good house keeping practices inside the factory premises.
All the internal roads should be made pucca.

The industry shall make proper and safe arrangement for safe disposal of solid
waste and sludge.

All the construction activities for establishment of industry shall be carried out
exclusively using fly ash bricks/blocks and other products based on fly ash as
far as possible.

The industry shall obtain Authorization under Hazardous Waste (Management,
Handling and Transboundary Movement) Rules 2008 (If required).

The Industry shall adopt Rain Water Harvesting system for the conservation of
ground water.

The industry shall submit land diversion certificate from competent authority
within a period of one month from the date of issue of this consent letter.

Industry shall obtain statutory clearances/permissions from concerned central/
state government departments, boards, bodies and corporations etc. before
establishment of the unit.

The issuance of this consent does not convey any property rights in either real
or personal property, or any exclusive privileges, nor does it authorize any
injury to private property or any invasion of personal rights, nor any
infringement of Central, State or local laws or regulations.

O
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14  Any change in production capacity/process/raw material used etc. shall be
intimated to the board for any enhancement of the above prior permission of the
Board shall be obtained.

15 The industry shall be commissioned within the period of five years from the
date of issue of this consent letter. In case the industry is not commissioned
within the stipulated period the consent shall be treated as cancelled.

16 The Board reserves the right to amend/Cancel any of the above conditions or
add new conditions as and when deemed necessary.

This consent and the authorization to discharge shall expire on midnight
- on the day after 12 months from the first day of the month of commissioning of the
plant. The applicant shall not discharge after the date of expiration. The applicant
shall submit such information, forms and fees as required by the Board not latter than
180 days prior to the above date of expiration.

By authority of Chhattisgarh Environment Conservation Board

o _( )
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Study Report on existing batch process unit of M/s S.G. Petrotech,Thesil - Sampla,

Dist. - Rohtak, Haryana

Background
In compliance with NGT order dated 06.01.2020 in the matter of OA No. 400/2019, study was
carried out at M/s S.G. Petrotech, Haryana following the protocol as detailed below:

» The monitoring will be carried out at both work place as well as ambient air quality with
following parameters:

¢ Work Place Monitoring (to cover entire production cycle of TPO i.e. feeding of reactor,
pyrolysis of rubber, cooling period and unloading of reactor i.e. removal of carbon & steel)
for Respirable dust (PM1o, PM25), CO, VOCs, B(a)P,

¢ Ambient Air Quality Monitoring (24 hr. monitoring) for PM+, PM2s, B(a)P, VOCs

» In case of batch process monitoring to be carried out at work place at the time of feeding
waste tyre in the reactors and during opening of reactor for removal of carbon black powder
& steel for comparison purpose.

» For ambient air quality, monitoring to be carried out for 24 hr. time weighted average during
operation of the plant at two to four locations.

» Work Place monitoring to be carried at two to four locations and should cover entire
manufacturing process of TPO i.e. i.e. feeding of reactor, pyrolysis of tyre, cooling period and
unloading of reactor.

» Detailed analysis of tyre pyrolysis oil (as per schedule V Part B of Hazardous & other waste
(M&TM) Rules 2016) in terms of its Sulphur content, calorific value, sediment, lead, arsenic,
cadmium+ chromium+ nickel, PAH, Total halogens, PCBs, and water content.

» Detailed compositional Analysis of TPO w.r.t Carbon Number, specific gravity/density, Acidity
on burner tip, flash point, boiling range, kinematic viscosity, CCR (Conradson carbon
residue), Ash content, Pour Point, PONA (Paraffin, Olefins, Naphtha, Aromatics)

» Assessment of temperature and pressure (mean as well as profiles), design parameters of
the units, incoming feed rate and product rate data from typical units will also be analysed.

» Locations and numbers of sensors/alarms.

» Survey of minimum 10 persons in the adjoining areas (within 1km radius) through
questionnaire (draft questionnaire attached)

» Health assessment of workers through questionnaire.

» Any other parameter of interest if found to be useful during the study may also be included.

Accordingly monitoring was carried out during August 04, 2021 to August 06, 2021by CPCB’s
team lead by Shri Tarun Darbari, Scientist ‘D’ at the aforesaid unit M/s S.G. Petrotech located at
Khewat No. 305, Ismaila 11-B, Ismaila Road, Tehsil Sampla, Rohtak, Haryana 124501 and
sampling was carried out through a laboratory- M/s Fare Labs Private Limited recognized under
the Environment (Protection) Act, 1986. Mr. Arun Chaturvedi, Manager (Environment Air Section)
represented as team leader from the laboratory side during the sampling. Smt. Meetu Puri,
Scientist ‘B’, CPCB and Shri Ravinder Yadav, AEE from Haryana Board were present during
study.

. About the Industry — location, plant & machineries

M/s S.G. Petrotech. is located at Khewat No. 305, Ismaila 11-B, Ismaila Road, Tehsil Sampla,
Rohtak, Haryana 124501. The Unit has total land area of 5700 sq. meter with total buildup area
of 2000 sq. meter. The unit is carrying out production of Tyre Pyrolysis Oil (TPO) using existing
batch process. The unit has installed five (5) numbers of reactors of capacity 10 MT each. Out of
five (5) reactors, four (4) reactors have diameter of 2.7 meter and one reactor has diameter of 2.8
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meter. Length of all the five (5) reactors is 6.1 meter. The Reactors operates in shifts so that only
one reactor uses natural gas for initial firing and heating. The reactors are covered with canopy.
Front, back and bottom sides of reactor is without canopy. The canopy is connected with scrubber
and stack for emission of flue gases. There were two (2) wet scrubbers followed by a stack of
thirty (30) meters height. The reactor has spiral arrangement, which helps in unloading of carbon
black. For removal of carbon black, the reactor is moved slowly in counter clockwise direction
resulting into unloading of carbon black in the carbon storage rooms built underground below the
reactor through a chute. The chute of the reactor is opened manually through a door provided in
the canopy. Once the first reactor starts generating pyro gas, the same is used for heating the
reactor itself and for initiating firing & heating of next reactor. All the reactors operate in sequential
manner to optimize use of pyro gas. Generally, three (3) reactors operate on per day basis. The
unit is using natural gas (LPG) for initial heating and afterwards pyro gas is recirculated for firing
& heating the reactors. Every reactor is attached with four (4) condensers and to primary oil
collection tank. From the collection tanks the tyre pyrolysis oil (TPO) is transferred into a common
oil storage tank. The effluent generated during the process is treated in an ETP and reused.

The unit has valid CTE, CTO & Authorization under Hazardous Waste issued by Haryana
Pollution Control Board. As per CTO the unit has been given consent for effluent of 2KL/day i.e.
1KL/Day for trade effluent and 1KL/Day for Domestic. As per CTE the capacity of the unit in terms
of raw material is 40 Metric Tonnes /Day of scrap tyre. With regard to product, the capacity of the
unit is Tyre Pyrolysis Oil (TPO) @20 KL/Day, Carbon Black@ 16MT/Day & Steel Cord
@4MT/Day. Google Map showing location of the plant as below:

k-{‘ Patr 1t i

\‘ﬂﬂ

Google Map showing location of M/s S.G. Petrotech
Thesil. Sampla, Dist. Rohtak, Haryana

3. Tyre Pyrolysis Process and Environmental Status:

The study was carried out during August 4 to 6, 2021. During day one CPCB’s team carried out
reconnaissance survey of the unit for setting up of monitoring stations at both ambient air & work
zone. The monitoring of the unit was carried out during August 05 to 06, 2021. At the time of study
only one reactor was operational. During the monitoring around 8 Metric Tonne (MT) of de-beaded
waste tyres were fed manually into the reactor. The process involved
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One complete cycle of TPO production took twenty six (26) hrs approximately. The Scrap Tyres
were de-beaded and packed densely manually into the reactor chamber. The reactor is then
heated to 250°C — 380°C. Initially natural gas (LPG) is used for firing and starting of operation.
After starting of process, the generated pyro gas is condensed and oil is recovered. The
uncondensed pyro gas is further re-circulated for firing, after cut off of oil firing. The reactor is
rotated slowly 0.5 to 2 RPM during the process. The condensed oil collected in the oil storage
tanks connected to the individual condensers and stored in the final collection tank. The
uncondensed pyro gas is recirculated for firing the reactor. The flue gas from the firing chamber
is passed through scrubber followed by the stack. A pipe of thirty (30) meters has been provided

Loading of de-beaded waste tyres in the reactor
Pyrolysis process

Cooling Period
Unloading of carbon black from the reactor
Unloading of steel scrap

for flaring of excess pyro gas. The flaring pipe is placed along the stack for flue gas.

Various activities during tyre Waste pyrolysis and reading of Temperature and Pressures

Temperature °C Pressure
Date Time kg/cm? Activities
Primary tank Primary tank
11:45 AM Tyre feeding to
to the reactor
2:45 PM
2:45 PM 168 0.01
3:34 PM 188 0.01
4:45 PM 228 0.01 Heating of the
5:45 PM 263 0.01 Reactor started
6:45 PM 280 0.02 by switching on
05.08.2021 7:45 PM 376 0.03 the Burners
8:45 PM 380 0.04
9:45 PM 328 0.03
10:45 PM 200 0.02
11:45 PM 185 0.01
12:45 AM 170 0.01
1:45 AM 163 0.01
2:45 AM 150 0.01
3:45 AM 139 0.01
4:45 AM 127 0.01 Cooling of the
5:45 AM 121 0.00 Pyrolysis Reactor
6:45 AM 116 0.00 _Started by
7-45 AM 112 0.00 switching off the
Burners
8:45 AM 108 0.00
9:45 AM 102 0.00 Carbon unloading
10:45 AM 98 0.00 Process
06.08.2021 | 11:45 AM 96 0.00 Opening of Reactor
12:45 PM 91 0.00 Gate and Steel
1:45 PM 80 0.00 Scarp unloading
from the Reactor

a. Ambient Air Quality Monitoring
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The ambient air quality monitoring was carried out in four (04) locations by taking into
considerations the predominant wind direction of the area (AAQ1 to AAQ4). The monitoring was
carried out for PM1o, PM25, VOCs & B (a) P using Respirable Dust Sampler (Envirotech, FLE No-
709), Fine Particulate Sampler (Envirotech, FLE No-713), OVS Sampler (FLE-721). The air
quality was monitored as 24 hourly average monitoring values. Google map showing location of
monitoring stations is given below:

AAQLI .
__Ne@r LPG Yard

7

Ambient Air Quality Monitoring Stations (AAQMS)

Ambient Air Quality Monitoring Results:

Protocol
S. No. Parameters AAQ1 AAQ2 AAQ3 AAQ4 NAAQS Followed
Particulate Matter FL/SOP/ENV-
1 (PMzs), ug/m® 58.04 53.9 58.61 104.72 60 01
Particulate Matter
2 (PM1o), ug/m? 124.21 113.64 96.57 173.66 100 1S-5182(P-23)
3 3 5 (Annual
Benzene, ug/m 797 5.88 8.1 13.56 Std.) FL/SOP/GC-46
4 | Toluene, ug/m® 24.68 11.13 68.19 24.92 NA FL/SOP/GC-46
5 | p-Xylene, pg/m® 0.98 7.86 72.37 49.95 NA FL/SOP/GC-46
6 | o-Xylene, ug/m?3 1.45 2.24 79.83 45.80 NA FL/SOP/GC-46
7 | m-Xylene, ug/m?3 2.88 ND,[DL-0.02] | ND,[DL-0.02] | ND,[DL-0.02] NA FL/SOP/GC-46
Benzo (a) Pyrene 1(Annual Method of Air-
8 3 ’ ND,[DL-0.5] ND,[DL-0.5] ND,[DL-0.5] ND,[DL-0.5] Sampling &
ng/m Std.) )
Analysis (102)

» The levels of PM4o were exceeding the prescribed standards at three out of four locations. The
highest values were observed at AAQ4. This location was at the backside of the plant and was
closest to the pyrolysis operation. The PMy, levels were in the range of 96.57 to 173.66 pg/m?3

» The levels of PM; s were exceeding the limits at only one location i.e. AAQ4 which was closest

to the pyrolysis operation. The PM 25 levels were in the range of 53.9 to 104.72 ug/m?3

» VOCs have been analyzed in the terms of BTX i.e. Benzene, Toluene & Xylene
» The levels of Benzene appears to be on higher side at all the location. The highest levels were
observed at AAQ4.The benzene levels were in the range of 5.88 ug/m3 to 13.56 ug/m3. These
are 24 hour values where as standard is annual average.
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» The levels of B (a) P at all the monitoring locations to be on lower side. These are 24 hour
values where as standard is annual average.
» Detailed analysis results are enclosed

PHOTOGRAPHS OF AMBIENT AIR QUALITY MONITORING STATION

AAQ1

AAQ2(Near Oil Storage Tank Area) AAQ4(Back Side of Plant Area)

b. Work Zone Monitoring

The work zone monitoring was carried out as per the protocol w.r.t PM+, PM 25, CO, VOCs & B (a) P.
The work place monitoring was carried out at four locations inside the work place where 5 reactors were
installed (WZAQ1 to WZAQ4). The first location was setup at the entry of work place. Second was in
the center of the work place. Third was close to the opening of reactor which was functional at the time
of study while fourth station was at the backside of the reactors. The monitoring was carried out to cover
the entire production process i.e. from loading of tyres in the reactors to unloading of carbon black and
steel wire removal. The monitoring was carried out using Fine Particulate Sampler (Envirotech, FLE
No-717 & 697),CO Analyzer(Ecotech FLE-149) OVS Sampler
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---WZAQ4 Back-side-of-----
{ Reactor No-2

Showing Work Place Air Quality Monitoring Stations (WZAQMS )

Work Zone Monitoring Results

s OSHA 3430- Indian
Nc; Parameters WZAQ1 | WZAQ2 | WZAQ3 | WZAQ4 04:2011 Factory Test Method
) Standards Act 1948

1. f;&izcst;'aljg mater | 9554 | 1969 | 241.47 | 208.24 NA NA FL/SOP/ENV-19

2. f;ﬁ:‘;;”it;gftter 166.4 | 237.21 | 291.08 | 261.94 NA NA FL/SOP/ENV-19

3. | Benzene, ppm 2.88 423 | 1682 | 3.28 1 10 FL/SOP/GC-46

4. | Toluene, ppm 36.74 53.12 | 286.98 | 68.99 200 100 FL/SOP/GC-46

5, Xy'e“ir(fr’ﬁ om). | 167.73 | 197.33 | 421.51 | 191.29 100 100 FLISOP/GC-46
Benzo (a) NIOSH Method

6. Pyrene, mg/m? 0.098 0.92 1.14 0.96 0.2 NA 5506

7. gir%%‘) Mnjgfggde 10.82 | 1358 | 2610 | 9.18 50 40 FL/SOP/GC-25

> The levels of PM 5 were in the range of 95.54 ug/m?®to 241.47 ug/m?®. The highest levels were

A\
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observed in the station WZAQ3 which was closed to opening of reactor.

The levels of PM 1o were in the range of 166.4 ug/m3to 291.08 ug/m?3. The highest levels were
observed at WZAQS3.

Monitoring of VOCs was done w.r.t BTX i.e Benzene, Toluene & Xylene. The levels of Benzene
were exceeding the permissible exposure limit (PEL) of OSHA at all locations and within Indian
Factory Act Standard 1948 at three monitoring locations and exceeding at location at WZAQ
3 (16.82 ppm) i.e close to operational reactor.

The levels of Toluene were exceeding the PEL of OSHA and Indian Factory Act Standard 1948
at one location i.e. WZAQ3.

The levels of Xylene were exceeding the PEL of OSHA and Indian Factory Act Standard 1948
at all monitoring locations. The highest levels were observed at WZAQ3.

The levels of B(a)P were exceeding the PEL of OSHA at three out of four locations and were
again highest at WZAQ3.The range of monitored B(a) P was 0.92 to 1.14 mg/m3

The levels of CO were within the prescribed limits but higher values were observed at WZAQS3.
The levels of pollutants were lowest at WZAQ1 i.e entry point of the work zone

Detailed analysis results are enclosed
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PHOTOGRAPHS OF WORK ZONE AIR QUALITY MONITORING STATIONS

WZAQ2 (Near Reactor No.3)

c. Analysis of Tyre Pyrolysis Oil
The detailed analysis of Tyre Pyrolysis was done as follows:

> Detailed analysis of tyre pyrolysis oil (as per schedule V part B of HOWM rules 2016). in
terms of its sulphur content, calorific value, sediment, lead, arsenic, cadmium+ chromium+
nickel, PAH, Total halogents, PCBs, and water content .
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> Detailed compositional Analysis of TPO w.r.t Carbon Number, specific gravity/density,
Acidity on burner tip, flash point, boiling range, kinematic viscosity, CCR (Conradson carbon
residue), Ash content, Pour Point, PONA (Paraffin, Olefins, Naphtha, Aromatics) .

» During the study, the analysis of tyre pyrolysis oil (TPO) was also carried out. There is no
specific standard prescribed for oil derived from waste/scrap tyres. So the TPO was
compared with the parameters specified for fuel derived from the waste oil as notified in
Hazardous and Other Waste (Management and transboundary) Rules, 2016 Schedule — V
Part — B. The analysis of the TPO reveals that value of parameters are well within the limits
prescribed for fuel derived from waste oil under schedule V part B of HOWM rules 2016.

» TPO appears to be better than furnace oil and its calorific value comes at 9120 Kcal/Kg

Analysis result of Tyre Pyrolysis Oil

ppm

0.01]

s Maximum
Nc; Parameter Test Result Permissible Protocol
) limits
1 Density, Kg/L 0.926 NS 1S-1448:P-16
2 Kinematic Viscosity @ 40°C , cSt 6.12 NS IS-1448:P-25
3 Flash Point, °C 52 NS 1S-1448:P-21
4 Sulphur Content, % wt. 0.87 4.5 1S-1448:P-33
1 0,
5 Cor\radson Carbon Residue (10% 0.62 NS 1S-1448:P-122
residue), % wt.
6 Water Content, % wt. 0.02 1 ISO-12937
7 | Total Halogens, ppm 287.4 4000 USEPA Method-
9076
8 Carbon Number C4-Cy NS FL/SOP/GC-97
9 Acidity on Burning Tip, mgKOH/g 0.167 NS ISO 6618
10 | Boiling Range, °C 72 10 295 NS 1S-1448: P-18
1M Ash Content, % wt. 0.087 NS 1S-1448: P-4
12 Pour Point, °C -6 NS 1S-1448:P-10
13 PONA (.Paraffln, Olefins, Naphtha, 70.87 NS FL/SOP/GC-98
Aromatics), % volume
14 Calorific Value, Kcal/kg 9120 NS 1IS-1448:P-6
15 Sediments, % wt. 0.002 0.25 1S-1448:P-30
ND, [LOQ- USEPA Method-
16 Lead, ppm 0.3] 100 3031
. ND, [LOQ- USEPA Method-
17 Cadmium, ppm 0.3] 3031
. ND, [LOQ- USEPA Method-
18 Chromium, ppm 0.3] 500 3031
. ND, [LOQ- USEPA Method-
19 Nickel, ppm 0.3] 3031
. ND, [LOQ- USEPA Method-
20 Arsenic, ppm 0.3] 5 3031
Polyaromatic Hydrocarbons
21 (PAHSs), % wt. 0.11 6 FL/SOP/HPLCP-31
29 Polychlorinated biphenyls (PCBs), BLQ, [LOQ- > FL/SOP/GCMS/P-04




d. Status of Environmental Concerns:

> Spillage and Fugitive emission of black carbon in the working area:

At the end of pyrolysis process, the carbon black powder was unloaded into a storage
room built underground below the reactor. The unloading started when the temperature
of primary tank was 108°C (No arrangement for measuring temperature on the Reactor)
that is at a higher temperature and without nitrogen purging. From the Carbon black
storage room, the carbon black powder is filled manually into the bags for further use.
Leakages and fugitive emissions observed during unloading of carbon black powder, as
the reactor door and storage room did not have proper sealing. Fugitive emissions were
also observed during unloading of steel wire scrap.

Concern of spillage of black carbon powder and fugitive emission was not addressed
which results in exposure of workers to fine carbon particle. Reactors do not have
temperature meters. No programme logic controller (PLC) arrangement was found in the
unit.

» Escape of pyro gas
The reactor gate was opened without nitrogen purging when the temperature of primary
tank was_108°C this may lead to escaping of pyro gas into the environment.

Arrangement for nitrogen purging, installation of temperature gauge and gas sensor for
Carbon monoxide (CO) and methane (Chs) have to be made.

» Flaring of excess Pyro gas
The unit has arrangement for utilization of pyro gas generated from the pyrolysis operation
at first reactor for self-heating and for initial firing and heating of other reactors in a
sequential manner. Provision for flaring of excess pyro gas has been made through a pipe
along with stack at the height of 30 m and also during emergencies.

There is no arrangement of bypassing the pyro gas has been made in case of choking or
blockage of vents inside the reactor during pyrolysis operation. Arrangement of differential
pressure gauge and alarm system (hooter) have to be made.

» Removal of Steel Scrap
The steel scrap is removed using the crane and stored in the open storage yard. Removal
of steel scrap from the reactor generates fugitive emission and exposes workers to fine
carbon particle.

Arrangement for minimizing fugitive emission during removal of steel scrap like sprinkling
of water and suction hood over the door of the reactor be made. To avoid spillage of
deposited carbon particle, a suitable tray with wheel to be used.

» Waste Water treatment:
The process waste water generated from scrubbers and condensers is being treated in
an ETP. After treatment of the waste water the same was reused.

» Odor problem in plant and in neighborhood;
During study odor was observed in the scale of four (4), if measured in the scale of 1-10.
As per the questionnaire survey carried out among nearby villagers it was informed that
no problem of odor or dust issue found due to operation of this unit.

» Exposure of workers to fine carbon particles;
Workers are provided proper Personnel Protective Equipment such as mask, gloves, and
boots. However, chances of exposure to fine carbon is there during unloading of carbon
black and steel scrap.
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» Spillage and floor washing containing charcoal particle and oil;
The unit has informed that mechanical/manual cleaning being carried out for removal of
carbon particles.The unit has provided closed loop system for oil, so that chances of oil
spillage is reduced. The water from floor cleaning is also treated in the ETP.

» Storage of raw material
The waste tyres were kept in an open area on the unpaved ground.

» Roads & Floors in the unit
The open area of the plant was not cemented and was totally muddy due to rainfall at the
time of study. The work zone had concrete flooring. While there were no pukka roads
within the unit

» Scrubber and Stack for flue gas emission
For controlling emissions from combustion of fuel used for firing and heating of the reactor,
the unit has installed two wet scrubbers along with a stack of 30m height.

e. Health Survey
Surveys to assess health & odor issues was carried out. through questionnaire. Survey of
residents around 1km of the unit could not be carried out as there was no residential area
close to the unit. The survey of workers of the unit was carried out through questionnaire &
they have not reported any health related problem .

. Observation and recommendation for Improvement

Observations:

i.During monitoring and sampling, the officials observed fugitive emission and odor. The odor
value can be scaled as 4 in the scale of 1 to 10.
ii. Fugitive emissions observed during unloading of carbon black and steel scrap.
ii. The levels of PM1o were exceeding the prescribed limit for ambient air at three locations.
iv.The levels of PM.s were exceeding the prescribed limit for ambient air at one location
v.The levels of benzene were on higher side in the ambient air but cannot be compared with
prescribed limit, which is an annual limit and in the present case the monitoring were carried
out only for 24 hours.
In the work zone there is no limit prescribed for PM1o and PM2 s under Air Act, 1981 or under
E (P) Act 1986. In the factory act 1948, limit for BTX has been provided.
vi.In the work zone the limit of BTX measured in 24 hr. TWA where as the permissible
exposure limit is based on 8hr TWA under factory act of 1948. So as of now comparison
has not been made. However values are on higher side.
vii. The tyre pyrolysis oil (TPO) have a calorific value of above 9000 Kcal/kg.
viii. Compared with the limits prescribed for fuel oil derived from waste oil, the values for TPO
is well within the limits.
ix.Carbon number of TPO appears to be from C4 to Cz2. The flash point is 52°C and the
Sulphur content is 0.87 % and boiling range is 72 to 295.
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Recommendations:

Vi.

\"

viii.

Suction hood of sufficient capacity connected to air pollution control devices
(APCDs) needs to be provided over the reactor gate and bagging area for reduction

fugitive emissions.

ii. The entire pyrolysis operation be carried out through programme logic controller

(PLC) with adequate number of pressure and temperature gauge and with safety
valves and bypass arrangements.

Adequate number of gas sensors (Methane, carbon mono oxides and VOCs) along
with alarm system (hooter) be installed within the work zone.

A bypass system for bypassing pyro gas in case of blocking/choking of vent within
the reactor be installed and to be connected with primary tank and flaring system.
Carbon black has to be removed and bagged mechanically without any spillage and
fugitive emission. Arrangement for preventing spillage and fugitive emission during

unloading of carbon black be made.

Arrangement of suitable trays with wheels for transporting the steel scrap within the

premise from generation points to storage points to be made to avoid spillage of carbon

particle attached with steel scrap.
Waste tyre be kept in a shaded area on paved surface.

Firefighting equipment be installed in adequate number.

-~

(Meetu Puri) (Tarun Darbari)

Scientist “B”, WM-III Div. Scientist “D” WM-III Div.
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Enclosures
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AMBIENT AIR QUALITY MONITORING AT AAQ1

Sample Particulars:
Nature of the Sample

Date of Sampling
Time of Sampling
Test Started On

Test Completed On
Purpose of Monitoring
Method of Sampling
Company Location

Sampling Location

Avg. Flow Rate of Air RSPM/SPM (m3/min)
Avg. Flow Rate of Air RSPM/SPM (Ipm) (TVOCQC)
Longitude & Latitude

Ambient Temperature (°C)

Sampling Duration (Hrs.)

Equipment Used Details

: Ambient Air Quality

: 05/08/2021 to 06/08/2021

: 03:00 PM to 03:10 PM

: 06/08/2021

:11/08/2021

: To Assess Pollution Load

: IS-5182 (P-14) & FL/SOP/ENV/D-01

: M/s S G Petrotec, Sampla Beri Road, Village Ismaila

11-B, Tehsil Sampla, District Rohtak

: AAQ - 001(Near LPG Gas storage Area)

:1.15

01

: N 28.770661, E 76.72316

: 31

: 24 Hrs. & 8 Hrs.

: Respirable Dust Sampler (Envirotech, FLE No-709)

AN

Analysis Report

S. No| Parameters

Test Result NAAQS Protocol Followed

Particulate Matters

Particulate Matter (PM2.5),

L] e 58.04 60 FL/SOP/ENV-01
2 EZ;‘;ff'ate Matter (PM1o), 124.21 100 1S-5182(P-23)

Total Volatile Organic Compounds (TVOC)

3 | Benzene, ug/m3 7.27 5 FL/SOP/GC-46
4 | Toluene, ug/m?3 24.68 NA FL/SOP/GC-46
5 | p-Xylene, pg/m?3 0.98 NA FL/SOP/GC-46
6 | o-Xylene, pg/m?3 1.45 NA FL/SOP/GC-46
7 | m-Xylene, ug/m?3 2.88 NA FL/SOP/GC-46

Other Parameters

8 | Benzo (a) Pyrene, ng/m?3

Method of Air-
ND,[DL-0.5] 1 Sampling & Analysis

(102)

NOTE: FL/SOP/ENV-01 based on IS 5182 (P-24)
FL/SOP/GC-46 based on IS 5182 (P-11)

*NAAQS - National Ambient Air Quality Standards; Schedule-VII, [Rule 3 (3B)], [Part-II-sec.-3(i)] 16.11.2009

Inference: The tested sample of Ambient Air for above mentioned location Do Not Conforms to NAAQS 2009 Except

for PMaz.s value.

202



AMBIENT AIR QUALITY MONITORING AT AAQ2

Sample Particulars:

Nature of the

Sample

Date of Sampling
Time of Sampling
Test Started On

Test Completed On
Purpose of Monitoring
Method of Sampling
Company Location

Sampling Locati

on

Avg. Flow Rate of Air RSPM/SPM (m3/min)
Avg. Flow Rate of Air RSPM/SPM (Ipm) (TVOCQC) 01
Longitude & Latitude
Ambient Temperature (°C)
Sampling Duration (Hrs.)

: Ambient Air Quality

: 05/08/2021 to 06/08/2021

:02:20 PM to 02:20 PM
: 06/08/2021
:11/08/2021

: To Assess Pollution Load
: IS-5182 (P-14) & FL/SOP/ENV/D-01

: M/s S G Petrotec, Sampla Beri Road, village Ismaila

11-B, Tehsil Sampla, District Rohtak
: AAQ - 002 (Near Qil storage tank)

:1.18

: N28.770612, E76.72308

131

: 24 Hrs. & 8 Hrs.

Analysis Report

S. No. Parameters Test Resul NAAQSY Protocol Followed
Particulate Matters

1 Eg;xf'ate Matter (PM2s), 53.9 60 FL/SOP/ENV-01

2 EZ;‘;ff'ate Matter (PMio), 113.64 100 IS-5182(P-23)
Total Volatile Organic Compounds (TVOC)

3 | Benzene, ug/m3 5.88 5 FL/SOP/GC-46

4 | Toluene, pg/m?3 11.13 NA FL/SOP/GC-46

5 | p-Xylene, yg/m?3 7.86 NA FL/SOP/GC-46

6 | o-Xylene, yg/m?3 2.24 NA FL/SOP/GC-46

7 | m-Xylene, ug/m? NOD,CES]L- NA FL/SOP/GC-46
Other Parameters

Method of Air-
8 | Benzo (a) Pyrene, ng/m?3 ND,[DL-0.5] 1 Sampling & Analysis
(102)

NOTE: FL/SOP/ENV-01 based on IS 5182 (P-24)

*NAAQS - National Ambient Air Quality Standards; Schedule-VII, [Rule 3 (3B)], [Part-II-sec.-3(i)] 16.11.2009
Inference: The tested sample of Ambient Air for above mentioned location Do Not conforms to NAAQS 2009 Except

FL/SOP/GC-46 based on IS 5182 (P-11)

for PM2z.s value.
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AMBIENT AIR QUALITY MONITORING AT AAQ3

Sample Particulars:

Nature of the Sample
Date of Sampling
Time of Sampling
Test Started On

Test Completed On

Purpose of Monitoring

Method of Sampling
Company Location

Sampling Location

Avg. Flow Rate of Air RSPM/SPM (m3/min)

Avg. Flow Rate of Air
Longitude & Latitude

Ambient Temperature (°C)
Sampling Duration (Hrs.)
Equipment Used Details

: Ambient Air Quality
: 05/08/2021 to 06/08/2021
:02:25 PM & 02:25 PM
: 06/08/2021
:11/08/2021

: To Assess Pollution Load

: IS-5182 (P-14) & FL/SOP/ENV/D-01

: M/s S G Petrotec, Sampla Beri Road, village Ismaila

11-B, Tehsil Sampla, District Rohtak
: AAQ - 003 (Near Admin block)

RSPM/SPM (Ipm) (TVOC)  : 1

:1.13

: N 28.770628, E 76.72345

: 31
: 24 Hrs. & 8 Hrs.
: Respirable Dust Sampler (Envirotech, FLE No-703)

Fine Particulate Sampler (Envirotech, FLE

Analysis Report

S. No. Parameters Test Resul NAAQS* Protocol Followed
Particulate Matters

1 EZ;‘;ff'ate Matter (PMa.s), 58.61 60 FL/SOP/ENV-01

2 Eg;xf'ate Matter (PMio), 96.57 100 IS-5182(P-23)
Total Volatile Organic Compounds (TVOC)

3 | Benzene, ug/m3 8.11 5 FL/SOP/GC-46

4 | Toluene, ug/m?3 68.19 NA FL/SOP/GC-46

5 | p-Xylene, yg/m?3 72.37 NA FL/SOP/GC-46

6 | o-Xylene, pg/m3 79.83 NA FL/SOP/GC-46

7 | m-xylene, ug/m? NE))'(ES]L_ NA FL/SOP/GC-46
Other Parameters

Method of Air-
8 | Benzo (a) Pyrene, ng/m3 ND,[DL-0.5] 1 Sampling & Analysis

(102)

NOTE: FL/SOP/ENV-01 based on IS 5182 (P-24)
FL/SOP/GC-46 based on IS 5182 (P-11)

*NAAQS - National Ambient Air Quality Standards; Schedule-VII, [Rule 3 (3B)], [Part-II-sec.-3(i)] 16.11.2009

Inference: The tested sample of Ambient Air for above mentioned location Do Not conforms to NAAQS 2009 Except

for PM1o & PM2.s values.
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AMBIENT AIR QUALITY MONITORING AT AAQ4

Sample Particulars:

Nature of the Sample

Date of Sampling
Time of Sampling
Test Started On

Test Completed O
Purpose of Monito

n
ring

Method of Sampling
Company Location

Sampling Location

Avg. Flow Rate of Air RSPM/SPM (m3/min)

Avg. Flow Rate of

Air RSPM/SPM (Ipm) (TVOC)

Longitude & Latitude
Ambient Temperature (°C)
Sampling Duration (Hrs.)
Equipment Used Details

: Ambient Air Quality

: 05/08/2021 to 06/08/2021
: 02:30 PM & 02:30 PM

: 06/08/2021

:11/08/2021

: To Assess Pollution Load

: IS-5182 (P-14) & FL/SOP/ENV/D-01
: M/s S G Petrotec, Sampla Beri Road, village Ismaila

11-B, Tehsil Sampla, District Rohtak

: AAQ-04 ( Back Side of Plant Area)
:1.12

1

: N 28.770653, E 76.72316

: 31

: 24 Hrs. & 8 Hrs.

: Respirable Dust Sampler (Envirotech, FLE No-694)

Fine Particulate Sampler (Envirotech, FLE
No-716), OVS Sampler (Envirotech FLE-724)

Analysis Report

S. No Parameters Test Resuli NAAQS Protocol Followed
Particulate Matters

1 Eg;tr:ff'ate Matter (PMa.s), 104.72 60 FL/SOP/ENV-01

2 Eg;xf'ate Matter (PMio), 173.66 100 IS-5182(P-23)
Total Volatile Organic Compounds (TVOC)

3 | Benzene, pug/m?3 13.56 5 FL/SOP/GC-46

4 | Toluene, pg/m3 24.92 NA FL/SOP/GC-46

5 | p-Xylene, pg/m?3 49.95 NA FL/SOP/GC-46

6 | o-Xylene, pg/m?3 45.80 NA FL/SOP/GC-46

7| m-xylene, pg/m? Ng),cgg]L- NA FL/SOP/GC-46
Other Parameters

Method of Air-
8 | Benzo (a) Pyrene, ng/m3 ND,[DL-0.5] 1 Sampling & Analysis
(102)

NOTE: FL/SOP/ENV-01 based on IS 5182 (P-24)
FL/SOP/GC-46 based on IS 5182 (P-11)

*NAAQS - National Ambient Air Quality Standards; Schedule-VII, [Rule 3 (3B)], [Part-II-sec.-3(i)] 16.11.2009
Inference: The tested sample of Ambient Air for above mentioned location Do Not Conforms to NAAQS 2009.
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Sample Particulars:
Nature of the Sample

Date of Sampling
Time of Sampling
Test Started On

Test Completed On
Purpose of Monitoring
Method of Sampling
Company Location

Sampling Location

: Work Place Air

: 05/08/2021 to 06/08/2021

:11:45 AM to 11:45 AM

: 06/08/2021
:11/08/2021

: To Check Pollution Load
: IS-5182 (P-14) & FL/SOP/ENV/D-04
: M/s S G Petrotec, Sampla Beri Road, Village Ismaila 11-
B, Tehsil Sampla, District Rohtak
: WPAQ- 001(Near Reactor No.005)

Avg. Flow Rate of Air RSPM/SPM (Ipm)
Avg. Flow Rate of Air RSPM/SPM (Ipm) (TVOC) :

Longitude & Latitude

:16.75

1

: N 28.770698, E 76.72385

Analysis Report

WORK PLACE AIR QUALITY MONITORING AT WPAQ1

OSHA Indian
Test 3430- Factory Act
S. No. Parameters Results 04:2011 Test Method
Standards*
Air Analysis:

Particulate matter
3 (PM2.s), ug/m> 95.54 NA NA FL/SOP/ENV-19

Particulate matter
4 (PM1o), ng/m> 166.4 NA NA FL/SOP/ENV-19

Total Volatile Organic Compounds (TVOC)
3 Benzene, ppm 2.88 1 10 FL/SOP/GC-46
4 Toluene, ppm 36.74 200 100 FL/SOP/GC-46
5 p-Xylene, ppm 78.19 100 100 FL/SOP/GC-46
6 o-Xylene, ppm 89.54 100 100 FL/SOP/GC-46
7 m-Xylene, ppm N'gfo[z'?]L' 100 100 FL/SOP/GC-46
Other Parameters

Benzo (a) Pyrene, NIOSH Method
8 ma/m? 0.098 0.2 NA 5506

Carbon Monoxide
9 (as CO), mg/m> 10.82 50 40 FL/SOP/GC-25

NOTE: FL/SOP/ENV-19 based on IS 5182 (P-24)

FL/SOP/GC-46 based on IS 5182 (P-11)
FL/SOP/GC-25 based on IS 5182 (P-10)
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WORK PLACE AIR QUALITY MONITORING AT WPAQ2

Sample Particulars:
Nature of the Sample
Date of Sampling
Time of Sampling
Test Started On

Test Completed On
Purpose of Monitoring
Method of Sampling
Company Location

Sampling Location

Avg. Flow Rate of Air RSPM/SPM (Ipm)

Avg. Flow Rate of Air RSPM/SPM (Ipm) (TVOC)
Longitude & Latitude

Temperature (°C)

Equipment Used Details

: Work Place Air

: 05/08/2021 to 06/08/2021

:11:47 AM to 11:47 AM

: 06/08/2021

:11/08/2021

: To Check Pollution Load

: IS-5182 (P-14) & FL/SOP/ENV/D-04

: M/s S G Petrotec, Sampla Beri Road, Village Ismaila

11-B, Tehsil Sampla, District Rohtak

: WPAQ- 002 (Near Reactor No.003)
1 16.7
1

: N 28.770618, E 76.72381

1 36
Fine Particulate Sampler (Envirotech, FLE
No-696 & 698), CO Analyzer, OVS Sampler

Analysis Report

OSHA Indian Factory
S.N p t Test 3430- Act 1948 Test Method
. No. arameters Results 04:2011 est Metho
Standards*
Air Analysis:
Particulate matter
3 (PM2.s), ug/m> 196.9 NA NA FL/SOP/ENV-19
Particulate matter
4 (PM10), ug/m? 237.21 NA NA FL/SOP/ENV-19
Total Volatile Organic Compounds (TVOC)
3 Benzene, ppm 4.23 1 10 FL/SOP/GC-46
4 Toluene, ppm 53.12 200 100 FL/SOP/GC-46
5 p-Xylene, ppm 89.10 100 100 FL/SOP/GC-46
6 o-Xylene, ppm 108.23 100 100 FL/SOP/GC-46
7 m-Xylene, ppm NB’O[ZD]L_ 100 100 FL/SOP/GC-46
Other Parameters
Benzo (a) Pyrene, NIOSH Method
8 ma/m? 0.92 0.2 NA 5506
Carbon Monoxide (as )
9 C0), mg/m> 13.58 50 40 FL/SOP/GC-25

NOTE: FL/SOP/ENV-19 based on IS 5182 (P-24)
FL/SOP/GC-46 based on IS 5182 (P-11)
FL/SOP/GC-25 based on IS 5182 (P-10)
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WORK PLACE AIR QUALITY MONITORING AT WPAQ3

Sample Particulars:
Nature of the Sample
Date of Sampling
Time of Sampling
Test Started On

Test Completed On
Purpose of Monitoring
Method of Sampling
Company Location

Sampling Location

Avg. Flow Rate of Air RSPM/SPM (Ipm)

Avg. Flow Rate of Air RSPM/SPM (Ipm) (TVOCQC)
Longitude & Latitude

Temperature (°C)

Equipment Used Details

Equipment Used Details

: Work Place Air

: 05/08/2021 to 06/08/2021

:11:49 AMto 11:49 AM

: 06/08/2021

:11/08/2021

: To Check Pollution Load

: IS-5182 (P-14) & FL/SOP/ENV/D-04

: M/s S G Petrotec, Sampla Beri Road, Village Ismaila

11-B, Tehsil Sampla, District Rohtak

: WPAQ- 003 (Near Reactor No-001)
:16.7
01
: N 28.770618, E 76.72388
1 36
: Fine Particulate Sampler (Envirotech, FLE

No-720 & 718), CO Analyzer, OVS Sampler
: Respirable Dust Sampler (Envirotech, FLE No-709)

Fine Particulate Sampler (Envirotech, FLE
No-713), CO Analyzer, OV Sampler

Analysis Report

OSHA Indian
S. p ¢ Test 3430- Factory Act Test Method
No. arameters Results | 04:2011 1948 est Metho
Standards*
Air Analysis:
3 Part|c3ulate matter (PM2.s5), 241.47 NA NA FL/SOP/ENV-
pg/m 19
4 Part|c3ulate matter (PMio), 291.08 NA NA FL/SOP/ENV-
pg/m 19
Total Volatile Organic Compounds (TVOC)
3 Benzene, ppm 16.82 1 10 FL/SOP/GC-46
4 Toluene, ppm 286.98 200 100 FL/SOP/GC-46
5 p-Xylene, ppm 140.29 100 100 FL/SOP/GC-46
6 o-Xylene, ppm 281.22 100 100 FL/SOP/GC-46
7 m-Xylene, ppm Ng'O[ZD]L' 100 100 FL/SOP/GC-46
Other Parameters
8 Benzo (a) Pyrene, mg/m3 1.14 0.2 NA NIosgsg/l:thOd
9 ;agrfgg‘ Monoxide (as CO), 26.10 50 40 FL/SOP/GC-25

NOTE: FL/SOP/ENV-19 based on IS 5182 (P-24)
FL/SOP/GC-46 based on IS 5182 (P-11)
FL/SOP/GC-25 based on IS 5182 (P-10)

208



WORK PLACE AIR QUALITY MONITORING AT WPAQ4

Sample Particulars:
Nature of the Sample

Date of Sampling
Time of Sampling
Test Started On

Test Completed On
Purpose of Monitoring
Method of Sampling
Company Location

Sampling Location
Avg. Flow Rate of Air RSPM/SPM (Ipm)

Avg. Flow Rate of Air RSPM/SPM (Ipm) (TVOC) :

Longitude & Latitude
Temperature (°C)
Equipment Used Details

: Work Place Air

: 05/08/2021 to 06/08/2021
:11:52 AMto 11:52 AM

: 06/08/2021

:11/08/2021

: To Check Pollution Load

: IS-5182 (P-14) & FL/SOP/ENV/D-04
: M/s S G Petrotec, Sampla Beri Road, Village Ismaila

11-B, Tehsil Sampla, District Rohtak

: WPAQ- 004 (Back side of Reactor No0.002)
:16.75

1

: N 28.770610, E 76.72384

: 36

: Fine Particulate Sampler (Envirotech, FLE
No-138 & 711), CO Analyzer, OVS Sampler

Analysis Report

OSHA Indian
S. Test 3430- Factory Act,
No. Parameters Results 04:2011 1948 Test Method
Standards*
Air Analysis:
3 Part|c3ulate matter (PM2.s5), 208.24 NA NA FL/SOP/ENV-
pg/m 19
4 Part|c3ulate matter (PMio), 261.94 NA NA FL/SOP/ENV-
pg/m 19
Total Volatile Organic Compounds (TVOC)
3 Benzene, ppm 3.28 1 10 FL/SOP/GC-46
4 Toluene, ppm 68.99 200 100 FL/SOP/GC-46
5 p-Xylene, ppm 92.15 100 100 FL/SOP/GC-46
6 0-Xylene, ppm 99.14 100 100 FL/SOP/GC-46
7 m-Xylene, ppm Ng' 0[2D]L- 100 100 FL/SOP/GC-46
Other Parameters
8 Benzo (a) Pyrene, mg/m3 0.96 0.2 NA NIOS:S(I\)/I:thod
Carbon Monoxide (as 40
9 CO), mg/m? 9.18 50 FL/SOP/GC-25

NOTE: FL/SOP/ENV-19 based on IS 5182 (P-24)

FL/SOP/GC-46 based on IS 5182 (P-
FL/SOP/GC-25 based on IS 5182 (P-

11)
10)
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ANALYSIS OF TYRE PYROLYSIS OIL

Sample Particulars:

Nature of the Sample
Sample Quantity & Packaging

Test Started On

Test Completed On
Method of Sampling
Company Location

Armhinnt TArmnaratkiira /0NN

: Tyre Pyrolysis Oil
: 4X1Litre, Tin Bottle
: 06/08/2021
:11/08/2021
: Random Sampling

: M/s S G Petrotec, Sampla Beri Road, Village-

Ismaila, 11-B, Tehsil Sampla, District Rohtak

- 28

Analysis Report

S *Maximum
N(; Parameter Test Result Permissible Protocol
’ limits
1 Density, Kg/L 0.926 #NS [S-1448:P-16
2 Kinematic Viscosity @ 40°C , cSt 6.12 NS 1S-1448:P-25
3 Flash Point, °C 52 NS 1S-1448:P-21
4 Sulphur Content, % wt. 0.87 4.5 1S-1448:P-33
i 0,
5 Cor.1radson Carbon Residue (10% 0.62 NS IS-1448:P-122
residue), % wt.
6 Water Content, % wt. 0.02 1 1SO-12937
7 | Total Halogens, ppm 287.4 4000 USEPA Method-
9076
8 Carbon Number C4-C22 NS FL/SOP/GC-97
9 Acidity on Burning Tip, mgKOH/g 0.167 NS ISO 6618
10 Boiling Range, °C 72 to 295 NS 1S-1448: P-18
11 Ash Content, % wt. 0.087 NS 1S-1448: P-4
12 Pour Point, °C -6 NS 1S-1448:P-10
13 PONA (_Parafﬂn, Olefins, Neptha, 20.87 NS FL/SOP/GC-98
Aromatics), % volume

14 Calorific Value, Kcal/kg 9120 NS 1S-1448:P-6
15 Sediments, % wt. 0.002 0.25 1S-1448:P-30
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PHOTOGRAPHS TAKEN AT THE TIME OF STUDY

2021/8/6 09:30
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Consent to Establish issued by HPCB

HARYANA STATE POLLUTION CONTROL BOARD
SCF No. 42 & 43, Shopping Centre,Sector-6, Huda, Bahadurgarh
RSPCB Ph. 01276-243077 (O)

Website — www.hspcb.gov.in E-Mail - hspeb.pkl@sifymail.com
Telephone No. — 0172-2577870-73

-

No. HSPCB/Consent/ : 329805017ROHCTE3978720 Dated:18/04/2017
To
M/s: S GPETROTEC
KHEWAT NO. 305, ISMAILA 11-B. ISMAILA ROAD, TEH. SAMPLA
ROHTAK
124501

Sub. : Grant of consent to Establish to M/s S G PETROTEC

Please refer to your application received on dated 2017-03-16 in regional office
Bahadurgarh.
With reference to your above application for consent to establish.M/s S G PETROTEC is here
by granted consent as per following specification/Terms and conditions.

Consent Under AIR/'WATER/HWM

Period of consent 18/04/2017 - 17/04/2022
Industry Type Recycling/Pyrolysis plant of waste pneumatic tyre/ tyre scraps
Category ORANGE

Investment(In Lakh) 136.0

Total Land Area (Sq.| 5700.0

meter)

Total Builtup Area (Sq. | 2000.0

meter)

Quantity of effluent

1. Trade 1.0 KL/Day

2. Domestic 1.0 KL/Day

Number of outlets 2.0

Mode of discharge

1. Domestic septic tank

2. Trade reused after treatment from ETP

Domestic Effluent Parameters

1.NA | mg/1
Trade Effluent Parameters

1. BOD 30 mg/l
2.COD 250 mg/1
3. TSS 100 mg/1
Number of stacks 1

Height of stack

1. Pyrolysis Reactors 6|30 METERS
numbers
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Emission parameters

1. SPM

| 50 mg/m3

Capacity of boiler

1.NA

| Ton/hr

Type of Furnace

1. RECTION VESSEL |8 TON/HOUR

(6 NO.)

Type of Fuel

1. Gas

70 KG/day

)

150

[

10.

Regional Officer, Bahadurgarh
Haryana State Pollution Control Board,

Panchkula.
Terms and conditions

The industry has declared that the quantity of effluent shall be 2 KL/Day i.e
1KL/Day for Trade Effluent, 0 KL/Day for Cooling, 1 KL/Day for Domestic and the
same should not exceed .

The above “Consent to Establish™ is valid for 60 months from the date of its issue to
be extended for another one year at the discretion of the Board or till the time the unit
starts its trial production whichever is earlier. The unit will have to set up the plant
and obtain consent during this period.

The officer/official of the Board shall have the right to access and inspection of the
industry in connection with the various processes and the treatment facilities being
provided simultaneously with the construction of building/machinery. The effluent
should conform the effluent standards as applicable

That necessary arrangement shall be made by the industry for the control of Air
Pollution before commissioning the plant. The emitted pollutants will meet the
emission and other standards as laid/will be prescribed by the Board from time to time.

The applicant will obtain consent under section 25/26 of the Water (Prevention &
Control of Pollution) Act. 1974 and under section 21/22 of the Air (Prevention &
Control of Pollution) Act.1981 as amended to-date-even before starting trial
production

The above Consent to Establish is further subject to the conditions that the unit
complies with all the laws/rules/decisions and competent directions of the
Board/Government and its functionaries in all respects before commissioning of the
operation and during its actual working strictly.

No in-process or post-process objectionable emission or the effluent will be allowed. if
the scheme furnished by the unit turns out to be defective in any actual experience

The Electricity Department will give only temporary connection and permanent
connection to the unit will be given after verifying the consent granted by the Board.
both under Water Act and Air Act.

Unit will raise the stack height of DG Set/Boiler as per Board’s norms.

Unit will maintain proper logbook of Water meter/sub meter before/after
commissioning.
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11 That in the case of an industry or any other process the activity is located in an area
approved and that in case the activity is sited in an residential or institutional or
commercial or agricultural area. the necessary permission for siting such industry and
process in an residential or institutional or commercial or agricultural area or
controlled area under Town and Country Planning laws CLU or Municipal laws has to
be obtained from the competent Authority in law permitting this deviation and be
submitted in original with the request for consent to operate.

12. That there is no discharge directly or indirectly from the unit or the process into any
interstate river or Yamuna River or River Ghaggar.

13, That the industry or the unit concerned is not sited within any prohibited distances
according to the Environmental Laws and Rules. Notification. Orders and Policies of
Central Pollution control Board and Haryana State Pollution Control Board.

14. That of the unit is discharging its sewage or trade effluent into the public sewer meant
to receive trade effluent from industries etc. then the permission of the Competent
Authority owing and operating such public sewer giving permission letter to his unit
shall be submitted at time of consent to operate.

15. That if at any time. there is adverse report from any adjoining neighbor or any other
aggrieved party or Municipal Committee or Zila Parishad or any other public body
against the unit’s pollution: the Consent to Establish so granted shall be revoked.

16. That all the financial dues required under the rules and policies of the
Board have been deposited in full by the unit for this Consent to
Establish.

17. In case of change of name from previous Consent to Establish granted. fresh Consent

to Establish fee shall be levied.

18. Industry should adopt water conservation measures to ensure minimum consumption
of water in their Process. Ground water based proposals of new industries should get
clearance from Central Ground Water Authority for scientific development of previous

resource.

19. That the unit will take all other clearances from concerned agencies. whenever
required.

20. That the unit will not change its process without the prior permission of the Board.

21. That the Consent to Establish so granted will be invalid. if the unit falls in Aravali

Area or non COIlfOl’lllillg area.

22. That the unit will comply with the Hazardous Waste Management Rules and will also
make the non-leachate pit for storage of Hazardous waste and will undertake not to
dispose off the same except for pit in their own premises or with the authorized
disposal authority.

23 That the unit will submit an undertaking that it will comply with all the specific and
general conditions as imposed in the above Consent to Establish within 30 days failing
which Consent to Establish will be revoked.

24, That unit will obtain ETA from MoEF. if required at any stage.

25. In case of unit does not comply with the above conditions within the stipulated period.
Consent to Establish will be revoked.

26. That unit will obtain consent to operate from the board before the start of product

activity.

Specific Conditions

Other Conditions :
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1.The unit will provide required adequate pollution control measures i.e. ETP and APCM as
per scheme submitted before starting production.
2.The unit will strictly comply with the directions of MOEF w.r.t. SOP.

Regional Officer, Bahadurgarh
Haryana State Pollution Control Board,
Panchkula.
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Consent to Operate issued by HPCB

Z=—=_  HARYANA STATE POLLUTION CONTROL “_
MSPEE SCF No. 42 & 43, Shopping Centre,Sector-6, o
Huda, Bahadurgarh Ph. 01276-243077 (O)

E-mail: hspcb.pkl@sify.com

No. HSPCB/Consent/ : 329805019ROHCTO6386171 Dated:11/03/2019

To:
M/s :S G PETROTEC
KHEWAT NO. 305. ISMAILA 11-B. ISMAILA ROAD. TEH. SAMPLA

Subject: Grant of consent to operate to M/s S G PETROTEC.

Please refer to your application no. 6386171 received on dated 2019-02-25 in regional
office Bahadurgarh.With reference to your above application for consent to operate. M/s S G
PETROTEC is here by granted consent as per following specification/Terms and conditions.

Consent Under BOTH

Period of consent 11/03/2019 - 31/03/2028
Industry Type Recycling/Pyrolysis plant of waste pneumatic tyre/ tyre scraps
Category ORANGE

Investment(In Lakh) 136.0

Total Land Area(Sq.| 5700.0

meter)

Total Builtup Area(Sq.| 2000.0

meter)

Quantity of effluent

1. Trade 1.0 KL/Day

2. Domestic 1.0 KL/Day

Number of outlets 2.0

Mode of discharge

1. Domestic Septic Tank

2. Trade Recycling/Reuse in Horticulture

Domestic Effluent Parameters

1.NA

Trade Effluent Parameters

1. BOD 30 mg/l
2.COD 250 mg/l
3. TSS 100 mg/1
4. Oil & Grease 10 mg/1
5. pH value 5.5-9.0
Number of stacks 1
Height of stack

1. Stack to 5 Nos|30 meter
Reactors

Emission parameters
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1. SPM 150 mg/m3

Product Details

1. O1l 20 Kilo liters/Day

2. Carbon Black 16 Metric Tonnes/day
3. Steel cord 4 Metric Tonnes/day
Capacity of boiler

1.NA | Ton/hr

Type of Furnace

1. NA |

Tyvpe of Fuel

1. Diesel/Gas | 0.200 KL/day

Raw Material Details

Waste tyre rubber |40 Metric Tonnes/Day

Krishan Kumar 2525t e
Regional Officer, Bahadurgar

Haryana State Pollution Control Boar¢
Terms and conditions

1. The applicants shall maintain good house keeping both within factory and in the premises.
All hose pipelines values, storage tanks etc. shall be leak proof. In plant allowable pollutants
levels. if specified by State Board should be met strictly.

2. The applicant/company shall comply with and carry out directive/orders issued by the Boarc
in this consent order at all subsequent times without negligence of his /its part. The
applicant/company shall be liable for such legal action against him as per provision of the
law/act in case of violation of any order/directives. Issued at any time and or non compliance
of the terms and conditions of his consent order.

3. The applicant shall make an application for grant of consent at least 90 days before the date
of expiry of this consent.

4. Necessary fee as prescribed for obtaining renewal consent shall be paid by the applicant
alongwith the consent application.

5. If due to any technological improvement or otherwise this Board is of opinion that all or anjy
of the conditions referred to above required variation (including the change of any control
equipment either in whole or in part) this Board shall after giving the applicant an opportunity
of being heard vary all or such condition and there upon the applicant shall be bound to compl:
with the conditions so varied.

6. The industry shall provide adequate arrangement for fighting the accidental leakages.
discharge of any pollutants gas/liquids from the vessels. mechanical equipment etc. which are
likely to cause environment pollution.

7. The industry shall comply noise pollution (Regulation and control) Rules. 2000.

8. The industry shall comply all the direction/Rules/Instructions as may be issued by the
MOEF/CPCB/HSPCB from time to time.

9. The industry shall ensure that various characteristics of the effluents remain within the
tolerance limits as specified in EPA Standard and as amended from time to time and at no time
the concentration of any characteristics should exceed these limits for discharge.
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10. The industry would immediately submit the revised application to the Board in the event of
any change in the raw material in process. mode of treatment/discharge of effluent. In case of
change of process at any stage during the consent period. the industry shall submit fresh
consent application alongwith the consent to operate fee. if found due. which may be on any
account and that shall be paid by the industry and the industry would immediately submit the
consent application to the Board in the event of any change during the year in the raw material,
quantity, quality of the effluent, mode of discharge. treatment facilities etc.
11. The officer/official of the Board shall reserve the right to access for the inspection of the
industry in connection with the various process and the treatment facilities. The consent to
operate is subject to review by the Board at any time.
12. Permissible limits for any pollutants mentioned in the consent to operate order should not
exceed the concentration permitted in the effluent by the Board.
13. The industry shall pay the balance fee, in case it is found due from the industry at any time
later on.
14. If the industry fails to adhere to any of the conditions of this consent to operate order, the
consent to operate so granted shall automatically lapse.
15. If the industry is closed temporarily at its own, they shall inform the Board and obtain
permission before restart of the unit.
16. The industry shall comply all the Directions/ Rules/Instructions issued from time to time by
the Board.

Specific Conditions :

1. The unit will submit analysis report of air emissions and trade effluent from boards lab and
agreement with GEPIL within 3 months of grant of consent and will follow the SOPs during
operation of the plant.
2.The unit will handle carbon black properly and take all measures to control odour problem.
3.The unit will obtain necessary permission from the Fire department.
4.The unit will make the open ground paved with bricks for better environment within the
premises.
5.The unit will apply next CTO 90 days in advance of the expiry of the present CTO.

Digitally signed by Krishan Kumar

Krishan Kumar oeises i 17ses osa0
Regional Officer, Bahadurgarh

Haryana State Pollution Control Board.
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Authorization Issued by Hazardous Waste

Application no. :6404214'
Industry id: 17ROH3978712'
Date: 07/04/2019'

= Haryana State Pollution Control Board H_
4 SCF No. 42 & 43, Shopping Centre,Sector-6, Huda, i _'jb
Bahadurgarh Ph. 01276-243077 (O) e i e
No. :HWR/ROH/2019/6404214 DT: 07/04/2019
To

M/s S G PETROTEC
KHEWAT NO. 305, ISMAILA 11-B. ISMAILA ROAD. TEH. SAMPLA
Rohtak

Sub: Grant of authorization for Recycling of Hazardous Waste as listed in Schedule - IV under
Hazardous & Other Waste (Management & Transboundary Movement) Rules, 2016.

1. Number of authorization:HWR/ROH/2019/6404214 date of issue: 11/03/2019
2. Reference of application:6404214 dated: 07/04/2019
3. Sh. PIYUSH AGGARWAL of M/s S G PETROTEC is hereby granted an authorization based on the
enclosed signed inspection report for generation, storage. transportation, reception. recycling. pre-
processing. utilisation. disposal or any other use of hazardous or other wastes or both on the premises
situated at KHEWAT NO. 305, ISMAILA 11-B. ISMAILA ROAD. TEH. SAMPLA
Details of Authorization
S.No. Category of Hazardous Waste as per the |Authorised mode of disposal or recycling |Quantity
Schedule of these rules etc. (ton/annu
m)
1 Part B, Utilization in the process 12000
B3-B3140 T/Annum

1. The authorization shall be valid for a period of 11/03/2019 to 31/03/2028
2. The authorization is subject to the following general and specific conditions

General Conditions of the Authorization:

1. The authorised person shall comply with the provisions of the Environment (Protection) Act. 1986.
and the rules made there under.
2. The authorization or its renewal shall be produced for inspection at the request of an officer

authorised by the State Pollution Control Board.

3. The person authorised shall not rent. lend. sell. transfer or otherwise transport the hazardous and
other wastes except what is permitted through this authorization.

4. Any unauthorised change is personnel equipment or working conditions as mentioned in the
application by the person authorised shall constitute a breach of this authorization.
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10.

11

Application no. :6404214
Industry id: 17ROH3978712
Date: 07/04/2019

The person authorised shall implement Emergency Response Procedure (ERP) for which this
authorization is being granted considering all site specific possible scenarios such as spillages,
leakages. fire etc. and their possible impacts and also carry out mock drill in this regard at regular
interval of time.

The person authorised shall comply with the provisions outlined in the Central Pollution Control
Board guidelines on "Implementing Liabilities for Environmental Damages due to Handling and
Disposal of Hazardous Waste and Penalty".

It is the duty of the authorised person to take prior permission of the State Pollution Control Board to
close down the facility

The imported hazardous and other wastes. if any. shall be fully insured for transit as well as for any
accidental occurence and its clean-up operation

The record of consumption and fate of the imported hazardous and other waste, idf any, shall be
maintained

The hazardous waste including residue generated from the recycling process shall be disposed off as
per the Hazardous and Other Wastes (Management and Transboundary Movement) Rules. 2016

In case of import of hazardous waste by the unit. the relevant provisions for import of the hazardous
waste in the Hazardous and Other Waste (Management and Transboundary Movement) Rules, 2016
shall be complied with and the unit shall bear the cost of import or export and mitigation of damages
if any.

An application for the renewal of an authorization shall be made 03 months before the expiry of such
authorisation as laid down under these rules.

The authorised occupier of the unit shall maintain a record of hazardous and other wastes managed
by him in Form 3 and prepare and submit to the Haryana State Pollution Control Board (HSPCB), an
annual return containing the details specified in Form 4 on or before the 30th day of June following
the financial year to which that return relates.

Krishan Kumar 22 s o

Regional Officer Bahadurgarh
For Haryana State Pollution Control Board
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GOVERNMENT OF HARYANA

DESCRIPTION OF THE
LICENCED PREMISES

The licenced premesis shown on
Building Plan approved vide No.

are situated at the address given
above and consist of building
as per approved drawings.

DIRECTORATE OF
INDUSTRIAL SAFETY
& HEALTH

Factory License

Application ID : 50231 Issued On: 25-11-2020
Form No. 4 (PRESCRIBED UNDER RULE 8)

RENEWAL OF
FACTORY LICENGE

Sl _Ga_aHios =
PRODUCTIVITY WITH SOCIAL JUSTICE

Yt; LABOUR DEPARTMENT HARYANA I
=, T 99 gXEm
PEACE, HARMONY AND SAFETY

-gcence is hereby granted to

Occupier Details
Sh./Smt. Piyush Aggarwal

Factory Details
Ms SG PETROTEC

KHASRA NO. 140//13/1,13/2, 19/1/1,18/1,
1169/1/1/2, ,

Sampla, Rohtak

Licence Registration No. RTK-ONLINE-CHD-S-232
Licence Serial No. RTK-ONLINE-CHD-S-232

valid for the premises described below for use as a
factory is hereby renewed for the year ;.
subject to the provisions of the Factories Act, 1948
and the rules made thereunder.

This licence shall remain in force till 31st day of

REN]EV\{AL DEE‘\IL%
el Horse Power | No. of Workers _Fee paid ‘Authorised Officer
jpo21 134 0 15000 ADISH RTK

Auto Renewal

'?'(91" Chief Inspector of Factories,

Haryana, Chandigarh

H ARYAN A, C H AN D G ARH This is computer generated factory license to check & verify, please login to

http://hrylabour.gov.in with factory license verify no adal 6a57 b03c a532
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¥ Anneyure - 4

Questionnaire -1 (For persons in adjoining areas (within 1 km radius)

No. Head Details

1. Name

Ma. s
2. Age/ Gender

L L
3 Address /Contact number I»S'rmlfq Ul“‘“}l .

191 932819 55 18
4, Proximity of person from unit
Lo e

B Whether facing any problem of odour or

dust? If yes, then rate in scale of 1 to 10 £

6. Specify if the person has any Health
issue. Also mention duration

n In case of any health issue, whether the
person attributing the same to nearby
pyrolysis units or not — &
8. Any feedback
Date ©g|6é]2c2]

Place Tsmeli villey.
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¥ Fraqeme - A

Questionnaire -1 (For persons in adjoining areas (within 1 km radius)

—

No. Head Details
1. Name '
2. Age/ Gender
39 \ Mol
3 Address /Contact number

T soaliy ville
491 913838 oo ks

4. Proximity of person from unit
S 5 et

5. Whether facing any problem of odour or
dust? If yes, then rate in scale of 1 to 10

6. Specify if the person has any Health
issue. Also mention duration

T In case of any health issue, whether the

person attributing the same to nearby

pyrolysis units or not =
8. Any feedback

Au t-‘l}f&cl Nne quj
ned+h i”ua /

L

Date oglb&hé"\ ;
Place ij“]iq\/l“blﬁ(,_

(WLM
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¥ Prnexee = A

Questionnaire -1 (For persons In adjoining areas (within 1 km radius)

No. | Head | Details
1. Name :
e My andach
2. Age/ Gender ' !
3L ) Muda
3 Address /Contact number : :
o Tspalia Villewe
, +91€as2 k€D F2

4. Proximity of person from unit ou

' P = \LM ‘
5. Whether facing any problem of odour or

dust? If yes, then rate in scale of 1 to 10

6. Specify if the person has any Health
issue. Also mention duration

F 2 In case of any health issue, whether the
person attributing the same to nearby o
pyrolysis units or not

8. Any feedback

Date ab\bg‘W)
P Tspadin Villtur.«

225




T

¥ Anneywe: — A

Questionnaire -1 (For persons in adjoining areas (within 1 km radius)

No. Head Details
; 4 Name Mfl r ‘QQ’)TQXL\
: Age/ Gender d¢ ' G
3 Address /Contact number

Tsmalig Village.
49)9&lz128 |22

4, Proximity of person from unit
1.6 e M,
& Whether facing any problem of odour or
dust? If yes, then rate in scale of 1 to 10 P
6. Specify if the person has any Health

issue. Also mention duration

v In case of any health issue, whether the
person attributing the same to nearby S
pyrolysis units or not

8. Any feedback

ALl U] e e helty
\SIu -

i oClobiaay
Place Tspali \j\\‘t"l}q,

andly)

MM
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¥ P\Y\Wum s '5(

Questionnaire -1 (For persons in adjoining areas (within 1 km radius)

~__No. Head Details
W ' Name : ;
| e My Kepmwes” Siny
3 Age/ Gender ' R
3 | Address /Contact number & | g e
1s palia Vi ”“l"&c .
. T 4351805254 13-1]
; roximity of person from unit
| o lewy |
3 Whether facing any problem of odour or
; dust? If yes, then rate in scale of 1 to 10 L
6. | Specify if the person has any Health S
issue. Also mention duration
7. In case of any health issue, whether the
‘ | person attributing the same to nearby —
pyrolysis units or not
8. Any feedback A ) |
Uepd no 4 |
Tt 18

Date ©L|bRlzer |
Place I,S'm“'“q Vl\lu‘t;.

-6/8-
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¥ Wnneawet -

Questionnaire -1 (For persons in adjoining areas (within 1 km radius)

No. Head Details
B Name i ' :
M7 D In4 14 k«u% 1 1
2. Age/ Gender
Mol |26
3 Address /Contact number

Tsmalia villtge
491 999126545 ¢

4, Proximity of person from unit

lvo LW,
5. Whether facing any problem of odour or
dust? If yes, then rate in scale of 1 to 10 il
6. Specify if the person has any Health

issue. Also mention duration

T, In case of any health issue, whether the

person attributing the same to nearby

pyrolysis units or not 8
8. Any feedback

Al tesd we any 1850y

Date  0¢[td]oe |

P i Villop

MM
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Study Report on existing batch process unit of M/s Tirath Ram & Co (Unit-Il), Kum
Khurd Road, Ludhiana,

Background

In compliance with NGT order dated 06.01.2020 in the matter of OA No. 400/2019, study was
carried out during 13.08.2021 to 15.08.2021 at M/s Tirath Ram & Co (Unit-11), Ludhiana, Punjab
following the protocol as detailed below:
» The monitoring will be carried out at both work place as well as ambient air quality with
following parameters:

¢ Work Place Monitoring (to cover entire production cycle of TPO i.e. feeding of reactor,
pyrolysis of rubber, cooling period and unloading of reactor i.e. removal of carbon &
steel) for Respirable dust (PM1o, PM25s), CO, VOCs, B(a)P,

¢ Ambient Air Quality Monitoring (24 hr. monitoring) for PM+, PM2s, B(a)P, VOCs

» In case of batch process monitoring to be carried out at work place at the time of feeding
waste tyre in the reactors and during opening of reactor for removal of carbon black
powder & steel for comparison purpose.

» For ambient air quality, monitoring to be carried out for 24 hr. time weighted average during
operation of the plant at two to four locations.

» Work Place monitoring to be carried at two to four locations and should cover entire
manufacturing process of TPO i.e. i.e. feeding of reactor, pyrolysis of tyre, cooling period
and unloading of reactor.

» Detailed analysis of tyre pyrolysis oil (as per schedule V Part B of Hazardous & other
waste (M&TM) Rules 2016) in terms of its Sulphur content, calorific value, sediment, lead,
arsenic, cadmium+ chromium+ nickel, PAH, Total halogens, PCBs, and water content.

» Detailed compositional Analysis of TPO w.r.t Carbon Number, specific gravity/density,
Acidity on burner tip, flash point, boiling range, kinematic viscosity, CCR (Conradson
carbon residue), Ash content, Pour Point, PONA (Paraffin, Olefins, Naphtha, Aromatics)

» Assessment of temperature and pressure (mean as well as profiles), design parameters
of the units, incoming feed rate and product rate data from typical units will also be
analysed.

» Locations and numbers of sensors/alarms.

» Survey of minimum 10 persons in the adjoining areas (within 1km radius) through
questionnaire (draft questionnaire attached)

» Health assessment of workers through questionnaire.

» Any other parameter of interest if found to be useful during the study may also be included.

Accordingly monitoring was carried out during August 13, 2021 to August 15, 2021 by CPCB
team lead by Shri Tarun Darbari, Scientist ‘D’ at the aforesaid unit M/s Tirath Ram & Co
(Unit-Il), located at Kum Khurd Road, Ludhiana, Punjab and sampling was carried out through
a laboratory- M/s Fare Labs Private Limited recognized under the Environment (Protection)
Act, 1986. Mr. Arun Chaturvedi, Manager (Environment Air Section) represented as team
leader from the laboratory side during the sampling. Shri Amit Kumar SRF and Shri Omesh
Kumar, SA from CPCB and Shri Jaspal Singh, AEE & Shri Rozer Dhamija, AEE from Punjab
Pollution Control Board were present during study.

. About the Industry — location, plant & machineries

M/s Tirath Ram & Co, (Unit — II) is located at Kum Khurd Road, Sub. Tehsil — Kum Kalan,
Ludhiana, Punjab. The total land area of the unit is 5000 sq. meter. The unit is carrying out
production of Tyre Pyrolysis Oil (TPO) by using existing
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batch process. The unit has one horizontal type reactor having capacity of 10 MT. The
production process completes in around 36 hours (4 hour tyre feeding, 14-15 Hours of heating
& 15 Hours of cooling). Wood is being used as fuel for initial heating of reactor after 6-7 hours
of heating production of pyro gas takes places and this gas is used as fuel for further heating
of the reactor. The reactor has temperature gauge only. Temperature and pressure gauge was
also installed at primary tank. The reactor is covered with canopy. Front, back and bottom
sides of reactor is without canopy. The canopy is connected with scrubber and stack of 30-
meter height for emission of flue gases. The reactor has spiral arrangement, which helps in
unloading of carbon black. For removal of carbon black, the reactor is moved slowly in counter
clockwise direction resulting into unloading of carbon black in the carbon storage room built
underground below the reactor through a chute. The chute of the reactor is opened manually
through a door provided in the canopy. Reactor is attached with condensers and to primary oil
collection tank. From the collection tanks the tyre pyrolysis oil (TPO) is transferred into a
common oil storage tank. There are 10 number of workers working in the plant. The plant has
open shed having concrete flooring.

The unit has valid CTO under Air Act 1974 & Water Act 1981 issued by Punjab Pollution
Control Board. As per CTO the unit has been given consent to process Waste tyre @10
MT/day. The consented products are Pyrolysis oil @3.5 MT/day, Carbon black @4mT/day,
Light Fuel Gas@2MT/day, Wax@ 0.5MT/day@steel wire @2MT/day. Google Map showing
location of the plant as below:

Google Map showing location of M/s Tirath Ram & Co, (Unit — ll) is located at Kum
Khurd Road, Sub. Tehsil - Kum Kalan, Ludhiana, Punjab

3. Tyre Pyrolysis Process and Environmental Status:

The study was carried out during August 13 to15, 2021.The unit procure waste tyres from local
market (within Punjab only) as waste tyre from outside Punjab is not allowed for processing in
Punjab. The unit prefer radial tyres for processing. The waste tyres were stored in open space.
The feeding was manual and in one feeding 200-250 tyres (8-9 MT) were used. During feeding,
two persons stack the tyre in reactor. After completion of feeding process, initial firing of
reactor takes places with the wooden blocks. In one firing around five (5) MT of wooden is
used. After 6-7 hours of initial firing, production of pyro gas started and that was used as fuel
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for complete pyrolysis process. Extra gas flare through the flaring system. The production of
oil starts at 100°C and continues till the temperature goes to 200°C to 270°C. The oil passes
through different condensers and finally into oil storage tank. After 14-15 hours of heating,
cooling process starts and when the reactor temperature reaches 50°C, unloading of carbon
black starts. The reactor has spiral arrangement for removal of Carbon Black Powder from
reactor. The carbon black powder is stored in an underground pit below the reactor. From
carbon black storage tank, electrically operated screw conveyor is used for transfer of carbon
black powder from storage tank to the bags being hand held by the labors during the unloading
operation and the carbon black powder falls in the bag and once the bag gets filled it is
replaced by another bag and the cycle repeats.

During study around 8 MT of waste tyres in de-beaded form was fed into the reactor. The
process involved

Loading of waste tyres in the reactor
Pyrolysis process

Cooling Period

Unloading of carbon black from the reactor
Unloading of Steel Scrap

VVVYYYVY

Various activities during tyre Waste pyrolysis and reading of Temperature and
pressures

Temperature
Date Time °C Activities
Reactor
14.08.2021 10:00 AM Tyre feeding to the reactor
to
02:00 PM
2:00 PM 35
: Heating of the Reactor

3:00 PM %0 started by wood for 6-7
4:00 PM 60 hours anf further switching
5:00 PM 80 on the Burners
6:00 PM 85
7:00 PM 90
8:00PM 95
9:00 PM 100
10:00 PM 130
11:00 PM 140

15.08.2021 12:00AM 260
4:00 AM 270
5:00 AM 250
6:00 AM 245
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Temperature

Date Time °C Activities
Reactor
7:00 AM 240
8:00 AM 220 Cooling of the Pyrolysis
Reactor startedby

9:00 AM 185 switching off the Burners
10:00 AM 175
11:00 AM 155
12:00 PM 128

1:00PM 115

2:00PM 100

3:00PM 95

4:00PM 90

5:00PM 85

6:00PM 80 Cooling of the Pyrolysis Reactor

startedby switching off the

7:00PM 75 Burners 7:00

8:00PM 70

9:00PM 65

10:00PM 60

11:00PM 55

16.08.2021 12:00AM 50 Carbon Bagging process started at
12:00AM to 4:00AM

1:00AM 45

2:00AM 45

3:00AM 40

4:00AM 40

5:00AM 35 Opening of Reactor gate

and steel scrapunloading

6:00AM 30 from the Reactor
7:00AM 30
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a. Ambient Air Quality Monitoring

The ambient air quality monitoring was carried out in four (04) locations by taking into
considerations the predominant wind direction of the area (AAQ1 to AAQ4). The monitoring
was carried out for PM1g, PM25, VOCs & B (a) P using Respirable Dust Sampler (Envirotech,
FLE No-709), Fine Particulate Sampler (Envirotech, FLE No-713), OVS Sampler (FLE-721).
The air quality was monitored as 24 hourly average monitoring values. Google map showing
location of monitoring stations is given below:

|
AAQ1Near Admin
Area

-

W

X AAQ4, Near DG Area

Ambient Air Quality Monitoring Stations (AAQMS) at 04 locations
Ambient Air Quality Monitoring Results:

o] poamaen [ [war [ [t

Protocol
Followed
1 | Particulate Matter 52.88 84.34 67.29 | 98.88 FL/SOP/ENV-01
(PMz2s), ug/m

Particulate Matter
3.89

| 389 |




Protocol

S. No. Parameters AAQ1 AAQ2 AAQ3 AAQ4 NAAQS Followed
Std.)
4 | Toluene, yg/m? 2.92 5.54 19.85 18.52 NA FL/SOP/GC-46
5 | p-Xylene, ug/m?3 0.79 2.88 34.10 38.99 NA FL/SOP/GC-46
6 | o-Xylene, pg/m? 0.95 0.72 13.21 32.78 NA FL/SOP/GC-46
FL/SOP/GC-46
- 3 ND,[DL- ND,[DL- ND,[DL-
7 | m-Xylene, ug/m 0.64 0.02] 0.02] 0.02] NA
Method of Air-
Benzo (a) Pyrene, ND,[DL- . | ND,[DL- 1(Annual . .
8 ng/m?3 0.5] ND,[DL-0.5] | ND,[DL-0.5] 0.5] Std.) Samplln(g11 (z)&z,)Analygs

The levels of PM.s were exceeding the standards at three locations i.e. AAQ2, AAQ3 &
AAQ4. The value of PM.s was highest at location AAQ4 located near DG set. The PM 25
levels were in the range of 52.88 ug/m?3 to 98.88 ug/m?

The Levels of PM1o were exceeding the prescribed standards in same three locations i.e.
AAQ2, AAQ3 & AAQ4. The value of PM1g was highest at location AAQ4 located near DG
set. The PMyolevels were in the range of 94.14 ug/m3 to 126.44 ug/m3

VOCs have been analyzed in the terms of BTX i.e. Benzene, Toluene & Xylene

The levels of Benzene appears to be on higher side at one location i.e. at location AAQ4.
The benzene levels were in the range of 1.88 pg/m3 to 8.44 ug/m3. These are 24 hour values
where as standard is annual average.

The levels of Benzo (a) Pyrene were below detection limit.

Ambient Air Quality Monitoring Stations

L - -

AAQ3(Ba

\

Vo~  Aand X

i AAQ1(Near Main Gate Admin Area)

AAQ2(Near Tyre storage Area)
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b. Work Zone Monitoring

The work zone monitoring was carried out as per the protocol w.r.t PMq, PM 25, CO, VOCs &
B(a)P. The work Zone monitoring was carried out at four locations inside the work place where
reactor was installed (WZAQ1 to WZAQ4). The first location was setup near Panel area.
Second was near wood storage area. Third was close to the opening of reactor which was
functional at the time of study while fourth station was at the backside of the reactors. The
monitoring was carried out to cover the entire production process i.e. from loading of tyres in
the reactors to unloading of carbon black and steel wire. The monitoring was carried out using
Fine Particulate Sampler (Envirotech, FLE No-717 & 697),CO Analyzer(Ecotech FLE-149)
OVS Sampler

r
1
1
1
1
1
1
1
.

e i\ e
WZAQ4, Back side of

Reactor

Work Zone Air Quality Monitoring Stations (WZAQMS)
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Results of Work Zone Monitoring

OSHA Indian Factory
3430- Act 1948
r‘ﬁ; Parameters | WZAQ1 WZAQ2 | WZAQ3 | WZAQ4 04:2011 Test Method
' Standards
Particulate NA
matter FL/SOP/ENV-
3 (PMzs), 89.55 79.84 42.23 110.05 NA 19
pg/m®
Particulate NA
4 | matter 136.82 110.12 92.14 172.94 NA FL/SO1F;/ENV'
(PM1o), pg/m3
Benzene, 10
ppm 0.74 0.68 0.65 0.84 ! FL/ISOP/GC-46
4 | Toluene, ppm 8.10 6.42 15.10 20.14 200 100 FL/SOP/GC-46
5 xyr'r?;iéﬂi]“ 22.13 39 57.9 52.22 100 100 FL/SOP/GC-46
Benzo (a) NA
ND[DL- ND[DL- NIOSH Method
6 Pyrenae, 0.088 0.02] 0.02] 0.089 0.2 5506
mg/m
Carbon
7 | Monoxide (as 3.66 3.45 4.86 6.44 50 40 FL/SOP/GC-25
CO), mg/m?

> The levels of PM.s were in the range of 42.23 ug/m?® to 110.05 pug/m?3. The highest value
of 110.05 pg/m3was observed in the station WZAQ4 which was on backside of the reactor.

> The levels of PM 1o were in the range of 92.14ug/m3to 172.94 ug/m?3. The highest levels
were observed at WPAQ4.

» Monitoring of VOCs was done w.r.t BTX i.e Benzene, Toluene & Xylene. The levels of
BTX were within the prescribed permissible limits of exposure limit (PEL) of OSHA and
Indian Factory Act Standard 1948 at all the monitoring locations.

» The levels of B(a)P were within the permissible limits of exposure (PEL) of OSHA

» The levels of CO were within the prescribed under limit of Indian factory act 1948 as well
as OSHA permissible exposure limits.

» Detailed analysis results are enclosed.
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WORK Zone AIR QUALITY MONITORING STATIONS

WZAQ3 (Near Panel Area

\ w =

, ! —'7:7':':?%2}; -
WZAQ1 (Near Reactor loading Area)

WZAQ (Nr ood StorageArea)

c. Analysis of Tyre Pyrolysis Oil
The detailed analysis of Tyre Pyrolysis was done as follows:

> Detailed analysis of tyre pyrolysis oil (as per schedule V part B of HOWM Rules
2016) in terms of its Sulphur content, calorific value, sediment, lead, arsenic, cadmium+
chromium+ nickel, PAH, Total halogens, PCBs, and water content.

> Detailed compositional Analysis of TPO w.rt Carbon Number, specific
gravity/density, Acidity on burner tip, flash point, boiling range, kinematic viscosity,
CCR (Conradson carbon residue), Ash content, Pour Point, PONA (Paraffin, Olefins,
Naphtha, Aromatics).

» During the study, the analysis of tyre pyrolysis oil (TPO) was also carried out. There
is no specific standard prescribed for oil derived from waste/scrap tyres. So the TPO
was compared with the parameters specified for fuel derived from the waste oil as
notified in Hazardous and Other Waste (Management and transboundary) Rules,
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2016 Schedule — V Part — B. The analysis of the TPO reveals that value of
parameters are well within the limits prescribed for fuel derived from waste oil under
schedule V part B of HOWM rules 2016.

Analysis result of Tyre Pyrolysis Oil

S Maximum
Nc; Parameter Test Result Permissible Protocol
) limits
1 Density, Kg/L 0.943 NS IS-1448:P-16
2 Kinematic Viscosity @ 40°C , cSt 5.19 NS 1S-1448:P-25
3 Flash Point, °C 54 NS 1S-1448:P-21
4 Sulphur Content, % wt. 1.28 4.5 1S-1448:P-33
H o
5 Cor.1radson Carbon Residue (10% 341 NS 1S-1448-P-122
residue), % wt.
6 Water Content, % wt. 0.14 1 ISO-12937
7 | Total Halogens, ppm 146.27 4000 USEPA Method-
9076
8 Carbon Number Cs-Cao NS FL/SOP/GC-97
9 Acidity on Burning Tip, mgKOH/g 0.167 NS ISO 6618
10 | Boiling Range, °C 66.4 to 312 NS 1S-1448: P-18
1M Ash Content, % wt. 0.087 NS 1S-1448: P-4
12 Pour Point, °C -8 NS 1S-1448:P-10
13 PONA (.Paraffln, Olefins, Naphtha, 69 53 NS FL/SOP/GC-98
Aromatics), % volume
14 | Calorific Value, Kcal/kg 9926.38 NS IS-1448:P-6
15 | Sediments, % wt. 0.0063 0.25 1S-1448:P-30
ND, [LOQ- USEPA Method-
16 Lead, ppm 0.3] 100 3031
. ND, [LOQ- USEPA Method-
17 Cadmium, ppm 0.3] 3031
. ND, [LOQ- USEPA Method-
18 Chromium, ppm 0.3] 500 3031
. ND, [LOQ- USEPA Method-
19 Nickel, ppm 0.3] 3031
. ND, [LOQ- USEPA Method-
20 Arsenic, ppm 0.3] 5 3031
o1 Polyaromatic Hydrocarbons 0.21 6 FL/SOP/HPLCP-
(PAHSs), % wt. ' 31
Polychlorinated biphenyls (PCBs), BLQ, [LOQ- FL/SOP/GCMS/
22 2
ppm 0.01] P-04

d. Status of Environmental Concerns:

>

Spillage and Fugitive emission of black carbon in the working area

At the end of pyrolysis process, the carbon black was unloaded into a storage tank built
underground below the reactor. The unloading started when the temperature of reactor
was 50°C without nitrogen purging. Electrically operated screw conveyor is used for
transfer of carbon black powder from storage tank to the bags being hand held by the
labors during the unloading operation and the carbon black powder falls in the bag and
once the bag gets filled it is replaced by another bag and the cycle repeats. The
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unloading of carbon black powder was not completely mechanized and had manual
intervention. Exposure to workers of fine carbon particle is observed during transfer of
carbon black from screw conveyor to bags. No major fugitive emissions were observed
during the unloading operation. The reactor had proper sealing system. However,
some emission took place during taking out of steel scrap from reactor.

> Escape of pyro gas

The reactor gate was opened without nitrogen purging when the temperature of primary
tank was 35°C, this may lead to escaping of pyro gas into the environment.

Arrangement for nitrogen purging, installation of gas sensor for carbon monoxide (CO)
and methane (Chs) have to be made.

» Flaring of excess Pyro gas
The unit has arrangement for utilization of pyro gas generated from the pyrolysis
operation at the reactor for self-heating. Provision for flaring of excess pyro gas and
also the entire pyro gas in case of emergency has been made. There is a separate
arrangement for flaring of pyro gas at 30 meter heights.

There is no arrangement of bypassing the pyro gas has been made in case of choking
or blockage of vents inside the reactor during pyrolysis operation. No sensor system to
track leakages were observed. During the inspection, it was observed that the pressure
and temperature were being monitored and any increase in pressure, the gas is flared.
No emergency situation noticed during this monitoring period.

Arrangement of differential pressure gauge, sensors and alarm system (hooter) have
to be made for emergency.

» Removal of Steel Scrap
The steel scrap is removed in a mechanized manner and stored in the open storage
yard. Removal of steel scrap from the reactor generates fugitive emission and exposes
workers to fine carbon particle.

Arrangement for minimizing fugitive emission during removal of steel scrap like
sprinkling of water and suction hood over the door of the reactor and mechanical system
(wheeled trolley) for movement of steel scrap from reactor to storage area be made.

» Waste Water treatment
The unit used underground water for wet scrubber. No ETP was found at the unit.
There was no arrangement for treatment of waste water generated from
scrubbers and condensers.

» Odor problem in plant and in neighborhood
During study odor was observed in the scale of one (1) for around 30 min during
process, if measured in the scale of 1-10. As per the questionnaire survey carried out
among nearby villagers & plant personals it was informed that no problem of odor or
dust issue found due to operation of this unit.

» Storage of raw material
The scrap tyres were kept in open concrete area in a segregated manner.

> Roads & Floors in the unit
The unit has cemented floor and roads.

» Exposure of workers to fine carbon particles;
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Workers are provided with proper Personnel Protective Equipment (PPE) such as mask,
gloves, and boots. However, chances of exposure to fine carbon is there during
unloading of steel scrap

» Air Pollution Control System:
The unit has one wet scrubber along with stack of 30m height for controlling flue gas
emissions. Apart from it, proper flaring system has been installed by the unit.

» Scrubber and Stack for flue gas emission
For controlling emissions from combustion of fuel used for firing and heating of the
reactor, the unit has installed scrubber along with a stack of 30m height.

e. Health Survey

Surveys to assess health & odor issues were carried out through questionnaire. Survey was
carried out for people residing within 1km radius of the unit and also with workers working in
the unit.

» The survey of nearby residents carried out at the time of study reveals no health,
dust or odor problems due to operation of the unit.

» Survey of workers of the unit also revealed no health issues due to working in the
unit.

Observation and recommendation for Improvement

Observations:

Vi.

Vii.

viii.

During monitoring and sampling, the officials observed fugitive emission and odor only for
30 min during pyrolysis process. The odor value can be scaled as one (1) in the scale of 1
to 10.

. Fugitive emissions observed during transfer of carbon black from screw conveyor to bag

and during unloading of steel scrap.

The levels of PM2s and PM1o were exceeding the prescribed limit for ambient air at three
locations.

The levels of benzene were on higher side in the ambient air at one location but cannot be
compared with prescribed limit, which is an annual limit and in the present case the
monitoring were carried out only for 24 hours.

In the work zone there is no limit prescribed for PM1o and PM2.s under Air Act, 1981 or under
E (P) Act 1986. In the Indian factory act 1948, limit for BTX has been provided.

In the work zone the limit of BTX is within the limit prescribed under Indian factory act of
1948.

The tyre pyrolysis oil (TPO) have a calorific value of above 9900 Kcal/kg.

Compared with the limits prescribed for fuel oil derived from waste oil, the values for TPO
is well within the limits.

Carbon number of TPO appears to be from Cs to C3o. The flash point is 54°C and the
Sulphur content is 1.27 % and boiling range is 66.4 to 312. Ash content is 0.087
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Recommendations:

iv.

Vi.

Vii.

viii.

ix.

Suction hood of sufficient capacity connected to air pollution control devices
(APCDs) needs to be provided over the reactor gate and bagging area for

reduction of fugitive emissions.

. The entire pyrolysis operation be carried out through programme logic controller

(PLC) with adequate number of pressure and temperature gauge and with safety
valves and bypass arrangements.

Adequate number of gas sensors (methane, carbon mono oxides and VOCs) along
with alarm system (hooter) be installed within the work zone.

A bypass system for bypassing pyro gas in case of blocking/choking of vent
within the reactor be installed and to be connected with primary tank and flaring
system.

Carbon black has to be bagged mechanically without any spillage and fugitive
emission. Arrangement for preventing spillage and fugitive emission during
transfer of carbon black from conveyor to bag be made.

Arrangement of suitable trays with wheels for transporting the steel scrap within
the premise from generation points to storage points to be made to avoid spillage
of carbon particle attached with steel scrap.

ETP has to be installed for treatment of process waste water generated from
scrubbers and condensers etc.

Waste tyre be kept in a shaded area.

Firefighting equipment be installed in adequate number.

\W W gy 2 AP Co S

Amit Kumar Tarun Darbari
SRF, WM-III Div Scientist “D” WM-III Div
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ENCLOSURES



Sample Particulars:
Nature of the Sample
Date of Sampling

AMBIENT AIR QUALITY MONITORING AT AAQ1

: Ambient Air Quality
: 15/08/2021 to 16/08/2021

Time of Sampling
Test Started On
Test Completed On

Purpose of Monitoring
Method of Sampling

Company Location

Sampling Location

Avg. Flow Rate of Air RSPM/SPM (m3/min)
Avg. Flow Rate of Air RSPM/SPM (Ipm) (TVOCQC) 01

Longitude & Latitud

e

Ambient Temperature (°C)
Sampling Duration (Hrs.)
Equipment Used Details

:10:20 AM to 10:20 AM
:16/08/2021

: 23/08/2021

: To Assess Pollution Load

: IS-5182 (P-14) & FL/SOP/ENV/D-01

: Tirath Ram and co Macchiwara Link Rd

Kohara, Punjab 14112 Warehouse

: AAQ - 001 (Near Main gate)
:1.15

: N30.53214, E76.04254
: 34
: 24 Hrs. & 8 Hrs.

: Respirable Dust Sampler (Envirotech, FLE No-694)
Fine Particulate Sampler (Envirotech, FLE
No-697), OVS Sampler (Envirotech, FLE-723)

Analysis Report

ng/m’

S. No. Parameters Test Resulty NAAQS Protocol Followed
Particulate Matters

1 i ;tri;“late Matter (PMo.), 52.88 60 FL/SOP/ENV-01

) Particulate Matter (PM,), 94 14 100 IS-5182(P-23)

Total Volatile Organic Compounds (TVOC)

3 | Benzene, pg/m’ 1.88 5 FL/SOP/GC-46
4 | Toluene, ug/m? 2.92 NA FL/SOP/GC-46
5 | p-Xylene, pg/m’ 0.79 NA FL/SOP/GC-46
6 | 0-Xylene, ug/m? 0.95 NA FL/SOP/GC-46
7 | m-Xylene, ug/m’ 0.64 NA FL/SOP/GC-46
Other Parameters
Method of Air-
8 | Benzo (a) Pyrene, ng/m’ N%’ [S?L_ 1 Sampling &
) Analysis (102)

NOTE: FL/SOP/ENV-01 based on IS 5182 (P-24)
FL/SOP/GC-46 based on IS 5182 (P-11)

*NAAQS - National Ambient Air Quality Standards; Schedule-VII, [Rule 3 (3B)], [Part-II-sec.-

3(i)] 16.11.2009

Inference: The tested sample of Ambient Air for above mentioned location Conforms to NAAQS

2009
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AMBIENT AIR QUALITY MONITORING AT AAQ2

Sample Particulars:
Nature of the Sample

Date of Sampling
Time of Sampling
Test Started On

Test Completed On
Purpose of Monitoring
Method of Sampling
Company Location

Sampling Location

Avg. Flow Rate of Air RSPM/SPM (m3/min)

Avg. Flow Rate of Air RSPM/SPM (Ipm) (TVOCQC)
Longitude & Latitude

Ambient Temperature (°C)

Sampling Duration (Hrs.)

Equipment Used Details

: Ambient Air Quality

: 15/08/2021 to 16/08/2021

:10:30 AM to 10:30 AM

: 16/08/2021

: 23/08/2021

: To Assess Pollution Load

: 1IS-5182 (P-14) & FL/SOP/ENV/D-01

: Tirath Ram and co Macchiwara Link Rd,

Kohara Punjab 14112 Warehouse

: AAQ - 002 (Near Tyre cutting plant)

011

01

: N30.53214, E76.04254

1 34

1 24 Hrs. & 8 Hrs.

: Respirable Dust Sampler (Envirotech, FLE No-

703)
Fine Particulate Sampler (Envirotech, FLE
Analysis Report
S. No. Parameters Test Resulty NAAQS Protocol Followed
Particulate Matters
1 i;ﬁ;‘ﬂ”e Matter (PM2), 84.34 60 FL/SOP/ENV-01
o | Particulate Matter (PMuo), 121.41 100 1S-5182(P-23)
pg/m
Total Volatile Organic Compounds (TVOC)
3 | Benzene, pg/m’ 3.89 5 FL/SOP/GC-46
4 | Toluene, ug/m’ 5.54 NA FL/SOP/GC-46
5 | p-Xylene, pg/m? 2.88 NA FL/SOP/GC-46
6 | 0-Xylene, ug/m? 0.72 NA FL/SOP/GC-46
7 | m-Xylene, ug/m’ ng,(glz)]L- NA FL/SOP/GC-46
Other Parameters
Method of Air-
8 | Benzo (a) Pyrene, ng/m’ N%’[S?L_ 1 Sampling &
' Analysis (102)

NOTE: FL/SOP/ENV-01 based on IS 5182 (P-24)
FL/SOP/GC-46 based on IS 5182 (P-11)

*NAAQS - National Ambient Air Quality Standards; Schedule-VII, [Rule 3 (3B)], [Part-II-sec.-

3(i)] 16.11.2009

Inference: The tested sample of Ambient Air for above mentioned location Do Not conforms to
NAAQS 2009 Except for Benzene & Benzo (a) Pyrene value.
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AMBIENT AIR QUALITY MONITORING AT AAQ3

Sample Particulars:
Nature of the Sample

Date of Sampling
Time of Sampling
Test Started On

Test Completed On
Purpose of Monitoring
Method of Sampling
Company Location

Sampling Location

Avg. Flow Rate of Air RSPM/SPM (m3/min)

Avg. Flow Rate of Air RSPM/SPM (Ipm) (TVOCQC)
Longitude & Latitude

Ambient Temperature (°C)

Sampling Duration (Hrs.)

Equipment Used Details

: Ambient Air Quality

: 15/08/2021 to 16/08/2021

:10:45 AM to 10:45 AM
:16/08/2021

1 23/08/2021

: To Assess Pollution Load

: 1IS-5182 (P-14) & FL/SOP/ENV/D-01
: Tirath Ram and co Macchiwara Link Rd,
Kohara Punjab 14112 Warehouse

: AAQ-04 (Near DG Area)
111
i1
: N30.53214, E76.04254
1 34
1 24 Hrs. & 8 Hrs.

: Respirable Dust Sampler (Envirotech, FLE No-691)

Fine Particulate Sampler (Envirotech, FLE
No-696), OVS Sampler (Envirotech FLE-722)

Analysis Report

S. No. Parameters

Test Resulty NAAQS

Protocol Followe(

Particulate Matters

Particulate Matter (PM, ),

| 98.88 60 | FL/SOP/ENV-01
2 igﬁ“late Matter (PMio), 126.44 100 | 1S-5182(P-23)

Total Volatile Organic Compounds (TVOC)

3 | Benzene, pg/m’ 8.44 5 FL/SOP/GC-46
4 | Toluene, ng/m? 18.52 NA FL/SOP/GC-46
5 | p-Xylene, ng/m’ 38.99 NA FL/SOP/GC-46
6 | 0-Xylene, ug/m’ 32.78 NA FL/SOP/GC-46
7 | m-Xylene, pg/m? N]g,(glz)]L— NA FL/SOP/GC-46
Other Parameters
Method of Air-
8 | Benzo (a) Pyrene, ng/m’ N%’ [S?L- 1 Sampling &
' Analysis (102)

NOTE: FL/SOP/ENV-01 based on IS 5182 (P-24)
FL/SOP/GC-46 based on IS 5182 (P-11)

*NAAQS - National Ambient Air Quality Standards; Schedule-VII, [Rule 3 (3B)], [Part-II-sec.-

3(i)] 16.11.2009

Inference: The tested sample of Ambient Air for above mentioned location Do Not Conforms to

NAAQS 2009.Except for Benzo (a) Pyrene Value.



WORK PLACE AIR QUALITY MONITORING AT WPAQI1

Sample Particulars:
Nature of the Sample

Date of Sampling
Time of Sampling
Test Started On

Test Completed On
Purpose of Monitoring

Method of Sampling
Company Location

Sampling Location
Avg. Flow Rate of Air RSPM/SPM (Ipm)

: Work Place Air

: 15/08/2021 to 16/08/2021
:11:45 AMto 11:45 AM
:16/08/2021

: 23/08/2021

: To Check Pollution Load

: IS-5182 (P-14) & FL/SOP/ENV/D-04

: Tirath Ram and co Macchiwara Link Rd,
Kohara, Punjab 14112 Warehouse

:WPIAQ- 001 (Near Panel area)

:16.77

Avg. Flow Rate of Air RSPM/SPM (Ipm) (TVOCQC) : 1

Longitude & Latitude
Temperature (°C)
Equipment Used Details

: N30.53214, E76.04254

134

: Fine Particulate Sampler(Envirotech, FLE
No-717 & 697),CO Analyzer(Ecotech FLE-
149)
FLE-723)

Analysis Report

OVS Sampler (Envirotech,

OSHA Indian Factory
S.N Paramet Test 3430- Act 1948 Test Method
. No. arameters Results 04:2011 est Metho
Standards*
Air Analysis:
Particulate matter NA FL/SOP/ENV-
3 (PM>5), pug/m’ 89.55 NA 19
Particulate matter NA FL/SOP/ENV-
4 (PMy0), pig/m’ 136.82 NA 19
Total Volatile Organic Compounds (TVOC)
3 Benzene, ppm 0.74 1 10 FL/SOP/GC-46
4 Toluene, ppm 8.10 200 100 FL/SOP/GC-46
5 p-Xylene, ppm 6.69 100 100 FL/SOP/GC-46
6 0-Xylene, ppm 15.44 100 100 FL/SOP/GC-46
7 m-Xylene, ppm ND, [DL- 100 100 FL/SOP/GC-46
0.02]
Other Parameters
Benzo (a) Pyrene, NA NIOSH Method
8 mg/m? 0.088 0.2 5506
Carbon Monoxide 40
9 (as CO), mg/m’ 3.66 50 FL/SOP/GC-25

NOTE: FL/SOP/ENV-19 based on IS 5182 (P-24)
FL/SOP/GC-46 based on IS 5182 (P-11)
FL/SOP/GC-25 based on IS 5182 (P-10)
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WORK PLACE AIR QUALITY MONITORING AT WPAQ2

Sample Particulars:
Nature of the Sample
Date of Sampling
Time of Sampling
Test Started On

Test Completed On
Purpose of Monitoring

Method of Sampling
Company Location

Sampling Location

Avg. Flow Rate of Air RSPM/SPM (lpm)

: Work Place Air
: 15/08/2021 to 16/08/2021
:11:45 AM to 11:45 AM
1 16/08/2021

1 23/08/2021

: To Check Pollution Load

: 1S-5182 (P-14) & FL/SOP/ENV/D-04
: Tirath Ram and co Macchiwara Link Rd,

Kohara, Punjab 14112 Warehouse

Avg. Flow Rate of Air RSPM/SPM (Ipm) (TVOC) : 1

Longitude & Latitude
Temperature (°C)
Equipment Used Details

: N30.53214, E76.04254
1 34

: Fine Particulate Sampler (Envirotech, FLE

: WPAQ- 002 (Wood storage area)
:16.76

No-696 & 698), CO Analyzer, OVS
Sampler (Envirotech, FLE-722)

Analysis Report

OSHA Indian Factory
S. Test 3430- Act 1948
No. Parameters Results 04:2011 Test Method
Standards*
Air Analysis:
Particulate matter NA FL/SOP/ENV-
3 (PM>5), pg/m’ 79-84 NA 19
Particulate matter NA FL/SOP/ENV-
4 (PM0), pg/m’ 110.12 NA 19
Total Volatile Organic Compounds (TVOC)
3 Benzene, ppm 0.68 1 10 FL/SOP/GC-46
4 Toluene, ppm 6.42 200 100 FL/SOP/GC-46
5 p-Xylene, ppm 14.12 100 100 FL/SOP/GC-46
6 0-Xylene, ppm 24.88 100 100 FL/SOP/GC-46
7 m-Xylene, ppm ND, [DL- 100 100 FL/SOP/GC-46
0.02]
Other Parameters
] Benzo (a) Pyrene, ND[DL- 0.2 NA NIOSH Method
mg/m’ 0.02] ) 5506
g | Carbon Monoxide (as 3.45 50 FL/SOP/GC-25
CO), mg/m

NOTE: FL/SOP/ENV-19 based on IS 5182 (P-24)
FL/SOP/GC-46 based on IS 5182 (P-11)
FL/SOP/GC-25 based on IS 5182 (P-10)
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WORK PLACE AIR QUALITY MONITORING AT WPAQ3

Sample Particulars:
Nature of the Sample

Date of Sampling
Time of Sampling
Test Started On

Test Completed On
Purpose of Monitoring
Method of Sampling
Company Location

Sampling Location
Avg. Flow Rate of Air RSPM/SPM (lpm)

Longitude & Latitude
Temperature (°C)
Equipment Used Details

: Work Place Air

: 15/08/2021 to 16/08/2021

:11:45 AMto 11:45 AM

: 16/08/2021

: 23/08/2021

: To Check Pollution Load

: 1S-5182 (P-14) & FL/SOP/ENV/D-04

: Tirath Ram and co Macchiwara Link Rd,

Kohara, Punjab 14112 Warehouse

: WPAQ- 003 (Loading Point)
:16.65
Avg. Flow Rate of Air RSPM/SPM (Ipm) (TVOC) : 1

: N30.53214, E76.04254
134

: Fine Particulate Sampler (Envirotech, FLE

No-720 & 718), CO Analyzer, OVS Sampler
(Envirotech, FLE-721)

Analysis Report

OSHA Indian
S. P Test 3430- Factory Act Test Method
No. arameters Results 04:2011 1948 est Metho
Standards*
Air Analysis:
3 Part1c3ulate matter (PMzs), 4223 NA NA NA
pg/m
4 Partlc3ulate matter (PMo), 97,14 NA NA NA
pg/m
Total Volatile Organic Compounds (TVOC)
3 Benzene, ppm 0.65 1 10 10
4 Toluene, ppm 15.10 200 100 100
5 p-Xylene, ppm 26.54 100 100 100
6 o-Xylene, ppm 31.36 100 100 100
ND, [DL- 100 100
7 m-Xylene, ppm 0.02] 100
Other Parameters
8 | Benzo (a) Pyrene, mg/m? N(]))([B]L ) 0.2 NA NA
9 Carbon Monoxide (as CO), 436 50 40 FL/SOP/GC-
mg/m’ ’ 25
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WORK PLACE AIR QUALITY MONITORING AT WPAQ4

Sample Particulars:

Nature of the Sample
Date of Sampling
Time of Sampling

Test Started On

Test Completed On
Purpose of Monitoring

Method of Sampling
Company Location

Sampling Location

Avg. Flow Rate of Air RSPM/SPM (lpm)
Avg. Flow Rate of Air RSPM/SPM (Ipm) (TVOC) : 1
Longitude & Latitude
Temperature (°C)
Equipment Used Details

: Work Place Air

: 15/08/2021 to 16/08/2021
:11:45 AMto 11:45 AM
:16/08/2021
1 23/08/2021
: To Check Pollution Load

: IS-5182 (P-14) & FL/SOP/ENV/D-04

: Tirath Ram and co Macchiwara Link Rd,
Kohara, Punjab 14112 Warehouse

: WPAQ- 004 (Backside of Reactor)

:16.81

: N30.53214, E76.04254

1 34

: Fine Particulate Sampler (Envirotech, FLE
No-138 & 711), CO Analyzer, OVS Sampler
(Envirotech, FLE-721)

Analysis Report

OSHA Indian
S. P Test 3430- Factory Act, Test Method
No. arameters Results 04:2011 1948 est Metho
Standards*
Air Analysis:

3 Part103ulate matter (PMas), 110.05 NA NA FL/SOP/ENV-

ug/m 19
4 Part1c3ulate matter (PMo), 172.94 NA NA FL/SOP/ENV-

ug/m 19

Total Volatile Organic Compounds (TVOC)
3 Benzene, ppm 0.84 1 10 FL/SOP/GC-46
4 Toluene, ppm 20.14 200 100 FL/SOP/GC-46
5 p-Xylene, ppm 33.10 100 100 FL/SOP/GC-46
6 o-Xylene, ppm 19.12 100 100 FL/SOP/GC-46
7 m-Xylene, ppm ND, [DL- 100 100 FL/SOP/GC-46
0.02]
Other Parameters
NA NIOSH
3

8 Benzo (a) Pyrene, mg/m 0.089 0.2 Method 5506

Carbon Monoxide (as 40
9 CO), mg/m’ 6.44 50 FL/SOP/GC-25

NOTE: FL/SOP/ENV-19 based on IS 5182 (P-24)
FL/SOP/GC-46 based on IS 5182 (P-11)
FL/SOP/GC-25 based on IS 5182 (P-10)
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ANALYSIS OF TYRE PYROLYSIS OIL

Sample Particulars:

Nature of the Sample
Sample Quantity & Packaging
Test Started On

Test Completed On

Method of Sampling
Company Location

Ambient Temperature (°C)
Sample Collected By

: Tyre Pyrolysis Oil

: 4X1Litre, Tin Bottle

: 16/08/2021

: 23/08/2021

: Random Sampling

: Tirath Ram and co Macchiwara Link Rd,

Kohara, Punjab, 14112 Warehouse

134
: FARE Labs Representative

*Maximum
S. No. | Parameter Test Result Permissible Protocol
limits

1 Density, Kg/L 0.943 NS [S-1448:P-16

2 Kinematic Viscosity @ 40°C , cSt 5.19 NS IS-1448:P-25

3 Flash Point, °C 54 NS 1S-1448:P-21

4 Sulphur Content, % wt. 1.28 4.5 [S-1448:P-33

1 0
5 Cogradson Carbon Residue (10% 341 NS [S-1448-P-122
residue), % wt.

6 Water Content, % wt. 0.14 1 ISO-12937

7 Total Halogens, ppm 146.27 4000 USEPA Method-9076
8 Carbon Number Cs-Cso NS FL/SOP/GC-97

9 Acidity on Burning Tip, mgKOH/g 0.167 NS I[SO 6618

10 Boiling Range, °C 66.4t0 312 NS IS-1448: P-18

11 Ash Content, % wt. 0.087 NS 1S-1448: P-4

12 Pour Point, °C -8 NS IS-1448:P-10

13 PONA ('Parafﬁn, Olefins, Neptha, 69.53 NS FL/SOP/GC-98

Aromatics), % volume

14 Calorific Value, Kcal/kg 9926.38 NS IS-1448:P-6

15 Sediments, % wt. 0.0063 0.25 IS-1448:P-30

16 | Lead, ppm ND’O%]O Q- 100 USEPA Method-3031
17 Cadmium, ppm ND,O [EJ]OQ— USEPA Method-3031
18 Chromium, ppm ND,0 [g]OQ- 500 USEPA Method-3031
19 Nickel, ppm ND,O [EJ]OQ— USEPA Method-3031
20 Arsenic, ppm ND,O [g]OQ- 5 USEPA Method-3031
71 });ogilromatlc Hydrocarbons (PAHs), 0.21 6 FL/SOP/HPLCP-31

(1] .

2 g;lll}llchlormated biphenyls (PCBs), BL% ,O[IIiOQ- 5 FL/SOP/GCMS/P-04

NOTE:*NS=Not Specified, ND = Not Detected, LOQ=Limit of Quantification, BLQ=Below limit of
quantification, FL/SOP/GCMS/P-04 based on AOAC 2007.01.

Maximum Permissible limits as per Schedule V (Part-B), Specifications of fuel derived from waste oil,
Hazardous and other Wastes (Management & Trans boundary Movement) Rules, 2016.
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PUNJAB POLLUTION CONTROL BOARD
Zonal Office-1 Ludhiana

gy Website:- www.ppcb.gov.in
R gy
h\ | /4

Office Dispatch No : Registered/Speed Post Date:
Industry Registration ID: RISLDHI207196 Application No: 8772198
To,

Avneet Singla
Tirath Ram and Co.(Unit-IT), Kum Khurad ,Sub Tehsil Kum Kalan ,Teh. Ludhiana
Ludhiana,Punjab-141127

Subject: Grant of ‘Consent to Establish*(NOC) for an industrial unit u/s 25 of Water (Prevention & Control of
Pollution) Act, 1974 and u/s 21 of Air (Prevention & Control of Pollution) Act, 1981.

With reference to your application for obtaining fresh 'Consent to Establish'(NOC) an industrial plant u/s 25 of
Water (Prevention & Control of Pollution) Act, 1974 and u/s 21 of Air (Prevention & Control of Pollution) Act.
1981, you are, hereby. permitted to establish the industrial unit to discharge the effluent(s) & emission(s) arising out
of your premises subject to the Terms and Conditions as specified in this Certificate.

1. Particulars of Consent to Establish (NOC) granted to the Industry

Certificate No. CTE/Fresh/LDH1/2019/8772198
Date of issue : 03/01/2019

Date of expiry : 02/01/2020

Certificate Type : Fresh

2, Particulars of the Industry

Name & Designation of the Applicant

Avneet Singla, (Sole Prop.)

Address of Industrial premises

Tirath ram and co.(unit-ii),

Village kum khurad(h.b.no.199),kum
kalan, tehsil and distt. ludhiana,
Ludhiana east, Ludhiana i-141127

Capital Investment of the Industry

114.0 lakhs

Category of Industry Red
Type of Industry 1082-Pyrolysis Plants
Scale of the Industry Small

Office District

Ludhiana i

Consent Fee Details

Rs. 9500/~ for by way of DD no. 983227
dated 15.06.2018 in favor of Member

Secretary. Punjab Pollution Control Board.

Adequate for one year

Raw Materials (Name with quantity per day)

Waste/Condemned Plastic/ Rubber Tyres (@

10 Metric Tonnes/Day

Products (Name with quantity per day)

Pyrolysis Oil (@ 3.5 Mefric Tonnes/Day

“This is computer generated document from OCMMS by PPCB”

Tirath ram and co.(unit-ii), Village kum khurad(h.b.no.199) kum kalan,tehsil and distt. ludhiana Ludhiana east, Ludhiana i,141127

Pagel
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By-Products, if any,(Name with quantity per day) Carbon Black (@ 4 Metric Tonnes/Day.
Light Fuel Gas/ hvdro carbon gas (@ 2
Mefric Tonnes/Day

Wax @ 0.5 Metric Tonnes/Day

Steel Wire @ 2 Metric Tonnes/Day

Details of the machinery and processes As per application form

Details of the Effluent Treatment Plant The industry has proposed fo provide septic
tank for the treatment of domestic effluent &
re-circulation arrangements for cooling
water.

Mode of Disposal of Effluent Only domestic effluent @ 0.8 KLD- Onfo
land for plantation area along the boundary
wall and within the plant

Standards to be achieved under Water (Prevention & Control of As prescribed by the Board/MoEF & CC
Pollution) Act, 1974

Sources of emissions and type of pollutants Process emission.

Mode of disposal of emissions with stack height Stack of height 100 ft above ground level

will be provided to disperse the flue gas
emissions & process emissions.

Quantity of fuel required in TPD Pyrolytic Gases @ 1 TPD & WOOD (@ 400
Kg/Hour
Type of Air Pollution Control Devices to be installed The industry has proposed to provide

common Alkali Scrubber as APCD.

Standars to be achieved under Air (Prevention & Control of Pollution) |.A4s prescribed by the Board/MoEF & CC
Act, 1981

Cerrd)

03/01/2019

(Om Parkash)
Environmental Engineer

For & on behalf

of

(Punjab Pollution Control Board)

Endst. No.: Dated:

A copy of the above is forwarded to the following for information and necessary action please:

Environmental Engineer. Regional Office-1. Ludhiana

ey

03/01/2019

“This is computer generated document from OCMMS by PPCB”
Tirath ram and co.(unit-ii), Village kum khurad(h.b.no.199), kum kalan,tehsil and distt. ludhiana, Ludhiana east, Ludhiana i 141127

Page?
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(Om Parkash)
Environmental Engineer

For & on behalf

of

(Punjab Pollution Control Board)

“This is computer generated document from OCMMS by PPCB”

lan, tehsil and distt. ludhiana Ludhiana east Ludhiana i, 141127

Page3

Tirath ram and co_{unit-ii), Village kum khurad(h.b.no 199) kum k
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9.

GENERAL CONDITIONS

The industry shall apply for consent of the Board as required under the provision of Water (Prevention &
Control of Pollution) Act. 1974, Air (Prevention & Control of Pollution) Act. 1981 & Authorization under
Hazardous and other Wastes (Management and Transboundary Movement) Rules. 2016, two months before
the commissioning of the industry.

The industry shall provide adequate arrangements for fighting the accidental leakages/ discharge of any air
pollutant/gas/liquids from the vessels, mechanical equipments etc. which are likely to cause environmental
pollution.

The Industry shall apply for further extension in the validity of the CTE atleast two months before the
expiry of this CTE. if applicable.

The industry shall comply with any other conditions laid down or directions issued by the Board under the
provisions of the Water (Prevention & Control of Pollution) Act. 1974 and the Air (Prevention & Control of
Pollution) Act.1981 from time to time.

The project has been approved by the Board from pollution angle and the industry shall obtain the approval
of site from other concerned departments. if need be.

The industry shall get its building plans approved under the provisions of section 3-A of Punjab Factory
Rules, 1952.

The industry shall put up display board indicating the Environment data in the prescribed format at the main
entrance gate.

The industry shall provide port-holes. platforms and/or other necessary facilities as may be required for
collecting samples of emissions from any chimney. flue or duct or any other outlets.

Specifications of the port-holes shall be as under:-

i) The sampling ports shall be provided atleast 8 times chimney diameter downstream and 2 times
upstream from the flow disturbance. For a rectangular cross section the equivalent diameter (De)
shall be calculated from the following equation to determine upstream. downstream distance:-

De=2LW/(LtW)
Where L= length in mts. W= Width in mts.

ii) The sampling port shall be 7 to 10 cm in diameter

The industry shall discharge all gases through a stack of minimum height as specified in the following
standards laid down by the Board.

(i) Stack height for boiler plants

S.NO. Boiler with Steam Generating|Stack heights
Capacity

i Less than 2 ton/hr. 9 meters or 2.5 times the height of neighboring building
which ever is more

2 More than 2 ton/hr. to 5 ton/hr. 12 meters

3. More than 5 ton/hr. to 10 ton/hr 15 meters

4. More than 10 ton/hr. to 15 ton/hr 18 meters

5. More than 15 ton/hr. to 20 ton/hr 21 meters

6. More than 20 ton/hr. to 25 ton/hr. 24 meters

/i More than 25 ton/hr. to 30 ton/hr. 27 meters

8. More than 30 ton/hr. 30 meters or using the formula
H=14 Qg0.30r
H=74 (Qp)0.24
Where Qg = Quantity of SO2 in Kg/hr.
Qp = Quantity of particulate matter in Ton/day.

Note : Minimum Stack height in all cases shall be 9.0 mtr. or as calculated from relevant formula
whichever is more.

(ii) For industrial furnaces and Kilns, the criteria for selection of stack height would be based on fuel
used for the corresponding steam generation.

(iii) Stack height for diesel generating sets:

“This is computer generated document from OCMMS by PPCB”
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10.

11.

14.

8.

19.

Capacity of diesel generating set Height of the Stack

0-50 KVA Height of the building + 1.5 mt
50-100 KVA -do- + 2.0 mt.
100-150 KVA -do- +25mt
150-200 KVA -do- + 3.0 mt.
200-250 KVA -do- + 3.5 mt.
250-300 KVA -do- +3.5mt

For higher KVA rating stack height H (in meter) shall be worked out according to the formula:
H=ht0.2 (KVA)0.5
where h = height of the building in meters where the generator set is installed.

The industry shall put up canopy on its DG sets and also provide stack of adequate height as per norms
prescribed by the Board and shall ensure the compliance of instructions issued by the Board vide office
order no. Admin./SA-2/F.No.783/2011/448 dated 8/6/2010.

The industry shall put up canopy on its DG sets and also provide stack of adequate height as per norms
prescribed by the Board and shall ensure the compliance of instructions issued by the Board vide office
order no. Admin./SA-2/F.No.783/2011/448 dated 8/6/2010.

(i) Once in Year for Small Scale Industries.
(i1) Four in a Year for Large/Medium Scale Industries.
(111) The industry will submit monthly reading/ data of the separate energy meter installed for running

of effluent treatment plant/re-circulation system to the concerned Regional Office of the Board
by the 5th of the following month.

The industry shall provide flow meters at the source of water supply. at the outlet of effluent treatment plant
and shall maintain the record of the daily reading and submit the same to the concerned Regional Office by
the 5th day of the following month.

The industry shall make necessary arrangements for the monitoring of stack emissions and shall get its
emissions analyzed from lab approved / authorized by the Board:-

(i) Once in Year for Small Scale Industries.

(i) Twice/thrice/four time in a Year for Large/Medium Scale Industries.

The pollution control devices shall be interlocked with the manufacturing process of the industry.

The Board reserves the right to revoke this “consent to establish™ (NOC) at any time, in case the industry is
found violating any of the conditions of this “consent to establish™ and/or the provisions of Water
(Prevention & Control of Pollution) Act. 1974 and Air (Prevention & Control of Pollution) Act. 1981 as
amended from fime to time.

The industry shall plant minimum of three suitable varieties of trees at the density of not less than 1000 trees
per acre along the boundary of the industrial premises.

The issuance of this consent does not convey any property right in either real or personal property. or any

exclusive privileges, nor does it authorize any injury to private property or any invasion of personal rights.

nor any infringement of Central. State or Local Laws or Regulations.

The consent does not authorize or approve the construction of any physical structures or facilities for
undertaking of any work in any natural watercourse.

Nothing in this NOC shall be deemed to neither preclude the institution of any legal action nor relieve the
applicant from any responsibilities. liabilities or penalties to which the applicant is or may be subjected
under this or any other Act.

The diversion or bye pass of any discharge from facilities utilized by the applicant to maintain compliance
with the terms and conditions of this consent is prohibited except.

(i) Where unavoidable to prevent loss of life or some property damage or

(i1) Where excessive storm drainage or run off would damage facilities necessary for compliance
with terms and conditions of this consent. The applicant shall immediately notify the consent
issuing authority in writing of each such diversion or bye-pass.

The industry shall ensure that no water pollution problem is created in the area due to discharge of effluents
from its industrial premises.
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The industry shall comply with the conditions imposed if any by the SETAA/MOEF in the Environmental
Clearance granted to it as required under EIA notification dated 14/9/06. if applicable.

The industry shall earmark a land within their premises for disposal of boiler ash in an environmentally
sound manner. and / or the industry shall make necessary arrangements for proper disposal of fuel ash in a
scientific manner and shall maintain proper record for the same, if applicable.

The indusiry shall obtain and submit Insurance cover as required under the Public Liability Insurance Act.
1991.

The industry shall submit a site emergency plan approved by the Chief Inspector of Factories, Punjab as
applicable.

The industry shall provide proper and adequate air pollution control arrangements for control emission from
its coal/fuel handling area. if applicable.

The Industry shall comply with the code of practice as notified by the Government / Board for the type of
Industries where the siting guidelines / code of practice have been notified

Solids. sludge. filter backwash or other pollutant removed from or resulting from treatment or control of
waste waters shall be disposed off in such a manner so as to prevent any pollutants from such materials from
entering into natural water.

The industry shall submit a detailed plan showing therein. the distribution system for conveying waste-
waters for application on land for irrigation along with the crop pattern to be adopted throughout the year.

The industry shall not irrigate the vegetable crops with the treated effluents which are used/ consumed as
raw.

The industry shall ensure that its production capacity & quantity of trade effluent do nof exceed the quantity
mentioned in the NOC and shall not carry out any expansion without the prior permission/NOC of the
Board.

All amendments/revisions made by the Board in the emission/stack height standards shall be applicable to
the industry from the date of such amendments/revisions.

The industry shall not cause any nuisance/traffic hazard in vicinity of the area.
The industry shall maintain the following record to the satisfaction of the Board :-
1) Log books for running of air pollution control devices or pumps/motors used for it.

(ii) Register showing the result of various tests conducted by the industry for monitoring of stack
emissions and ambient air.

(1ii) Register showing the stock of absorbents and other chemicals to be used for scrubbers.

The industry shall ensure that there will not be significant visible dust emissions beyond the property line.

The industry shall establish sufficient number of piezometer wells in consultation with the concerned
Regional Office. of the Board to monitor the impact on the Ground Water Quantity due to the industrial
operations. if applicable.

The industry shall provide adequate and appropriate air pollution control devices to confain emissions from
handling. transportation and processing of raw material & product of the industry

Qexrd)

(Om Parkash)
Environmental Engineer
For & on behalf
of
(Punjab Pollution Control Board)
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SPECIAL CONDITIONS

Specific Conditions:

1. The industry will comply with the siting guidelines. code of practice & pollution abatement measures to
be adopted by such units as mentioned in the orders issued by Govt. of Punjab vide no.10/46/2014-
STE(5)/325543 dated 15.10.2014.

2. The industry shall not generate or discharge any kind of trade effluent from its premises.

3. The industry shall comply with the conditions as mentioned in the Approval of site clearance issued vide
letter no. 8703 dated 25.09.2018 by Department of Labour Govt. of Punjab. in true letter & spirif.

4. The industry shall install the pollution control device simultaneously along with the main project as per
feasibility report submitted by the industry.

5. The industry will not start its operation before obtaining consent to operate of the Board as required under
the provisions of Water (Prevention & Control of Pollution) Act.1974 & Air(Prevention & Control of
Pollution) Act.1981.

6. The industry shall comply with the guidelines of the Central Ground Water Authority for abstraction of
ground water.

7. The industry shall comply with the stipulations of the CLU granted by the Senior Town Planner Ludhiana
vide letter 2807 dated 06.06.2018.

Cexrd)

03/01/2019

(Om Parkash)
Environmental Engineer

For & on behalf
of
(Punjab Pollution Control Board)
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PUNJAB POLLUTION CONTROL BOARD

PUNJAB

\\ 1/}
N | /4

Office Dispatch No :

Zonal Office-1, E-648-B, Focal Point, Phase-5, Ludhiana

Website:- www.ppch.gov.in

Registered/Speed Post Date:

Industry Registration ID:

RISLDHI1207196

Application No :

14188587

To.

Subject:

Avneet Singla

Tirath Ram And Co.(unit-ii), Kum Khurad ,sub Tehsil Kum Kalan .teh. Ludhiana

Ludhiana,Punjab-141127

1. Particulars of Consent to Operate under Air Act, 1981 granted to the industry

Renewal in validity of consent to operate granted under Air (Prevention & Control of Pollution) Act, 1981.

Consent to Operate Certificate No.

CTOA/Renewal/LDH1/2021/14188587

Date of issue : 13/01/2021
Date of expiry : 30/06/2025
Certificate Type : Renewal

Previous CTO No. & Validity :

CTOA/Fresh/LDHI1/2019/10983208
From:24/09/2019 To:23/09/2020

2. Particulars of the Industry

Name & Designation of the Applicant

Avneet Singla, (Sole Prop.)

Address of Industrial premises

Tirath Ram And Co.(unit-ii),

Village Kum Khurad(h.b.no.199),kum Kalan,tehsil And

Distt. Ludhiana,
Ludhiana East, Ludhiana 1-141127

Capital Investment of the Industry

149.15 lakhs

Category of Industry Red

Tvpe of Industry 1082-Pyrolysis Plants
Scale of the Industry Small

Office District Ludhiana I

"This is computer generated document from OCMMS by PPCB"
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All the other contents and conditions of consent will remain same as mentioned in original consent no.
CTOA/Fresh/LDH1/2019/10983208 dated 24.09.2019 valid upto 23.09.2020 granted under Air (Prevention & Control of
Pollution) Act. 1981.

13/012021
(Ravinder Bhatti)
Environmental Engineer
For & on behalf
of

(Punjab Pollution Control Board)

Endst. No.: Dated:

A copy of the above 1s forwarded to the following for information and necessary action please:

Environmental Engineer. Punjab Pollution Control Board, Regional Office-1, Ludhiana for information and necessary action.

13/01/2021
(Ravinder Bhatti)
Environmental Engineer
For & on behalf
of

(Punjab Pollution Control Board)
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PUNJAB POLLUTION CONTROL BOARD

PUNJAB

uuh ey
N | /4

Office Dispatch No :

Zonal Office-1. E-648-B. Focal Point, Phase-5, Ludhiana

Website:- www.ppch.gov.in

Registered/Speed Post Date:

Industry Registration ID: RISLDHI1207196

Application No : 14189340

To.
Avneet Singla

Tirath Ram And Co.(unit-ii), Kum Khurad ,sub Tehsil Kum Kalan ,teh. Ludhiana

Ludhiana,Punjab-141127

Subject: Renewal in validity of consent to operate granted under Water (Prevention & Control of Pollution) Act, 1974.

1. Particulars of Consent to Operate under Water Act, 1974 granted to the industry

Consent to Operate Certificate No.

CTOW/Renewal/LDH1/2021/14189340

Date of issue : 13/01/2021

Date of expiry : 30/06/2025

Certificate Type : Renewal

Previous CTO No. & Validity : CTOW/Fresh/LDHI1/ 2019/10983444
From:24/09/2019 To0:23/09/2020

2. Particulars of the Industry

Name & Designation of the Applicant

Avneet Singla, (Sole Prop.)

Address of Industrial premises

Tirath Ram And Co.(unit-ii),

Village Kum Khurad(h.b.no.199),kum Kalan,tehsil And
Distt. Ludhiana,

Ludhiana East,Ludhiana I-141127

Capital Investment of the Industry 149.15 lakhs
Category of Industry Red

Type of Industry 1082-Pyrolysis Plants
Scale of the Industry Small

Office District Ludhiana 1
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SPECIAL CONDITIONS:-

1. The industry does not generate any trade effluent and shall discharge only domestic effluent onto land for plantation after
septic tank.

All the other contents and conditions of consent will remain same as mentioned in original consent no. CTOW/Fresh/LDH1/
2019/10083444 dated 24.09.2019 valid upto 23.09.2020 granted under Water (Prevention & Control of Pollution) Act, 1974.

13/01/2021
(Ravinder Bhatti)
Environmental Engineer
For & on behalf
of
(Punjab Pollution Control Board)

Endst. No.: Dated:

A copy of the above is forwarded to the following for information and necessary action please:

Environmental Engineer. Punjab Pollution Control Board. Regional Office-1. Ludhiana for information and necessary action.

13/01/2021
(Ravinder Bhatti)
Environmental Engineer
For & on behalf
of
(Punjab Pollution Control Board)
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Director of Faetories, Punjab
Kirat Bhawan(Model Welfare Centre) Near 10-11 Lights
3ec 64 (Phase 10),5.A.5 Nagar (Mohali).Pin-160062

To

P
WA Tinuh Rum and Co Unii 7,
Faipur Het Road Village Kom & hurd Sub Tehsil Kom K.
Foum Khusd . Puajab iTndia)

BOF1S0828458

Date. 28/08/2019

Fite No.: 20190TBE595

5
,

Funcen: Accepiance of Existing Factory Builiing Plans under section-6 Facories ACT 1998 and Rule 34 ol
Yunraby Fuglories Riles 1952,

The Existing building plans of M. Tieath-Ram and Ca Unit 2{Raipur Bet Rcxal, Wl lgoe B oty B iy

frisd Kam K| kum Khuwrd o Punjab (India)); bave been found correet in aceordance wish the ErOVIEons of
ﬂRuIe 3-A) of the Punjab Factones Bule, 1952 & got accepted under Factories Act, 1945 by the Chiel Incprcior

ir Factories, Punpab, swhjsc o the followang conditiens: -

b onended - Faerory Bauilding Plans-shall be subimined o Clisf Inepector of Factones, Pumjab i e iy A
e bbldin, plant & machisesy and manuficiuing process in fiture,

£ apgrhicant shill obtein.any. siher permission reqeencd under building byeslaw of Hums g Drepeirtrmein o o
Lusd Anthority o any other Acrat his own.

1 Thie Binlfing Cess Rs. 301000 has been depositd by the applicant under the Building & ctlier cumstn
wiker's Welfars Coss Act, 1996, However, the applicant shall deposst the difference of amount, if a1l

| i
ik pesin Lk dma g

i e eccapres shall subemit foemeno, 1-F (Stabiline O erificats for Building revesed building and aner
soarst wfter the completion of buitding snd installation of plant and machinery duly cermisiad by the 1o

ke pecupier shall submit the application in Farm ~o.2 oo set Factory Licence aftar i emiplatiom o1l
muiclinery before start of masnfaetunng process.

Far Chicf Inspector of Factories. P injab
1'-\1.1 1 vanmputer generaad repa,

H hal ';]ﬂ 5#11
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{three stages)
L]
Pyrolysis oil

Figure 1: Schematic of overall manufacturing process

Tirsth Rawn & Compasy (Ui, Ludheses (Pusaly

\ GN*"\\ Poge Sof 17
HANISH GUPTA® Fa Tirath Rom 8,20, (Unit)
Compalent Person
Director of Faclones, Punjab &\lﬂ ﬂw“f"
SANGRUR (Po.) Authorised Signators
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FORM No. 1-F et
ESEE Fua-4) " -: '_'.-';_'3;_ P T ] o,
A Ffed &
1 Name ofthe factory WS Tirath Rem & Co. (Unt-2)

2 Village, Town and distict in Which the ¢ WL Hum Ehued Sl Tehsil Kum Kalan Dist,

fachory ks eifListed Ludhiana
3 Full postal address of the factory 1 WS Tirath Ram & Co. (Unit - 2} Raipur Bt
Road, Vil. Kurn Khurd Sub Tehsil Kum
Kalan Distt. Ludhiana
4 Mame of the occuper of the factery 1 Awnest Singla
& Malure of Manutashiring process to be 1 Pyrodysis Qi
carmied on in the factory
&  Mumber of floors on which workers wil b2 @ Ground Floor
employed.

| certify that | have inspacted tha buildings pans of which have been
atached and examined the various pans including the foundations with special refranca 1
the machinary, plant, etc. that have been installed. |'am of the opinion that the busldings
which have been constructed are in accordance with the plans attached that they are
struchurally sound and that thair use as a faclery for the manutacture of Pyrefysis Cil for
which the machinery, plant stc.installed is intended,

Signatira ...

HANISH W\q\ﬁ

Qualification. .. .. CRmRaton! Fareen N

.....

MI‘EEE-..............EI
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PHOTOGRAPHS OF UNIT TAKEN AT THE TIME OF STUDY

----- = 4:76200-00041

aTH RAM & CO. 1

P 03aaPPS7713KI1ZC
Kum Khurd Road, Ludhiana
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STUDY REPORT ON THE CONTINUOUS PYROLYSIS PROCESS AT M/s ROYAL CARBON BLACK
PRIVATE LIMITED, KHALAPUR, RAIGAD, MAHARASHTRA.

1. Background:

Central Pollution Control Board, Regional Directorate, Pune, was directed to carry out the
study at M/s Royal Carbon Black Pvt. Ltd., Survey No. 1, 2, 4,5, 6, 7, 8/2, 8/3, 8/4, 10/0 and
94/1, Village-Vanivali, Tal-Khalapur, Dist-Raigad, Maharashtra with the following study
protocol;

¢ The monitoring to be carried out at both work place as well as in ambient environment
for air quality with following parameters:
— Work Place Monitoring (08 hourly): Respirable dust (PMio, PM35) CO, VOCs,
Benzo(a)pyrene.
— Ambient Air Quality Monitoring (24 hourly): PMjio, PMa,s VOCs,
Benzo(a)pyrene.
¢ In case of batch process, monitoring to be carried out at work place at the time of
feeding waste tyre in the reactors and during opening of reactor for removal of
charcoal / fine carbon for comparison purpose.
«* For ambient air quality, monitoring to be carried out for 8 hours during operation of
the plant at two locations.
+» Detailed analysis of tyre pyrolysis oil in terms of its sulphur content, calorific value,
sediment, lead, arsenic, cadmium + chromium + nickel, PAH, Total halogens, PCBs and
water content (as per schedule V part B of HoM rules 2016).
% Assessment of temperature and pressure (mean as well as profiles), design
parameters of the units, incoming feed rate and product rate data from typical units
will also be analyzed.

X/
X4

L)

Locations and numbers of sensors / alarms.

X/
°

Survey of minimum 10 persons in the adjoining areas (within 1 km radius) through
guestionnaire (draft questionnaire attached)

%

AS

Health assessment of workers through questionnaire (draft questionnaire attached)

K/
L X4

Any other parameter of interest if found to be useful during the study may also be
included.

Accordingly, monitoring was carried out during 11 — 12 August, 2021 at the aforesaid unit-
M/s Royal Carbon Black Pvt. Ltd., Survey No. 1, 2, 4, 5, 6, 7, 8/2, 8/3, 8/4, 10/0 and 94/1,
Village-Vanivali, Tal-Khalapur, Dist-Raigad, Maharashtra and sampling was carried out
through a laboratory-M/s Bureau Veritas India Pvt. Ltd. recognized under the Environment
(Protection) Act, 1986. Mr. Chalapathi Rao represented as team leader from the laboratory
side during the sampling. The following officials participated during the same:

(i) Shri Bharat K Sharma, Regional Director, Central Pollution Control Board (CPCB),
Regional Directorate Pune, and;
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(ii) Dr. K. V. George, Scientist & Head - APC Division, National Environmental Engineering
Research Institute, Nagpur.

Dr. Anantha N S, Senior Scientific Assistant, CPCB, Regional Directorate Pune and other
officials (Mr. Sachin Adkar, Sub-Regional Officer (SRO), MPCB, Raigad, Mr, Arvind Dapate,
Field Officer (FO), MPCB, Raigad, Mr. Umesh Jadhav, FO, MPCB, Raigad) from Raigad Regional
Office, Maharashtra Pollution Control Board, also participated during the studies. Sh. Vishesh
Agarwal (Plant Owner) and Mr. Tushar Talekar (Plant Head) from the unit- M/s Royal Carbon
Black Pvt. Ltd., were also present during the studies.

2. About the Industry:

M/s Royal Carbon Black Pvt. Ltd. is located in New Era Warehousing and Industrial Complex
at Survey No. 1, 2,4,5,6,7,8/2,8/3,8/4,10/0 and 94/1, Vanivali (Village), Khalapur (Taluk),
Raigad (District), Maharashtra (18.8676762°N, 73.2059118°E). The Google Map showing
location of the plant is given in Fig. 1.

mandir. =

Shani Mandir,

M/s Royal Carbon Black Ptv. Ltd

J’ Kishorpanlfe;rm a Q

Bhawani'Aai Mandir. a

A 37E SAT

THAKARWADI
TS are

Fig. 1: Google Map showing location of M/s Royal Carbon Black Pvt. Ltd. Survey No. 1, 2,
4,5,6,7,8/2,8/3,8/4,10/0 and 94/1, Vanivali (Village), Khalapur (Taluk), Raigad
(District), Maharashtra.

The unit is engaged in Tyre Waste pyrolysis and has been granted Consent to Operate under
the Water (Prevention and Control of Pollution) Act, 1974 and Air (Prevention and Control of
Pollution) Act, 1981 and authorization under Rule 6 of the Hazardous and other Wastes
(Management & Transboudary Movement) Rules, 2016, by Maharashtra Pollution Control
Board (MPCB) vide letter dated 01/08/2018 having validity till 31/03/2021. The unit started
operation of its plant in 2010. Copy of the said Consent and Authorisation dated 03/06/2015
and 01/08/2018 are given at Annexure — | & Il, respectively.

287



The unit has been granted Consent to Operate for manufacturing of the following:

Table 1: The Consent is valid for the manufacture of

No. Product / By-Product Name Maximum Quantity | UoM

1. Bio-Fuel Qil
a) by means of Edible Qil 1650 MT/M
b) by means of Fats 4000 MT/M
c) by means of non-edible Qil 1650 MT/M
d) by means of Algae 100 MT/M
e) by means of Waste, paring & Scrap of 9000 MT/M

Rubber (Pyrolysis)

2. By-products

a) Glycerin / Carbon Black 900 | MT/M

The consented daily quantity of sewage effluent from the industry is 8.0 m3.
3. Process description and Plant & Machineries:

Pyrolysis is a chemical reaction that involves molecular breakdown of larger molecules into
smaller molecules at high temperatures in absence of air. Pyrolysis is also known as thermal
cracking, cracking, thermolysis, depolymerization, etc. Tyre pyrolysis is the process of
converting waste tyres into products / intermediates like pyrolysis oil, carbon black, steel
scrap and hydrocarbon gas.

VAWV

Large Tyre Molecules

VWA ‘N

Pyrolysis Oil Molecules

Pyrolysis

Carbon Black Atoms

Fig. 2: Typical Pyrolysis Process
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As informed by the unit representative, Tyre Crumbs of ~20 mm in size are received from local
suppliers and stored at an open space (triangular area/tyre crumbs stock yard) within the
premise. Water is sprayed on the crumbs and loaded onto a conveyer belt using a loader
machine. Magnetic separators are provided at two locations of conveyer belt to collect steel
wires from tyre crumbs. The conveyer belt drops the crumbs into hoppers (11.25 m3 or 05 MT
capacity X 03 nos.) inside the pyrolysis shed and near to feed of the pyrolysis plant. The Z-
conveyer belt connected to each hopper transfers the crumbs into an individual Automated
Hopper (01 MT capacity). Each Automated Hopper is equipped with 02 nos. of screw feeders

at the bottom. Each screw feeder is connected to a Tyre Pyrolysis Reactor (TPR).

The Automated Hopper is provided with 02 sensors, one at the top and one at the bottom to
detect and maintain adequate quantity of crumbs inside the Automated Hopper to ensure
continuous feed of crumbs to TPR. The feeding rate is controlled by the frequency of rotation
of screw feeder, which is generally maintained at 18 Hz (equivalent to ~326 kg/hour to each
reactor). Magnesium oxide, as a catalyst, is manually added at the entry of crumbs into the
screw feeder system. It was informed that the conical shape of the end of the screw feeder
system acts as an air lock arrangement and does not allow air to pass into the TPR. The

schematic diagram of Continuous Tyre Pyrolysis unit is given in Fig. 3.

1 - Furnace

2 - Reactor

3 - Vertical Separator

4 - Light oil fraction

5 - Bypass line

6 ~Heavy oil fraction

7 - Vertical condenser

8 - Light oil condensation tank
9 — Heavy oil condensation tank
10 - Pump

11 - Caustic tank

12 - Vent

13 - Carbon Powder dispenser

To other reactor Automated hopper
[ s Q@O il

Work Zone-1
Work Zone-2

Fig. 3: Schematic diagram of Continuous Tyre pyrolysis unit.

M/s Royal Carbon Black Pvt. Ltd. has installed 03 nos. of tyre pyrolysis units and each unit has
02 nos. of TPR. The TPRis a rotary horizontal cylinder of diameter 1,200 mm and length 12,000
mm mounted on ground in an enclosure of insulating material. The enclosure has provision

for passing hot air from bottom of the TPR. It was informed by the unit representative that
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initial heating of TPR is done by firing light oil obtained as product from tyre pyrolysis and as
the temperature of the furnace reaches 300°C, pyrolysis gases is also used in the furnace.
Provision of both diesel burner and gas burner are provided in the furnace which generates
hot air. The hot air from the furnace is passed under the TPR. Ducts (05 nos.) are provided at
the top and along the length of the TPR enclosure through which hot air is re-circulated to the
furnace for TPR heating. Temperature sensors are provided at each duct to detect the
temperature of hot air emerging at the top of the TPR enclosure. As informed, in order to
control the temperature of TPR, passing of hot air through one or more ducts is regulated by

manually opening or closing the same.

Each individual reactor is connected to an automatic control panel that displays pressure,
temperature, speed of rotation of reactor, feed rate (Hz), furnace temperature, etc. and each
parameter is controlled by an operator in the control panel room. The reactor pressure is
maintained between 50 to 200 Pa with the help of ventury type suction system driven by a
centrifugal pump. The temperature of the furnace is maintained at around 660°C. The
temperature of front end of the TPR is maintained at 150°C — 230°C and temperature of back
end of the TPR is maintained at 450°C — 480°C during continuous pyrolysis process. When the
temperature of pyrolysis reactor reaches beyond the said temperature, an ID Fan draws hot
air which is subjected to a packed bed scrubbing system and released through a stack of 30
m height. The hot air re-circulating system of 03 TPRs is also connected with the said scrubbing
system through a duct valve and the stack of 30 m height. There are 02 nos. of packed bed

scrubbing systems for 06 TPRs.

The back end of TPR is connected to a vertical oil separator, where some of the pyrolysis gases
may condense and collected as heavy oil fraction at the bottom of the vertical separator and
rest of the uncondensed gases are subjected to condensation. There are two parallel
condensation lines — one for Heavy oil fraction and another for Light oil fraction. Each of such
lines have two horizontal condensers in series. The Light oil fraction line has an additional
vertical condenser after the said horizontal condensers. The condensed oil is collected in Light
Oil Condensation tank and Heavy oil Condensation tank separately. These two tanks are
connected and uncondensed gas is used in its Furnace for hot air generation after passing

through caustic tank to scrub the gas and also maintaining suction in the system.
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Alternatively, the uncondensed gas is also channelized to Furnaces of other Reactors for hot

air generation.

A by-pass condenser has also been installed after the Vertical Oil Separator parallel to the
Light Oil fraction line and meets the said Light Oil fraction line before the aforesaid additional
vertical condenser. It was informed that this by-pass condenser is used in case of choking of
Light/Heavy oil condensers or other emergency. However, there is no vent or flaring
arrangement for emergency escape of uncondensed pyrolysis gas. The unit operator claims
that generation of uncondensed gas is used in the furnaces and also that such generation can

be minimized as per the need with the regulation of cold water circulation in the condensers.

The oil from the condensation tanks are pumped to bigger oil storage tanks at the oil storage
yard outside the pyrolysis shed. The Heavy Qil fraction is collected in horizontal tanks (90 kL
capacity X 03 nos.) and light oil fraction is collected in vertical tanks (130 kL capacity X 03 nos.)

at the oil storage yard.

Carbon powder produced from 04 Reactors (Reactor 1-4) of the 06 reactors are channelized
to a common closed air tight screw conveyer, followed by an enclosed inclined screw
conveyer that carries the carbon powder to a hopper equipped with air lock rotary valve
situated on the North side of the pyrolysis shed. A magnetic separator is provided at the
inclined screw conveyer to extract the steel wire from carbon powder. The said 04 Reactors

(Reactor 1-4) were not operated during the study.

Carbon powder produced from the rest 02 Reactors (viz. Reactor 5 & 6 and only the Reactor
5 was operated during the study due to non-availability of sufficient raw material as informed
by the unit operator) is channelized to a dispenser through an inclined screw conveyer instead
of hopper. There is no magnetic separator provided for enclosed inclined screw conveyer

connected to Reactor 5 & 6.

Carbon powder is filled in the jumbo bags, fastened and moved to the storage area with the
help of trolley. Each fully filled jumbo bag weighs ~550 kg. The common enclosed air tight
screw conveyer is connected to a dust collection system outside the pyrolysis shed and there

is vent of height 12 m. The dust collection system consists of 64 nos. of bag filters. The steel
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content is separated by magnetic separator and collected in bags and sold to steel melting

units.

The unit has installed an Effluent Treatment Plant (ETP) of capacity 0.5 KLD. It has a Chemical
Dosing Tank/Neutralization Tank, Settling Tank, Sludge collection tank, Carbon Filter and
treated water collection tank. The treated water is used for gardening within the plant
premises. It was informed that oil produced by continuous pyrolysis process generally
contains less than 1 % moisture/water which is fired along with Light Oil in the furnace. The
water from packed bed scrubber, caustic tank and other sources are treated in the ETP. There

are two Diesel Generator sets of 400 kVA and 250 kVA capacity with acoustic enclosure.

In continuous tyre pyrolysis process, tyre crumbs of 20 mm size are continuously fed into the
reactor and products viz light oil, heavy oil, carbon black and pyrolysis gases are produced,
simultaneously. The pyrolysis process begins with firing Light Qil in the furnace. The hot air
from the furnace is passed under the TPR and the hot air after TPR is also partly re-circulated
into the furnace to recover the heat. Once the reactor temperature reaches between 450°C
—480°C, the tyre crumbs are fed into the reactor. As soon as the crumbs enter the reactor,
the heat energy is consumed by the crumbs to form pyrolysis gases. As a result, the
temperature of the front end of the reactor drops. So, the feed rate and temperature of hot
air from the furnace are maintained such that the temperature of front end of TPR is
maintained between 150°C — 230°C and temperature of back end of TPR is maintained
between 450°C — 480°C. It was informed that the residence time of crumbs inside the TPR is
nearly 30 minutes, wherein 80% of the gases are released within 20% of residence time and
20% of the gases are released in remaining 80% of residence time. The pyrolysis gases thus
released are passed into the vertical oil separator and condensed into Heavy Qil and Light Qil
fractions, as mentioned above, and the carbon powder is discharged from closed air tight

screw conveyer and filled in jumbo bags.

Photographs of plant & various machineries taken during the visit are given in Appendix - I.

4. Gas & Temperature detection/alarm arrangement:

e A bypass pipeline arrangement has been made from the pipeline of Heavy Qil fraction in

the vertical separator to facilitate the oil/uncondensed gases from the Reactor to directly
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enter the heavy oil condensation tank in the event of chocking/blockage in the
condensers.

e Gassensing systems for the detection of Methane have been installed inside the pyrolysis
shed. These sensors are connected to Light Alarm System in the control panel of each
TPR. Methane gas detection sensors are provided at front end cap, back end cap, and at
carbon black discharger point of the TPR, where chances of leakage of gases may be
more. There are 12 nos. of Methane gas detection sensors attached to 06 nos. of TPRs.

e CO inside the pyrolysis shed is monitored manually every 04 hours using CO portable
sensors. There are 02 nos. of such CO portable sensors.

e The temperature sensors are provided in the furnace, front and back end of the reactor,
ducts above the reactor, light oil condensation tank, and at carbon discharger.

e There are 02 nos. of manually operated fire alarms; one provided at the pyrolysis shed
and another at the fire room.

e The reactor pressure and screw feeder rotation frequency are also monitored and
remotely controlled from control panel system.

e The workers of the unit were observed using PPE such as safety shoes, helmets, and ear
plugs.

e Nitrogen gas purging facility is provided to purge the pyrolysis gases trapped inside the
reactor whenever reactor is shut down. Nitrogen gas is supplied from the in-house PSA

based Nitrogen plant (capacity - 25 Nm3/h).

5. Fire Safety Arrangement:

The unit has installed 04 nos. of CO; type fire extinguishers, 02 nos. of Dry Chemical Powder
fire extinguishers and 09 nos. of ABC type Fire Extinguisher at various locations within the
pyrolysis shed. Also, fire hydrant valves (09 nos) and hose reel pipe (30 m) are installed inside

the pyrolysis shed.

A multipurpose fire tender vehicle was also found within the premise. Water sprinkler (59
nos.) above the hoppers, diesel burners, automated hoppers, reactors, common conveyers,

carbon windows, vertical separators, inclined conveyers, caustic tank, heavy oil and light oil
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condensation tanks are provided. Provision of an overhead tank of 100 m3 capacity and
underground tanks of 70 m3 & 90 m3 capacities are made for water storage. Jockey pump (01
no.), Diesel pump (01 no.) and Electrical pumps (02 nos.) are provided to pump water from

water storage tanks.

6. Operational Parameters during the Study Period:

During the study of the plant, only one reactor (Reactor-5) out of 06 installed reactors was

operational.

The unit has no provision to weigh the amount of raw material (i.e. tyre crumbs) fed to the
reactor and such data are presented with estimates instead of actual weight. At the start of
study of the continuous pyrolysis process, on 11/08/2021 at 3:30 PM, the level of oil in the oil
condensation tanks were noted, empty jumbo bags were attached to carbon powder
dispenser, the hoppers (large hopper 05 MT capacity + Automated Hopper 01 MT capacity)
connected to Reactor-5 were filled with tyre crumbs to full capacity and thereafter feeding
rate was noted in terms of frequency of screw feeder during the study period. The reactor
was continuously fed with tyre crumbs at a constant feeding rate (18 Hz) for 24 hours and the
reactor parameters were noted at an interval of 30 minutes. The hoppers were filled with tyre

crumbs as and when emptied and thereby estimated feed of tyre crumbs were noted.

After 24 hours, on 12/08/2021 at 3:30 PM, the level of oil in the oil condensation tanks,
numbers of jumbo bags filled with carbon bags, and nos. of tyre crumbs feed & quantity of
crumbs left in the hoppers were noted. The temperature and pressure profile of the Reactor

during continuous pyrolysis process were also noted and the same are given in Table 2.

Table 2: Readings of temperatures and pressures during 24 hours of Tyre Pyrolysis

Process.

Temperature in °C Reactor

Reactor Ducts Light Pressure

Time | Furnace | Frontend | Backend | BECT* | G1* | G2* | G3* | G4* oil CBT* | (pascal)
1530 625 167 481 421 584 | 538 | 532 | 535 | 172 38 45
1600 625 158 480 420 586 | 541 | 549 | 540 | 172 37 26
1630 682 158 479 419 586 | 545 | 542 | 542 | 180 36 25
1700 685 153 479 418 588 | 544 | 544 | 545 | 181 36 24
1730 686 154 480 419 586 | 541 | 542 | 543 | 181 36 25
1800 710 151 477 416 579 | 538 | 538 | 537 | 179 36 21




1830 681 151 474 418 581 | 541 | 540 | 540 | 179 | 35 14
1900 681 154 472 415 581 | 549 | 542 | 539 | 175 | 34 02
1930 626 162 473 420 525 | 575 | 552 | 545 | 180 | 34 02
2000 745 164 477 422 596 | 529 | 565 | 555 | 181 | 34 02
2030 721 165 421 424 582 | 586 | 569 | 564 | 182 | 34 02
2100 736 165 477 422 598 | 565 | 559 | 562 | 172 | 34 02
2130 696 159 472 422 596 | 555 | 551 | 559 | 176 | 33 02
2200 756 155 464 421 595 | 555 | 549 | 559 | 175 | 32 02
2230 764 151 460 425 614 | 566 | 559 | 563 | 174 | 32 02
2300 662 152 475 432 616 | 568 | 557 | 561 | 172 | 31 02
2330 622 160 480 418 590 | 546 | 539 | 544 | 145 | 31 02
2400 754 174 471 422 602 | 565 | 562 | 564 | 147 | 32 02
0030 661 172 483 424 597 | 556 | 557 | 562 | 161 | 32 02
0100 635 165 485 421 581 | 535 | 542 | 549 | 169 | 32 02
0130 636 158 474 416 572 | 529 | 533 | 544 | 168 | 32 02
0200 736 155 464 419 587 | 542 | 543 | 553 | 167 | 32 02
0230 741 152 465 421 601 | 551 | 552 | 561 | 169 | 32 02
0300 752 150 466 428 614 | 565 | 556 | 564 | 171 | 32 02
0330 741 152 470 427 601 | 564 | 557 | 562 | 170 | 32 02
0400 742 160 472 426 608 | 562 | 560 | 564 | 166 | 32 02
0430 736 172 474 425 593 | 562 | 561 | 563 | 158 | 32 02
0500 732 175 478 424 598 | 561 | 563 | 563 | 147 | 32 02
0530 682 178 485 418 596 | 557 | 553 | 565 | 161 | 31 02
0600 669 176 494 421 589 | 548 | 551 | 558 | 172 | 31 02
0630 632 177 484 414 566 | 533 | 537 | 545 | 160 | 31 02
0700 710 176 478 414 580 | 546 | 549 | 554 | 161 | 31 02
0730 651 173 477 411 569 | 533 | 538 | 545 | 165 | 31 02
0800 635 168 474 410 566 | 531 | 534 | 541 | 167 | 31 02
0830 624 165 465 411 569 | 530 | 530 | 536 | 168 | 32 02
0900 670 160 470 415 580 | 535 | 541 | 538 | 170 | 32 02
0930 705 157 464 419 590 | 540 | 545 | 540 | 178 | 30 02
1000 650 155 467 418 590 | 542 | 545 | 546 | 175 | 31 02
1030 635 154 468 418 589 | 542 | 541 | 545 | 175 | 31 02
1100 720 152 464 417 588 | 540 | 540 | 540 | 178 | 31 02
1130 730 157 470 418 590 | 545 | 542 | 542 | 180 | 32 02
1200 745 158 472 419 592 | 548 | 544 | 544 | 172 | 32 02
1230 745 161 472 420 592 | 545 | 544 | 545 | 175 | 32 02
1300 750 162 475 422 598 | 544 | 542 | 542 | 178 | 32 02
1330 735 165 478 422 598 | 545 | 547 | 544 | 178 | 32 02
1400 741 166 475 421 605 | 548 | 550 | 548 | 179 | 32 02
1430 670 164 478 421 605 | 548 | 548 | 548 | 178 | 32 02
1500 705 155 475 415 580 | 535 | 539 | 547 | 177 | 31 02
1530 710 160 476 420 585 | 542 | 541 | 541 | 172 | 32 02
Average 695 161 473 420 589 | 548 | 547 | 550 | 171 | 33 5

*BECT — Back end control temperature; Locations of BCET, G1, G2, G3 and G4 as shown in the figure 3.
#CBT — Carbon Black Temperature.

As informed by the unit representative, increase in 01 unit of oil level is equivalent to ~62 L.

Density of Light oil is 0.905 g/cm?3 and density of Heavy oil is 0.935 g/cm3. License to Import



and Store Petroleum in Installation is given at Annexure-Ill. Details of product formation in

24 hours of continuous pyrolysis process are as given in Table 3.

Table 3: Estimation of products formed in 24 hours of continuous pyrolysis process

Level in condensation tank Difference Oil in Liters Density Oil in kg
Product Initial (units) Final (units) (units) (Lunit=621) | (g/cm?)

Heavy Oil 12 8 4 248 0.935 232
Light Oil 21 74 53 3286 0.905 2974
Carbon Capacity of jumbo bag Number of jumbo bags Carbon powder
powder 550 kg 05 2750 kg

7. Inputs and yields during the Continuous Tyre Waste Pyrolysis process:
Details of input and yields from the continuous pyrolysis process for 24 hours are as below;

i) Tyre crumbs fed into the Pyrolysis Reactor
(estimated)
ii) Heavy Oil retrieved
iii) Light Oil retrieved
iv) Carbon Black Powder retrieved with steel scrap

: ~7800 kg

1232 kg (248 L)
12974 kg (3286 L)
: 3300 kg

8. Monitoring & Sampling:

The area of the unit premise is about 24,000 m? and surrounded by other units on the South
and East side. A road surrounds the West and North side of the unit followed by vegetation.
On the North-West side of the unit there is an abandoned building. River Patalganga flows at

a distance of about 200 m on the North side of the unit.

Within the premise, the tyre crumbs storage yard (in open) is located at the South-East side,
the main Oil storage tanks (90 kL capacity X 03 nos and 130 kL capacity X 03 nos) are located
at the North-East corner, and the Pyrolysis Shed is located at the West end of the premises.
Cooling Tower-1 & 2, packed bed scrubber, blower and chimney, dust collection system and
Effluent Treatment Plant (ETP) are situated at the East side of Pyrolysis shed. The Flaring
system is set up on the North side of the Pyrolysis Shed and Carbon powder storage area of
665 m? is located adjacent to pyrolysis shed on the West side. The area of pyrolysis shed is
about 2,304 m? wherein 06 nos. of Tyre Pyrolysis Reactors, Condensers, Uncondensed Gas

Collection Tanks and Qil collection Tanks are placed. The control panels room, office, and
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store rooms are situated at the South side of the pyrolysis shed. The shed has entrance at the
South-East corner, fully enclosed from all sides. Emergency exits are provided on the North
side and North-East corner. South-West corner has opening to enter Nitrogen plant and

storage area.

The layout of different sections in the plant premises are shown in map in Fig 4.

Flaring system and stack Dust collection system
/ l' \
\ ! k-, \\

Pyrolysis Reactor | \ 2 T ———
and Condenser Shed o = / 1’7 S
: / i | Scrubbing system and
> stack
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;
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_},: > -
Carbon powder storage area f ; . Dust collection system
:’l :'/ 4 4

PSA based Nitrogen plant P

Fig. 4: Layout of different sections in the plant premises of M/s Royal Carbon Black Pvt.
Ltd. Survey No. 1, 2, 4,5, 6, 7, 8/2, 8/3, 8/4, 10/0 and 94/1, Vanivali (Village),
Khalapur (Taluk), Raigad (District), Maharashtra.

8.1 Ambient Air Quality Monitoring:

Selection of Ambient Air Quality Monitoring Stations were made based on the field
conditions, site suitability and undisrupted power supply availability. 03 Ambient Air Quality
Monitoring Stations were selected i.e., one within the plant premises at about 90 m aerial
distance towards SE direction (18.86744°N, 73.2067113°E) and the other two outside
boundary of the plant premises viz. at about 200 m aerial distance towards North direction
(18.8697357°N, 73.2062908°E) and at about 170 m aerial distance towards SW direction
(18.8639291°N, 73.2043053°E). Distance and directions are with reference to pyrolysis shed.
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Locations of the said three Ambient Air Quality Monitoring Stations are shown in Google map

in Fig. 5.

Ambient Air Quality Monitoring at these three stations were carried out for 24 hours during
continuous Tyre Pyrolysis process operations for parameters viz. PM10; PM2.5; CO; Total
VOCs and Benzo(a)pyrene. The predominant wind direction was observed towards South-
East. The study was carried out during monsoon season and slight drizzling occurred during

sampling for about 1.5 hours (from 2:30 pm to 4:00 pm) on 12.08.2021.

Shani Mandir &

Pyrolysis Reactor

and Condenser Shed

Fig.5: Locations of the three Ambient Air Quality Monitoring Stations are shown in Google
map

8.2 Work Zone Monitoring:

Work zone air quality was monitored at two different locations for 08 hours for PM10; PM2.5;
CO; Total VOCs (TVOC) and Benzo(a)pyrene. These locations are (i) In front of the Tyre
Pyrolysis Reactor-5 and near the Z-conveyer (towards West side from the reactor); (ii) Near
oil tanks behind the Reactor-5 (towards West side from oil tanks). The same have been named

as Work Zone- Station 1 and 2, respectively.
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TVOC monitoring was also carried out near the main Oil Storage Tank area where 90 kL

capacity X 03 nos. and 130 kL capacity X 03 nos. Qil Storage Tanks are installed.

8.3 Oil Sampling

The heavy oil and light oil fractions derived from the Tyre pyrolysis process were sampled for
analysis of Sulphur; Calorific Value; Sediment; Lead; Arsenic; Nickel; Cadmium; Chromium;

PAH; Total Halogens; PCBs, and; Water Content.

9. Analysis Results

Analysis results of various parameters monitored, as above (for ambient air quality, work zone
air quality and oil derived from the pyrolysis) and analyzed by Laboratory — M/s Bureau

Veritas India Pvt. Limited are given at Annexure - IV.
The work zone air quality results at various locations are compiled and tabulated in Table 4.

Table 4: Work-zone Air Quality Results at various locations

Sl. | Station Duration of Analysis Results
No. Sampling PM1o PM.s [Benzo(a)py] CO® | TVOC
(ng/m3) | (ng/m3) | rene? |(mg/m3)| (ppm)
(ng/m’)
1. | Station1 10:00 AM to 06:00 | 63.6 26.1 <1.0 <2.0 0.1to
PM (12/08/2021) 0.4
(In front of
feed point | During loading of (Avg.
of tyre crumbs into value
Reactor-5 | the hopper, 0.24)
and near | transfer of crumbs
the Z- | to Automated
conveyer. | Hopper while
(towards operation of
West side | continuous
from Pyrolysis process.
reactor)
2. Station 2 10:00 AM to 06:00 61.4 24.7 <1.0 <2.0 0.1to
PM (12/08/2021) 0.2
Near oil
tanks During operation of (Avg.
behind the | continuous tyre value
Reactor-5 | pyrolysis process. 0.13)
(towards
West side
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from oil
tanks)

21 ng/m? as Limit of Quantification, ®2 mg/m? as Limit of Quantification.

The Ambient Air Quality monitoring results at various locations are compiled and tabulated

in Table 5.
Table 5: Ambient Air Quality Monitoring Results at various locations
Sl. | Station Duration of Analysis Results
No. Sampling PMio | PMys [Benzo(a)py] CO® | TVOC
(ug/m3)| (ug/m3)| rene® |(mg/m?) | (ppm)
(ng/m’)
1. | AAQMS Station-1 | 03:45 PM on | 56.3 20.8 <1.0 <2.0 0.1to
11/08/2021 0.2
Roof-top of Guest | to
House at M/s Royal | 03:45 PM on (Avg.
Carbon 12/08/2021. value
Black Pvt. Ltd., 0.11)
Vanivali, Khalapur,
Raigad,
Maharashtra
2. | AAQMS Station-2 | 04:00 PM on | 59.1 23.5 <1.0 <2.0 0.1to
11/08/2021 0.3
Near tyre crumbs | to (Avg.
stock area at M/s | 04:00 PM on value
Royal Carbon Black | 12/08/2021. 0.18)
Pvt. Ltd.,
Vanivali,KhalapurR
aigad,
Maharashtra
3. | AAQMS Station-3 | 04:20 PM on | 60.7 24.2 <1.0 <2.0 0.1to
11/08/2021 0.3
Near Warehouse to (Avg.
at M/s Royal 04:20 PM on value
Carbon Black 12/08/2021. 0.14)
Pvt. Ltd., Vanivali,
Khalapur, Raigad,
Maharashtra

21 ng/m?3 as Limit of Quantification, ®2 mg/m?3 as Limit of Quantification.

The analysis results reveal that:

i)

i)

The TVOC results near the Qil Storage Tank area (where 90 kL capacity X 03 nos. and
130 kL capacity X 03 nos. of Qil Storage Tanks are installed) are 0.1 to 0.3 ppm.

The monitored ambient air quality parameters reveal that the same are complying

with the respective concentration prescribed under the National Ambient Air Quality
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i)

10.

(a)

(b

~

(c)

Standards notified vide B-29016/20/90/PCl-I dated 18/11/2009 under the Air
(Prevention and Control of Pollution) Act, 1981.

The analysis results of Heavy and Light oil fractions derived from Continuous Tyre
pyrolysis process revealed that they meet the prescribed “Specification of fuel derived
from waste oil” notified under Part B of Schedule V of the Hazardous and Other
Wastes (Management and Transboundary Movement) Rules, 2016.

Calorific value of Heavy Qil and Light Qil fractions have been reported as 7560 cal/g
and 7610 cal/g, respectively.

Other Observations:

Monsoon season prevailed during the study and slight drizzling was observed for
about 1.5 hours (from 2:30 pm to 4:00 pm) on 12.08.2021 during sampling/monitoring
duration.

Health assessment of 12 nos. of workers of the unit was carried out through
guestionnaire. Workers of the unit mentioned that they have not observed any impact
on their health. Survey of persons (08 nos.) in the adjoining areas (within 1 km radius)
was carried out through questionnaire. 06 persons mentioned that odor is felt to the
scale of 01 to 02, while 02 persons mentioned that odor is felt to the scale of 04 to 05;
03 persons mentioned that carbon particles are carried with the wind when the wind
direction is towards the village (existing within 1 km radius) or when the vehicle
carrying carbon powder passes by the village.

However, during the two days of study period, the CPCB and NEERI officials did not
observe any impact on the health (like eye irritation, nausea, headache, etc.) while
working in the plant. However, odor was felt in the pyrolysis shed to the scale of 1-2
(when rated at scale of 10) and scale of 0-1 at various other locations of the plant
premises.

The unit claims that in the event of non-requirement/non-usage of uncondensed
pyrolysis gas (after the oil condensation tank) in the furnace generating hot air, the
said uncondensed pyrolysis gas generation can be minimized/controlled by regulating
flow of cold water in condensers.

However, even after regulating such generation of uncondensed pyrolysis gas in the
event of non-requirement/non-usage of the same, there may be need of flaring
system or activated carbon adsorption tower to control emission of uncondensed
pyrolysis gas into the atmosphere. The unit may, therefore, require installation of the said
flaring system or activated carbon adsorption.



(d) The unit has provided firefighting equipment as given in para 5 above. However, fire
clearance certificate may also be obtained by the unit from the concerned agency.
Further, requisite clearance from PESOQ, if applicable, may also be obtained by the unit.

(e) At the time of visit, the dust suction/collection system was not found to be installed
for collection of fugitive fibers at the location of handling/transferring of crumbs to
conveyer belt. It should be ensured that suitable suction system for the collection of
fugitive fibers is installed. The unit representative informed that the dust collection
system had to be temporarily disengaged, as installation of a new hopper on top of
conveyer belt is underway.

(f) Spillage of carbon powder on the roads within the premise and on the floor of
pyrolysis shed during collection of carbon powder in the jumbo bags was observed.
Proper housekeeping should be ensured. In this regard, provision of portable vaccum
cleaners/dust collection systems may be considered by the unit.

(g) Spillage of leachate containing carbon powder from tyre crumbs storage yard were
observed surfacing on roads. Tyre crumbs storage may be carried out by covering the
same with temporary arrangement using suitable material like tarpaulin during
monsoon. Further, periphery drain with collection pit may be provided in the tyre
crumb storage and waste water from such pit may be recycled for water sprinkling on
tyre crumbs.

(h) There is no magnetic separator provided for enclosed inclined screw conveyer
connected to Reactor 5 & 6 for separation of steel scrap from carbon powder and the
same may be provided by the unit.

(i) The plant operator informed that oil is sold as fuel to industries and Carbon Black
Powder is sold to grinding & separating units who process/separate fine carbon black
and steel. Separated steel scrap is sent to steel melting units and non-usable carbon
black part is sent to cement plant by such grinding & separating units. The unit sells its
Carbon Black Powder to grinding & separating units mostly through traders.

(Bharat K Sharma) (K'V George)
Regional Director Scientist & Head - APC Division
Central Pollution Control Board National Environmental Engineering
Regional Directorate Pune, Research Institute, Nagpur

Dated: 20/09/2021
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hff'A-HzR. POLLUTION CONTROL BOARD

Kalpataru Point, 3rd & 4th floor, Sion- Matunga

" 4010437140207 )
14037124/4035: % Scheme Road No, 8, Opp. Cine Planet Cinema, Near
24044532/4024 Sion Circle, Sion (E),

ENQUIFY@MPCH g A Mumbai - 400 022

hitn:impeb.gav.in
Consent order Noi- BOIAS{TNEIC No: RD-2706-14/RaigadiRICC- 23y Date: 0316612015

To,
M/s Royal Carbon Black Pwt LTd

Vill-Vaniwvali, Tq-Khalapur, _
Dist- Raigad .

Subject: Consent to Operate undex RED category. ,
Rel L. Existing Consent granted vide no. BO/AS(TYVEIC N@ 3 "_‘%,
2706-14/Raigad/RICC-4734, dt: 20/05/2014. Y
2. Minutes of CC meeting held on, dt: 30/05/20 ‘5\.-.‘{"—’“.‘9.&.,}:

\{6233 |

Your application Dated: 03/04/2014.

For: Consent to Operate (Renewal) under Section 26 of '%ter (Prevention & _
Control of Poliution) Act, 1974 & under Section 21 of thegrdisfPrevention & Control #

of Pollution} Act. 1981 and Authorization under Rule 5:Q?ag§e§{azardous Wastes (M,
H & T M) Rules 2008 is considered and the consentf;,his hekeby granted subject to the
following terms and econditions and as detailed in, the schedule I, I, III & v

P,

annexed to this order: ' WA
RS m
The consent is granted for a period up ﬂﬁ?ﬁ]{ﬂ@mt}lﬁ Lo gﬁmﬁbm s
) e L M "
2. The proposed andfor actual capitnT{Ev% ment of the industry is Rs. 85.71 Cra,
{(As per C.A.Certificate subnﬂt!?i%n usftry). : _ -
3. The Consent is valid for the fanufacture of -, s

4 ik aduct ' Maximum Quantity(MTM).

Sr. Na. %
1 Bio-Fuels{@aly, > :
a By meansof¥dible Oil 1650
b By meahdnfFats : 4000
¢ |,By fbgns of Non Edible Oils - . 1660
d. | By IRoins of Algae ) 100
. $& B}:«Means of waste, parings & scraps of 9000 .
%%‘%“Rubber (Pyrolysis)
2. | By Product
Glycerin /Carbon Black 900 MT/M
4. Conditions under Water (P&CTP), 1974 Act for discharge of effluent:
Sr, Description ‘Permitted Standards to be Disposal
no. quantity of achieved
discharge (CMD)
1. Trade effluent NII, As per Schedule ~I { NI,
2. Domestic effluent 8.0 ' As per Schedule -1 | On land
. ardening |-

Annexure-I

(el

Fof ?

Mg, Rovel Carbon Biack Pue Ltd, Vanivali, haiapur, Raigad




£
Description of stack /

Number of Stack Standards to be

no. | source achicved
oL ) Boiler 1 : B@ per Schedule -I]
2. | Thermopack I As per Schedule -1
[ 3. DG set (800 KVA) 1 A8 per Schedule 11 |

¢ Conditions under Hazardous Waste (ME & TM) Rules, 2008 for treatment and

disposal of hazardous waste:
Item No. as
8r. No. per Sch-

Type of Waste ' Quan_tily' Disposal
MPCE approved

1. 5.1 , ]
re-progassor,
7 The Board reserves the right to review, amend, suspend, revoke e&c&% "Sacbnsent

and the same shall be binding on the industry. #
- RN

& This consent should not be construed as exemption I‘ro‘“ia} k’ﬂ}:ﬁl‘ni‘ng necessary
NOC/permission from any other Government authorities. 3“;“;“‘%- ' ) -
FhOLT

F%?p Pon behalf of the ’
Maharaghtra Pollution, Control Board
A E T ' ') ' '

P 4 . W
ot _/qmcixf -

-

(P. K. Mirashe)
Member Secretary

Reccived Consent fee of -

ount (.}

consent)

nsider for this renewal of

of Rs. 5 ] Eained towards O & M, ' . i
2. Sub-Redit Officer-Raigad- I, MPCB: To ensure the compliance of the
Atconditions '

3. Chidfakcounts Officer, MPCB, Mumbai. :
4. CC/CAT desk- for record & website updation purposes.

Copy to: Q’) :
1.  Regiona, Q@}Saig&d-— He is directed to renew previous Bank guarantee

Mis, Royal Carbon Birck Pvt Lid, Vanivali, Kkalapur, Raigad SRO Reigad AVRL/II06I000 Page 2 of 7
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Schedule-l

s
'%gfmig_z_mnditiQns_[lg;compligtlgg_gf Water Poliution Controtl:
H

MY A

treat the sewage s as
Act, 1986 and Rules

1) A.] The Applicant shall operate the sewage treatment s,yst{:m}%o
to achieve the following standards/ prescribed under \ig
made there under from time to time, whichever is stringent. -
(1)} Suspended Solids. Notto exceed -~ 100x-gng/l
(z) BOD 3 days 270C. Not t éxceed - 100" g/l

¥
R

¢ soaked in a soak pit, wlfiéh-.shali be got cleaned

C] The treated sewage shall b
hall be disposed on land forgd rdening/irrigation

periodically. The treated sewage s

specifications or gther data relafing

2) The Board reserves jts rights Lo review plans,

setup for the treatment of waterworks for the purification théyeof &

disposal of sewage or trade effluent or in connection with.the nt gf.d y consent
conditions, The Applicant shall obtain prior consent of the Board tgitake & SP% to establish
the unit or establish any treatment and dispogal system di"‘ﬁ%ﬂ ekteision or addition

{5 thereta. e
Y ﬁ-‘ "

i .

PSR _
t of pollution control’ ‘&gﬁ'f%r its parts after expiry
facturer so as to ensurg*-th‘e compliance of standards

f 3) The industry shall ensure replacemen
of its expected life as defined by manu

and safety of the operation thereof. "

4) The Applicant shall comply with the provisiong .PWWater:(Pre\{ention & Control of
rollution) Cess Act, 1977 and as amended, by iiir_lg watgpmeters, filing water cess
returns In-Form-1and other provisions as tants et In the galdmpet.
Sr.no| Purpose for water consumed AN T water conguruption
' RN quantity (CMD)

igfefplts or boller 30.0

1. Industrial Cooling, sprayingé%
feed : i

2. Domestic piurpose B 10.0
3. Processing whereby water pets polluted & 2 0.0 e .
pollutarits arewgsiiiuiudesiadable . ™
4. Processing Whgpbyapater gets polluted & 0.0 ‘
pollutants argiitul $asily biodegradable and are
toxic Fa i 2
0.9

_',:“-'_;-:--‘- _ 3. Gardenjng éﬂeeplantation _ o
@ §) The A ﬁﬁ‘g hali provide Specilic Water Pollution control éys;em as- per the

P Act, 1986 and rule made there under from time to time/ Environmental

p
condi 5
Cleﬁy&& REP guidelines.

X,

Falain™

SHO Reigad ARLA1062000 Pagre Sof 7
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V;‘ B et ey e —rrr=

Schedule-ll

Terms & conditions for compliance pfAlr Foliution Control:

As per your application, you have proposed to instail/ provided the Air polluticon
control (APC)system and also proposed to erect / erected following stack (s) and to

ohserve the rnllnwing fue] pattern-

1Dust
collector

4.0 TM 4.5 360

Closure

enclosure above
roof _ e, 3

The Applicant shall providé Specific Air Pollution control equffi) \{@as per the
conditions of EP Act, 1986 and rule made there under m ¢ to time -/
Environmeéntal Clearance / CREP guidelines. (Concern secnm% mentmn specific

i

.y
S—_—

ik control equipments)
3. The applicant shall operate and maintain above : | air poliution contm!
syStem, so as to achieve the level of pollutants te : hg standards:
; Particulate matter - Not to eiceafl™, 160  mg/iNm?,
' 502 Process Not tmex e"' 50 mg/Nms,

i 4. The Applicant shall obtain necessa ission for providing additional contro}

{ equipment with necessary speclii%%g\m and operation therecf or alteration or
replacemenaiteration well bef me (o an end or erection of new pollution
control equipment.

|

g 5. The Board reserves its rig@my all or any of the condition in the consent, if due to
P any technological { { Qin or otherwise such variation (including the change of Al
|

‘any control equipme) n whole or in partis nccessary)

SRO Ralgad A/R/L/II063000 Fage £ of 1

Ly

L M}s Royai (‘arbm} ISlack Pvt I..td Vamvals, Khalapur, Raigad
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Schedule-ii
Details of Bank Guarantees

Consent
(CroR)

Purpose of BG

{] Consent | Towards cotnpliance
¥ to of Consent conditions
! Renewal and O & M of
; consent pollution contro}
; issued
f
(o)

e TP

--_..—_....,,._-.__....‘__.. o m—— SN e
r - B -______@ e

Mis. Roval Crrbon Black Py Leg, Vanival, Khalapur, Raigag SRO Raigad m/emssaao.f.’age Aof7
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Schedule- [V
General Conditions:
1) The applicant shall provide facility for collection of environmental samples and sampleg of
trade and sewage effluents, air emissions and hazardous waste to the Board staff at the
terminal or designated points and shall pay to the Board for the services rendered in this

behalf,
2} Industry should momnitor effluent quality, stac

monthly/quarterly. _
3) The applicant shall provide ports in the chimney/(s) and facilities such as ladder, platform
ate. for monitoring the air emissions and the same shall be open for inepection fofand for
use of the Board’s Staff. The chimney(s) vents attached to various scurces of eriesion
chall be designated by numbers such as 8-1, 8-2, etc. and these shall be painteds

!
i
|
E displayed to facilitate identification.
[
|
|
L

k emissions and ambient air quality

g QCCur or is

shall be

Whenever due Lo any accident or other unforzseen act or even, such emissigy

apprehended . to occur jn excess of standards laid down, such informa

forthwith Reported to Board, concerned Police Station, office of Direct o¢ Health
Services, Department of Explosives, Inspectorate of Factories and Loea y. In cape of
C "o it shall be

. B bt
faiture of pollution control eguipments, the preduction process ‘ga;:lgn i
LA LW iy 5

: stopped. : . )

S : 5) The applicant shall provide an alternate electric power sour_&'.,gufﬁﬁent to operate all

{ j poltution control facilities installed to maintain conmpliance \J’iﬁfi'tpe te¥ms and conditions

Q of the consent. In the absence, the applicant shall stop, reduce or otherwise; control
production to abide by terms and conditions of this congent)* .~

6 The firm shall submit to this office, the 30th day ‘of September every year , the
Envivonmental Statesent Report for the financisl f‘eﬂr'ending 3lst Maych in the
prescibed Form-V as per the provisions of rule, 14 of the Environment (Pretection)
(Second Amendment) Rules, 1992. : £y

7} The industry shali recycleh-epmoessfreusg!ﬁo%v‘}{azardous Waste as per the provision

contain in the HWMH&ETM) " 9008, which can be recycled
tprocessed/reused/recovered and whick has to be ingnerated ehall.go to

insineration and waste whicm e used for land filling and cannot be
recycled/reprocessed etc should g bh' at purpose, in order to reduce load on incineration

and landfil] sitefenvivenmen : . .

8) The industry should compl th the Hazardous Waste (M,H & TM) Rules, 2008 and
gubmit the Annual Re '{?:s per Rule 5(6) & 22(2) of Hazardous Waste (M,H & TM)
Rules, 2008 for the p "a__a ear April to March in Form-IV by 380%™ June of every year. :

9) An inspection boolkgha[lhe'opened and made available to the Board's officers during their~ ..

visit to the applicipf:

10) The applica ﬂ make an application for renewal of the consent at least GO
' days beflo ‘Etttr te of the expiry of the coifisent (in case of Renewal of consent).
@W 11} Indust Fﬁg ?1%@ rictly comply with the Water (P&CE) Act, 1974, Air (P&CP}) Act, 1981 and
Envi%;,%:@%ﬁ Protection Act,1986 snd industry specific standard under EP Rules 1886

Sl ave hvailable on MPCB website(wyw.mpch.gov.in).

12}‘%{‘;!;@11‘%@@ shall constitute an Environmental cell with qualified stafffpersonnelfagency
toredithe day to day compliance of consent condition towards Environment Protection,

13) Separate drainage system shall be provided for collection of trade and sewage effluents.
Terminal manholes shall be provided at the end of the collection system with
arrangement for measuring the flow. No effiuent shall be admitted in the pipésfsewers
downstream of the terminal manholes. No effluent shall find its way other than in
designed and provided collection system.

14) Neither storm water nor discharge from o

effluents {rom the {actory.
15) The applicant shall install a separate meter showing the consumption of energy for

operation of domestic and industrial effluent treatment plants and air pollution control
system. A register showing consumption of chemicals used for treatment shall be

maintained. v
16) Conditions for D.G. Set

el

ther premises shall be allowed o mix with the

SRO Raipad AAVIS1663000 Pgpe & of T

MJs. Royn! Carbon Dlack Pvt Lid, Vanivali, Ghalapur, Ruigad .
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a) Noise from the D.G. Set should be controlied by providing an BCOUSLIC enclosure or by

treating the room acoustically. _
B Industry should provide acoustic enclosure for control of noiss, The acoustic enclosure/

acoustic treatment of the room should be designed for minimum 25 dB (4) insertion
loss or for meeting the ambient noise standards, whichever is on higher side. A
suitable exhaust muffler with insertion loss of 25 dR (A} shall also be provided, The
measurement of insertion loss wil be done at different points at 0.5 meters from
acoustic enclosure/room and then average,

¢} Industry should make efforts to bring down noise level due to DG sat, outside
industrial premises, within ambient noise requirements by proper sitting and control

measujes.
d) Installation of DG Set must be strictly in compliance with recommendations of DG Set -

manufacturer. .
) A praper routine and preventive maintenance procedure for DG set shou@%bc set and

followed in consultation with the DG manulacturer which would help to E:

i levels of DG set from deteriorating with use Y 3

‘ ) D.G.Sestshall be operated only in case of power failure, N,

-’ g} The applicant should not cauge any nuisance in the surround ing ﬂ% 0 operation

i h) The applicant shall cownply with the notification of MoEF %05.2002 regarding
noise it for generatar sets run with diese). m "

17) The industry should not cause any nuisance in surroundir&g"‘ B,

% l 18) The industry shall take adequate measuyes for contip] ‘ﬁ{‘}ioise levels from jts own
f sources within the premises 0 s to maintain ambient aitwgifality standard in vespect of
]

noise to less than 75 dB (A) during day time and 8 dB Ay during night time, Day time is

reckoned in between ¢ a.. and 10 p.m. and ni_gh:‘f‘s;imé Is veckened between 10 p.m. and §

u.1. =
15} The applicant shall maintain good houseﬁegpig‘g..,"’*
20) The applicant shall ‘bring minimum 33%.0L the¥available open land under green coverage/
plantatien. The applicant shaif submiteyg ment on avatlable open plot area, numbey. of
trees swrviving as on 31 Marelfhe Yedr and number of treex planted by September
end, with the Environment Sty
41) The non-hazardous solid v Jding in the - factory preniises, Sweepings, cfc. be
disposed of scientifically so addiot o cause any nuisance / polhition, The &pplicant ghall
take necessary permissi o fyom®eivic authoritics for tisposal of solid waste. e
22) The applicant shall wd% chafige or alter the -quantity, quality, the rate of dischatge,
temperature or § ed® of the effluent/emissions or hazardous wastes o control
equiptments provi %@n without previoug wriften permission of the Board, The industyy
will not carry ot ctivity, for which this consent has not been grantediwithont prior

P ] congent of th - : :

\“E"" 23) The iqﬁus%‘all ensure that fugitive emissions from the activity sre controlled so as to
@ maintaid dehd and safe environment in and around the factory premises, ‘

24) Thz ﬁ‘éi;? ¥ shall submit quarierly statement jn respect of industries’ obligation towards

dnd pollution control compliance’s duly supported with documentary evidences

ui"can be downloaded from MPCE official Bite).
26} Theindustry ghall submit official e-mail address and any change will be duly informed fo

the MPCR. .
26) The industry shall achieve the National Ambient Aiy Quality standards Preseribed vide

Government of India, Notification dt. 16.11.2008 as amended,

eexne 000 oem

Mis. Boyal Carbon Biack Pyt Lad, Yanivali, l{halapur, Rrigad SRO'Rnigadﬂ/-‘?/Lfl'.?mﬁ-aﬂdaPéiw 7of 7




I}aie
SQQG emz[

in Cﬂpital lnvmmlem in J

_ __,{AS[T);’L/II!F

,__A.',C_f.':'r'_'_tiﬁcate:










B3









o

CRr] a%’{fggoal;rm G _G‘E‘(T'@U) Annexure-III

(see Article 6 of the First Schedule)

LICENCE TO IMPORT, AND STORE PEFROLEUM IN INSTALLATION

T

et o, (Amendment N&%) | fesfies (dated) 27/3/2012
@ E. (Licence No.) :- P/HQ/MH/15/5896(P19794) Hrg FAT (Fees Rs.) 10795 /- ufd @ (Per year)

#1 M/s.Royal Carbon Black Private Limited,, New Era House,Mogul Lane,, Matunga(w),, Mumbai, MUMBAI, Maharashtra, PIN - 400016
@ Fae SHA T4 TATEE @ & AR FAEE F vgfema 703 e T o ¥ B ik s, AR g SR FaARa
7T TEaT P/HQ/MH/15/5896(P19794) arfr@ 27/3/2012 S fr $w# 3umag & A fgame 1T T T seReeT F forr, ueifes

ffes, 1934 % sudet 4T 3T T T AT BRE U7 56 e A AR a6 & T T g T FegNT e A
e &

Licence is hereby granted to M/s.Royal Carbon Black Private Limited,, New Era House,Mogul Lane, Matunga(w),,
Mumbai,MUMBAI, Maharashtra, PIN - 400016 valid only for the importation of 703 K.L Petroleum of the classes and quantities as
herein specified and storage thereof in the place described below and shown on the approved plan No P/HQ/MH/15/5896(P19794) dated
27/3/2012 attached hereto subject to the provisions of the Petroleum Act, 1934 and the rule made thereunder and to the further conditions

of this Licence.

g HIAR 31 REFR 2014 FF UgH T3
-The Licence shall remain valid upto 31st day of December 2014
yeiferaar &1 faasor ferareliext o e &reran
(Description of Petroleum) (Quantity licenced in K.L.)
7 & Ygs UgIerds . .
(et bl U v N RN
__(Petroleum Class A, otherwise than inbulk) =
77 @ uds Ui
o npesia TR e bl e O TREET B
_ (Petroleum Class B, otherwise tharl inbullo) " =8 500 0 BTN e et e i
ot 77 Uy UgiferaH o
S (Poholoum Diass C TS ST RN T
(Petroleum Class C, otherwise than in bulk)
%ol &7oaT (Total Capacity) 703 fepaeie (KL)
3 f&ais (Licence Date) : 24/4/2009 %—/}

fAewles AdTS
for Chief Controlier of Explosives

gt @ f@evor 3R Eea=
DESCRIPTION AND LOCATION OF THE LICENSED PREMISES

s UREY fwd Rearw de s Rfedr dond At Aad # R g T SNo.to7,8/123,4,9/1.2,100,

96/1,2,94/1,2, Vill. Vanivali, Khalapur, RAIGAD, Maharashtra, ¥ W 3aieyd & a1 388 Aefaiad gieafoa & -Six
aboveground Petroleum Class B’ (Pyrolysis Oil) storage tanks together with connected Tacilities.

The licensed premises, the layout, boundaries and other particulars of which are shown in the attached approved plan are situated at

S.No.1t07,8/1,2,3,4,9/1,2,10/0, 96/1,2,94/1,2, Vill. Vanivali, Khalapur, RAIGAD, Maharashtra, and consists of Six aboveground
Petroleum Class 'B’(Pyrolysis Oil) storage tanks together with connected facilities.
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BUREALU

Issued to:

TEST REPORT

SAMPLE DRAWN BY LABORATORY

M/s.Central Pollution Control Board,
Regional Directorate (Pune), Row House No. 1,
Nisarg Vihar, Balewadi, Pune 411045.

Report Number
Internal Sample Number

Sample Details:
Product Name

Sample description

Location

Sample drawn by
Date and duration of sampling

Relative Humidity
Ambient Condition

Average Temperature
Average Wind Direction

BV/CHEN/21/08/6330-001
667401

Ambient Air Quality

AAQMS - Station 1(Towards North Direction of
Pyrolysis Shed)

Roof-top of Guest House at M/s Royal Carbon
Black Pvt. Ltd., Vanivali, Khalapur, Raigad,
Maharashtra.

Lab Representative Mr. Chalapathy

From : 03.45 PM on 11.08.2021

To :03.45PM on 12.08.2021

61 %

Slight drizzling from 2:30 pm to 4:00 pm on
12.08.2021.

3z2%T

North West to South East

Annexure-1V

TC-8057
Report Date 21.08.2021
Page 1of2
Received on 14.08.2021
Analysis :
Commenced on 17.08.2021
Completed on 19.08.2021

National ambient air quality
standards,CPCB
Notification Nov. 2009
Sl.No. Pollutants Units Results Sampling and ] Industrial,
Analysis WT.'“"" Residential,
Method A elghted Rural and
vernpe Other area
Particulate Matter 4 .
1 (size less than 10 pim) 6F Phsa Ha/m 56.3 155182 (Part 23) : 2006 | 24 Hours 100
Particulate Matter 3 ;
2. (size less than 2.5 pm) or PMzs ug/m 20.8 IS 5182 (Part 24): 2019 | 24 Hours 60
3. Carbon monoxide (CQ) mg/m* |BLQ(LOQ:2.0) (IS 5182 (Part 10): 1999 | 8 Hours 04
. 3 : ; IS 5182(Part 12):2004 5
4, PAH - Benzo (A) Pyrine ng/m® |BLQ:(LOQ: 1.0) (RA 2014) Annual 1.0

BLQ : Below Limit of Quantification / LOQ: Limit of Quantification.

* The value given in National ambient air quality standards, CPCB notification Nov'2008. for annual is taken as
specification for 24hours monitering for SI.No.1,2 & 4. 8 hour menitoring for §.No.3.
Sl.4 sampling and Analysis done for Particulate Phase only.

Remarks : The values observed for the pollutants given above are within the specification of National arfibientgir
quality standards, CPCB nctification Nov'2009 as shown above.
Authorised Signatory

Bureau Veritas India Pvt. Ltd. i s M.RAMES

% ThEembasuts relate pnly to the items tested.
F2, Thiru.Vi. Ka. Industrial Estate,

& The test report shall not be repraduced in full or part without thTﬁm{K@-ﬁ ..
Phase I11, Ekkattuthangal, Guindy, Chennai-600 032 % The test items will not be retained for more than 15 days from the da i t@st report
b . 3 AT ¥, = 5 F-N

axcepts in the case as required by the applicable regulatians.

Phone :-+91 44 - 4967 4000, 4967 4002, 4028 # The Laboratory's responsibility under this report is limited to proven wilful negligence and will
Web  : www.bureaunveritas.com inno case be more than the invoiced amount.
) % Asalisfaclory test report in no way implies that the product so tested |s approved by NABL,
SL No :11183/2021-22 4 Laboratory is not responsible for the authenticity of photocopied test reports.
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TEST REPORT

Report Number : BVICHEN/21/08/6330-001 Report Date . 21.08.2021
Internal Sample Number 667401 Page o 20of2
TVOC Results {as Iso-Butylene)
Date Time =
in PPM in ug/m?®
11.08.21 03.45PM 0.1 2294
11.08.21 04.45PM 0.1 2294
11.08.21 05.45PM 0.1 2294
11.08.21 06.45PM 0.1 229.4
11.08.21 07.45PM 0.1 229.4
11.08.21 08.45PM 0.1 229.4
11.08.21 09.45PM 0.1 229.4
11.08.21 10.45PM 0.1 2294
11.08.21 11.45PM 0.2 458.9
12.08.21 12.45AM 0.2 458.9
12.08.21 01.45AM 0.1 2294
12.08.21 02.45AM 0.1 229.4
12.08.21 03.45AM 0.1 229.4
12.08.21 04.45AM 0.1 2294
12.08.21 05.45AM 0.1 2294
12.08.21 06.45AM 0.1 2294
12.08.21 07 45AM 0.1 2294
12.08.21 08.45AM 0.1 229.4
12.08.21 09.45AM 0.1 2294
12.08.21 10.45AM 0.2 458.9
12.08.21 11.45AM 0.1 229.4
12.08.21 12.45PM 0.1 . 229.4
12.08.21 01.45PM 0.1 2294
12.08.21 02.45PM 0.1 2294
12.08.21 03.45PM 0.1 2294

Method of Analysis / Instrument used: PID Analyser.

Report Prepared By M.Gowrl,

.

Autharised Signatory
Terms and Conditions :

Bureau Veritas India Pvt.Ltd. % The test results relate only to the items tested. M. R A MES }.g
F2, Thiru.Vi. Ka. Industrial Estate, The test report shall nat be reproduced in full or part without ntrﬁ{g{iﬂ @Efr y_%of VL.
: oA i The test items will not be retained for more than 15 days fro tate‘ofisslz ol test report

Ehgee 1Ly Eitiatyailinagel, \amty, flnnin < SN0 excepls in the case as required by the applicable regulations.
Phone : +91 44 - 4967 4000, 4967 4002, 4028 % The Laboratory’s responsibility under this report is limited to proven willful negligence and will
Web : www.bureauveritas,co.in in no case be more than the invoiced amount. .

- A-satisfactory test reportinno-way implies that the product so tested s approved by NABL.
SINe. :21121/2020-21 Laboratary is not respansible for the authenticity of photocopied test reports. 31 8
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TEST REPORT

SAMPLE DRAWN BY LABORATORY
[ BUREAU |

R,

M/s.Central Pollution Control Board,
Regional Directorate (Pune), Row House No. 1,
Nisarg Vihar, Balewadi, Pune 411045.

Report Number : BVICHEN/21/08/6330-002 Report Date ©21.08.2021
Internal Sample Number : 667402 Page o 1of2
Sample Details: Received on . 14.08.2021
Product Name : Ambient Air Quality
Sample description : AAQMS - Station 2 (Towards South East Analysis :

direction of Pyrolysis Shed)
Location t Near tyre crumbs stock area at M/s Royal Commencedon : 17.08.2021

Carbon Black Pvt, Ltd., Vanivali, Khalapur,
Raigad, Maharashtra.

Sample drawn by . Lab Representative Mr. Chalapathy Completed on © 19.08.2021
Date and duration of sampling  :  From: 04.00 PM on 11.08.2021
To :04.00 PM on 12.08.2021
Relative Humidity ©B1%
Ambient Condition . Slight drizzling from 2:30 pm to 4:00 pm on
12.08.2021.
Average Temperature 1 32%
Average Wind Direction : North West to South East
National ambient air quality
standards,CPCB
Notification Nov. 2009
Sl.No. Pollutants Units Results Sampling and . Industrial,
Analysis weime | Residential,
Method Aelg - Rural and
waras Other area
Particulate Matter 4 j
T (size less than 10 pm) or PMio pg/m? 591 IS 5182 (Part 23) : 2006 | 24 Hours 100
Particulate Matter 3 y

2. (size less than 2.5 um) or PM; pg/m 235 IS 5182 (Part 24): 2019 | 24 Hours 60

3, Carbon monoxide (CQ) mg/m® | BLQ(LOQ:2.0) [IS5182 (Part 10): 1999 | 8 Hours 04

4. FPAH - Benzo (A) Pyrine ng/m*  [BLQ:(LOQ: 1.0) IS 5162(Part 12):2004 Annual* 1.0

BLQ : Below Limit of Quantification / LOQ: Limit of Quantification.

* The value given in National ambient air quality standards, CPCB notification Nov'2009. for annual is taken as
specification for 24hours monitoring for SI.No.1,2 & 4. 8 hour monitoring for S.No.3.
Sl.4 sampling and Analysis done for Particulate Phase anly.

Remarks : The values observed for the pollutants given above are within the specification of National ampbi r
quality standards, CPCB notification Nov'2009 as shown above. ¥

f{

Authorised Signatory

............... Cﬁr”.'q ;nd Oondiﬂ'm‘ls
Bureau Veritas India Pvt. Ltd. The tesl resulls relate only o the items tested. l\( B me,

' 1 H ¥ The test report shall not be reproduced in full or part without the written approval
Tyt Ka. Industrial Estate, = : The test IlETI:’S will not be retained for more than 15 days from lM HEBG&DRS! report
Phase 111, Ekkattuthangal, Guindy, Chennai-600 032. excepts in the case as required by the applicable regulations.

Phone :+91 44 - 4967 4000, 4967 4002, 4028 @ The Laboratory's responsibility under this report is limited to proven wilful negligence and will
Web  : www.bureauveritas.com in no case be more than the invoiced amount.

& A satisfactory test report in no way implies that the product so tested is approved by NABL,
SLNo :11184/2021-22 % Laboratory is not responsible for the authenticity of photocopied test reports. 31 9




TEST REPORT

Report Number . BV/CHEN/21/08/6330-002 Report Date © 21.08.2021
Internal Sample Number : 667402 Page : 2l
Date Fivio TVOC Results (as Iso-Butylene)
in PPM in ug/m?
11.08.21 03.55PM 0.2 458.9
11.08.21 04.55PM 0.2 458.9
11.08.21 05.55PM 0.2 458.9
11.08.21 06.55PM 0.1 229.4
11.08.21 07.55PM 0.1 2294
11.08.21 08.55PM 0.1 2294
11.08.21 09 .55FPM 0.1 229.4
11.08.21 10.55PM 0.2 458.9
11.08.21 11.55PM 0.2 458.9
12.08.21 12.55AM 0.2 458.9
12.08.21 01.55AM 0.2 458.9
12.08.21 02.55AM 0.2 458.9
12.08.21 03.55AM 0.2 458.9
12.08.21 04.55AM 0.2 458.9
12.08.21 05.55AM 0.2 458.9
12.08.21 06.55AM 0.2 458.9
12.08.21 07.55AM 0.1 2294
12.08.21 08.55AM 0.1 229.4
12.08.21 09.55AM 0.2 458.9
12.08.21 10.55AM 0.1 229.4
12.08.21 11.55AM 0.2 458.9
12.08.21 12.55PM 0.2 4589
12.08.21 01.55PM 0.3 688.3
12.08.21 02.55PM 0.2 458.9
12.08.21 03.55PM 0.2 458.9

Method of Analysis / Instrument used: PID Analyser.

Report Prepared By M Gowri

9N

Autharisag S_i?‘l:latory
. . Terms and Conditions : \ & ‘f“,l A E\'JI{_-:-\:J -
Bureau Veritas India Pvt.Ltd. “* The test results relate only to the items tested, M. 'r: o
¥2, Thiru.Vi. Ka. Industrial Estate, 2 The test report shall not be reproduced In full o part without /WAt Sdsrovar &f BVIL.

< The test items will not be retained for more than 18 days from the date of issue of test report

Vhsse HL, Bdatdhaugal, Guindy, Checa - 600-(52. i excepls in the case as required by the applicable regulations.

Phone : +91 44 - 4967 4000, 4967 4002, 4028 < The Laboratory's responsibility under this report is limited to proven willful negligence and will
Web  : www.bureauveritas.co.in in no case be more 1han.!he invoicgd amn)unt. )

SINo. :21122/2020-21 +—A-satisfactory test reportin-no-way implies that the product-so- tested is-approved by NABL:

« Laboratory is not responsible for the authenticity of photocopied test reports. :52 0




BUREAU
VERITAS

Issued to:

TEST REPORT

SAMPLE DRAWN BY LABORATORY

M/s.Central Pollution Control Board,
Regional Directorate (Pune), Row House No. 1,
Nisarg Vihar, Balewadi, Pune 411045.

Report Number BV/CHEN/21/08/6330-003 Report Date 21.08.2021
Internal Sample Number 667403 Page 10f2
Sample Details: Received on 14.08.2021
Product Name Ambient Air Quality
Sample description AAQMS - Station 3.(Towards South West Analysis :
director of Pyrolysis Shed).
Location Near Warehouse at M/s Royal Carbon Black Commenced on 17.08.2021
Pvt. Ltd., Vanivali, Khalapur, Raigad,
Maharashtra.
Sample drawn by Lab Representative Mr. Chalapathy Completed on 19.08.2021

Date and duration of sampling

Relative Humidity
Ambient Condition

Average Temperature
Average Wind Direction

From : 04.20PM on 11.08.2021

To :04.20PM on 12.08.2021

61 %

Slight drizzling from 2:30 pm to 4:00 pm on
12.08.2021.

32

North west to South East.

National ambient air quality
standards,CPCB
Notification Nov. 2009
Sl.No. Pollutants Units Results Sampling and R Industrial,
Analysis g Residential,
Method :Velghted Rural and
Yeldge Other area
Particulate Matter 5 .
1. (size less than 10 pm) or PMyc Hg/m B0.7 IS 5182 (Part 23) : 2006 | 24 Hours 100
Particulate Matter 3 :
2 (size less than 2.5 um) or PMas Hg/m 242 IS 5182 (Part 24): 2019 | 24 Hours 60
3. Carbon monoxide (CO) mg/m® | BLQ(LOQ:2.0) (IS 5182 (Part 10y: 1999 | 8 Hours 04
4. | PAH-Benzo (A) Pyrine ng/m® [BLQ:(LOQ: 1.0) | 'S 9182(Part 12):2004 |\ s 1.0

BLQ : Below Limit of Quantification / LOQ: Limit of Quantification.

* The value given in National ambient air quality standards, CPCB notification Nov'2009. for annual is taken as
specification for 24hours monitoring for SLNo.1,2 & 4. 8 hour monitering for S.No.3.
Sl.4 sampling and Analysis done for Particulate Phase only.

Remarks : The values observed for the pollutants given above are within the specification of National ambiert air
quality standards, CPCB notification Nov'2009 as shown above. Eﬁfx”"

£

Authorised Signato;y
d Conditions: H

i
et e M.RAMES
""""""" helEst résuns relate only to the items tested. e
% The test report shall not be reproduced in full or part without the Mﬂ%ﬂéﬁﬂ&/m
& The testitems will not be retained for more than 15 days from the dale of issue of test report
&

Bureau Veritas India Pvt. Ltd.

F2, Thiru.Vi. Ka. Industrial Estate,

Phase 111, Ekkattuthangal, Guindy, Chennai-600 032,
Phone :-+91 44 - 4967 4000, 4967 4002, 4028

Web @ www.bureauveritas.com

excepts in the case as required by the applicable regulations,

The Laboralory's responsibility under this report is limited to proven wilful negligence and will
in no case be more than the invoiced amaunt.

A satisfactory test report In no way implies that lhe product so tested is approved by NABL.
Labaratory is not responsible for the authenticity of photocopied test reparts.

L

SL No :11185/2021-22
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BUREAU
VERITAS

Report Number

Internal Sample Number

TEST REPORT

BV/CHEN/21/08/6330-003 Report Date : 21.08.2021

667403

Page S [

: TVOC Results (as Iso-Butylene)
Date Time
in PPM in ugim?
11.08.21 04.05PM 0.1 229.4
11.08.21 05.05PM 0.1 2294
11.08.21 06.05PM 0.2 458.9
11.08.21 07.05PM 0.1 2294
11.08.21 08.05FPM 0.1 229.4
11.08.21 09.05PM 0.1 229.4
11.08.21 10.05PM 0.1 2294
11.08.21 11.05PM 0.1 2294
11.08.21 12.05AM 0.2 458.9
12.08.21 01.05AM 0.2 458.9
12.08.21 02.05AM 0.1 2294
12.08.21 03.05AM 0.2 458.9
12.08.21 04.05AM 0.2 458.9
12.08.21 05.05AM 0.2 229.4
12.08.21 06.05AM 0.1 2294
12.08.21 07.05AM 0.1 2294
12.08.21 08.05AM 0.1 2294
12.08.21 09.05AM 0.1 229.4
12.08.21 10.05AM 0.1 229.4
12.08.21 11.05AM 0.1 2294
12.08.21 12.05PM 0.2 4589
12.08.21 01.05PM 0.1 229.4
12.08.21 02.05PM 0.1 229.4
12.08.21 03.05PM 0.3 688.3
12.08.21 04.05PM 0.2 458.9

Method of Analysis / Instrument used: PID Analyser.

Bureau Veritas India Pvt.Ltd.

F2, Thiru.Vi. Ka. Industrial Estate,
Phase III, Ekkattuthangal, Guindy, Chennai - 600 032,

Phone
Web

S1 No.

+ +01 44 - 4967 4000, 4967 4002, 4028

: www.bureauveritas.co.in

1 21123/2020-21

Report Prepared By: M Gowri.

RN

Authorised Signatory

Terms and Conditions :
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e

The test results relate only lo the items tested. I[ N T'i‘ ‘1' ot

The test report shall not be reproduced in full or part without n‘tbig PRIGValof BVIL.

The test items will not be retained for more than 15 days from' the'dat 63&?{5{ bftest report

excepts in the case as required by the applicable regulations.

The Laboratory’s responsibility under this report is limited te proven wiliiul negligence and wil

in.no case be more than the invoiced amount.

A satisfactory test report in-no way implies that the produst so tested is appraved by NABL.

Laboratory is not responsible for the authenticity of photocopied test reports. 32 2
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TEST REPORT

SAMPLE DRAWN BY LABORATORY
REAU

VERITAS

Issued to:

M/s.Central Pollution Control Board.

Regional Directorate (Pune), Row House No. 1
Nisarg Vihar, Balewadi, Pune 411045.

Report Number : BVICHEN/21/08/6330-004 Report Date . 21.08.2021
Internal Sample Number © BB7404 Page S ) )
Sample Details: Received on ©14.08.2021
Product Name . Work Zone

Sample description : Work Zone - Station 1. Analysis :

Location . In front of the feed point of pyrolysis reactor Commencedon : 17.08.2021

inside pyrolysis shed at M/s Royal Carbon Black
Pvt. Ltd., Vanivali, Khalapur, Raigad,

Sample drawn by . Lab Representative Mr. Chalapathy Completed on © 18.08.2021
Date and duration of sampling  :  From :10.00 AM on 12.08.2021
To :06.00 PM on 12.08.2021
Relative Humidity : 68%
Ambient Condition : Clear
Average Temperature I anre
Average Wind Direction i North west to South east.
[ National ambient air quality
standards,CPCB
Notification Nov. 2009
S1.No. Pollutants Units Results Sampling and Ti Industrial,
Analysis e Residential,
Method & eighted Rural and
verage Other area
Particulate Matter 5 y
1. (size less than 10 pm) or PM+o Hg/m 63.6 IS 5182 (Part 23) : 20086 8 Hours 100
Particulate Matter 3 .

2. (size less than 2.5 um) or Py« ug/m 26.1 IS 5182 (Part 24): 2019 8 Hours 60

3. Carbon monaxide (CO) mg/m*® | BLQ(LOQ:2.0) [IS 5182 (Part 10):1999 | 8 Hours 04

4. | PAH-Benzo (A) Pyrine ng/m® [BLQ:(LOQ: 1.0) | 'S 5182(Part12)2004 |\ . 10

BLQ : Below Limit of Quantification / LOQ: Limit of Quantification.

* The value given in National ambient air quality standards, CPCB notification Nov'2009. for annual is taken as
specification for 8 hours monitoring.

Sl.4 sampling and Analysis done for Particulate Phase only.

Remarks : The values observed for the pollutants given above are within the specification of National ambi

quality standards, CPCB notification Nov'2009 as shown above. E{/\
X csill , S
Contd..............
- Authorised Signatory
. . Terms and Conditions : i RAMESH

Bureau Veritas India Pvt.Ltd. % The lest results relate only to the items tested. [ﬂ{l : l;i;:igﬁfg%a o

i tri %+ The test report shall not be reproduced in full or part without {en Apfrova :
A ES - . s+ The test items will not be retained for more than 15 days from the date of issue of test report
Phesa I, Ekkattstangal, Guoindy, Chennal - 600 032, excepts in the case as required by the applicable regulations. ] : _
Phone : +91 44 - 4967 4000, 4967 4002, 4028 + The Laboratory's responsibility under this report is limited to proven willful negligence and will

+ rer i inno case be more than the invoiced amount.

Web W bureauveritas.co.in = < Asatisfactory test-report-in no way implies-that-the produet so tested is-approved by NABL.
SI No

. 1 21124/2020-21 # Laboratory is not responsible for the authenticity of photocopied test reports. 23



Bureau Veritas India Pvt.Ltd.
F2, Thiru.Vi. Ka. Industrial Estate,

Phase III, Ekkattuthangal, Guindy, Chennai - 600 032,

Phone : +91 44 - 4967 4000, 4967 4002, 4028
Web : www.bureauveritas.co.in-

SINo. :21125/2020-21

&,
o
g TEST REPORT
: J’ﬁ_g ]
BUREAU
VERITAS
Report Number : BVICHEN/21/08/6330-004 Report Date o 21.08.2021
Internal Sample Number : 667404 Page i 2of2
Bake Time TVOC Results (as Iso-Butylene)
in PPM in ug/m?
12.08.21 10.00AM 0.2 458.8
12.08.21 11.00AM 02 458.8
12.08.21 12.00PM 01 2294
12.08.21 01.00PM 0.3 688.3
12.08.21 02.00PM 0.2 458.8
12.08.21 03.00PM 0.4 917.8
12.08.21 04.00PM 04 917.8
12.08.21 05.00PM 0.3 688.3
12.08.21 06.00PM 0.1 229.4
Method of Analysis / Instrument used: PID Analyser.
.............. End

A 4

Authorised Signatory

Terms and Conditions : hECYARA ‘:. L
% The test resulls relate only to the items tested, M. RAMESH
< The test report shall not be reproduced in full or part without tHe Wwiitfad Approvaldf BVIL.
% The testitems will not be retained for more than 15 days from the date of issue of test report

excepts in the case as required by the applicable regulations.
s The Laboratory's responsibility under this report is limited to proven willful negligence and will

in no case be more than the invoiced amount.
++—Asatisfactory test reportin-no-way implies-that-the-preduct-so-tested is-approved by NABL.
« Laboratory is not responsible for the authenticity of photocopied test reports. m 4



TEST REPORT

SAMPLE DRAWN BY LABORATORY

BUREAU
VERITAS

Issued to:

M/s.Central Pollution Control Board,

Regional Directorate (Pune), Row House No. 1,
Nisarg Vihar, Balewadi, Pune 411045,

Report Number

BV/CHEN/21/08/6330-005

Report Date 21.08.2021

Internal Sample Number 667405 Page Tof3
Sample Details: Received on 14.08.2021
Product Name Work Zone
Sample description Work Zone - Station 2. Analysis :
Location Near Oil collection tank inside pyrolysis shed Commenced on 17.08.2021

at Royal Carbon Black Pwt, Ltd., Vanivali,

Khalapur, Raigad, Maharashtra.
Sample drawn by Lab Representative Mr. Chalapathy Completed on 19.08.2021

Date and duration of sampling

From : 10.15 AM on 12.08.2021
To :06.15 PM on 12.08.2021

Relative Humidity 68 %
Ambient Condition Clear
Average Temperature 31°c

Average Wind Direction

North west to south east,

National ambient air quality
standards,CPCB
Notification Nov. 2009
Sl.No. Pollutants Units Results Sampling and ; Industrial,
Analysis Time Residential,
Method reighted Rural and
ok s Other area
Particulate Matter 4 .
1. (size less than 10 pm) or PMso pg/m 61.4 IS 5182 (Part23) : 2006 | 8 Hours 100
Particulate Matter 3 .
2. (size less than 2.5 ym) of PMas Hg/m 247 IS 5182 (Part 24): 2019 | 8 Hours 60
3. Carbon monoxide (CO) mg/m* | BLQ(LOQ:2.0) [|S5182 (Part10):1999 | 8 Hours 04
4. | PAH - Benzo (A) Pyrine ng/m® [BLQ:(LOQ; 1.0) |'S O182(Part12):2004 |\ o 10

BLQ : Below Limit of Quantification / LOQ: Limit of Quantification.

* The value given in National ambient air quality standards, CPCB notification Nov'2009. for annual is taken as
specification for 8 hours monitoring.

S1.4 sampling and Analysis done for Particulate Phase only.

Remarks : The values observed for the pollutants given above are within the specification of National ambient air
quality standards, CPCB notification Nov'2009 as shown above.

............... Contd — - J
Authorised S;g@ory
¥ . Terms and Conditions : o {:-.. Q.l wab
Bureau Veritas India Pvt.Ltd. t The test resulls relate only lo the items ;ested. . vt '_ ACE f{f -

'2, Thi i 5 strial Estate, * The lest report shall not be reproduced in full or part without the/ritien’ pproval o ;
g o 5 ., . 2 <+ The testitems will not be retained for more than 15 days lrorrﬁhe date of issue of tast report
ERe el S aatin it Cra it Chandil 580851, excepts in the case as required by the applicable requlations. _ .
Phone : +91 44 - 4967 4000, 4967 4002, 4028 + The Laboralory's responsibility under this report is limited to proven willful negligence and will

r Ay e e & in no case be more than the invoiced amount.
e ++—Asatistactory test reportin-no-way implies that the-product so tested fs-approved-by NABL.
SINo. :21126/2020-21

«# Laboratory is not responsible for the authenticity of phetocopied test reports.
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TEST REPORT

BUREAU
Report Number © BVICHEN/21/08/6330-005 Report Date . 21.08.2021
Internal Sample Number ;667405 Page ;o 20of3
. TVOC Results (as Iso-Butylene)
Date Time : —
in PPM in ug/m?

12.08.21 10.15AM 0.1 229.4

12.08.21 11.15AM 0.1 2294

12.08.21 12.15PM 0.1 229.4

12.08.21 01.15PM 02 458.9

12.08.21 02.15PM 0.2 458.9

12.08.21 03.15PM 0.1 229.4

12.08.21 04.15PM 0.2 458.8

12.08.21 05.15PM 0.1 2294

12.08.21 06.15PM 0.1 229.4
Method of Analysis / Instrument used: PID Analyser.

............... Contd..s i

W«

Authorised Signatory

(] Terms and Conditions : ARATSC I i
Bureau Veritas India Pvt.Ltd. & Tho lesresulls el ol o o foms s, M.RAM =S
F2, Thiru.Vi. Ka. Industrial Estate % The tes! report shall not be raproduced in full or part mthouthﬁﬂﬁftéﬁ\dﬁ_\nmynhof BVIL.
h, 1 -E!;k tt‘ thangal. Guind ’Chennai 600 032 %+ The test items will not be retained for more than 15 days from the date of issue of test report
Phase I11, attuthangal, Guindy, - 32.

excepts in the case as required by the applicable regulations. . _ _
Phone : +91 44 - 4967 4000, 4967 4002, 4028 % The Laboratory's responsibility under this report is limited to proven willful negligence and will
- i : § { in no case be more than the invoiced amaunt.
B L Asatisfastory test reportin no way implies that the pmduel-sp tested-is-approved by NABL:
SINo. :21127/2020-21 Laboratory is not responsible for the authenticity of photocopied test reports. 826
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TEST REPORT

BUREAU
VERITAS

Report Number : BVICHEN/21/08/6330-005 Report Date ¢ 21.08.2021

Internal Sample Number - 667405 Page ¢ Jof3

Location: Near OIL Storage Yard

. [ TVOC Results as Iso-Butylene
Date Time
in PPM L in ug/m?
11.08.21 04.30 PM 0.1 2294
11.08.21 05.30 PM 0.1 229.4
11.08.21 06.30 PM 0.1 229.4
11.08.21 07.30 PM 0.3 688.3
11.08.21 08.30 PM 0.2 458 .8
11.08.21 09.30 PM 0.1 2204
11.08.21 10.30 PM 0.2 458.8
11.08.21 11.30 PM 0.2 458.8
12.08.21 12.30 AM 0.1 2294
12.08.21 01.30 AM 0.1 229.4
12.08.21 ' 02.30 AM 0.2 4588
‘ 12.08.21 03.30 AM 0.2 L 458.8 |
12.08.21 0430AM | 0.1 229.4
12.08.21 05.30 AM 0.1 229 4
12.08.21 06.30 AM 0.1 229.4
12.08.21 07.30 AM 0.1 2294
12.08.21 08.30 AM 0.2 458.8
12.08.21 09.30 AM 0.1 229.4
12.08.21 10.30 AM 0.1 2294
12.08.21 11.30 AM 0.1 229.4
12.08 21 12.30 PM 0.1 229.4
12.08.21 _01.30 PM 0.1 229.4
12.08.21 02.30 PM 0.2 458.8
12.08.21 03.30 PM 0.2 458.8
12.08.21 04.30 PM 3 0.2 | 458.8

............... End.. /\
Repor Prepared By: M.Gowri.
M)

Authorised Signatory
Terms and Conditions : . Y= ;'..?.;'.[ESH
Bureau Veritas India Pvt.Ltd. % The lest results relate only fo the items tested, " f,i {1 ;;’I t;a i
Thir ial E % The fest report shall not be reproduced in full or part wi Ourh "d%éﬁg o Sl
s e o 4+ The test items will not be retained for more than 15 days fro ale of issue of test rep
oy k- ’ ' [ [ icable regulations. _
se 111, Ekkattuthangal, Guindy, Chennai - 600 032 excapts inhe case as required by the applicable * | |
]E:ase =+9] - 4965 4"]00 4967 4002, 4028 % The Laboratory's responsibility under this report is limited to proven willful negligence and will
one I .-} ]

i i in no case be more than the invoiced amount. .
ek RSO0 PN A satisfactory test-report in-no way- implies that the product so tested is-approved by NABL.

SiNo. :21128/2020-21 % Laboratory is not respansible for the authenticity of photacopied test reports. 327




TEST REPORT

SAMPLE DRAWN BY LABORATORY

BUREAU
VERITAS

Issued to:

M/s.Central Pollution Control Board

Regional Directorate (Pune), Row House No-1
Nisarg Vihar,Balewadi,Pune - 411045.

Report Number : BW/CHEN/21/08/6329-001 Report date :01.09.2021
Internal sample Number : 667394
Page no. 1of2

Sample Details:
Product Name . Tyre Pyrolysis Oil Received on 1 14.08.2021
Sample Description . Light Oil fraction derived from Tyre Pyrolysis.
Quantity C L Commencedon  :17.08.2021
Sampled By / Date . Bureau Veritas Representative Mr. Chalapathy

Sampling Data sheet dated : 12.08.2021 Completed on : 31.08.2021
Sample Location : Qil Collection Tank inside Pyrolysis Shed at

M/s Royal Carbon Black Pvt. Ltd.,

Vanivali, Khalapur, Raigad, Maharashtra,
Sampling Protocol . BVILCH/QMS/SOP-012
Appearance : Dark coloured liquid
SI. Test Parameters Unit of Results Limits as per Method of Testing/
No. Measurement HWM Rules 2016 Instrument used

- Schedule (V)
1. | Total Haloegens as ClI ma/kg 815 4000, Max USEPA 5050/ 9253
2. | Lead as Pb mglky BLQ (LOQ:1.0) 100, Max
3. | Arsenic as As mgrkg BLQ (LOQ:1.0) 5, Max
4. | Cadmium as Cd mgrkg BLQ (LOQ:1.0) USEPA 3031
. . . Cd + Cr+ Nj
5. | Nickel as Ni mg/kg BLQ (LOQ:1.0) 500, Max
6. | Chromiumas Cr mg/kg BLQ (LOQ:1.0)
7. | Water Content % by mass 0.40 1, Max ASTM D 95
8. | Sulfur Content % by mass 0.14 4.5, Max IS: 1448 part 33
9. | Gross Calorific value callg 7610 ASTM D 240
............... Contd. ...............
! 1~ Y A
AutherisedSignatory
. Terms and Conditions : t\ﬁ Rt ?’:H ....:J 'q‘
Bureau Veritas India Pvt.Ltd. % The test resulls relate only to the items tested, . mﬁ%m{_c}[_ﬂ
F2, Thiru.Vi. Ka. Industrial Estate, %+ The test report shall not be reproduced in full or part witho ten approval of BYIL.

. " " % The testitems will not be retained for more than 15 days from the date of issue of test report
Phise HI, Ekkattufhangal, Gaindy, Cheunal - 68 032, excepts in the case as required by the applicable regulations, . _ .
Phone : +91 44 - 4967 4000, 4967 4002, 4028 ++ The Laboralory's responsibility under this report is limited to proven willful negligence and will
in no case be more than the invoiced amount. )
A salisfactory test-repartin no way implies-thal-the produet so-tested is approved by NABL.
% Laboratory is not responsible for the authenticity of photocopied test reports. @2 8

Web : www.bureauveritas.co.in

SINo. :21129/2020-21
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TEST REPORT

BUREAU

Report Number © BVICHEN/21/08/6329-001 Report date : 01.09.2021
Internal Sample Number : 667394 Page : 2o0f2
Sl Test Parameters Unit of Results Limits as per Method of Testing/
No. Measuremen HWM Rules 2016 Instrument used
t - Schedule V
Polychlorinated
10. Biphenyls(PCBS) mgrkg BLQ (LOQ:1.0) 2, Max USEPA 8082 A
11 Polynuclear Aromatic % b :
* | Hydrocarbons (PAH) o Dy mass BLQ (LOQ:0.01) 6, Max USEPA 8100
12. | Sludge (Sediment) % by mass 0.19 0.25 ASTM D 4898

BLQ - Below Limit of Quantification / LOQ - Limit of Quantification.

Remarks: The sample meets the requirements of HWM Rules 2016 - Schedule (V) and suitable for re-cycling as shown

above.
..................... 21 o S
Repoil Prepared by: M .Gowi
A
Authorispevc_i‘ Signatory
R . Terms and Conditions A 2 AR ViE s
Bureau Veritas India Pvt.Ltd. % The test results relate only lo the items tested, Fv"ﬁ' ’__:':\ T PR
F2, Thirn.Vi. Ka. Industrial Estate, % The test report shall not be repraduced in full or part vﬂthouf‘ﬂ’ievmﬁéhfa‘pp’mﬂl of BVIL.
Phase 111, Ekkattuthangal, Guindy, Chennai - 600 032, 4 The test‘nems will not beregarned for more Ithan 15 cfaysllrnrn the date of issue of test repart
excepts in the case as required by the applicable regulations,
Phone : +91 44 - 4967 4000, 4967 4002, 4028 4 The Laboratory's responsibility under this report is limited to proven willful negligence and wil

Web @ www.bureauveritas.co.in in no case be more than the invoiced amount.
+—A salisfactory-test-report in-no-way implies-that-the-product se-tested is-approved by NABL:

SINo. :21130/2020-21 & Laboratory is not responsible for the authenticity of photocopied test reports. R29




TEST REPORT

SAMPLE DRAWN BY LABORATORY

Issued to:

M/s.Central Pollution Control Board

Regional Directorate (Pune), Row House No-1
Nisarg Vihar,Balewadi,Pune - 411045,

Report Number : BVICHEN/21/08/6329-002 Report date :01.09.2021
Internal sample Number : 667395
Page no. :1of2
Sample Details:
Product Name . Tyre Pyrolysis Ol Received on : 14.08.2021
Sample Description : Heavy QOil fraction derived from Tyre Pyrolysis.
Quantity 1L Commenced on :17.08.2021
Sampled By / Date : Bureau Veritas Representative Mr. Chalapathy
Sampling Data sheet dated : 12.08.2021 Completed on : 31.08.2021
Sample Location . Qil Collection Tank inside Pyrolysis Shed at
M/s Royal Carbon Black Pvt. Ltd.,
Vanivali, Khalapur, Raigad, Maharashtra.
Sampling Protocol : BVILCH/QMS/SOP-012
Appearance : Dark coloured liquid
Sl. Test Parameters Unit of Results Limits as per Method of Testing/
No. Measurement HWM Rules 2016 Instrument used
- Schedule (V)
1. | Total Halogens as Cl mag/kg 740 4000, Max USEPA 5050 / 9253
2. | Lead as Pb mg/kg BLQ (LOQ:1.0) 100, Max
3. | Arsenic as As ma/kg BLQ (LOQ:1.0) 5 Max
4. | Cadmium as Cd mg/kg BLQ (LOQ:1.0) USEPA 3031
: : ; Cd + Cr + Ni
5. | Nickel as Ni mg/kg BLQ (LOQ:1.0) 500, Max
6. | Chromium as Cr mg/kg BLQ (LOQ:1.0)
7. | Water Content % by mass 0.32 1, Max ASTM D 95
8. | Sulfur Content % by mass 0.15 4.5, Max IS: 1448 part 33
9. | Gross Calorific value cal/g 7560 ASTM D 240
............... 5/a] 5 [ ISR,
f\’j
M=)
Authorised Signatory
. . Terms and Conditions : PAMEQL
Bureau Veritas India Pvt.Ltd. 2 The test resulis relate only o the items tested. M.R, “""":"; SH
F2, Thiru.Vi. Ka. Industrial Estate, % The test report shall not be reproduced in full o part without fiéf Wit afprbyaTol BYIL.

. " . % The test items will not be retained for more than 15 days from the date of issue of test report
P T, Eikatothaigal, Guiniy, Chesal - 61 (2. excepts in the case as required by the applicable regulations. . _
Phone : +91 44 - 4967 4000, 4967 4002, 4028 < The Laboratory's responsibility under this report is limited to proven williul negligence and will
. WWW. itas.co.i in no case be more than the invoiced amount. _
Web bureauveritas.co.in < Asalisfactory test repart in-no-way- implies-that the-product so-tested is-approved by NABL.
SINo. :21131/2020-21 < Laboratory is not responsible for the authenticity of photocapied test reports. 430




TEST REPORT

BUREAU

Report Number © BV/CHEN/21/08/6329-002 Report date © 01.09.2021
Internal Sample Number : 667395 Page : 20f2

Sl. Test Parameters Unit of Results Limits as per Method of Testing/

No. Measurement HWM Rules 2016 Instrument used

- Schedule V
10, | Polychlorinated mg/kg BLQ (LOQ:1.0) 2, Max USEPA 8082 A
" | Biphenyls(PCBS) e :
Polynuclear Aromatic " ;
11. Hydrocarbons(PAH) o by mass BLQ (LOQ:0.01) 6, Max USEPA 8100
12. | Sludge (Sediment) % by mass 0.21 0.25 ASTM D 4898

BLQ - Below Limit of Quantification / LOQ - Limit of Quantification.

Remarks: The sample meets the requirements of HWM Rules 2016 - Schedule (V) and suitable for re-cycling as shown
above.

Repor Prepared by: M.Gowri

i)

Authorised Signatory

” ¥ Terms and Conditions : A DA gy
Bureau Veritas India Pvt.Ltd. @ The test results relats only to the items lested. - T‘J!.ritg-;f\ﬂs.- b tf-rfwlL
i i % The test report shall not be reproduced in full or part without the, yitien appraval p ;
- Esla te. " . %» The test items will not be retained for more than 15 daysliram'ﬁ dﬁlé")c?glt Ug of test report
Phase III, Ekkattuthangal, Guindy, Chennai - 600 032. excepls in the case as required by the applicable regulations,

Phone : +91 44 - 4967 4000, 4967 4002, 4028 % The Laboratory's responsibility under this report is limited to proven willful negligence and will
in no case be more than the invoiced amount. .
+—Asalisfaclory-testreportin-no-way implies-that-the-product so-tested is-approved by NABL:

SINo. :21132/2020-21 < Laboratory is not responsible for the authenticity of photocopied test reports. 431
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Appendix — |

Photographs of plant & various machineries taken during the visit.

’ y 7 b e  TEE |

Tyre crumbs piled at storage yard. Tyre crumbs are being sprayedwith water at
storage yard.

.,

Tyre crumbs being fed onto the conveyer belt Conveyer belt system
by a loader machine.
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Crumbs being filled into Hopper (5 MT capacity)

=

capacity). Two furnaces connected to two
reactors can also be seen.

Automated hopper equippd with sensor to
control the level of crumbs in the hopper.

Tyre crumbs entering Screw feeder system
from Automated Hopper.
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Reactor pressure sensor

Furnace

Duct for recirculation of Hot air

Recirculated Hot air entering the furnace
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Light oil condenser is at the top and Heavy oil

condenser is at the bottom

Bypass system connected to Light Oil Condensing Line
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Heavy oil condensation tank on the right and Caustic tank

Light oil condensation tank on the left. Vertical

condensers are provided over the Light oil
condensation tank.

Na ;
Uncondensed gases channelisation to the Furnace
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Closed carbon conveyer with vent provided for
dust collection

Carbon powder is being collected in Jumbo bag

Dust collection system connected to conveying
system of Carbon powder

Stack attached to packed bed scrubbing system
and ID fan




Forced Draft Cooling towers

Gas sensor

Fire Alarm system

Fire extinguishers of different capacity and type
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Hydrant valve provided at the pyrolysis shed Hose reel pipe for fire fighting

Sprinklers provided above the

Hydrant valve at crumb storage yard Fire tender vehicle
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Hydrant valve provided at the pyrolysis shed

Sprinklers provided above the

Hose reel pipe for fire fighting

Hydrant valve at crumb storage yard

Fire tender vehicle
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Heavy oil storage tanks

Light oil storage tanks

Work zone monitoring station - 1

Work zone monitoring station - 2




Ambient Air Quality Monitoring station - 2

Ambient Air Quality Monitoring station - 3
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Study Report on existing batch process unit of M/s Mahie Green Earth, 9t" Km
Stone, Meerut Road, Muzaffarnagar - 251001, Uttar Pradesh

Background
In compliance with NGT order dated 06.01.2020 in the matter of OA No. 400/2019, study was
carried out at M/s Mahie Green Earth Product, Khasra No.194 Vill, Nara,9 km, Meerut Road,
Muzaffarnagar-251001 following the protocol as detailed below:
The monitoring will be carried out at both work place as well as ambient air quality with following
parameters:
e Work Place Monitoring (to cover entire production cycle of TPO i.e. feeding of reactor,
pyrolysis of rubber, cooling period and unloading of reactor i.e. removal of carbon & steel)
for respirable dust (PM1o, PM25), CO, VOCs, B(a)P,
e Ambient Air Quality Monitoring (24 hr. monitoring) for PM1o, PM25, B(a)P, VOCs

In case of batch process monitoring to be carried out at work place at the time of feeding waste
tyre in the reactors and during opening of reactor for removal of carbon black powder & steel for
comparison purpose.

For ambient air quality, monitoring to be carried out for 24 hr. time weighted average during
operation of the plant at two to four locations.

Work Place monitoring to be carried at two to four locations and should cover entire
manufacturing process of TPO i.e. i.e. feeding of reactor, pyrolysis of tyre, cooling period and
unloading of reactor.

Detailed analysis of tyre pyrolysis oil (as per schedule V Part B of Hazardous & other waste
(M&TM) Rules 2016) in terms of its Sulphur content, calorific value, sediment, lead, arsenic,
cadmium+ chromium+ nickel, PAH, Total halogens, PCBs, and water content.

Detailed compositional Analysis of TPO w.r.t Carbon Number, specific gravity/density, Acidity
on burner tip, flash point, boiling range, kinematic viscosity, CCR (Conradson carbon residue),
Ash content, Pour Point, PONA (Paraffin, Olefins, Naphtha, Aromatics)

Assessment of temperature and pressure (mean as well as profiles), design parameters of the
units, incoming feed rate and product rate data from typical units will also be monitor.
Locations and numbers of sensors/alarms.

Survey of minimum 10 persons in the adjoining areas (within 1km radius) through questionnaire
(draft questionnaire attached)

Health assessment of workers through questionnaire.

Any other parameter of interest if found to be useful during the study may also be included.

Accordingly, monitoring was carried out during September 23, 2021 to September 24, 2021by
CPCB’s team lead by Shri Tarun Darbari, Scientist ‘D’ at the aforesaid unit M/s Mahie Green
Earth Product, Khasra No0.194 Vill, Nara,9 km, Meerut Road, Muzaffarnagar-251001 and
sampling was carried out through a laboratory- M/s Fare Labs Private Limited recognized under
the Environment (Protection) Act, 1986. Mr. Arun Chaturvedi, Manager (Environment Air
Section) represented as team leader from the laboratory side during the sampling and Shri Amit
Kumar, SRF from CPCB and Shri Vipul Kumar, J.E. from Uttar Pradesh Pollution Board were
present during study.

. About the Industry — location, plant & machineries
M/s Mahie Green Earth Product Khasra No.194 Vill, Nara, 9 km, Meerut Road, Muzaffarnagar-

251001 has total land area of 15 acres (37625.731mtrs.) The unit is carrying out production of
Tyre Pyrolysis Oil (TPO) using existing batch process. The unit has installed three (3) numbers
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of reactors of capacity 8MT each. Out of three (3) reactors, only one reactor was operational
other two have some technical fault. The diameter of reactor was 2.7 meter. Length of reactor
was 6.1 meter. Temperature and pressure gauge was installed between reactor and primary
tank (which was not calibrated, as the temperature gauge showed 100 °C at the time of
loading). There was one wet scrubber for operating reactor followed by a stack of thirty (30)
meters height. The reactor is covered with canopy. Front. back and bottom Sides of the reactor
was without canopy. The canopy was connected with the wet scrubber and stack of 30metre
height for emission of flue gases. The reactor has spiral arrangement, which helps in unloading
of carbon black. For removal of carbon black, the reactor was moved slowly in counter clockwise
direction resulting into unloading of carbon black in the carbon storage room built underground
below the reactor through a chute. The chute of the reactor is opened manually through a door
provided in the canopy. Once the reactor starts generating pyro gas, the same was used for
heating the reactor itself. Every reactor was attached with two (2) condensers and primary oil
collection tanks. From the oil collection tanks the TPO was transferred into a common oil storage
tank. There are 8 workers working in the plant. The unit has DG set of 62.5 KVA.

The unit has valid CTO under Air Act 1974 & Water Act 1981.As per CTO the unit has been
given consent of producing Tyre Pyrolysis Oil (TPO) @ 8 MTD, Carbon Black @ 8MTD & Steel
Cord @ 3MTD of 3 furnaces (1 will be standby). The unit has two stack of emission
quantity@150 mg per cubic metre. As per CTO the unit has been given consent for effluent of
0.7KL/day i.e. for Domestic. Industrial effluent (Quantity of Discharge 0.0)

. Tyre Pyrolysis Process and Environmental Status:

The study was carried out during September 23 to 24, 2021. At the time of study only one
reactor was operational. One complete cycle of TPO production took twenty-six (26) hrs
approximately. The Scrap Tyres were de-beaded and packed densely manually into the reactor
chamber. The reactor is then heated to 150°C — 195°C (the temperature gauge was not
calibrated, as the temperature gauge shows 100°C at the time of loading). Initially wood and
mixture of TPO and water is used for firing and starting of operation. After starting of process,
the generated pyro gas is condensed and oil is recovered. The uncondensed pyro gas is further
re-circulated for firing, after cut off of wood and mixture of TPO and water firing. The reactor is
rotated slowly 2.5 RPM during the process. The condensed oil collected in the oil storage tanks
connected to the individual condensers and stored in the final collection tank. The uncondensed
pyro gas is recirculated for firing the reactor. The flue gas from the firing chamber is passed
through one scrubber for operating reactor followed by the stack of 30mtrs height. After 6-7
hours of initial firing, production of pyro gas started and that was used as fuel for complete
pyrolysis process. The production of oil starts at 150°C and continues till the temperature goes
to 195°C. The oil passes through different condensers and finally into oil storage tank. After 09-
10 hours of heating, cooling process take place for 12-13 hours than unloading of carbon black
starts. The reactor has spiral arrangement for removal of Carbon Black Powder from reactor.
The carbon black powder is stored in an underground room below the reactor.

During the monitoring around 6 Metric Tonne (MT) of de-beaded waste tyres were fed
manually into the reactor. The process involved

Loading of de-beaded waste tyres in the reactor
Pyrolysis process

Cooling Period

Unloading of carbon black from the reactor
Unloading of steel scrap

VVVVYVYYVY
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a. Ambient Air Quality Monitoring

The ambient air quality monitoring was carried out in four (04) locations by taking into
considerations the predominant wind direction of the area (AAQ1 to AAQ4). The monitoring
was carried out for PM1o, PM25s, VOCs & B (a) P using Respirable Dust Sampler (Envirotech,
FLE No-709), Fine Particulate Sampler (Envirotech, FLE No-713), OVS Sampler (FLE-721).
The air quality was monitored as 24 hourly average monitoring values. Google map showing
location of monitoring stations is given below:

r
i
1
1

! Admin Office
ERH G- |

Fig 2: Showing (AAQMS) Ambient Air Quality Monitoring Stations
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Ambient Air Quality Monitoring Results:

NAAQS Protocol
S. Nq Parameters AAQ1 AAQ2 AAQ3 AAQ4 Followed
Particulate
1 | Matter (PMzs), | 33.16 | 50.03 53.99 45.80 60 LISOPIENY-
pg/m®
Particulate
2 | Matter (PM1o), | 152.31 | 107.33 | 10870 | 96.66 100 1S-5182(P-
3 23)
pg/m
5 | Benzene, g(t’g_r;”“a' FL/SOP/GC-
ug/m 6.99 |8.24 03.91 4.22 46
4 Toluene, NA FL/SOP/GC-
ug/m3 44,12 | 39.82 13.06 15.69 46
5 Xylene (p,0,m) NA FL/SOP/GC-
ppm 61.99 | 95.29 21.92 8.27 46
1(Annual Method of
6 Benzo (a) ND,[DL- | ND,[DL- ND,[DL- ND,[DL- Std.) Air- Sampling
Pyrene, ng/m?3 0.5] 0.5] 0.5] 0.5] . & Analysis
(102)

» The levels of PM2s were within the prescribed standards at all four monitoring locations.

» The Levels of PMy, were exceeding the prescribed standards in three locations i.e. AAQ1,
AAQ2, &AAQ3. The value of PM+o was highest at location AAQ1 located at Admin office roof.
The PMyolevels were in the range of 96.66 ug/m? to 152.31 ug/m?

» VOCs have been analyzed in the terms of BTX i.e. Benzene, Toluene & Xylene

» The levels of Benzene appear to be on higher side at two locations i.e. at locations AAQ1 &
AAQ2. The Benzene levels were in the range of 03.91 ug/m3 to 8.24 ug/m3. These are 24 hour
values where as standard is annual average.

» The levels of Benzo (a) Pyrene were below detection limit.

Fig.3 AAQMS-001 (Admin Office Roof)

Fig.4- AAQMS-003(Near Labour Yard)
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[ Yo REDMI NOTE 6 PRO
M| DUAL CAMERA

Fig.5- AAQMS-002(Near Oil Storage Tank Area) | Fig.6- AAQMS-004(Back Side of Plant Area)

b. Work Zone Monitoring

The work zone monitoring was carried out as per the protocol w.r.t PM+o, PM 25, CO, VOCs &
B(a)P. The work Zone monitoring was carried out at four locations inside the work place where
reactor was installed (WZAQ1 to WZAQ4). The first location was setup near reactor 01.
Second was near reactor no 02. Third was close to the reactor No.03 and fourth Back side of
reactor No 04. The monitoring was carried out to cover the entire production process i.e. from
loading of tyres in the reactors to unloading of carbon black and steel wire. The monitoring
was carried out using Fine Particulate Sampler (Envirotech, FLE No-717 & 697),CO
Analyzer(Ecotech FLE-149) OVS Sampler

-

Near Reactor -

Fig 7: Showing Work Place Air Quality Monitoring Sampling Stations
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SHOWING SAMPLING LOCATION PHOTOGRAPHS OF WORK PLACE AIR QUALITY
MONITORING STATIONS

Fig.8 IAQMS-001 (Near Reactor No.01) Fig.9 TAQMS-003 (Near Reactor No.03)

.O REDMI NOTE é PRO
M| DUAL CAMERA

.O REDMI NOTE & PRO
M| DUAL CAMERA

Fig.10 IAQMS-002 (Near Reactor No.02) Fig.11 IAQMS-004 (Back side of Reactor
No.04)
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Result of work Zone Monitoring

OSHA Indian
NSC;_ Parameters |WZAQ1 | WZAQ2 | WZAQ3 | WZAQ4 02?331-1 Factory | Test Method
Standards 1948
Particulate NA
1 matter 87.06 120.97 | 62.43 92 NA FL/SOP/ENV-19
(PM25), ' ' '
pg/m?®
Particulate NA
2 matter 111.88 | 191.28 | 133.33 | 167.07 NA FL/SOP/ENV-19
(PM10), pg/m?
Benzene, 10
3 | ppm 9.11 1204 | 825 8.66 ! FL/SOP/GC-46
4 Toluene, 200 100 FL/SOP/GC-46
ppm 67.09 84.10 88.94 74.92
Xylene
5 (.0,m) ppm 108.64 226.68 155.39 119.39 100 100 FL/SOP/GC-46
8 E;’:‘:r?e (@) |ND[DL- | ND[DL- | ND[DL- | ND[DL- 02 NA NIOSH Method
o 0.02] 0.02] 0.02] 0.02] . 5506
mg/m
Carbon
9 Monoxide (as |6.20 6.20 6.13 5.93 50 40 FL/SOP/GC-25
CO), mg/m®

> The levels of PM.s were in the range of 62.43 ug/m?® to 120.97 ug/m?3. The highest value of
120.97 yg/m3was observed in the station WZAQ2 which was on backside of the reactor.

> The levels of PM 1o were in the range of 111.88.14ug/m3to 191.28 ug/m?®. The highest levels
were observed at WPAQ2.

» Monitoring of VOCs was done w.r.t BTX i.e Benzene, Toluene & Xylene. The level of Benzene
at WZAQ2 was exceeding the prescribed standard at one location. The levels of Toluene
were within the prescribed permissible limits of exposure limit (PEL) of OSHA and Indian
Factory Act Standard 1948 at all the monitoring locations. The levels of Xylene were
exceeding the prescribed standard at all locations

» The levels of Benzo (a) Pyrene were below detection limit.

» The levels of CO were within the prescribed under limit of Indian factory act 1948 as well as
OSHA permissible exposure limits.

» Detailed analysis results are enclosed.

c. Analysis of Tyre Pyrolysis Oil
The detailed analysis of Tyre Pyrolysis was done as follows:

» Detailed analysis of tyre pyrolysis oil (as per schedule V part B of HOWM Rules 2016) in
terms of its Sulphur content, calorific value, sediment, lead, arsenic, cadmium+ chromium+
nickel, PAH, Total halogens, PCBs, and water content.

» Detailed compositional Analysis of TPO w.r.t Carbon Number, specific gravity/density,
Acidity on burner tip, flash point, boiling range, kinematic viscosity, CCR (Conradson carbon
residue), Ash content, Pour Point, PONA (Paraffin, Olefins, Naphtha, Aromatics).

» During the study, the analysis of tyre pyrolysis oil (TPO) was also carried out. There is no
specific standard prescribed for oil derived from waste/scrap tyres. So the TPO was compared
with the parameters specified for fuel derived from the waste oil as notified in Hazardous and
Other Waste (Management and transboundary) Rules, 2016 Schedule — V Part — B. The
analysis of the TPO reveals that value of parameters are well within the limits prescribed for
fuel derived from waste oil under schedule V part B of HOWM rules 2016.
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Analysis result of Tyre Pyrolysis Oil

Test Maximum
S. No. Parameter Permissi Protocol
Result ..
ble limits

1 Density, Kg/L 0.921 NS IS-1448:P-16
Kinematic Viscosity @ ]

2 40°C | St 3.67 NS IS-1448:P-25

3 Flash Point, °C 30 NS 1S-1448:P-21

4 Sulphur Content, % wt. 0.91 4.5 1S-1448:P-33
Conradson Carbon

5 Residue (10% residue), % 1.62 NS 1S-1448:P-122
wit.

6 Water Content, % wt. 0.19 1 ISO-12937

7 Total Halogens, ppm 286.4 4000 USEPA Method-9076

8 Carbon Number C4-C22 NS FL/SOP/GC-97
Acidity on Burning Tip,

9 mgKOH/g 0.165 NS ISO 6618

10 Boiling Range, °C 80 to 305 NS 1S-1448: P-18

11 Ash Content, % wt. 0.005 NS IS-1448: P-4

12 Pour Point, °C >-30 NS 1S-1448:P-10
PONA (Paraffin, Olefins,

13 Naphtha, Aromatics), % 69.87 NS FL/SOP/GC-98
volume

14 Calorific Value, Kcal/kg 7003.37 NS IS-1448:P-6

15 Sediments, % wt. 0.0089 0.25 1S-1448:P-30

16 Lead, ppm 1.40 100 USEPA Method-3031

17 Cadmium, ppm lallg] [LOQ- USEPA Method-3031

18 Chromium, ppm 17.80 500 USEPA Method-3031

19 Nickel, ppm 17.78 USEPA Method-3031

20 Arsenic, ppm lallg] [LOQ- 5 USEPA Method-3031
Polyaromatic

21 Hydrocarbons (PAHs), % 0.18 6 FL/SOP/HPLCP-31
wit.

29 Polychlorinated biphenyls ND,[LOQ- 5 FL/SOP/GCMS/P-04
(PCBs), ppm 5]

d. Status of Environmental Concerns:

» Spillage and Fugitive emission of black carbon in the working area

At the end of pyrolysis process, the carbon black was unloaded into a storage tank built
underground below the reactor. The unloading started without nitrogen purging. From the
carbon black storage tank, the carbon black powder is filled manually into the bags for further
use. Leakages and fugitive emissions observed during unloading of carbon black powder, as
the reactor door and storage room did not have proper sealing. Fugitive emissions were also

observed during unloading of steel wire scrap.
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» Escape of pyro gas

The reactor gate was opened without nitrogen purging, this may lead to escaping of pyro gas
into the environment.

Arrangement for nitrogen purging, installation of gas sensor for carbon monoxide (CO) and
methane (CH.) have to be made.

» Flaring of excess Pyro gas.
There is no system for flaring of excess pyro gas. The unit has arrangement for utilization of
pyro gas generated from the pyrolysis operation at the reactor for self-heating. There is no
arrangement of bypassing the pyro gas has been made in case of choking or blockage of vents
inside the reactor during pyrolysis operation. No sensor system to track leakages were
observed.

Arrangement of differential pressure gauge, sensors and alarm system (hooter) have to be
made for emergency

» Removal of Steel Scrap
The steel scrap is removed in a mechanized manner and stored in the open storage yard.
Removal of steel scrap from the reactor generates fugitive emission and exposes workers to
fine carbon particle.

» Waste Water treatment
The unit used underground water for wet scrubber. No ETP was found at the unit. There
was no arrangement for treatment of waste water generated from scrubbers and
condensers.

» Odor problem in plant and in neighborhood
During study odor was observed in the scale of five (5) for during entire process, if measured
in the scale of 1-10. As per the questionnaire survey carried out among nearby villagers &
plant personals, some of nearby residents reported issue of odor and health problem due to
operation of this unit.

» Storage of raw material
The scrap tyres were kept in open unpaved ground area in a haphazard manner.

» Roads & Floors in the unit
The open area of the plant was not cemented and was totally muddy due to rainfall at the time
of study. The work zone had no concrete flooring and no pukka roads within the unit

» Exposure of workers to fine carbon particles;
Workers are provided with proper Personnel Protective Equipment (PPE) such as mask and
boots. However, chances of exposure to fine carbon is there during unloading of steel scrap

» Air Pollution Control System:
The unit has one wet scrubber along with stack of 30m height for controlling flue gas
emissions.

» Scrubber and Stack for flue gas emission
For controlling emissions from combustion of fuel used for firing and heating of the reactor, the
unit has installed scrubber along with a stack of 30m height.

e. Health Survey

Surveys to assess health & odor issues were carried out through questionnaire. Survey was

carried out for people residing within 1km radius of the unit and also with workers working in

the unit.

» The survey of nearby residents carried out at the time of study reveals no health, dust or
odor problems due to operation of the unit.
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» Survey of workers of the unit also revealed no health issues due to working in the

4. Observation and recommendation for Improvement

Observations:

Vi.

Vii.

viii.

During monitoring and sampling, the officials observed fugitive emission and odor during pyrolysis

process. The odor value can be scaled as one (5) in the scale of 1 to 10.

. Fugitive emissions observed during unloading of steel scrap.

ii. The levels of PM1o were exceeding the prescribed limit for ambient air at three locations.

The levels of PM.s were within the prescribed limit for ambient air at four locations

The levels of benzene were on higher side in the ambient air at two locations but cannot be
compared with prescribed limit, which is an annual limit and in the present case the monitoring
were carried out only for 24 hours.

In the work zone there is no limit prescribed for PM1o and PMzs under Air Act, 1981 or under E
(P) Act 1986. In the Indian factory act 1948, limit for BTX has been provided.

In the work zone the limit of Benzene was exceeding at one location as compared to prescribed
limit, Toluene was within the prescribed limit, Xylene was exceeding prescribed limit under Indian
factory act of 1948.

The tyre pyrolysis oil (TPO) have a calorific value of above 7003.37 Kcal/kg.

Compared with the limits prescribed for fuel oil derived from waste oil, the values for TPO is well
within the limits.

Carbon number of TPO appears to be from C; to C.. The flash point is 30°C and the Sulphur
content is 0.91 % and boiling range is 80 to 305.

Recommendations:

Vi.

. Provision for flaring of excess pyro gas and also the entire pyro gas in case of emergency

has to be made.

A bypass system for bypassing pyro gas in case of blocking/choking of vent within the
reactor be installed and to be connected with primary tank.

ETP has to be installed for treatment of process waste water generated from scrubbers

and condensers etc.

. Suction hood of sufficient capacity connected to air pollution control devices (APCDs)

needs to be provided over the reactor gate and bagging area for reduction of fugitive
emissions.

The entire pyrolysis operation be carried out through programmer logic controller (PLC)
with adequate number of pressure and temperature gauge and with safety valves and
bypass arrangements.

Adequate number of gas sensors (methane, carbon mono oxides and VOCs) along with

alarm system (hooter) be installed within the work zone.
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Vii.

viii.

Xi.

Xii.

Carbon black has to be bagged mechanically without any spillage and fugitive emission.
Arrangement for preventing spillage and fugitive emission during transfer of carbon black
from conveyor to bag be made.

Carbon black and steal recovered should be as per guidelines, without any spillage and
fugitive emission.

Carbon black has to be bagged mechanically without any spillage and fugitive emission.
Arrangement of suitable trays with wheels for transporting the steel scrap within the
premise from generation points to storage points to be made to avoid spillage of carbon
particle attached with steel scrap.

Waste tyre be kept in a shaded area.

Firefighting equipment be installed in adequate number.

\W W" T Lorlrari,

Amit Kumar Tarun Darbari
SRF, WM-III Div Scientist “D” WM-III Div

353



ENCLOSURE



— U.P. Pollution Control Board

CONSENT ORDER
Ref No. - Dated : 25/08/2019
60904/UPPCB/MuzaffarNagar(UPPCBRO)/CTO/airMUZAFFARNA
GAR/2019
To,

Shri ASHISH VERMA

M/s MAHIE GREEN EARTH PRODUCT

Khasra No. 194, Vill. Nara, 9th Km., Meerut Road, Muzaffarnagar MUZAFFAR
NAGAR,251001

MUZAFFARNAGAR

Sub : Consent under section 21/22 of the Air (Prevention and control of Pollution) Act, 1981 (as amended)
to M/s. MAHIE GREEN EARTH PRODUCT

Reference Application No. 5521794 Dated : 25/08/2019

1. With reference to the application for consent for emission of air pollutants from the plant of M/s
MAHIE GREEN EARTH PRODUCT. under Air Act 1981. It is being authorised for said
emissions, as per the standards, in environment, by the Board as per enclosed conditions .

2 This consent is valid for the period from 30/06/2019 to 31/07/2022 .

3. Inspite of the conditions and provisions mentioned in this consent order UP Pollution Control Board
reserves its right and powers to reconsider/amend any or all conditions under section 21 (6) of the
Air (Previntion and Controt of Pollution) Act, 1981 as amended.

This consent is being issued with the permission of competent authority .

For and on behalf of U.P. Pollution Control Board

VIVEK (oo
ROY D2t9:2019.08.25 Regional Officer
11:14:22 +0530° UPPCB, Muzaffarnagar

Enclosed : As above
(condition of consent):

Copy to:

Regional Officer
UPPCB, Muzaffarnagar
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3(a)

U.P. Pollution Control Board

Dated : 25/08/2019
CONDITIONS OF CONSENT

This consent is valid only for the approved production capacity of Fuel Oil 8 MTD, Carbon Black 8
MTD, Steel Wire 3 MTD .

This consent is valid only for products and quantity mentioned above. Industry shall obtain prior
approval before making any modification in product/ process /fuel/ plant machinery failing which
consent would be deemed void.

The maximum rate of emission of flue gas should not be more than the emission norms for the
stacks.

3(b) Air Pollution Source Details.

3(c)

Air Pollution Source Details

S.No Air Polution | Type of Fuel Stack No. Parameters Height
Source

1 Heating Fuel Qil 01 Particulate | 30 M. above
Furnace Matter from Ground

Level
2 Heating Fuel Qil 02 Particulate | 30 M. above
Furnace (02 Matter from Ground

Nos.) Level

The emissions by various stacks into the environment should be as per the norms of the Board .

Emission Quality Details Detail
S.No Stack No Parameter Standard

1 01 Particulate Matter 150 MG PER
NORMAL CUBIC
METER

2 02 Particulate Matter 150 MG PER
NORMAL CUBIC
METER

Quantity of other pollutants should also be as per the norms prescribed by the Board/MOEF & CC/or
otherwise mandatory .

The equipment for air pollution control system and monitoring ,as proposed by the industry and
approved by the Board should be installed in their premises itself .

The modification or installation in the existing pollution control equipments should be done only by
prior approval of Board .

The operation of air pollution control system and maintenance be done in such a way that the
quantity of pollutants should be in accordance with the standards prescribed by the Board/MoEF &
CC/or otherwise mandatory .

Unit should do provisions for fugitive emissions chimney/stack as per the norms of the Board/ MOEF
& CC/or otherwise mandatory .
The unit should submit the stack emissions monitoring report within one month from issuance of

consent order along with the point wise compliance report of the consent order . Further quarterly
monitering report should be submitted .

Specific Conditions:
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1. Industry shall submit quarterly monitoring reports of all stacks and ambient air quality from a
certified/approved laboratory.

2. This consent is valid only for production of Fuel Oil 8 MTD, Carbon Black 8 MTD, Steel Wire 3
MTD ONLY (After Expension) by using 03 heating furnace (01 will be standby).

3. Industry shall comply with various Waste Management Rules as notified by MoEf&CC i.e. Plastic
Waste Management Rules, 2016, Solid Waste Management Rules, 2016, Hazardous and Other
Wastes (Management and Transboundary) Rules, 2016, E-waste (Management) Rules, 2016,
Construction and Demolition Waste Management Rules, 2016.

4. Unit should develop minimum green belt 20 meter wide around premises or 33% total area of land
whichever is minimum, covered by the plantation of tall trees of suitable species as per the
guidelines set up by the Board vide its Office Order no.H- 16405/220/2018/02 dt. 16/02/2018. The
copy of this guideline is available at URL http://www uppcb.com/pdf/Green-Belt-

Guidle 160218.pdf.

5. This consent 1s valid only for products and quantity mentioned above. Industry shall obtain prior
approval before making any modification in product/process/fuel/plant machinery failing which
consent would be deemed void.

6. Exhaust stack of DG set of 62.5 KV A should have 2.0 meter high above from nearest roof top. For
control of noise, acoustic enclosure should be installed on DG Set.

7. Industry shall abide by directions given by Hon'ble Supreme Court, High Court, National Green
Tribunals, Central Pollution Control Board and Uttar Pradesh Pollution Control Board for protection
and safeguard of environment from time to time.

8. Industry shall use only liquid fuel/gaseous fuel for heating furnace.

9. The unit should be operated in fully covered shed.

10. The unit shall be operated in an environment friendly and sustainable manner and should not
have any adverse impact on surrounding environment.

11. In case of violation of above mentioned conditions or received any public complaint and found
correct, the consent shall be withdrawn.

Issued with the permission of competent authority .

For and on behalf of U.P. Pollution Control Board .
VIVEK Digitally signed
P VI_VEK Rov Regional Officer
ROY Date: 2019.08.25
11:14:39+0530' UPPCB, Muzaffarnagar
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U.P. Pollution Control Board

CONSENT ORDER

Ref No. - Dated : 25/08/2019
60903/ UPPCB/MuzaffarNagar(UPPCBRO)/CTO/
water/MUZAFFARNAGAR/2019

To,

Shri ASHISH VERMA
M/s MAHIE GREEN EARTH PRODUCT
Khasra No. 194, Vill. Nara, 9th Km., Meerut Road, Muzaffarnagar MUZAFFAR

NAGAR,251001

Sub :

MUZAFFARNAGAR

Consent under Section 25/26 of The Water (Prevention and control of Pollution) Act, 1974
(as amended) for discharge of effluent to M/s. MAHIE GREEN EARTH PRODUCT

Reference Application No :5521742 Dated :25/08/2019

For disposal of effluent into water body or drain or land under The Water (Prevention and control of
Pollution) Act, 1974 as amended (here in after referred as the act ) M/s. MAHIE GREEN EARTH
PRODUCT is hereby authorized by the board for discharge of their industrial effluent generated
through ETP for irrigation/river through drain and disposal of domestic effluent through septic
tant/soak pit subject to general and special conditions mentioned in the annexure ,in refrence to their
foresaid application .

This consent is valid for the period from 30/06/2019 to 31/07/2022 .

In spite of the conditions and provisions mentioned in this consent order UP Pollution Control Board
reserves its right and powers to reconsider/amend any or all conditions under section 27(2) of the
Water (Previntion and Controt of Pollution) Act, 1974 as amended .

This consent is being issued with the permission of competent authority .

For and on behalf of U.P. Pollution Control Board
VlVEK Digitally signed
by VIVEKROY Regional Officer
ROY Date: 2019.08.25
11:15:00 +05'30' UPPCB, Muzaffarnagar

Enclosed : As above
(condition of consent):

Copy to:

Regional Officer
UPPCB, Muzaffarnagar
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U.P. POLLUTION CONTROL BOARD, LUCKNOW

Annexure to Consent issued to M/s.MAHIE GREEN EARTH PRODUCT vide

Consent Order No. 5521742/ Water Dated : 25/08/2019

4(a)

A(b).

CONDITIONS OF CONSENT

This consent is valid only for the approved production capacity of Fuel Oil 8 MTD, Carbon Black 8
MTD, Steel Wire 3 MTD .

The quantity of maximum daily effluent discharge should not be more than the following :

Effluent Discharge Details
S.No Kind of Effulant Maximum daily Treatment facility and
discharge, KI./day discharge point
1 Domestic 0.7 Septic Tank

Arrangement should be made for collection of water used in process and domestic effluent
separately m closed water supply system. The treated domestic and industrial effluent if discharged
outside the premises, if meets at the end of final discharge point, arrangement should be made for
measurement of effluent and for collecting its sample. Except the effluent informed in the
application for consent no other effluent should enter in the said arrangements for collection of
effluent. It should also be ensured that domestic effluent should not be discharged in storm water
drain .

The domestic effluent should be treated in treatment plant so that the should be in conformity with
the following norms dated treated effluent .

Domestic Effulant
S.No | Parameter | Standard

The industrial effluent should be treated in treatment plant so that the treated effluent should be in
conformity with the following norms. .

Industrial Effulant
S.No Parameter Standard
1 Quantity of Discharge 0.0

Effluent generated in all the processes, bleed water, cooling effluent and the effluent generated from
washing of floor and equipments etc should be treated before its disposal with treated industrial
effluent so that it should be according to the norms prescribed under The Environment (Protection)
Act, 1986 or otherwise mandatory .

The other pollutant for which norms have not been prescribed, the same should not be more than the
norms prescribed for the water used in manufacturing process of the industry .

The method for collecting industrial and domestic effluent and its analysis should be as per legal
Indian standards and its subsequent amendments/standards prescribed under The Environment
(Protection) Act, 1986.

The treated domestic and industrial effluent be mixed (as per the provisions of Condition No. 2) and
disposed of on one disposal point. This common effluent disposal point should have arrangement for
flow meter/V Notch for measuring effluent and its log book be maintained .

Specific Conditions:
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1. Unit should not discharge any kind of industrial effluent. This consent is valid only for domestic
discharge. Scrubbing water shall be recycled.

2. This consent is valid only for production of Fuel Oil 8 MTD, Carbon Black 8 MTD, Steel Wire 3
MTD ONLY (After Expension) by using 03 heating furnace (01 will be standby).

3. Unit should comply the provisions of Water (Prevention and Control of Pollution) Act 1974 as
Amended and Environment (Protection) Act, 1986, and direction issued by Hon'ble National Green
Tribunal, New Delhi.

4. Unit should develop minimun green belt 20 meter wide around premises or 33% total area of land
whichever is minimum, covered by the plantation of tall trees of suitable species as per the
guidelines set up by the Board vide its Office Order no.H- 16405/220/2018/02 dt. 16/02/2018. The
copy of this guideline is available at URL http://www.uppcb.com/pdf/Green-Belt-

Guidle 160218 .pdf.

5. The board have right to modify any condition as & when require in compliance of any change in
environmental guide lines and Hon’ble courts orders passed time to time.

6. Industry shall comply with various Waste Management Rules as notified by MoEf&CC i.e. Plastic
Waste Management Rules, 2016, Solid Waste Management Rules, 2016, Hazardous and Other
Wastes (Management and Transboundary) Rules, 2016, E-waste (Management) Rules, 2016,
Construction and Demolition Waste Management Rules, 2016

7. This consent 1s valid only for products and quantity mentioned above. Industry shall obtain prior
approval before making any modification in product/process/discharge/plant machinery failing
which consent would be deemed void.

8. Industry shall abide by directions given by Hon'ble Supreme Court, High Court, National Green
Tribunals, Central Pollution Control Board and Uttar Pradesh Pollution Control Board for protection
and safeguard of environment from time to time.

9. Industry shall use only liquid fuel/gaseous fuel for heating furnace.

10. The unit should be operated in fully covered shed.

11. The unit shall be operated in an environment friendly and sustainable manner and should not
have any adverse impact on surrounding environment.

12. In case of violation of above mentioned conditions or received any public complaint and found
correct, the consent shall be withdrawn.

Issued with the permission of competent authority .

For and on behalf of U.P. Pollution Control Board .
VlVEK Digitally signed
by VIVEK RO Regional Officer
ROY Date: 2019.08.25
11:15:17 +05'30° UPPCB, Muzaffarnagar
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Questionnaire -1 (For persons in adjoining areas (within 1 km radius)

No. Head Details
% Name
W Ashel \eomun—
i Age/ Gender
' M| 46
3 Address /Contact number Dheudd pur v[\\tva}e, MW%&%
| +9184+3969 0395.
4. Proximity of person from unit A\ (.VU\
5 Whether facing any problem of odour or et +
dust? If yes, then rate in scale of 1to 10 \{E’ijh D ( dw
fch (wbwd\ crw - i\wn‘b] OJDP—
6. Specify if the person has any Health 1S Pica B
issue. Also mention duration no a"""'a/ st ‘3; i it
Sud st\’s hove,
cre I f—lh*_ \“ W’Lr ofchC)‘TJ F‘O’L/
two %@»\TU dwr Ao prlidioy
7. In case of any health issue, whether the
person attributing the same to nearby K
pyrolysis units or not
8| /Anyfeedback on\lzrmT Jro Gl (b
| alewe 97 nui*wlwmloln- Heo
ad 4 Cmu hbuugub
be Ih%f“"\mi

Date 24-\0 9 m'\
Place Dhuwl |;\:ow villuge nopafiatege

U-f-

-6/8-

pe

g officer
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Questionnaire -1 (For persons in adjoining areas (within 1 km radius)

No. Head Details
Name . !
. - Mre W Rai
. Age/ Gender
31! Mo
E Address /Contact number ?\U‘J‘m‘w Farwy Phaed] Pl

m‘\w}{/rM%fouyhaﬂ%

4. Proximity of person from unit T

5. Whether facing any problem of odour or gna/\‘k Odty | pw) ¥

dust? If yes, then rate in scale of 1 to 10

Q)bh,_,w—\ ,ﬁu},\y \M'\' L %GM’U
(LI qive them 3 Meorkls oo of \v
54 - -
Asinmetic {roblm|Bretiiog
d;pﬁwl’éd are fad LM"'?_HL:V/‘} :

6. Specify if the person has any Health
issue. Also mention duration

W In case of any health issue, whether the
person attributing the same to nearby =
pyrolysis units or not :

8. Any feedback

Date g‘\—\n 9\16}\ %v}t{\fyy |

plce. D Naco £4731 i e Aen Ok
Muzaftin pac AP ARG

MW
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Questionnaire -1 (For persons in adjoining areas (within 1 km radius)

No. Head Details
1. Name
W shubhsY
2. Age/ Gender 4o } med
3 Address /Contact number D) h’“’ n \lu.g(, muﬁ‘uu
V.¥-
4, Proximity of person from unit LEm
5. Whether facing any problem of odour or Qlfq‘ﬁt’ oc{ovl dut Vx:sbh.u\
dust? If yes, then rate in scale of 1 to 10
QAQJ il | g -_],mcw"d ouk
6. Specify if the person has any Health s i Vg
issue. Also mention duration ot 18 wts R
aM %05"! :
B In case of any health issue, whether the
person attributing the same to nearby
pyrolysis units or not =
) Any feedback Reguldter ) bc Should be
yequidet .,A _hﬂpqm e
? hcw:i jum—, one ) 4o Whew
Date  Q4&|baj2 1)

Place Dhau| kw v l\‘.u-;(_, Mhlétﬁbwﬂqautj

V.0

-6/8-

ot @

h \
Muﬁ Ilmgzilm

Name & dwgnatlon of inspecting

363



Questionnaire -1 (For persons in adjoining areas (within 1 km radius)

No.  Head : Details
1. “ Name My¢ mm\ wIwI—
- 3 Age/ Gender ’ : 3 GLL\VU e
3 Address /Contact number Acobda f‘v‘\“’“‘}o quqf’%vﬂkfjﬂk_/
1O\R12¢06 9 ond
4, Proximity of person from unit ﬂ_
kW)
5, Whether facing any problem of odour or Nod MW«Y slight bd&.{ dw ¥
dust? If yes, then rate in scale of 1to 10 P'b
\me o qp“'w fee [ mevk) puk O )
6. ‘Specify if the person has any Health Al 1w q.u_}/ had X'
issue. Also mention duration -)_._[ e
ek ISHten
T In case of any health issue, whether the
person attributing the same to nearby =
pyrolysis units or not
8. Any feedback hjq\u*ﬁrgi/hb& ¥ ‘yhubl,lcl |
e mﬂulwl\}/ e 10 tlavig
and hund tem swer T Whey
'ﬂ‘-‘f{( Fols w .

Date gq\ba‘um\
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Name & designation of insp

R
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e
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Questionnaire -1 (For persons in adjoining areas (within 1 km radius)

No. Head Details

T Name {

Mac D 2\‘71?((}\
2 Age/ Gender 8 { : |
3 Address /Contact number \'X(wgdq My offor e

V- P-
4, Proximity of person from unit
s ew

5 Whether facing any problem of odour or g“%\,\); Od - ld%.p ?;QLLQM /

dust? If yes, then rate in scale of 1to 10

(81 g e g pegly sudo \b)

5. Specify if the person has any Health f\o any Aty Preblow) .

issue. Also mention duration

7. | In case of any health issue, whether the
person attributing the same to nearby
pyrolysis units or not

—

8. Any feedback A Tenw Should be c_ym‘kﬁ%_,
% *'lf\l 40 SOMW/
bk will reduce o follditn
_Q\Q,?‘E,\bm bolq{h i»iwlcl lgumﬂ
‘ MbRy ‘r-rtam“'uml themy OV
pate 24(09e Ushem tleay Folbnu,
oo 24 o W
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: ecting o

VRS
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Questionnaire -1 (For persons in adjoining areas (within 1 km radius)

No. Head Details
1. Name
| W Dhagon pd
- Age/ Gender
9 S| WL
3 Address /Contact numbe H A T
mber Vill - Jandy Muzaftarney 1
193\ 9653 Lo 19 W&
4, Proximity of person from unit
LW -
5. Whether facing any problem of odour or a i
dust? If yes, then rate in scale of 1to 10 \f.M Fud ’“3’ SU ‘3/'/(‘3 det,
6. Specify if the person has any Health \
issue. Also mention duration Ne any At Sfw-
b 3 In case of any health issue, whether the
person attributing the same to nearby =
pyrolysis units or not
8. Aaneedback MQ Cl‘“\-j \g\-{, " Pq),h.c *'l,'t/
P\cwi" Saww\ o b ndyvgne
Mo 7¢spongibte ol poMudio

Date 24|05 \2ey

Wil e -

M ej\w’\/

ace e uzafiur e K
Pl Acpody v\ ‘341,‘“ | e Nameg.dgsmﬂ oflnspuv‘g of’zy )

Jd-
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Questionnaire -1 (For persons in adjoining areas (within 1 km radius)

Sav)

duo\"k)/

Ty WU»OHD

(mr‘lq) ‘

No. Head Details
3 Name -
P D’L%&h&wkumfw/ :
= Age/ Gender
3 Address /Contact number QI’GQAD Muzu Flo nacja
Yt Lradegh | 19) 39944
4. Proximity of person from unit / ;
o] bwun -
5 Whether facing any problem of odour or .
dust? If yes, then rate in scale of 1to 10 s o 15w all qead.
Buk sligut odoyr nh:@;t
6. Specify if the person has any Health -
issue. Also mention duration Ko m"j h.JL'H’}' \SSweA -
ik In case of any health issue, whether the
person attributing the same to nearby
pyrolysis units or not
8. Any feedback AL bl o qn-j iULu,-

Date ¢ P]bﬁ [2en \

Place ~Jopdl o\t llefo : Mupa e Mooy

RS

| Pen,,
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Questionnaire -1 (For persons in adjoining areas (within 1 km radius)

No. Head Details
1 Name y
My Redwey
2. Age/ Gender '
ed \Nc«w
3 Address /Contact number P\Q‘\‘WM +com N s
- OV\W\PW‘/ MHLaﬁWQq%‘ ‘(),
4, Proximity of person from unit L ewm X
5 Whether facing any problem of odour or . \ot +—
dust? If yes, then rate in scale of 1to 10 Y‘% 'EU'L* '”j o DDU
foble (i gire A 8 I»m»-lFlj —
6. Specify if the person has any Health X B i oot o Lo )
issue. Also mention duration Yo ant e ) €7° Loy
DA L\FDA, .
V. In case of any health issue, whether the
person attributing the same to nearby s
pyrolysis units or not |
8. Any feedback

Date 2 {|og\2en)
Place DMQ_M Pbu., ™M u[,"\f&”kuﬁo"t/
LB

-6/8-

‘AF’“”\@W“*‘L

Name & designation of in

\Xw/se\/
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Questionnaire -1 (For persons in adjoining areas (within 1 km radius)

No. Head : Details
t Name .
Guswd| Makik
| 2. Age/ Gender SC,( A
3 Address /Contact number £ u‘kq‘\&@b ﬁ'w\ ' Neacn- 0\'\‘\%\0{“1/
MU 2 a Htarpasarr VoI ,"‘"‘-"\ GYLS 39 '
4, Proximity of person from unit b [
LM
5. Whether facing any problem of odour or Y o '?Miva/ odor preblem

dust? If yes, then rate in scale of 1 to 10 :
sineLgenlf (2 mepky —
— out ot 1v)

6. Specify if the person has any Health \‘ o4 'FU- ubv&,- ot -H\MU

issue. Also mention duration
ol brestinin—t- M%MM 5
gt oy,
i In case of any health issue, whether the

person attributing the same to nearby o
pyrolysis units or not

8. Any feedback X 5kbu-l& be vaﬁk&i
m?i‘f\m 10 sometuinp iy

e i\ redye the Y"“‘*;hbv\’ S‘f’hu_,’{’WO

‘,‘lvtm(_'( Hre, s no Hu.?'f Pt mna,o

“brc,qucl} Co Twant + Scwd/ﬂ’lu-ﬂ"
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Place Omulthwr Muraffor Nuﬂcvv
VR

MW
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Questionnaire -1 (For persons in adjoining areas (within 1 km radius)

b~

dyt™

cting officer

No. Head i Details
1. Name N\T( Qa‘j\ﬁ CmavL
2. Age/ Gender 5‘" ( Mt
3 Address /Contact number me Foon Newe
OW?RVV\“"% w“Lq‘FElvNﬁ?‘
4. Proximity of person from unit LW
5. Whether facing any problem of odour or \{ 24 fun S\iwm
dust? If yes, then rate in scale of 1 to 10 ' l
‘ foblevay -
6. Specify if the person has any Health A Fsus
issue. Also mention duration S 4 et P
7. In case of any health issue, whether the
person attributing the same to nearby
pyrolysis units or not g
8. Any feedback
\\
Date 34|69\ ”1\ ‘A—j
MY 4> dals 7N Etdcls o c\!\gﬁwbij(;i‘*am%
9w Stovee M M Name & designation of ins

Muyzafe ooy O £ .

-6/8-
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Questionnaire -1 (For persons in adjoining areas (within 1 km radius)

dust? If yes, then rate in scale of 1to 10

\ hnim—x Sﬁcdwl“oclwu
foblevn -

No. Head Details
1. Name N\'T Qe "ju\ KMV
2. Age/ Gender b“r r Mt '
3 Address /Contact number P\gg’cc\'hd%\j Foom Newe
PhosdpuN G mugafloo i)
4. Proximity of person from unit LA
9. Whether facing any problem of odour or

dut™

6. Specify if the person has any Health
issue. Also mention duration

ne q\vY nedth isus

3 In case of any health issue, whether the
person attributing the same to nearby
pyrolysis units or not

8. Any feedback

Date 24 |03\L°1\

Place N/ 3 Moz (7reen Eartq fiduerh
Ipw| Stoee bed
MuzaffeMecy, O e .

PV*/ o Modugud Mﬂch,,/g

Name & designation of ins

A£6S Pin

™

cting officer

-6/8-

371



Annexure-: B Health survey questionnaires for workers to factorypremises
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Questionnaire -2 (For workers of the unit)

No. Head Details
1. | Name
W Sharway
2. | Age / Gender v 2 R Mo
3. | Address /Contact Number ?'\ "‘“‘* faa‘r'ﬂiw\ |
k9 ) 96342838 54-

4. | Designation
Plad wob

5. | Work profile

: ferulp vrleadray

6. | Working since how many years? | Mot

7. | Whether using PPE Kit W Q ¥

8. | Work duration ? : - W)

9. | Health condition (Details

( ) Al (g - ne g —

Al th (W< -

10 |'In case of any health issues, specify duration

of illness? -
11. | Any feedback
it
Date &\ cy \2,‘5‘\ \
Place W[5 Maluc G\rean\ %aﬁb\

PJD(\M-J" g KW cron et
Rond  Meraftee s 0¥

-718-
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Questionnaire -2 (For workers of the unit)

No. Head Details

1. | Name e 5"/\‘7\. U-J\

2. | Age / Gender @ [wu_l,

3. | Address /Contact Number

fu.,:][ (=dPNSeA .
+9163 94 (o 1502

4. | Designation ﬂ m luor\’-*—\/

5. | Work profile Lu»&i"wa onl | h’”} ;

6. | Working since how many years? 1o deu| A

7. | Whether using PPE Kit e M__l

.
8. | Work duration ? & nE ‘g \H\vj ,
9. | Health condition (Details) Ml o d ne m"j M’H’\
?ﬁ\’huu\
10 | In case of any health issues, specify duration
of iliness? —
11. | Any feedback Bl
Len
Date 24 v\ : y d—— I Vo P
Place Ml§ Mali & (rPeahl &VYH e Mane

Name & designation of ins

cting
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Questionnaire -2 (For workers of the unit)

No. Head Details
1. | Name
Mr. Deofule
2. | Age / Gender 2t i Meelee
3. | Address /Contact Number fléu:k’ P Se )
914360 5359357 55
4. | Designation ew weorkem,
| 5. | Work profile Loa—:lf’“‘y \ UY\\WQ{T v

6. | Working since how many years? | mentuy

7. | Whether using PPE Kit '}{‘Q‘A 44 a('l.

8. | Work duration ? 3_ (o B2 .

9. | Health condition (Details) p\%& c‘ piiad M),Y wltu WL

& ‘ 5
10 | In case of any health issues, specify duration
of iliness? —
11. | Any feedback A
Date 9 4(®) \WL\ %L -
Place M ¢ Wae (e eﬁm ﬁff:d§ WMFLJ
?%m«., ?W & Z Namat& ;ﬂslgnatlon of insp ing o }l
U

-7/8-

375



Questionnaire -2 (For workers of the unit)

No. Head Details
1. | Name
¢ Surerdvy frusad .
2. | Age / Gender 3C [hee
3. | Address /Contact Number £ l wfl' f vy
1919894194 28
4. | Designation
4 bk werlee_
. | Work
5 ork profile L“‘*‘k”l uhlmd ;
6. | Working since how many years? L wenth/(
7. | Whether using PPE Kit e
Yu WWJ'
8. | Work duration ? 8 £ le HJ/S.
9. | Health condition (Details :
(Details) £ Gosd
10 | In case of any health issues, specify duration
of illness? g
11. | Any feedback
Date '),tH b9 ILSL
Place 0t

N Makie (1Yeen Eﬂhm
59 KW

L

-7/8-

Name & designation of ins cting o

7/
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Questionnaire -2 (For workers of the unit)

No. Head Details
1. | Name
o Mgy
2. | Age / Gender 21 | Mot
3. | Address /Contact Number W"‘* Pormiser -
o\ 3™ 5333c¢
4. | Designation PM T TR
5. | Work profil Loty (T(jrt. Cutting-
6. | Working since how many years? te dav A4 .

7. | Whether using PPE Kit /
Vet wed
8. | Work duration ? : CB _ o .
9. | Health condition (Details) MU Cen d
ne t\wj/ M'\'L‘ flb}h.w\,
10 | In case of any health issues, specify duration
| of iliness? S
11. | Any feedback —
pate 9.4\%5 (20 e,
Place /§ Maluc Wzmﬁuﬁ“] k s
: un Cledu Anens
emcle\f 9 (<™ 5{8‘"&/ Nam d;Ll(g\natlon of ins&&lngh}j
Mesowet— Roeud M”‘Mﬁ"v \ltquz_/ S

V. f-

-718-
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Questionnaire -2 (For workers of the unit)

Whether using PPE Kit

No. Head Details
1. | Name ;
MY, kay Yoo~
2. | Age / Gender 21 | Mewe
3. | Address /Contact Number i) B
Pud™ Pramises
+91933589,4-¢3—
4. | Designation
flodt worka,
5. | Work profile Lbcqh\q,..y uh{&u&fﬁy,
6. | Working since how many years? : { wonthus -

Yo wed

8. | Work duration ? g -\o oS .
9. | Health condition (Details) AU Gend ﬁo aney~

10 | In case of any health issues, specify duration
of iliness? ==
11. | Any feedback
o 20 uipd
Place ] 5 pralac Eartyfroducd'] W Clodrv=ds( M
9 W V\uﬁ:ﬁ—w \"W{;@‘”M"‘})’L cting offiger

Vf-

-718-
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Questionnaire -2 (For workers of the unit)

No. Head ~ Details
1. | Name
) - Fuskay
§. Ad: : Ge?gerta N ,_3”
: ( ct b .
ress /Con umber 0 i se4
49| @295401839
4. | Designation
Plosd wete -
5. | Work profile Locx&f"'“’)/ ILm {chl,\"uj/
6. | Working since how many years? | Moently .
7. | Whether using PPE Kit '\(&5 Ein: l 3
8. | Work duration ? d— \o oS -
9. | Health condition (Details)
M\ berd  ne g

nftu peleded Tspey

10 | In case of any health issu‘es. specify duration
of illness? =
11. | Any feedback
Date QMDQ l?ﬁl‘ %
Place 2*”‘0

P\,j‘ Makie (veen Eort piﬁd“dj
0 M RLRES Moyt Rend

vy zu v “aﬁ"-r_/

-7/8-

(heta 1’(Mem

Name & dvlslgnation of inspecting offiger
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Questionnaire -2 (For workers of the unit)

No.| Head : Details

1. | Name
Mr. Horiowy St Yy

2. | Age / Gender 24 | Mole g

3. | Address /Contact Number ﬂ - P S

: | T91Ras 41189

4. | Designation : flonk Wworle,
lapo

5. | Work profile Lﬁm\;xﬂ unle v-—:LC‘n,&/

6. | Working since how many years? | montly

7. | Whether using PPE Kit \( o QA

| u u ;
8. | Work duration ? & - i B
9. | Health condition (Details)
AL Ceod e o hal¥

%ULLQ,VW\ ¥

10 | In case of any health issues, specify duration

of illness? eaes
11. | Any feedback
p—

Date 9\4'\58\?—@\ W 4
Place M|¢ Mahic (nr=en ﬁu.ij M¢ .
?)‘E[d,tu):i's g Ewy 9-&"?1“’ \j Rowel Nam‘eﬂ&?esclgr;wi:;n of inspe tln:p;?ﬂ&;

Moen F ﬂuaau Ul

-718- W
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Questionnaire -2 (For workers of the unit)

No. Head Details
1. | Name :
| N MMDJ WG\AM
¥ | Gender 2p] Mo 7
3. | Address /Contact Number. P‘\f' o Qb’-"h\*/) ;
19 asadls svse

4, | Designation

§acm§'\<a/ Curd -

5. | Work proﬂ!e gzcuf\*‘y T ?kM& N
6. | Working since how many years? 7 Yewr 3
7. | Whether using PPE Kit 38
R4
8. | Work duration ? & 14%

9. | Hea

Ith condition (Details)

M wend o qm}k,l*‘t
{50 blerq

10 | In case of any health issues, specify duration
of illness?

11. | Any

feedback

Date 7 8\eh\ie2 )

Place ME
9

Makie Giren 207ty foducts

0P

oL
frnd
W Phohe mpand Reed quf‘ﬂv“l%L Name & designation of ins

-7/8-

cting o r
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Questionnaire -2 (For workers of the unit)

No. Head Details
S e My MukafW - kamen-
2. | Age / Gender 24| Uele
3. | Address /Contact Number ‘p\w..:l;- Prernse) .
4. | Designation e\o,;l—- @.‘Dm
5. | Work profile ook (X ey~
Pl ouningy
6. | Working since how many years? {\ month
7. | Whether using PPE Kit NS uged Wy werlc
8. | Work duration ? - lo ¥bs .
5| Fiealth condition (Detalls) M el ne anp ndth
yelated is5uLy .
10 | In case of any health issues, specify duration
of illness? ke
11. | Any feedback y l .
M (s ne (»u-)/ [ Sfu |
Date g4 0g\> P‘?’W
Place ‘ Mm& (reeh) o ‘ll %NY\ Muoquav
9 kw sh"u.. ij— Name & designation of inspecting offi

KOQA. MquWWNﬁw -

-718-
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FL/ T/ GEN / F05

P EARELABS

FOOD ANALYSIS & RESEARCH LABORATORY
TESTING, CALIBRATION, PROFICIENCY TESTING, R&D & TRAINING SERVICES

|

TEST REP

Issued to: Central Pollution Control Board
Parivesh Bhawan, East Arjun Nagar,
Delhi-110032

Sample Particulars:

Nature of the Sample
Date of Sampling
Time of Sampling
Test Started On

Test Completed On
Purpose of Monitoring
Method of Sampling
Company Location

Sampling Location i
Avg. Flow Rate of Air RSPM/SPM (m?/min) :
Avg. Flow Rate of Air RSPM/SPM (Ipm) (TVOC)
Longitude & Latitude

Ambient Temperature (°C)

Sampling Duration (Hrs.)

Equipment Used Details

Weather Condition :
o

¢ FARE LABS Private Limited
- L-17/3, DLF Phase-ll, IFFCO Chowk, M.G. Road,
Gurgaon-122002, Haryana, INDIA

Phone : +91-124-4223207, 4034205

Fax 1 +91-124-4036038, Cell : +91-95992 21227
E-mail : farelabs@farelabs.com

Website : www.farelabs.com

RT

J.0. No.: ENV20210925-008-016
ULR Code: TC5503 21 3 00006838 F
Report Date: 27-09-2021

Sample receipt Date: 25-09-2021
Account Manager: Vartika Khandelwal
Credit Manager: Septesh/Gulab Singh

: Ambient Air Quality

1 23-09-2021 to 24-09-2021

:12:20 PM to 12:35 PM

: 25-09-2021

1 27-09-2021

: To Assess Pollution Load

: IS-5182 (P-14) & FL/SOP/ENV/D-01
: M/S Mahie Green Earth Products, 9KM Store M
Road Muzaffarnagar, U.P.

TC-5503

AAQ - 001(Near Admin Office Roof)
1.15
1

: N 29.389252, E 77.702018

34

1 24 Hrs. & 8 Hrs.
: Respirable Dust Sampler (Envirotech, FLE No-694)

Fine Particulate Sampler (Envirotech, FLE
No-697), OVS Sampler (FLE-723)
Sunny partly cloudy, during monitoring raining was going

n 8PM to 6AM
Analysis Report

S. No. Parameters | Test Results NAAQS* Protocol Followed
Particulate Matters

1 | Particulate Matter (PMz.s), pg/m? 33.16 60 FL/SOP/ENV-01

2 | Particulate Matter (PMio), ug/m® | 152.31 100 1S-5182(P-23)
Total Volatile Organic Compounds (TVOC)

3 | Benzene, pg/m? 6.99 5 FL/SOP/GC-46

4 | Toluene, pg/m?3 \ 44.12 NA FL/SOP/GC-46

5 | p-Xylene, pg/m3 27.10 NA FL/SOP/GC-46

6 | o-Xylene, ug/m? 34.89 NA ~ FL/SOP/GC-46

7 | m-Xylene, pg/m3 ND,[DL-0.02] NA FL/SOP/GC-46
Other Parameters i ' 7

Method of Air-
8 | Benzo (a) Pyrene, ng/m?3 ND, [DL-0.5] | 1 Sampling & Analysis
(102)

NOTE: FL/SOP/ENV-01 based on 1S 5182 (P-24)
FL/SOP/GC-46 based on IS 5182 (P-11)

*NAAQS - National Ambient Air Quality Standards; Schedule-VI

I, [Rule 3 (3B)], [Part-II-sec.-3(i)] 16.11.2009

Infererfge: The tested sample of Ambient Air for above mentioned location Conforms to NAAQS 2009 Except for PM10 & Benzene.
dB (AUTHORISED SIG )
Page 1 of 1 D Mathur, Oir

for legal purpose or for advertisement. Samples will be destroyed after 15

invoiced amount only.

feedback@farelabs.com and call at +91 9599221227,

NOTE: The laboratory accepts the responsibility for content of report. The results contained in this TEST REPORT related Wrﬂe tested.
TEST REPORT shall not be reproduced except in full, without written approval of the laboratory. This report is intended only f dance and not

complaints about this report should be communicated in writing within 7 days of issue of this report, Total liability at FARELABS Pvt. Ltd. is limited to

If you have any complaint/feedback regarding the sample collection/testing/DRAFT REPORT, please send an email at

days from the date of issue of test certificate unless otherwise specified. Any

| 150 9001:2015 n ISO 14001:2015
i 150 900122

n OHSAS 18001:2007 ] ISO / IEC 27001:2013
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FL/ T/ GEN / F05

. FARELABS

FOOD ANALYSIS & RESEARCH LABORATORY
TESTING, CALIBRATION, PROFICIENCY TESTING, R&D & TRAINING SERVICES

' FARE LABS Private Limited

L-17/3, DLF Phase-li, IFFCO Chowk, M.G. Road,
Gurgaon-122002, Haryana, INDIA

Phone : +91-124-4223207, 4034205

Fax : +91-124-4036038, Cell : +91-95992 21227
E-mail : farelabs@farelabs.com

Website : www.farelabs.com

TEST REPORT

Issued to: Central Pollution Control Board
Parivesh Bhawan, East Arjun Nagar,

Delhi-110032

Nature of the Sample
Date of Sampling
Time of Sampling
Test Started On

Test Completed On
Purpose of Monitoring
Method of Sampling
Company Location

Sampling Location

Avg. Flow Rate of Air RSPM/SPM (m3/min)

Avg. Flow Rate of Air RSPM/SPM (Ipm) (TVOC)
Longitude & Latitude

Ambient Temperature (°C)

J.0. No.: ENV20210925-008-017
ULR Code: TC5503 21 3 00006839 F
Report Date: 27-09-2021

Sample receipt Date: 25-09-2021
Account Manager: Vartika Khandelwal
Credit Manager: Septesh/Gulab Singh

: Ambient Air Quality

: 23-09-2021 to 24-09-2021

:12:30 PM to 12:45 PM

: 25-09-2021

: 27-09-2021

: To Assess Pollution Load

: 1S-5182 (P-14) & FL/SOP/ENV/D-01

: M/S Mahie Green Earth Products, 9KM Store
Road Muzaffarnagar, U.P.

: AAQ — 002 (Near Labour Yard Area)

‘11 TC-5503

1

: N 29.389252, E 77.702018

34

: 24 Hrs. & 8 Hrs.
: Respirable Dust Sampler (Envirotech, FLE No-703)
Fine Particulate Sampler (Envirotech, FLE
No-711), OVS Sampler (FLE-724)
: Sunny partly cloudy, during monitoring raining was going
on 8PM to 6AM

Sampling Duration (Hrs.)
Equipment Used Details

Weather Condition

Analysis Report

S. No. Parameters Test Results NAAQS* Protocol Followed
Particulate Matters

1 | Particulate Matter (PMzs), pg/m> | 50.03 60 FL/SOP/ENV-01

2 | Particulate Matter (PMi0), pg/m° |  107.33 100 1S-5182(P-23)
Total Volatile Organic Compounds (TVOC)

3 | Benzene, pg/m?3 8.24 5 FL/SOP/GC-46

4 | Toluene, pg/m?3 39.82 NA FL/SOP/GC-46

5 | p-Xylene, ug/m? 59.10 NA FL/SOP/GC-46

6 | o-Xylene, ug/m?3 36.19 NA FL/SOP/GC-46

7 | m-Xylene, pg/m3 ND,[DL-0.02] NA FL/SOP/GC-46
Other Parameters

[ Method of Air-
8 | Benzo (a) Pyrene, ng/m? ND, [DL-Q.5] 1 Sampling & Analysis
(102)

NOTE: FL/SOP/ENV-01 based on IS 5182 (P-24)
FL/SOP/GC-46 based on IS 5182 (P-11)

*NAAQS - Nat|onal Ambient Air Quallty Standards, Schedule- VII [Rule 3 (3B)], [Part-1I-sec.-3(i)] 16. 11 2009

Page 1 of 1

NOTE: The laboratory accepts the responsibility for content of report. The results contained in this TEST REPORT relaf&d only to the sample tested.
TEST REPORT shall not be reproduced except in full, without written approval of the laboratory. This report is intended only for your guidance and not
for legal purpose or for advertisement. Samples will be destroyed after 15 days from the date of issue of test certificate unless otherwise specified. Any
complaints about this report should be communicated in writing within 7 days of issue of this report. Total liability at FARELABS Pvt. Ltd. is limited to
invoiced amount only.

If you have any complaint/feedback regarding the sample collection/testing/DRAFT REPORT, please send an email at
feedback@farelabs.com and call at +91 9599221227,

. 9001:2015
i 1SO 90!

n OHSAS 18001:2007

u 1SO 14001:2015 Ll 150/ IEC 27001:2013
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FL/T/GEN/F05

.’ FARELABS

FOOD ANALYSIS & RESEARCH LABORATORY
TESTING, CALIBRATION, PROFICIENCY TESTING, R&D & TRAINING SERVICES

¢ FARE LABS Private Limited

- L-17/3, DLF Phase-ll, IFFCO Chowk, M.G. Road,

~  Gurgaon-122002, Haryana, INDIA

Phone : +91-124-4223207, 4034205

Fax : +91-124-4036038, Cell : +91-95992 21227
E-mail : farelabs@farelabs.com

Website : www.farelabs.com

TEST REPORT
Issued to: Central Pollution Control Board

Parivesh Bhawan, East Arjun Nagar,

Delhi-110032

Sample Particulars:

Nature of the Sample
Date of Sampling
Time of Sampling
Test Started On

Test Completed On
Purpose of Monitoring
Method of Sampling

J.O. No.: ENV20210925-008-018
ULR Code: TC5503 21 3 00006840 F
Report Date: 27-09-2021

Sample receipt Date: 25-09-2021
Account Manager: Vartika Khandelwal
Credit Manager: Septesh/Gulab Singh

: Ambient Air Quality
: 23-09-2021 to 24-09-2021
:12:40 PM to 12:55 PM

: 25-09-2021

Company Location

Road Muzaffarnagar, U.P.

Sampling Location

Avg. Flow Rate of Air RSPM/SPM (m3/min)

Avg. Flow Rate of Air RSPM/SPM (Ipm) (TVOC)

Longitude & Latitude

Ambient Temperature (°C)

Sampling Duration (Hrs.)
Equipment Used Details

1 27-09-2021
: To Assess Pollution Load
. IS-5182 (P 14) & FL/SOP/ENV/D-01

: AAQ - 003 (Oil Storage Tank Area)

©1.14 TC-5503

1

: N 29.389252, E 77.702018

34

«

: 24 Hrs. & 8 Hrs.
: Respirable Dust Sampler (Envirotech, FLE No-709)

Fine Particulate Sampler (Envirotech, FLE
No-698), OVS Sampler (Envirotech, FLE-721)

Weather Condition : Sunny partly cloudy, during monitoring raining was going
' on 8PM to 6AM
Analysis Report
S. No. Parameters Test Results NAAQS* Protocol Followed
Particulate Matters
1 | Particulate Matter (PMzs), pg/m® 53.99 60 FL/SOP/ENV-01
2 | Particulate Matter (PMio), pg/m? 108.70 100 IS-5182(P-23)
Total Volatile Organic Compounds (TVOC)
3 | Benzene, ug/m?3 03.91 5 FL/SOP/GC-46
4 | Toluene, pg/m?3 13.06 NA FL/SOP/GC-46
5 | p-Xylene, pg/m? 06.79 NA FL/SOP/GC-46
6 | o-Xylene, pg/m? 15.13 NA FL/SOP/GC-46
7 | m-Xylene, pg/m? ND,[DL-0.02] NA FL/SOP/GC-46
Other Parameters
‘ Method of Air-
8 | Benzo (a) Pyrene, ng/m?3 ND, [DL-0.5] 1 Samplirzg & Analysis
102)

NOTE: FL/SOP/ENV-01 based on IS 5182 (P-24)
FL/SOP/GC-46 based on IS 5182 (P-11)

Page 1 of 1

*NAAQS - National Ambient Air Quality Standards; Schedule-VII, [Rule 3 (3B)], [Part-II-sec.-3(i)] 16.11. 2009

Inference: The tested sample of Ambient Air for above mentloned location conforms to NAAQS
Rev Y :

| NOTE: The laboratory accepts the responsibility for content of report. The results contained in this TEST REPORT ?Wo the sample tested.
| TEST REPORT shall not be reproduced except in full, without written approval of the laboratory. This report is intended only for your guidance and not
for legal purpose or for advertisement. Samples will be destroyed after 15 days from the date of issue of test certificate unless otherwise specified. Any
complaints about this report should be communicated in writing within 7 days of issue of this report. Total liability at FARELABS Pvt. Ltd. is limited to
invoiced amount only.

If you have any complaint/feedback regarding the sample collection/testing/DRAFT REPORT,
feedback@farelabs.com and call at +91 9599221227,

please send an email at

L 150 9001:2015
=

E% 150 14001:2015

u OHSAS 18001:2007 i 1SO / IEC 27001:2013
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FL/ T/ GEN [ F05

FARE LABS Private Limited

£ L-17/3, DLF Phase-ll, IFFCO Chowk, M.G. Road,
Gurgaon-122002, Haryana, INDIA

Phone : +91-124-4223207, 4034205

Fax : +91-124-4036038, Cell : +91-95992 21227
E-mail : farelabs@farelabs.com

Website : www.farelabs.com

J.0. No.: ENV20210925-008-019

.’ FARELABS

FOOD ANALYSIS & RESEARCH LABORATORY
TESTING, CALIBRATION, PROFICIENCY TESTING, R&D § JRAINING SERVICES

Issued to: Central Pollution Control Board ULR Code: TC5503 21 3 00006841 F
Parivesh Bhawan, East Arjun Nagar, Report Date: 27-09-2021
Delhi-110032 Sample receipt Date: 25-09-2021

Account Manager: Vartika Khandelwal
Credit Manager: Septesh/Gulab Singh

Sample Particulars:
Nature of the Sample : Ambient Air Quality
Date of Sampling 1 23-09-2021 to 24-09-2021
Time of Sampling : 12:50 PM to 01:05 PM
Test Started On : 25-09-2021
Test Completed On 1 27-09-2021
Purpose of Monitoring : To Assess Pollution Load
Method of Sampling : IS-5182 (P-14) & FL/SOP/ENV/D-01
Company Location : M/S Mahie Green Earth Products, 9KM Store
Road Muzaffarnagar, U.P.
Sampling Location : AAQ-04 (Back Side of Plant)
Avg. Flow Rate of Air RSPM/SPM (m?3/min) L S| TC-5503
Avg. Flow Rate of Air RSPM/SPM (Ipm) (TVOC) 1
Longitude & Latitude : N 29.389252, E 77.702018
Ambient Temperature (°C) 34
Sampling Duration (Hrs.) 1 24 Hrs. & 8 Hrs.
Equipment Used Details : Respirable Dust Sampler (Envirotech, FLE No-691)

Fine Particulate Sampler (Envirotech, FLE
No-696), OVS Sampler (Envirotech FLE-724)

Weather Condition : Sunny partly cloudy, during monitoring raining was going
on 8PM to 6AM
Analysis Report
S. No.| Parameters | Test Results NAAQS* Protocol Followed
Particulate Matters B )
1 [ Particulate Matter (PMz.s), ug/m? 45.80 60 FL/SOP/ENV-01
2 | Particulate Matter (PM10), pg/m° |  96.66 100 1S-5182(P-23)
Total Volatile Organic Compounds (TVOC)
3 | Benzene, pg/m? | 4.22 5 FL/SOP/GC-46
4 | Toluene, pg/m3 | 15.69 ‘ NA FL/SOP/GC-46
5 | p-Xylene, pg/m?3 1.33 NA FL/SOP/GC-46
6 | o-Xylene, pg/m?3 6.94 NA FL/SOP/GC-46
7 | m-Xylene, pg/m? ND,[DL-0.02] | NA | FL/SOP/GC-46
Other Parameters e
Method of Air-
8 | Benzo (a) Pyrene, ng/m?3 ND, [DL-0.5] 1 Sampling & Analysis
(102)

NOTE: FL/SOP/ENV-01 based on IS 5182 (P-24)
FL/SOP/GC-46 based on IS 5182 (P-11)

*NAAQS - National Ambient Air Quality Standards; Schedule-VII, [Rule 3 (3B)], [Part-1I-sec.-3(i)] 16.11.2009

Inferencel The tested sample of Ambient Air for above mentioned location Conforms to NAAQS 20 ,“_
Revi : (AUTHORISH (5 )' ATORY)
! D M

Page 1 of 1

NOTE: The laboratory accepts the responsibility for content of report. The results contained in this TEST REPORT related onﬁ to th e sample tested. TEST
REPORT shall not be reproduced except in full, without written approval of the laboratory. This report is intended only for your guidance and not for
legal purpose or for advertisement. Samples will be destroyed after 15 days from the date of issue of test certificate unless otherwise specified. Any
complaints about this report should be communicated in writing within 7 days of issue of this report. Total liability at FARELABS Pvt. Ltd. is limited to
invoiced amount only.

If you have any complaint/feedback regarding the sample collection/testing/DRAFT REPORT, please send an email at
feedback@farelabs.com and call at +91 9599221227.

i 1SO 9001:2015 n I1SO 14001:2015 n OHSAS 18001:2007 s ISO / IEC 27001:2013
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FL/ T/ GEN / F0S

P EARELABS

¢ FARE LABS Private Limited
L-17/3, DLF Phase-ll, IFFCO Chowk, M.G. Road,
Gurgaon-122002, Haryana, INDIA

% FOOD ANALYSIS & RESEARCH LABORATORY

TESTING, CALIBRATION, PROFICIENCY TESTING, R&D & TRAINING SERVICES

Phone : +91-124-4223207, 4034205

Fax 1 +91-124-4036038, Cell : +91-95992 21227
E-mail : farelabs@farelabs.com

Website : www.farelabs.com

TEST REPORT

Issued to: Central Pollution Control Board
Parivesh Bhawan, East Arjun Nagar,
Delhi-110032

-
"

Nature of the Sample
Date of Sampling
Time of Sampling
Test Started On

Test Completed On
Purpose of Monitoring
Method of Sampling
Company Location

Sampling Location

Avg. Flow Rate of Air RSPM/SPM (lpm)

Avg. Flow Rate of Air RSPM/SPM (Ipm) (TVOC)
Longitude & Latitude

Temperature (°C)

Equipment Used Details

Weather Condition

: IAQ- 001(Reactor 01)

:16.77

F 4

: N 29.389252, E 77.702018

J.0. No.: ENV20210925-009-020
ULR Code: TC5503 21 3 00006842 F
Report Date: 27-09-2021

Sample receipt Date: 25-09-2021
Account Manager: Vartika Khandelwal
Credit Manager: Septesh/Gulab Singh

: Work Place Air

1 23-09-2021 to 24-09-2021

:11:35 AMto 11:50 AM

1 25-09-2021

1 27-09-2021

: To Check Pollution Load

: IS-5182 (P-14) & FL/SOP/ENV/D-04 %
: M/S Mahie Green Earth Products, 9KM Store Meerut.

Road Muzaffarnagar, U.P.

TC-5503

34

: Fine Particulate Sampler(Envirotech, FLE

No-717 & 697),CO Analyzer(Ecotech FLE-149)

QVS Sampler
: Sunny partly cloudy, during monitoring raining was going
on 8PM to 6AM

Analysis Report
Indian
S. No. Parameters Test Results Factory Act Test Method
1948
Air Analysis:
3 E;;tr:]%“'ate FREERF (PMaa 87.06 NA FL/SOP/ENV-19
4 E;’/rtnﬁ”'ate mhatker Pl 111.88 NA FL/SOP/ENV-19
Total Volatile Organic Compounds (TVOC)
3 Benzene, ppm 9.11 10 FL/SOP/GC-46
4 Toluene, ppm 67.09 100 FL/SOP/GC-46
5 p-Xylene, ppm 88.26 100 FL/SOP/GC-46
6 o-Xylene, ppm 92.38 100 FL/SOP/GC-46
7 m-Xylene, ppm ND,[DL-0.02] 100 FL/SOP/GC-46
Other Parameters
8 Benzo (a) Pyrene, mg/m? | ND,[DL-0.02] NA NIOSH Method 5506
Carbon Monoxide (as CO), i
ma/rm? 6.20 40 FL/SOP/GC-25
NOTE: FL/SOP/ENV-19 based on IS 5182 (P-24)
FL/SOP/GC-46 based on IS 5182 (P-11)
FL/SOP4GC-25 based on IS 5182 (P-10)
e By
Page 1 of 1

NOTE: The laboratory accepts the responsibility for content of report. The results contained in this TEST REPORT related only to the sample tested. TEST REPORT shall notbe
reproduced except in full, without written approval of the laboratory. This report is intended only for your guidance and not for legal purpose or for advertisement. Samples will
be destroyed after 15 days from the date of issue of test certificate unless otherwise specified. Any complaints about this report should be communicated in writing within 7
days of issue of this report. Total liability at FARELABS Pvt. Ltd. is limited to invoiced amount only.

If you have any complaint/feedback regarding the sample collection/testing/DRAFT REPORT, please send an email at feedback@farelabs.com and call at +91

9599221227.
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FL/ T/ GEN/ F-05

: FARE LABS Private Limited

L-17/3, DLF Phase-Il, IFFCO Chowk, M.G. Road,
Gurgaon-122002, Haryana, INDIA

Phone : +91-124-4223207, 4034205

Fax 1 +91-124-4036038, Cell : +91-95992 21227
E-mail : farelabs@farelabs.com

Website : www.farelabs.com

.’ FARELABS

FOOD ANALYSIS & RESEARCH LABORATORY
TESTING, CALIBRATION, PROFICIENCY TESTING, R&D & TRAINING SERVICES

TEST REPORT
Issued to: Central Pollution Control Board J.0. No.: ENV20210925-009-021
Parivesh Bhawan, East Arjun Nagar, ULR Code: TC5503 21 3 00006843 F
Delhi-110032 Report Date: 27-09-2021
Sample receipt Date: 25-09-2021
Account Manager: Vartika Khandelwal
Sample Particulars: Credit Manager: Septesh/Gulab Singh
Nature of the Sample : Work Place Air
Date of Sampling : 23-09-2021 to 24-09-2021
Time of Sampling :11:40 PM to 11:55 AM
Test Started On : 25-09-2021
Test Completed On : 27-09-2021
Purpose of Monitoring : To Check Pollution Load
Method of Sampling : 1S-5182 (P-14) & FL/SOP/ENV/D-04
Company Location : M/S Mahie Green Earth Products, 9KM Store
’ Road Muzaffarnagar, U.P.
Sampling Location : 1AQ- 002 (Reactor 02) TC-5503
Avg. Flow Rate of Air RSPM/SPM (lpm) :16.76
Avg. Flow Rate of Air RSPM/SPM (Ipm) (TVOC) : 1
Longitude & Latitude : N 29.389252, E 77.702018
Temperature (°C) 34
Equipment Used Details : Fine Particulate Sampler (Envirotech, FLE
No-696 & 698), CO Analyzer, OVS Sampler
Weather Condition : Sunny partly cloudy, during monitoring raining was going
on 8PM to 6AM
Analysis Report
Indian
S. No. Parameters Test Results Factory Act Test Method
1948
Air Analysis:
3 ﬁg/rtn;%“'ate s (Fias), 120.97 NA FL/SOP/ENV-19
4 Eg/r;%”'ate MRS S 191.28 NA FL/SOP/ENV-19
Total Volatile Organic Compounds (TVOC)
3 Benzene, ppm 12.04 10 FL/SOP/GC-46
4 Toluene, ppm 84.10 100 FL/SOP/GC-46
5 p-Xylene, ppm 116.02 100 FL/SOP/GC-46
6 o-Xylene, ppm 110.66 100 FL/SOP/GC-46
7 m-Xylene, ppm ND,[DL-0.02] 100 FL/SOP/GC-46
Other Parameters
8 Benzo (a) Pyrene, mg/m? ND,[DL-0.02] NA |  NIOSH Method 5506
9 Carbon Monoxide (as CO), 6.20 40 FL/SOP/GC-25
mg/m? '

NOTE: FL/SOP/ENV-19 based on IS 5182 (P-24)

FL/SOP/GC-46 based on IS 5182 (P-11)
FL/SOP/GC-25 based on IS 5182 (P-10)
7 Page 1 of 1

NOTE: The laboratory accepts the responsibility for content of report. The results contained in this TEST REPORT related only to the sample tested.
TEST REPORT shall not be reproduced except in full, without written approval of the laboratory. This report is intended only for your guidance and not
for legal purpose or for advertisement. Samples will be destroyed after 15 days from the date of issue of test certificate unless otherwise specified. Any
complaints about this report should be communicated in writing within 7 days of issue of this report. Total liability at FARELABS Pvt. Ltd. is limited to
invoiced amount only.

If you have any complaint/feedback regarding the sample collection/testing/DRAFT REPORT, please send an email at
feedback@farelabs.com and call at +91 9599221227,

i 1SO 9001:2015 n 1SO 14001:2015 n OHSAS 18001:2007 B I1SO / IEC 27001:2013
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FL/ T/ GEN/ F05

P FARELABS

. FOOD ANALYSIS & RESEARCH LABORATORY

TESTING, CALIBRATION, PROFICIENCY TESTING, R&D & TRAINING SERVICES
TEST REPORT

- FARE LABS Private Limited

L-17/3, DLF Phase-ll, IFFCO Chowk, M.G. Road,
Gurgaon-122002, Haryana, INDIA

Phone : +91-124-4223207, 4034205

Fax : +91-124-4036038, Cell : +91-95992 21227
E-mail : farelabs@farelabs.com

Website : www.farelabs.com

Issued to: Central Pollution Control Board
Parivesh Bhawan, East Arjun Nagar,
Delhi-110032

Nature of the Sample
Date of Sampling
Time of Sampling
Test Started On

Test Completed On
Purpose of Monitoring
Method of Sampling
Company Location

Sampling Location
Avg. Flow Rate of Air RSPM/SPM (lpm)

J.0. No.: ENV20210925-009-022
ULR Code: TC5503 21 3 00006844 F
Report Date: 27-09-2021

Sample receipt Date: 25-09-2021
Account Manager: Vartika Khandelwal
Credit Manager: Septesh/Gulab Singh

: Work Place Air

. 23-09-2021 to 24-09-2021

:11:45 AMto 12:00 PM

1 25-09-2021

1 27-09-2021

: To Check Pollution Load

: 1S-5182 (P-14) & FL/SOP/ENV/D-04

: M/S Mahie Green Earth Products, 9KM Store

Road Muzaffarnagar, U.P.
: 1AQ- 003 (Reactor 03)
: 16.65

TC-5503

Avg. Flow Rate of Air RSPM/SPM (Ipm) (TVOC) : 1

Longitude & Latitude
Temperature (°C)
Equipment Used Details

Weather Condition

: N 29.389252, E 77.702018
34
: Fine Particulate Sampler (Envirotech, FLE
No-720 & 718), CO Analyzer, OVS Sampler
: Sunny partly cloudy, during monitoring raining was going
on 8PM to 6AM

Analysis Report
Indian
S. No. Parameters Test Results Factory Act Test Method
1948
Air Analysis:
3 Particulate matter (PMz.s), ug/m? 62.43 NA FL/SOP/ENV-19
4 Particulate matter (PM1o), pg/m? 133.33 NA FL/SOP/ENV-19
Total Volatile Organic Compounds (TVOC)
3 Benzene, ppm 8.25 10 FL/SOP/GC-46
4 Toluene, ppm 88.94 100 FL/SOP/GC-46
5 p-Xylene, ppm 91.12 100 FL/SOP/GC-46
6 o-Xylene, ppm 64.27 100 FL/SOP/GC-46
7 m-Xylene, ppm ND,[DL-0.02] 100 FL/SOP/GC-46
Other Parameters
8 Benzo (a) Pyrene, mg/m?* ND,[DL-0.02] NA NIOSH Method 5506
9 Carbon Monoxide (as CO), mg/m?3 6.13 40 FL/SOP/GC-25
NOTE: FL/SOP/ENV-19 based on IS 5182 (P-24)
FL/SOP/GC-46 based on IS 5182 (P-11)
FL/SOP/GC~25 based on IS 5182 (P-10)
- Rew d By
¥ Page 1 of 1

NOTE: The laboratory accepts the responsibility for content of report. The results contained in this TEST REPORT related only to the sample tested.
TEST REPORT shall not be reproduced except in full, without written approval of the laboratory. This report is intended only for your guidance and not
for legal purpose or for advertisement. Samples will be destroyed after 15 days from the date of issue of test certificate un less otherwise specified. Any
complaints about this report should be communicated in writing within 7 days of issue of this report. Total liability at FARELABS Pvt. Ltd. is limited to
invoiced amount only.

If you have any complaint/feedback regarding the sample collection/testing/DRAFT REPORT,
feedback@farelabs.com and call at +91 9599221227,

please send an email at
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FL/ T/ GEN / FO5

P FARELABS

FOOD ANALYSIS & RESEARCH LABORATORY
TESTING, CALIBRATION, PROFICIENCY TESTING, R&D & TRAINING SERVICES

! FARE LABS Private Limited

L-17/3, DLF Phase-Il, IFFCO Chowk, M.G. Road,
Gurgaon-122002, Haryana, INDIA

Phone : +91-124-4223207, 4034205

Fax : +91-124-4036038, Cell : +91-95992 21227
E-mail : farelabs@farelabs.com

Website : www.farelabs.com

TEST REPORT

Issued to: Central Pollution Control Board
Parivesh Bhawan, East Arjun Nagar,
Delhi-110032

Nature of the Sample
Date of Sampling
Time of Sampling
Test Started On

Test Completed On
Purpose of Monitoring
Method of Sampling
Company Location

Sampling Location
Avg. Flow Rate of Air RSPM/SPM (lpm)

J.0. No.: ENV20210925-009-023
ULR Code: TC5503 21 3 00006845 F
Report Date: 27-09-2021

Sample receipt Date: 25-09-2021
Account Manager: Vartika Khandelwal
Credit Manager: Septesh/Gulab Singh

: Work Place Air

: 23-09-2021 to 24-09-2021

: 11:50 AM to 12:05 PM

1 25-09-2021

1 27-09-2021

: To Check Pollution Load

: IS-5182 (P-14) & FL/SOP/ENV/D-04 ’ /

: M/S Mahie Green Earth Products, 9KM Store MeerE:
Road Muzaffarnagar, U.P.

: 1AQ- 004 (Reactor 04)

:16.81

TC-5503

Avg. Flow Rate of Air RSPM/SPM (Ipm) (TVOC) : 1

Longitude & Latitude
Temperature (°C)
Equipment Used Details

Weather Condition

: N 29.389252, E 77.702018
34
: Fine Particulate Sampler (Envirotech, FLE
No-138 & 711), CO Analyzer, OVS Sampler
: Sunny partly cloudy, during monitoring raining was going
on 8PM to 6AM

Analysis Report
Indian
S. No. Parameters Test Results | Factory Act Test Method
1948
Air Analysis:

3 Particulate matter (PM2.s), ug/m?3 92 NA FL/SOP/ENV-19
4 Particulate matter (PM1o), ug/m3 167.07 NA FL/SOP/ENV-19
Total Volatile Organic Compounds (TVOC)

3 Benzene, ppm 8.66 10 FL/SOP/GC-46
4 Toluene, ppm 74.92 100 FL/SOP/GC-46
5 p-Xylene, ppm 58.12 100 FL/SOP/GC-46
6 o-Xylene, ppm 61.14 100 FL/SOP/GC-46
7 m-Xylene, ppm ND,[DL-0.02] 100 FL/SOP/GC-46
Other Parameters
8 Benzo (a) Pyrene, mg/m? ND,[DL-0.02] NA NIOSH Method 5506

9 Carbon Monoxide (as CO), mg/m?3 5.93 40 FL/SOP/GC-25
NOTE: FL/SOP/ENV-19 based on IS 5182 (P-24)
F C-46 based on IS 5182 (P-11)
OP/GC-25 based on IS 5182 (P-10)
ed By
Page 1 of 1

| NOTE: The laboratory accepts the responsibility for content of report. The results contained in this TEST REPORT rélated orfy to the sample tested.

TEST REPORT shall not be reproduced except in full, without written approval of the laboratory. This report is intended only for your guidance and not
for legal purpose or for advertisement. Samples will be destroyed after 15 days from the date of issue of test certificate unless otherwise specified. Any
complaints about this report should be communicated in writing within 7 days of issue of this report. Total liability at FARELABS Pvt. Ltd. is limited to
invoiced amount only,

If you have any complaint/feedback regarding the sample collection/testing/DRAFT REPORT,
feedback@farelabs.com and call at +91 9599221227,

please send an email at

“ ISO 9001:2015
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FL/ T/ GEN/ FOS

' FARE LABS Private Limited
F A R E I A B S L1713, DLF Phase-Il, IFFCO Chowk, M.G. Road,
F Gurgaon-122002, Haryana, INDIA
| N

Phone : +91-124-4223207, 4034205
FOOD ANALYSIS & RESEARCH LABORATORY Fax  : +91-124-4036038, Cell : +91-95992 21227
: E-mail : farelabs@farelabs.com
TESTING, CALIBRATION, PROFICIENCY TESTING, R&D & TRAINING SERVICES Website : www.farelabs.com
TESTR RT
Issued to: Central Pollution Control Board J.0. NO':_FUPCC/22092021'002
Parivesh Bhawan,East Arjun Nagar, Delhi- ULR Code: TC5503 21 9 00000334 F
110032 Report Date: 27/09/2021
Sampling Loc: M/S Mahie Green Earth Products, 9KM Sample Receipt Date: 22/09/2021
Stone Meerut Road Account Manager: Vartika Khandelwal
Credit Manager: GULAB/SEPTESH
Nature of the Sample & No. of Samples : Tyre Pyrolysis Oil (One Sample)
Brand Name : None
Sample Quantity & Packaging : 1LitreX2, Tin Bottle
Date of Performance of Test 1 22M - 27t Sep, 2021
Method of Sampling : FL/SOP/B/D-03
Sample Collected by : Mr. Jagendra (FARELABS Representative)
Analysis Report
S. No. Parameter I Test Result Protocol
1 Sulphur content, mg/Kg* 0.91 151448:P-33
2 Water Content, %* 0.19 1S0O 12937
3 Total Halogens 286.4 USEPA Method 9076
4 Calorific Value, Kcal/kg* 7003.37 1S-1448: Part 6
5 Sediments, % wt.* 0.0089 15-1448: Part 30

*Performed at “Unit-2" (D-18, Infocity Phase-II, Sector-33) of FARE Labs

an Fatima Page 1 of 4

v'—-’

X

%y Sgg(&aé‘d%y: (AUTHORISH ,',r/“
m 57,7

NOTE: The laboratory accepts the responsibility for content of report, The results contained in this test report pertains only to the sample tested. Test report shall ndt be reproduced except in full,
without written approval of the laboratory. This report is intended only for your guidance and not for legal purpose or for advertisement. Samples will be destroyed after 15 days from the date of
Issue of test certificate unless otherwise specified. Any complaint about this report should be communicated in writing within 7 days of issue of this report. Total liability at FARELABS Pvt. Ltd. is
limited to invoiced amount only.

If you have any complaint/feedback regarding the sample collection/testing/test report, please send an email at feedback@farelabs.comandcall at +91 9599221227,

n 1SO 9001:2015 n 1SO 14001:2015 u OHSAS 18001:2007 ﬂ ISO / IEC 27001:2013
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! FARE LABS Private Limited

L-17/3, DLF Phase-ll, IFFCO Chowk, M.G. Road,
Gurgaon-122002, Haryana, INDIA

Phone : +91-124-4223207, 4034205

Fax : +91-124-4036038, Cell : +91-95992 21227
E-mail : farelabs@farelabs.com

Website : www.farelabs.com

P FARELABS

FOOD ANALYSIS & RESEARCH LABORATORY
TESTING, CALIBRATION, PROFICIENCY TESTING, R&D & TRAINING SERVICES

T REPOR
Issued to: Central Pollution Control Board J.0. No.: FL/PCC/22092021-002
Parivesh Bhawan,East Arjun Nagar, Delhi- ULR Code: TC5503 21 9 00000334 F
110032 Report Date: 27/09/2021
Sampling Loc: M/S Mahie Green Earth Products, 9KM Sample Receipt Date: 22/09/2021
Stone Meerut Road Account Manager: Vartika Khandelwal
Credit Manager: GULAB/SEPTESH
Sample Particulars:
Nature of the Sample & No. of Samples : Tyre Pyrolysis Oil (One Sample)
Brand Name : None
Sample Quantity & Packaging : 1LitreX2, Tin Bottle
Date of Performance of Test : 22 - 27t Sep, 2021
Method of Sampling : FL/SOP/B/D-03
Sample Collected by : Mr. Jagendra (FARELABS Representative)
i TC-5503
Analysis Report
S. No. Parameter Test Result Protocol
1 PAH, % by wt. 0.18 FL/SOP/HPLC-31

EL/T /GEN/EDS

NOTE: The laboratory accepts the responsibility for content of report. The results contained in this test report pertains only to the sample tested. Test report
shall not be reproduced except in full, without written approval of the laboratory. This report is intended only for your guidance and not for legal purpose or for

| advertisement. Samples will be destroyed after 15 days from the date of issue of test certificate unless otherwise specified. Any complaint about this report

should be communicated in writing within 7 days of issue of this report. Total liability at FARELABS Pvt. Ltd. is limited to invoiced amount only.

If you have any complaint/feedback regarding the sample collection/testing/test report, please send an email at feedback@farelabs.com and
call at +91 9312664533.
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P EARELABS

% FOOD ANALYSIS & RESEARCH LABORATORY
TESTING, CALIBRATION, PROFICIENCY TESTING, R&D & TRAINING SERVICES

Issued to: Central Pollution Control Board
Parivesh Bhawan,East Arjun Nagar, Delhi-

110032

Sampling Loc: M/S Mahie Green Earth Products, 9KM

Stone Meerut Road

Sample Particulars:

Nature of the Sample & No. of Samples
Brand Name
Sample Quantity & Packaging
Date of Performance of Test
Method of Sampling

Sample Collected by

TEST REPORT

7 FARE LABS Private Limited

L-17/3, DLF Phase-ll, IFFCO Chowk, M.G. Road,
Gurgaon-122002, Haryana, INDIA

Phone
Fax

E-mail
Website :

1 +91-124-4223207, 4034205
: +91-124-4036038, Cell : +91-95992 21227
: farelabs@farelabs.com

www.farelabs.com

J.0. No.: FL/PCC/22092021-002
ULR Code: TC5503 21 9 00000334 F

Report Date: 27/09/2021

Sample Receipt Date: 22/09/2021

Account Manager: Vartika Khandelwal

Credit Manager: GULAB/SEPTESH

: Tyre Pyrolysis Qil (One Sample)

: None

: 1LitreX2, Tin Bottle

1 227 - 27t Sep, 2021
: FL/SOP/B/D-03

: Mr. Jagendra (FARELABS Representative)

Analysis Report
S. No. Parameter l;est Result Protocol
1 PCB, pg/kg ND,[LOQ-5] FL/SOP/GCMS/P-04

ND=Not Detected; LOQ=Limit of Quantification

)

il o p
itfllesh Kumar Dr. M Tripathi, QM

NOTE: The laboratory accepts the responsibility for content of report. The results contained in this test report pertains only to the sample tested. Test report
shall not be reproduced except in full, without written approval of the laboratory. This report is intended only for your guidance and not for legal purpose or for
advertisement. Samples will be destroyed after 15 days from the date of issue of test certificate unless otherwise specified. Any complaint about this report

should be communicated in writing within 7 days of issue of this report. Total liability at FARELABS Pvt. Ltd. is limited to invoiced amount only.

If you have any complaint/feedback regarding the sample collection/testing/test report, please send an email at feedback@farelabs.com and

call at +91 9312664533,
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FL/ T/ GEN/ F-05

P FARELABS

FOOD ANALYSIS & RESEARCH LABORATORY

TESTING, CALIBRATION, PROFICIENCY TESTING, R&D & TRAINING SERVICES
JEST REPORT
Issued to: Central Pollution Control Board
Parivesh Bhawan,East Arjun Nagar, Delhi-
110032
Sampling Loc: M/S Mahie Green Earth Products, 9KM
Stone Meerut Road

Sample Particulars:

Nature of the Sample & No. of Samples
Brand Name

Sample Quantity & Packaging

Date of Performance of Test

Method of Sampling

Sample Collected by

: None

Analysis Report

FARE LABS Private Limited

L-17/3, DLF Phase-Il, IFFCO Chowk, M.G. Road,

©  Gurgaon-122002, Haryana, INDIA

Phone : +91-124-4223207, 4034205

Fax : +91-124-4036038, Cell : +91-95992 21227
E-mail : farelabs@farelabs.com

Website : www.farelabs.com

i

J.0. No.: FL/PCC/22092021-002

ULR Code: TC5503 21 9 00000334 F
Report Date:

Sample Receipt Date: 22/09/2021
Account Manager: Vartika Khandelwal
Credit Manager: GULAB/SEPTESH

: Tyre Pyrolysis Oil (One Sample)

: 1LitreX2, Tin Bottle

: 22M - 27t Sep, 2021

: FL/SOP/B/D-03

: Mr. Jagendra (FARELABS Representative)

S. No. Parameter Test Result Protocol
1 Density@15°C, ka/I* 0.921 151448:p-16 €003
2 Kinematic Viscosity @40°C, * 3.67 1S1448:P-25
3 Flash Point, °C* 30 151448:P-21
4 Conradson Carbon Residue (10% residue), % by wt.* 1.62 1S1448:P-8
5 Carbon Number C@*sz FL/SOP/GC-97
6 Acidity on Burning Tip 0.165 ISO 6618
7 Boiling Range 80 to 305 15-1448:P-18
8 Ash Content 0.005 1S- 1448:P-4
9 Pour Point* >-30 IS 1448:P-10
10 PONA (Paraffin, Olefins, Neptha, Aromatics) 69.87 FL/SOP/GC-98

*Performed at “Unit-2” (D-18, Infocity Phase-II, Sector-33) of FARE Labs

Pz N
Sty egé‘,@.a—sy/‘
Saman Fatima Page 1 of 1

(AUTH

NOTE: The laboratory accepts the responsibility for content of report. The results contained in this test report pertains only to the sample tested. Test report shall not be reproduced except in full,
without written approval of the laboratory. This report is intended only for your guidance and not for legal purpose or for advertisement. Samples will be destroyed after 15 days from the date of
issue of test certificate unless otherwise specified. Any complaint about this report should be communicatec in writing within 7 days of issue of this report. Total liability at FARELABS Pvt. Ltd, is

limited to invoiced amount only.

If you have any complaint/feedback regarding the sample collection/testing/test report, please send an emall at feedback@farelabs.comandcall at +91 9599221227
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PHOTOGRAPHS TAKEN AT THE TIME OF STUDY
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	 Spillage and Fugitive emission of black carbon in the working area: 

	 Escape of pyro gas  

	The reactor gate was opened without nitrogen purging when the temperature of primary tank was 108oC this may lead to escaping of pyro gas into the environment.

	Arrangement for nitrogen purging, installation of temperature gauge and gas sensor for Carbon monoxide (CO) and methane (Ch4) have to be made.

	 Flaring of excess Pyro gas

	The unit has arrangement for utilization of pyro gas generated from the pyrolysis operation at first reactor for self-heating and for initial firing and heating of other reactors in a sequential manner. Provision for flaring of excess pyro gas has been made through a pipe along with stack at the height of 30 m and also during emergencies. 

	There is no arrangement of bypassing the pyro gas has been made in case of choking or blockage of vents inside the reactor during pyrolysis operation. Arrangement of differential pressure gauge and alarm system (hooter) have to be made.

	 Odor problem in plant and in neighborhood;

	 Exposure of workers to fine carbon particles;

	 Scrubber and Stack for flue gas emission 

	For controlling emissions from combustion of fuel used for firing and heating of the reactor, the unit has installed two wet scrubbers along with a stack of 30m height. 

	 Escape of pyro gas  

	The reactor gate was opened without nitrogen purging when the temperature of primary tank was 35oC, this may lead to escaping of pyro gas into the environment.

	Arrangement for nitrogen purging, installation of gas sensor for carbon monoxide (CO) and methane (Ch4) have to be made.

	 Flaring of excess Pyro gas

	The unit has arrangement for utilization of pyro gas generated from the pyrolysis operation at the reactor for self-heating. Provision for flaring of excess pyro gas and also the entire pyro gas in case of emergency has been made. There is a separate arrangement for flaring of pyro gas at 30 meter heights.

	There is no arrangement of bypassing the pyro gas has been made in case of choking or blockage of vents inside the reactor during pyrolysis operation. No sensor system to track leakages were observed. During the inspection, it was observed that the pressure and temperature were being monitored and any increase                 in pressure, the gas is flared. No emergency situation noticed during this monitoring period.

	Arrangement of differential pressure gauge, sensors and alarm system (hooter) have to be made for emergency.

	 Exposure of workers to fine carbon particles;

	 Scrubber and Stack for flue gas emission 

	For controlling emissions from combustion of fuel used for firing and heating of the reactor, the unit has installed scrubber along with a stack of 30m height. 

	Report_Continuous_Tyre_Pyrolysis_Royal_Carbon_Black_Khalapur_Maharshtra
	Annexure-I & II
	RCBL-MPCB DT. 2015
	RCBL-MPCB DT. 2018

	Annexure-III
	Annexure-IV
	MX-M265NV_20210916_202130
	MX-M265NV_20210916_202207

	 Escape of pyro gas

	The reactor gate was opened without nitrogen purging, this may lead to escaping of pyro gas into the environment. 

	Arrangement for nitrogen purging, installation of gas sensor for carbon monoxide (CO) and methane (CH4) have to be made.

	 Flaring of excess Pyro gas.

	There is no system for flaring of excess pyro gas. The unit has arrangement for utilization of pyro gas generated from the pyrolysis operation at the reactor for self-heating. There is no arrangement of bypassing the pyro gas has been made in case of choking or blockage of vents inside the reactor during pyrolysis operation. No sensor system to track leakages were observed.

	Arrangement of differential pressure gauge, sensors and alarm system (hooter) have to be made for emergency

	 Removal of Steel Scrap


